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MADAM SPEAKER: Q. No. 161, Shri K.P. Dhanapalan.

... (Interruptions)

St AT TG : 37 HEIGAT, AT W YFSIS dI Afersl dI @el ) &A1 2. (Fau™) sAR
ARl BT I F & W AT o @ 2. (98r)

Y FEGAT : HUIT 96 ATgY, YTl dai Qiorg |
... (9Er)
2 M) TG @ IT 984 TAd 914 2. (qaur)
A&l HEISAT : 3T 43 SV, YDA T STy |
... (9Er)
11.01 hrs.

At this stage, Shri Shailendra Kumar and some other hon. Members came
and stood on the floor near the Table

MADAM SPEAKER: Nothing will go on record.

(Interruptions) ... "

* Not recorded
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(Q. No. 161)
SHRI K. P. DHANAPALAN : Madam Speaker, as per the reply given by the hon.
Minister, two important works relating to Kerala, namely, port connectivity and four-
laning of NH 47 are going very slow. Will the Minister convene a meeting of the
MPs and Kerala Government representatives to speed up the implementation?...
(Interruptions)
KUNWAR R.P.N. SINGH: The four-laning of the Cochin Port is to be completed by
April 2010. The progress is that it is very close to completion. The project is on time
and it will be completed as per the schedule.... (Interruptions)
SHRI K. P. DHANAPALAN : There are two by-pass projects going on in my
constituency, one is at Kodungalloor in NH 17 and another one is at Angamaly in NH
47. The land acquisition and tender process of these projects are going very slow.
Also an under passage at Chalakkudy Town, as decided by NHAI, is yet to be
implemented. It has not been implemented yet. 1 would like to know the steps taken
by the Government for the speedy completion of these projects.... (Interruptions)
KUNWAR R.P.N. SINGH: Madam, this is a question not relating to port
connectivity; it is regarding under passages. If he writes to us, we will give him
detailed information of the projects. ... (Interruptions)
SHRI D.B. CHANDRE GOWDA : Madam Speaker, the reply given by the hon.
Minister is incorrect. The hon. Minister in his reply has said that this is not a cleared
project. The Planning Commission has cleared the New Mangalore Port Connectivity
Project for Rs. 196 crore. This is a major Port which was under construction and
which should have been completed by December 2007. The reason assigned is that
there is a delay in land acquisition and there is a delay in contractor’s work which is
not sufficient to say that the project is not implemented. I would like to know from
the hon. Minister whether the Planning Commission’s clearance is correct or whether

his reply is correct which is given on the floor of the House.... (Interruptions)
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THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI KAMAL
NATH): The Planning Commission is only one part of the clearance process. After
the Planning Commission clears it, there is a process gone through, the engineering
required, the feasibility study, the DPR if it is required etc. = There have been
problems of right of way in land acquisiton... (/nterruptions) 1 agree with the hon.
Member that this is a very important project. We are giving port connectivities all the
priority and importance which they need because there is no use of having a port
without port connectivity. We will be taking this project up as a part of our
programme in the future.E
SHRI MOHAN JENA : I would like to ask about the progress of work of NH-5A that
is from Chandikhol to Paradip, NH-200 from Chandikhol to Talcher, and NH-215
from Panikoili to Rajamunda in Orissa. So far as the answer is concerned, the delay
of work of NH-5A is due to high traffic volume and utility shifting. But what about
NH-200? T would like to know whether there is a proposal to make it four laning.
What are the reasons for delay of execution of work of NH-215? ... (Interruptions)
MADAM SPEAKER: Hon. Member, you are asking so many questions. Ask only
one question.

... (Interruptions)
SHRI KAMAL NATH: So far as NH-5A is concerned, it is a major project; there is
traffic volume. There has been a serious delay because of utility shifting. We are
now taking steps with the State Government to ensure that utility shifting takes place.
As far as NH-215 and NH-200 are concerned, the bids have been invited. The
process of invitation of bids has started and we are giving it priority. That is why, we
have put it in our works programme ... (Interruptions)
SHRI ANANDRAO ADSUL : Madam Speaker, the National Highway No. 6 starts
from Surat border to Chhattisgarh border. It was sanctioned in 2002 and it was to be
completed in 2004. But, unfortunately, till today, only 50 kilometre distance has been
covered and the remaining work is going very slow and it is disturbing the traffic too.

That is why, I would like to know from the hon. Minister as to when it will be
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completed. The cost is increasing day by day and it is also disturbing the traffic. ...
(Interruptions)
SHRI KAMAL NATH: Madam Speaker, this question is not based on port
connectivity. I will be happy to send details to the Member subsequently but this is
outside the scope of this Question.... (Interruptions)
MADAM SPEAKER: Nothing will go on record except the question and the answer.
(Interruptions) ... "

SHRI S.S. RAMASUBBU : Madam Speaker, I would like to ask about the Chennai
Port Trust Road connectivity. ... (Interruptions) Our people are getting affected more
from the Members of Parliament who are interrupting the House; they have sent me
here to speak on their behalf. I am talking about the connectivity road of the Chennai
Port Trust. But it is not possible here to speak because of interruptions. Ennore
Expressway, Manali Oil Refinery Road, Thiruvettioor, Ponneri, Ponchety Road are
the connectivity roads of the Chennai Port Trust and Ennore. I hope, for this Port
Trust connectivity, Rs. 600 crore is estimated. After prolonged delay, the amount was
raised from Rs. 40 crore to Rs. 600 crore.
MADAM SPEAKER: Kindly ask your question.
SHRI S.S. RAMASUBBU : I would like to ask the hon. Minister as to when the road
is going to be completed.
SHRI KAMAL NATH: This is a project being implemented by SPV; because the
scope of the work has gone up, all the Members of the SPV including the Port Trust
have to make equivalent contribution of the increased costE

We are awaiting the decision of the Port Trust. As soon as the Port Trust is
able to take a decision on increasing its contribution, this project will move further. ...

(Interruptions)

E

* Not recorded
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(Q. No. 162)
DR. MANDA JAGANNATH : Madam Speaker, basically the sufferers of these
lotteries are from poorer sections of society. Many State Governments have put a ban
on lotteries. In the Rajya Sabha also, the Government of India has withdrawn the Bill
to ban lotteries earlier. ... (Interruptions)

As per the answer given by the hon. Minister, opinions of the State
Governments have been obtained. What are the opinions of the State Governments?
I would like to know from the hon. Minister whether the Government has any
proposal to ban lotteries. ... (Interruptions)

SHRI P. CHIDAMBARAM: Madam Speaker, there is no consensus among the State
Governments regarding banning lotteries. Therefore, all that we can do is regulate
lotteries. We have the recommendations of the Committee that was appointed. We
are framing rules. These rules are at the final stages. Once these rules are framed, we
will regulate lotteries more strictly. In the absence of a consensus among all the
States, I am afraid it is not possible to ban lotteries altogether. ... (Interruptions)

DR. MANDA JAGANNATH : Madam, according to the hon. Minister’s statement,
rules are being finalized in consultation with the Ministry of Law and Justice,
Ministry of Finance, and the State Governments/UTs. [ would like to know from the
hon. Minister as to how much time it will take to frame the rules and take action. ...
(Interruptions)

SHRI P. CHIDAMBARAM: Madam, we have obtained the views of the Ministry of
Law. It is under my consideration. I expect to be able to notify the rules shortly. ...
(Interruptions)

SHRI VARUN GANDHI : Madam, my Question is concerning consumer
vulnerability and ethical dilemmas surrounding the issue of online lottery. Will the
hon. Minister of Home Affairs be pleased to state whether it is a fact that the draft on
‘Lotteries (Regulation) Rules 2010’ published by the Centre concedes legal validity to

online lotteries; and if so, the reasons therefor? ... (Interruptions)
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SHRI P. CHIDAMBARAM: Madam, according to advice, the word ‘lottery’ in the
Act includes both paper lottery and online lottery. We can regulate lotteries. We can
certainly regulate paper lotteries very effectively.

Regarding online lotteries, while we will make every effort to regulate online
lotteries, I have asked for advise whether there are technological difficulties in
regulating out-State online lotteries. All these are under consideration. We will try to
address them in the rules that we are framing. ... (Interruptions)

SHRI J.M. AARON RASHID: Madam, I would like to know from the hon. Home
Minister, through you, whether the Government is having any proposal to amend the
Lotteries Act. It is a fact that some of the States in India are running lotteries and
some are not. Worldwide lottery is running in every country. Why should there not
be a similarity in all the States in India? Why should Section 5 of the Lotteries Act
not be amended or removed? Is there any proposal to amend it? If not, what are the
reasons therefor? ... (Interruptions)

SHRI P. CHIDAMBARAM: Madam, this concerns the distribution of legislative
powers between Parliament and the State Legislatures. A State can ban an outstation
lottery or all outstation lotteries provided it does not run its own lottery. That is the
interpretation of the law given by the Supreme Court. Therefore, if a State wishes to
ban all outstation lotteries, it should first discontinue its own lottery. ... (Interruptions)

There is at present no proposal to amend the Act. We think that we can
regulate lotteries by framing rules. But if it becomes necessary to amend the Act,

certainly we will look into that proposal also. ... (Interruptions)

MADAM SPEAKER: Q. No. 163, Shri R. Thamaraiselvan — Not present;
Shri G.M. Siddeshwara.

... (Interruptions)
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(Q. No.163)
11.15 hrs.

At this stage Shri Mulayam Singh Yadav, Shri Lalu Prasad, Shri Sharad Yadav and
some other Hon. Members came and stood on the floor near the Table

... (Interruptions)
SHRI G.M SIDDESHWARA : Hon. Madam Speaker, I would like to mention that
during September-October, 2009, almost all the districts of Karnataka including
Davangere, Chitradurga etc., covering about 60 per cent of the Stat’s area, have
experienced heavy rainfalls causing unprecedented floods in the region...
(Interruptions) The Central Government should have extended a helping hand to the
Government Karnataka in allocating more food grains for the State... (Interruptions)
MADAM SPEAKER: Mr. Siddeshwara, please ask your Supplementary.
SHRI G.M SIDDESHWARA : But as per the figures available, s compared to the
previous three years, till December 2009, the Government of India had reduced the
allocation for the Above Poverty Line (APL) beneficiaries to 4,94,010 metric tonnes
of rice and 46,404 metric tonnes of wheat to the State of Karnataka... (Interruptions)
G HESAT AU F¥ iy

.. (eraE)

2 Sit.gA. Riever : welewn, § U39 Uy <@ gl..(@gH) ... Keeping this in view, I would
like to know from the Minster as to what are the main reasons for reduced allocation
of rice and wheat for the APL beneficiaries in Karnataka. Has the Government of
Karnataka requested for more allocation for the APL beneficiaries? If so, whether the
Union Government has considered the request of the Government of Karntaka; and
what are the steps taken in this regard?
el HIBIEAT : 377 Al 48 15|

.. (cgagm)
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PROF. K.V. THOMAS: Madam, the Government of India, as per the poverty
estimate of the Planning Commission, is giving full quota of rice and wheat to every
State under the AAY and BPL... (Interruptions)
T FEGT : AT T Hldd & 18 gl il | 98 ATy |

.. (orae)
PROF. K.V. THOMAS: Coming to the APL, Madam, the APL depends on the part
off-take by the States and also on the availability of rice and wheat... (Interruptions)
JNETET HEGAT : 3T 46 ST

.. (erae)
e AEIEA : qorgd g ofl, 96 SeY| 89 3MTUH! U Pl & a1 galredl|

... (cgagm)

PROF. K.V. THOMAS: We have also made special allotment under the OMSS to

every State on the basis of Minimum Support Price... (Interruptions)

L& HEGT : 37T §3 TSV U] U HIed & d1§ ey |
... (cgagm)
LAY WEIGAT : BH 3MIPB] T BT & I8 JATudl |

... (cgagm)

PROF. K.V. THOMAS: Coming to Karnataka, Madam, in 2006-07, the allocation

was 1,594,222 metric tonnes and the off-take was 851,320 metric tonnes. During

2009-10 up to December, 2009, the allocation was 663,976 metric tonnes and the off-

take was 563.686 metric tonnes... (Interruptions) So, we have given full quota of
BPL. In the case of APL, depending on the off-take and availability, we have done

it... (Interruptions)

SHRI G.M SIDDESHWARA : Madam, I would like to know from the hon. Minister

whether there is a shortage of rice for the Above Poverty Line families under the

Public Distribution System. If so, what are the details thereof and the reasons therefor?
I would also like to know whether the State Governments, especially the State

Government of Karnataka, have demanded additional rice for the APL families under
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the Public Distribution System. If so, what are the steps taken by the Union
Government thereon?

PROF. K.V. THOMAS: Madam, about the APL quota, we have made special
allotment under the OMSS to every State including Karnataka on the basis of
Minimum Support Price. The special allotment of 10 kilogram of wheat and rice to
every family in the country has also been done during January and February.

Many States including the State of Karnataka have requested the Central
Government to increase the APL quota. But we can allot the APL quota only on the
basis of off-take of these Governments over the last three consecutive years as well as
the availability... (Interruptions)

MADAM SPEAKER: Yes, now, Mr. K. Karunakaran.
... (Interruptions)

S HEISAT © §F Y BTl B a1 MMID! gl ol |

.. (eraE)
SHRI P. KARUNAKARAN : Madam, there is a sharp decline in the allotment of food
grains to the State of Kerala compared to 2007. The Government of Kerala has
already requested to retain the earlier quota of food grains. Therefore, considering
the shortage of the food grains in the State, would the Central Government retain the
food grains that it had already allotted in 20077
PROF. K.V. THOMAS: We have allotted the full quota of the BPL and AAY to the
Government of Kerala from day one. There is no complaint. We have also allotted to
the APL. But if you look at the figures of last three years, you would find that the
Kerala Government has not taken the fully allotted APL quota. I have got the details
with me... (Interruptions) Under the OMSS also, they can take special allotment....
(Interruptions) E

Under the OMSS also, they can take. Regarding wheat allotment, we have
allotted under BPL and AAY full quantity to the State of Kerala.... (Interruptions)
Coming to APL, now the allotment is depending on three consecutive years of off-

take. Kerala has not taken the full quantity of rice and wheat which is given under this
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particular quota.... (Interruptions) But under OMSS also, depending on the MSP
price, we have allotted rice and wheat to Kerala. They have to take them....

(Interruptions)

5t W] g @ : e Helgy, sfeH MeER g WE H fUsd 36 | A W B s
3Mgew 20 ¥ 22 fohal e © Safd ps fAfRe 7 Qg 39 wed 3§ 91w & o & s

3R SAETEIT BT A BT Bed= 35 fhall Fel| SAR IWIIUT Feled 1 AfAH A2 Bl A

@ Bl TR TSl Uh A QA EAR W Bl IR & D oY O IgF A AT B, T IE
H? . (eger)

A& WEIGAT © 3] Adl U A oy |

St fawy 9g @ B AE W AR W © [ S Ao S @l B gdive iR e B /e
BT IW AT peI 35 fhal ufd Fre &, sUd qaIdd A1 42000 HfeH T B AN AN B,
AT a8 <A AT TE?

PROF. K.V. THOMAS: Madam, the quota for BPL and AAY is decided by the

Planning Commission.... (Interruptions) As per whatever BPL and AAY quota
decided by the Planning Commission, we are releasing.... (Interruptions) But coming
to APL, we are releasing different quantity of wheat and rice depending on the off-
take by the Andaman and Nicobar Islands. I have got the entire details with me....
(Interruptions)

JNehET HEGAT : 37T i & S|

.. (FFaar)
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JeULT HEISAT : MY IR 8l Bf| VA TR Fal 8l o

... (agm)

MADAM SPEAKER: The House stands adjourned to meet again at 11.35 a.m.

11.23 hrs.

The Lok Sabha then adjourned till Thirty Five Minutes past Eleven of the Clock.

22
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11.37 hrs.
The Lok Sabha reassembled at Thirty Seven past Eleven of the Clock
(Madam Speaker in the Chair)

. ... (Interruptions)

11.38 hrs.

At this stage Shri Ghansyam Anuragi and some other
hon. Members came and stood on the floor near the Table

(Q. No.165)
2 eRedy e : reyer WElGAT, T HRIATS H AR Y FAdT 81 §Y b=id 378 AP qell B
ST /@S & e |l o orgue f¥, Janas onfe &1 oA o< e mn g, #9 v
arel fbar ... (aum)

A& HSIGAT : 37T Sfeal A Y2 Yoy

. ()
N eRwds @0 @ 7EEAT, A9 I HaTe AT o 99 STR H A W § - o, 8, drars H
AR S dTel BIRhT @ Tolaid] RWER Bl 15 ORI T Bl & JAgol a1 S &l offeh,
IS T Igd WX SHAMI © W P 9d7 T8 QAT AT WBR 7 T§ b a1 A1 & &wW
ST U4 BIAAT & AR BT Ueiel TR SR A Tl & SYIt| § oMU HIewH | ST arsd
g fF I TR I I§ /9 < drell 87 ([[auT)

THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): Madam, there

are 15 cases in which we are unable to disburse the compensation because the next of
kin are before the court and they have to get succession certificates in the court. ...
(Interruptions) We are waiting for the succession certificates. As soon as the
succession certificates come, we will disburse the amount. ... (Inferruptions The
remaining 12 cases are cases which have occurred after 23.11.2009, that is in the last
three-and-a-half months. These cases are being processed and we are making every
effort to expeditiously process these cases.

MADAM SPEAKER : Thank you hon. Minister.
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... (Interruptions)

MADAM SPEAKER : The House stands adjourned to meet again at 12 noon.

11.40 hrs.
The Lok Sabha then adjourned till Twelve of the Clock.
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12.00 hrs.

The Lok Sabha reassembled at Twelve of the Clock

(Madam Speaker in the Chair)

At this stage, Shri Dharmendra Yadav and some other hon. Members came
and stood on the floor near the Table
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12.01 hrs.
PAPERS LAID ON THE TABLE

MADAM SPEAKER : Now, Papers to be laid on the Table.

THE MINISTER OF AGRICULTURE AND MINISTER OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (SHRI SHARAD PAWAR) :
Madam, I beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the Indian
Council of Agricultural Resarch, New Delhi, for the year 2009-2010.

(2) A copy of the Annual Accounts (Hindi and English versions) of the Indian
Council of Agricultural Resarch, New Delhi, for the year 2008-2009,
together with Audit Report thereon.

(3)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (2) above

(Placed in Library, See No. LT 1792/15/10)

... (Interruptions)

THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM) : I beg to lay
on the Table:-
(1) A copy of the following papers (Hindi and English versions) :-
(1) Detailed Demands for Grants (Vol-I) of the Ministry of Home Affairs
for the year 2010-2011.
(1)  Detailed Demands for Grants (Vol-II) of the Ministry of Home Affairs
(Union Territories without Legislature) for the year 2010-2011.
(Placed in Library, See No. LT 1793/15/10)

(2) A copy of the Outcome Budget (Hindi and English versions) of the Ministry
of Home Affairs for the year 2010-2011.
(Placed in Library, See No. LT 1794/15/10)
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... (Interruptions)

THE MINISTER OF MINES AND MINISTER OF DEVELOPMENT OF NORTH
EASTERN REGION (SHRI B.K. HANDIQUE) : Madam, I beg to lay on the Table:-

(1)

(2)

(1) A copy of the Annual Report (Hindi and English versions) of the
Jawaharlal Nehru Aluminum Research Development and Design Centre,
Nagpur, for the year 2008-2009, alongwith Audited Accounts.

(11)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Jawaharlal Nehru Aluminum Research Development and
Design Centre, Nagpur, for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

(Placed in Library, See No. LT 1795/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN): Madam, I beg to lay on the Table:-

(1

(2)

3)

A copy of the Andaman & Nicobar Islands (Rural Employment Grievance
Redressal Mechanism) Rules, 2009 (Hindi and English versions) published in
the Notification No. 149/09/F. No. 6-43/GC/NREGA/2009(I11)-PR in Andaman
and Nicobar Administration Gazette dated the 28" October, 2009 under sub-
section (1) of Section 33 of the National Rural Employment Guarantee Act,
2005.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

(Placed in Library, See No. LT 1796/15/10)
A copy of the Andaman & Nicobar Islands (Panchayat Administration) (3"
Amendment) Rules, 2010 (Hindi and English versions) published in the
Notification No. 20/2010/F. No. 3-27/2008/PR(PF) in Andaman and Nicobar
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Administration Gazette dated the 27" January, 2010 under Section 204 of the
Andaman and Nicobar Islands (Panchayats) Regulation, 1994.
(Placed in Library, See No. LT 1797/15/10)
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THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI V. NARAYANASAMY): Madam, I beg to lay on the Table a copy of the
Detailed Demands for Grants (Hindi and English versions) of the Ministry of
Parliamentary Affairs for the year 2010-2011.
(Placed in Library, See No. LT 1798/15/10)
... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN): Madam, on behalf of Shri Ajay Maken, 1
beg to lay on the Table:-
(1) A copy each of the following Notifications (Hindi and English versions) under
sub-section (3) of Section 141 of the Border Security Force Act, 1968:-
(1) The Border Security Force (General Duty Officers) Recruitment
(Second Amendment) Rules, 2009 published in the Notification No.
G.S.R. 593(E) in Gazette of India dated the 21* August, 2009.
(i1) The Border Security Force General Duty Cadre (Non-Gazetted)
Recruitment Amendment Rules, 2009 published in the Notification
No. G.S.R. 153 in Gazette of India dated the 7™ November, 2009.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at item No. (i) of (1) above.
(Placed in Library, See No. LT 1799/15/10)
(3) A copy each of the following Notifications (Hindi and English versions) under
sub-section (3) of Section 155 of the Sashastra Seema Bal Act, 2007:-
(1) The Sashastra Seema Bal Combatised, Sub-Inspector (General Duty)
Group ‘B’ Non Gazetted posts Recruitment Rules, 2009 published in
the Notification No. G.S.R. 845(E) in Gazette of India dated the 25™
November, 2009.
(i1) The Sashastra Seema Bal Combatised, Inspector (General Duty)
Group ‘B’ Non-Gazetted posts Recruitment Rules, 2009 published in
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(iii)

(iv)

30

the Notification No. G.S.R. 935(E) in Gazette of India dated the 31*
December, 2009.

The Sashastra Seema Bal Combatised, Inspector (General Duty)
Group ‘A’ Combatised (General Duty) Officers Recruitment
(Amendment) Rules, 2009 published in the Notification No. G.S.R.
28(E) in Gazette of India dated the 13" January, 2010.

The Sashastra Seema Bal Combatised, Inspector (General Duty)
Group ‘C’ posts Recruitment Rules, 2009 published in the
Notification No. G.S.R. 844(E) in Gazette of India dated the 25
November, 2009.

(Placed in Library, See No. LT 1800/15/10)

A copy of each of the following Notifications (Hindi and English versions)

under sub-section (3) of Section 156 of the Indo-Tibetan Border Police Force
Act, 1992:-
(i)  The Indo-Tibetan Border Police Force, Para Medical Cadre, Inspector

(Pharmacist) Recruitment Rules, 2010 published in the Notification No.
G.S.R. 34(E) in Gazette of India dated the 15™ January, 2010.
(i1)  The Indo-Tibetan Border Police Force, General Duty Cadre, Group ‘A’

Posts Recruitment (Amendment) Rules, 2009  published in the
Notification No. G.S.R. 913(E) in Gazette of India dated the 21%
December, 2009.

... (Interruptions)

(Placed in Library, See No. LT 1801/15/10)
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S.
PALANIMANICKAM): Madam, I beg to lay on the Table a copy of the Report
(Hindi and English versions) of the Comptroller and Auditor General of India-Union
Government (Civil) (No. 3 of 2009-10) (Autonomous Bodies)-Performance Audit of
the functioning of Major Port Trusts in India, under Article 151(1) of the Constitution.

(Placed in Library, See No. LT 1802/15/10)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): Madam, I beg to lay on
the Table:-
(1) A copy of each of the following Notifications (Hindi and English versions)
under Section 4(d) of the Destructive Inspects and Pests Act, 1914:-
(1) The Plant Quarantine (Regulation of Import into India) (Third
Amendment) Order, 2009 published in Notification No. S.O. 3269(E) in
Gazette of India dated the 23™ December, 2009.
(i) The Plant Quarantine (Regulation of Import into India) (Fourth
Amendment) Order, 2009 published in Notification No. S.O. 3298(E) in
Gazette of India dated the 24™ December, 2009.
(Placed in Library, See No. LT 1803/15/10)
(2) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of section 619A of the Companies Act, 1956:-
(i) Review by the Government of the working of the Lakshadweep
Development Corporation Limited, Kavaratti, for the year 2008-2009.
(11)  Annual Report of the Lakshadweep Development Corporation Limited,
Kavaratti, for the year 2008-2009, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 1804/15/10)
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3)

4

)

(6)

(7

(8)

(1) A copy of the Annual Report (Hindi and English versions) of the Small
Farmers’ Agri-Business Consortium, New Delhi, for the year 1993-1998,
alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Small Farmers’ Agri-Business Consortium, New Delhi,
for the year 1993-1998.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (3) above.

(Placed in Library, See No. LT 1805/15/10)
(1) A copy of the Annual Report (Hindi and English versions) of the Small
Farmers’ Agribusiness Consortium, New Delhi, for the year 1998-1999,
alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Small Farmers’ Agribusiness Consortium, New Delhi,
for the year 1998-1999.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (5) above.

(Placed in Library, See No. LT 1806/15/10)
(1) A copy of the Annual Report (Hindi and English versions) of the Small
Farmers’ Agribusiness Consortium, New Delhi, for the year 1999-2000,
alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Small Farmers’ Agribusiness Consortium, New Delhi,
for the year 1999-2000.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (7) above.

(Placed in Library, See No. LT 1807/15/10)
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©)

(10)

(1)

(12)

(13)

(14)

(1) A copy of the Annual Report (Hindi and English versions) of the Small
Farmers’ Agribusiness Consortium, New Delhi, for the year 2000-2001,
alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Small Farmers’ Agribusiness Consortium, New Delhi,
for the year 2000-2001.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (9) above.

(Placed in Library, See No. LT 1808/15/10)
(1) A copy of the Annual Report (Hindi and English versions) of the Small
Farmers’ Agribusiness Consortium, New Delhi, for the year 2001-2002,
alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Small Farmers’ Agribusiness Consortium, New Delhi,
for the year 2001-2002.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (11) above.

(Placed in Library, See No. LT 1809/15/10)
(1) A copy of the Annual Report (Hindi and English versions) of the Small
Farmers’ Agri-Business Consortium, New Delhi, for the year 2002-2003,
alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Small Farmers’ Agri-Business Consortium, New Delhi,
for the year 2002-2003.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (13) above.

(Placed in Library, See No. LT 1810/15/10)
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(15)

(16)

(17)

(18)

(1) A copy of the Annual Report (Hindi and English versions) of the Coastal
Aquaculture Authority, Chennai, for the year 2008-2009, alongwith Audited
Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Small Farmers’ Agri-Business Consortium, New Delhi,
for the year 2008-2009.

(Placed in Library, See No. LT 1811/15/10)

A copy of the Protection of Plant Varieties and Farmers’ Rights (Third
Amendment) Amendment Rules, 2009 (Hindi and English versions) published
in the Notification No. G.S.R. 901(E) in Gazette of India dated the 17"
December, 2009 under Section 97 of the Protection of Plant Varieties and
Farmers’ Rights Act, 2001.
(Placed in Library, See No. LT 1812/15/10)
A copy of the Bureau of Indian Standards (Recruitment to Scientific Cadre)
Regulations, 2009 (Hindi and English versions) published in the Notification
No. G.S.R. 869(E) in Gazette of India dated the 9" December, 2009, under
Section 39 of the Bureau of Indian Standards Act, 1986.
(Placed in Library, See No. LT 1813/15/10)
A copy each of the following Notifications (Hindi and English versions) under
sub-section (6) of Section 3 of the Essential Commodities Act, 1955:-
(1) The Sugarcane (Control) Amendment Order, 2010 published in the
Notification No. S.O. 33(E)/Ess.Com./Sugarcane in Gazette of India
dated the 7™ January, 2010.
(i1)) The Fertiliser Control (Amendment) Order, 2010 published in the
Notification No. S.0. 49(E) in Gazette of India dated the 11" January,
2010.
(iii) S.O. 48(E) published in the Gazette of India dated the 11" January,

2010, notifying the specifications in respect of the fertilizers,
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(vi)

(vii)
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mentioned therein, to be manufactured by M/s. Plant Gro Industries,
Jodhpur for a period of three years from the date of publication of this
notification.

S.O. 47(E) published in the Gazette of India dated the 1" January,
2010, notifying the specifications in respect of the fertilizers,
mentioned therein, to be manufactured by M/s. Punjab Chemicals and
Crop Protection Ltd., Chandigarh, for a period of three years from the
date of publication of this notification.

S.0. 30(E) published in the Gazette of India dated the 7™ January,
2010, notifying the specifications in respect of the customized
fertilizers, mentioned therein, for a period of three years to be
manufactured by M/s. Coromandel International Limited for the area
and crop as mentioned in the notification.

The Essential Commodities Order, 2009 published in the Notification
No. S.0. 3267(E) in Gazette of India dated the 22" December, 2009.
The Removal of (Licensing Requirements, Stock Limits and
Movement Restrictions) on Specified Foodstuffs (Seventh
Amendment) Order, 2009 published in the Notification No. S.O.
3249(E) in Gazette of India dated the 18" December, 2009.

(Placed in Library, See No. LT 1814/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI CHOUDHURY MOHAN JATUA): Madam, I beg to lay
on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the Press Council
of India, New Delhi, for the year 2008-2009, alongwith Audited Accounts.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

(Placed in Library, See No. LT 1815/15/10)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (DR. S. JAGATHRAKSHAKAN): Madam, I beg to lay on the
Table:-
(1) A copy of the Detailed Demands for Grants (Hindi and English versions) of the
Ministry of Information and Broadcasting for the year 2010-2011.
(Placed in Library, See No. LT 1816/15/10)
(2) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of section 619A of the Companies Act, 1956:-
(1) Review by the Government of the working of the National Film
Development Corporation Limited, Mumbai, for the year 2008-2009.
(i1))  Annual Report of the National Film Development Corporation Limited,
Mumbai, for the year 2008-2009, alongwith Audited Accounts and comments

of the Comptroller and Auditor General thereon.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (2) above.

(Placed in Library, See No. LT 1817/15/10)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI PRATIK PATIL): Madam, I beg to lay on the Table a copy of the
Detailed Demands for Grants (Hindi and English versions) of the Ministry of Youth
Affairs and Sports for the year 2010-2011.

(Placed in Library, See No. LT 1818/15/10)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (KUNWAR R.P.N. SINGH): Madam, I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under

section 10 of the National Highways Act, 1956 :-

(1)

(ii)

(iii)

(iv)

v)

(vi)

S.0. 198(E) published in Gazette of India dated the 28" January, 2010
regarding acquisition of land for building (widening/four laning, etc),
maintenance, management and operation of National Highway No. 37
(Charaiabhai-Teok Section) in the State of Assam.

S.0. 2718(E) published in Gazette of India dated the 29" October, 2009
regarding acquisition of land for building (widening/four laning, etc),
maintenance, management and operation of National Highway No. 3
(MP/Maharashtra Border-Dhule Section) in the State of Maharashtra.
S.0. 2719(E) published in Gazette of India dated the 29" October, 2009
regarding acquisition of land for building (widening/four laning/six
laning, etc), maintenance, management and operation of National
Highway No. 3 (Panvel-Indapur Section) in the State of Maharashtra.
S.0. 2983(E) published in Gazette of India dated the 24™ November,
2009 regarding authorization of Assistant Commissioner, Belgaum Sub-
Division, Belgaum as the competent authority to acquire land for
building (construction) of proposed Belgaum, Khanapur, Gunji and
Ramnagar Bypass from National Highway No. 4A (Karnataka/Goa
Boundary) in the State of Karnataka.

S.0. 2991(E) published in Gazette of India dated the 24™ November,
2009 regarding acquisition of land for building (widening/four laning,
etc), maintenance, management and operation of National Highway No.
7 (Hyderabad-Bangalore Section) in the State of Karnataka.

S.O. 6(E) published in Gazette of India dated the 4t January, 2010
regarding acquisition of land for building (widening/two laning with

paved shoulders etc), maintenance, management and operation of
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(viii)

(ix)

(x)

(xi)

(xii)
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National Highway No. 8 (Beawar-Gomati Choraha Section) in the State
of Rajasthan.

S.0. 3159(E) published in Gazette of India dated the 9" December,
2009 regarding acquisition of land for upgrading (widening are
operation and maintenance of National Highway No. 7 (Hyderbad-
Bangalore Section) in the State of Karnataka.

S.0. 3222(E) published in Gazette of India dated the 15™ December,
2009 regarding acquisition of land for building (widening/four laning,
etc), maintenance, management and operation of National Highway No.
48 (Nelamangala-Hassan Section) in the State of Karnataka.

S.0. 3223(E) published in Gazette of India dated the 15™ December,
2009 regarding acquisition of land for building (widening/four laning,
etc), maintenance, management and operation of National Highway No.
4 (Mulbagal-Andhra Pradesh/Karnataka border Section) in the State of
Karnataka.

S.O. 131(E) published in Gazette of India dated the 20" January,
2010regarding acquisition of land for building (widening/four laning,
etc), maintenance, management and operation of National Highway No.
37 (Jorhat-Dibrugarh Section) in the State of Assam.

S.0. 4(E) published in Gazette of India dated the ond January, 2010,
regarding acquisition of land for building (widening/two laning, etc),
maintenance, management and operation of National Highway No. 154
(Dhaleshwari-Bhairabi Section) in the State of Assam.

S.0. 11(E) published in Gazette of India dated the 5™ January, 2010,
regarding rates of fees to be recovered from the users of National
Highway No. 7 (Madurai-Virudhunagar Section) in the State of Tamil
Nadu.

S.0. 12(E) published in Gazette of India dated the 5™ January, 2010,

regarding rates of fees to be recovered from the users of National
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Highway No. 45B (Trichy-Tovarankurichi Section) in the State of
Tamil Nadu.

S.0. 13(E) published in Gazette of India dated the 5™ January, 2010,
regarding rates of fees to be recovered from the users of National
Highway No. 31 (Purnea-Goyerkata Section) in the States of Bihar and
West Bengal.

S.0. 3288(E) published in Gazette of India dated the 24" December,
2009, regarding rates of fees to be recovered from the users of National
Highway No. 7 (Silk Board Junction-Hosur Section) in the State of
Karnataka.

S.0. 3289(E) published in Gazette of India dated the 24™ December,
2009, regarding rates of fees to be recovered from the users of National
Highway No. 79 (Nasirabad-Chittorgarh Section) in the State of
Rajasthan.

S.0. 2898(E) published in Gazette of India dated the 16™ November,
2009 regarding acquisition of land for building (widening/four- laning,
etc.), maintenance, management and operation of National Highway No.

24 (Bareilly-Sitapur Section) in the State of Uttar Pradesh.

(xviii) S.0. 3120(E) published in Gazette of India dated the 5™ December,

(xix)

(xx)

2009 regarding acquisition of land for building (widening/six laning,
etc.), maintenance, management and operation of National Highway No.
2 (Delhi-Agra Section) in the State of Uttar Pradesh.

S.0. 3254(E) published in Gazette of India dated the 21* December,
2009 regarding acquisition of land for building (widening), maintenance,
management and operation of National Highway No. 2 (Delhi-Agra
Section) in the National Capital Territory of Delhi.

S.0. 2882(E) published in Gazette of India dated the 12" November,

2009 regarding acquisition of land for building (widening/four- laning,
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etc.), maintenance, management and operation of National Highway No.
11 (Agra-Bharatpur Section) in the State of Uttar Pradesh.

(xx1) S.0. 2899(E) to S.O. 2902(E) published in Gazette of India dated the
16" November, 2009 regarding acquisition of land for building
(widening/four- laning, etc.), maintenance, management and operation
of different stretches of National Highway No. 24 (Bareilly-Sitapur
Section) in the State of Uttar Pradesh.

(Placed in Library, See No. LT 1819/15/10)

(2) (1) A copy of the Annual Report (Hindi and English versions) of the

3)

National Highways Authority of India, New Delhi, for the year 2007-2008,
alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the National Highways Authority of India, New Delhi, for
the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (2) above.

(Placed in Library, See No. LT 1820/15/10)

... (Interruptions)




41
09.03.2010

12.02 hrs.
MESSAGE FROM RAJYA SABHA

SECRETARY-GENERAL: Madam, I have to report the following message received
from the Secretary-General of Rajya Sabha:-

‘I am directed to inform the Lok Sabha that the Rajya Sabha at its sitting held
on Thursday, the 17™ December, 2009 adopted the following Resolution:-

“That this House concurs in the recommendation of the Lok Sabha
that the Rajya Sabha do agree to the nomination by the Chairman
of six Members from the Rajya Sabha to the Parliamentary
Committee to review the Rate of Dividend which is at present
payable by the Indian Railways to the General Revenues as well as
other ancillary matters in connection with Railway Finance vis-a-
vis General Finance and to make recommendations thereon.”

I am further to inform the Lok Sabha that the Chairman has nominated the following
six members of the Rajya Sabha to the said Committee:-

Shri A. Elevarasan
Shri Ranjitsinh Vijaysinh Mohite-Patil’

1. Shri Rama Chandra Khuntia
2. Shri Parvez Hashmi

3. Shri Shreegopal Vyas

4. Shri Shyamal Chakraborty
5.

6.
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12.02 hrs.
RULES COMMITTEE
1st Report

SHRI SANDEEP DIKSHIT (EAST DELHI): Madam, I beg to lay on the Table, under
sub-rule(1) of rule 331 of the Rules of Procedure and Conduct of Business in Lok
Sabha, the First Report (Hindi and English versions) of the Rules Committee.

... (Interruptions)

12.03 hrs.
COMMITTEE ON EMPOWERMENT OF WOMEN
2nd Report

SHRIMATI CHANDRESH KUMARI (JODHPUR): Madam, I beg to present the
Second Report (Hindi and English versions) of the Committee on Empowerment of
Women on the Action Taken by the Government on the recommendations contained
in the Twenty-second Report of the Committee (Fourteenth Lok Sabha) on the subject
‘Working Conditions of Women in Prasar Bharati’.

... (Interruptions)

12.04 hrs.

STANDING COMIITTEE ON PERSONNEL, PUBLIC GRIEVANCES,
LAW AND JUSTICE
37th Report

DR. PRABHA KISHOR TAVIAD (DAHOD): Madam, I beg to lay on the Table the
Thirty-seventh Report (Hindi and English versions) of the Standing Committee on
Personnel, Public Grievances, Law and Justice on the Action Taken Replies of the
Government on the recommendations/observations contained in the 24™ Report of the
Committee on “Working of Central Bureau of Investigation (CBI)”.

... (Interruptions)
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12.04' hrs.
MOTION RE: TWELFTH REPORT OF
BUSINESS ADVISORY COMMITTEE

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI V. NARAYANASAMY): Madam, on behalf of Shri Pawan Kumar Bansal, I
beg to move the following:-

“That this House do agree with the Twelfth Report of the Business
Advisory Committee presented to the House on 8" March, 2010.”

MADAM SPEAKER: The question is:

“That this House do agree with the Twelfth Report of the Business
Advisory Committee presented to the House on 8" March, 2010.”

The motion was adopte
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12.05 hrs.
STATEMENT BY MINISTER
Climate Change *

MADAM SPEAKER: Item No. 18A, Shri Jairam Ramesh.
... (Interruptions)

MADAM SPEAKER: Nothing will go on record other than the statement of the
Minister and the Motion moved. Nothing else will go on record.

(Interruptions) ... "*
THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI JAIRAM RAMESH): Madam Speaker, I rise to make a suo motu
statement on some of the issues relating to the Copenhagen Accord in the light of
recent developments. I lay the suo motu statement on the Table of the House. ...
(Interruptions)

I had last made a statement on the subject on Thursday, December 3, 2009.
Following this, the 15th Conference of Parties to the UNFCCC took place at
Copenhagen, Denmark. On return from Copenhagen, I made a statement in the Rajya
Sabha on December 22, 2009 when I briefed the hon. Members about the Conference
outcomes. I had also highlighted the role played by the BASIC Group of countries -
Brazil, South Africa, India and China - in the negotiations relating to the Copenhagen
Accord. The Accord itself was negotiated by 29 countries and was taken note of by
the CoP on December 19, 2009.

On 23-24 January, 2010, the Environment Ministers of the BASIC Group of
countries met in New Delhi to review the Copenhagen Conference and subsequent
developments. The Ministers agreed to communicate, for information of the
UNFCCC Secretariat, the voluntary mitigation actions of its member countries. India
did so on January 30™ 2010 and communicated that India will endeavour to reduce the

emissions intensity of GDP by 20-25 per cent by 2020 in comparison to the 2005

* Placed in Library, See No. LT 1821/15/10
** Not recorded
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level. While doing so, we have clarified that the proposed domestic actions are
voluntary in nature and will not have a legally binding character. Further, these
actions will be implemented in accordance with the provisions of the relevant national
legislations and policies as well as the principles and relevant provisions of the
UNFCCC.

On February 3™ 2010, India received a letter from the Executive Secretary of
the UNFCCC asking whether India wishes to be listed in the Chapeau of the
Copenhagen Accord. Listing in Chapeau of the Accord implies that we participated in
the negotiations on Copenhagen Accord and that we stand by the Accord. After
careful consideration, India has agreed to such a listing. From the BASIC Group,
Brazil and South Africa have already communicated their association. Simultaneously,
the two countries have elaborated the circumstances under which they have associated
themselves with the Accord. China has expressed support to Accord in their
communication addressed to UN Secretary General. Many other countries from G77
& China Group have also associated themselves with the Accord.

Madam Speaker, I am making the statement to inform the House that India has
communicated its decision to the UNFCCC Secretariat with three conditions. First,
the Accord is a political document and is not legally binding. It is not a template for
outcomes. Second, the Copenhagen Accord is not a separate, third track of
negotiations outside the UNFCCC. Third, the purpose of the Copenhagen Accord is to
bring about a consensus in the existing and on-going, two-track multilateral
negotiations process under the UNFCCC. The Accord could have value if the areas of
convergence reflected in the Accord are used to help the Parties reach agreed
outcomes under the UN multilateral negotiations in the two tracks. We believe that
our decision to be listed reflects the role India played in giving shape to the

Copenhagen Accord. This will strengthen our negotiating position on climate change.
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Madam Speaker, my sincere endeavour has been to keep this House fully
informed at every stage about India's stance on climate change negotiations. This

reflects the Government's commitment to transparency and accountability.

... (Interruptions)
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12.06 hrs.

MATTERS UNDER RULE 377 *
MADAM SPEAKER: Hon. Members, the matters under Rule 377 shall be laid on the
Table of the House. Members who have been permitted to raise matters under Rule
377 today and are desirous of laying them may personally handover slips at the Table
of the House within 20 minutes. Only those matters shall be treated as laid of which
slips have been received at the Table within the stipulated time and the rest will be
treated as lapsed.

... (Interruptions)

12.06Y hrs.

At this stage, Shri Lalu Prasad, Shri Mulayam Singh Yadav and some other hon.
Members came and stood on the floor near the Table.
... (Interruptions)

(i) Need to release funds for repair, restoration and modernization of small
ponds and rivulets in drought-prone areas of Andhra Pradesh

SHRI ANANTHA VENKATARAMI REDDY (ANANTAPUR): Anantapur district,
Andhra Pradesh is a drought-prone area and continuously for years together, the
rainfall is very deficient. The water of rainfall is saved in ponds and small rivulets in
the district. There are more than 2,650 such ponds and rivulets in Anantapur district.
Due to silt and other reasons, water is not stored in these ponds and rivulets.
Moreover, the channels through which water comes to these ponds and rivulets are
also not in good condition which is affecting the supply of water to these ponds.

To ensure repair, restoration and modernization of more than 2,650 such ponds
and rivulets in Anantapur district, the Government of Andhra Pradesh have sent a

proposal for release of Rs. 117 crores in the current financial year so that the works

* Treated as laid on the Table
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could be taken up on war footing. The release of funds to the State is pending with
the Centre. Since the financial year is coming to a close very soon, there is an urgent
need to release these funds.

I, therefore, urge upon the Ministry of Finance to immediately release the
amount of Rs. 117 crores to the Government of Andhra Pradesh so that it can take up
the repair and renovation work of these small ponds and rivulets in Andhra Pradesh

which is urgently needed in this drought-prone district.
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(i)  Need to introduce a Bill in the Parliament to categorise Scheduled Caste
population into A,B,C, & D groups in Andhra Pradesh as per the
recommendations of the Justice Usha Mehra Commission Report

DR. MANDA JAGANNATH (NAGARKURNOOL): The Government of India had
constituted a Commission to go into all aspects regarding the categorization of
Scheduled Castes into A,B,C and D groups in Andhra Pradesh when there was a
movement from Madiga Reservation Porate Samithi (MRPS) in view of Supreme
Court striking down the categorization on technical grounds stating that the
categorization has to be done by an Act of Parliament and not by State Government.

After that the State Assembly of Andhra Pradesh has passed unanimous
resolution recommending the Union Government to pass a legislation in this regard
and ‘JUSTICE USHA MEHRA COMMISSION’ had also submitted its report two
years back by recommending to amend Article 341. But though two years have
passed no action is forthcoming from Government of India. Madigas in Andhra
Pradesh are very much agitated.

I, therefore, request the Central Government to take necessary steps for the
introduction of a Bill in the current Budget Session to categorize Scheduled Caste
population into A,B,C & D groups in Andhra Pradesh as per the recommendation of

‘JUSTICE USHA MEHRA COMMISSION’ Report.
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(iii) Need for effective implementation of centrally sponsored food, health &
employment schemes in the Country

SN T GHE AT (SR @ faeent): HElGy, Ed &R gSo a4 2009 B IIAR S« b
T 40 TR ged HUINY F QST 8 | SHHT Y BRI I8 © & <o & Sff¥dar gl AT
afearyt &3 H TGN & DHROT AN AU qedi bl gHAET 9o W IS T8l DRI U, Al
T §HR B S © JAT I8k WG AT 5 B © DRI qedi Bl ST A BB 8l 81 el ©
3R 71 & I JHIRAT BT TG S|

g I8 US fISa 2 6 < § U@ IR TRl el # SNl W UST T, 98 gad
TRE I A AT BT RAARTAT 41 SR & | 3 AR W st ATSI8H DT IRl o1 TRIE! Bl
I8 et urar | A fIaRer guelt IET Bl WK &R WR IS SUA BRI B Y & 2
QIR AW faaRoT WoTel &7 TS SRRawal ddb 81 Ugd <&l ® | gfl avg | T 7 o
SITITHIT BT 3Th WA FhT H ATl & © |

T WER T AR ¢ fF I8 S ARl & Swadal ad oM gHrRad fey s

& 3MaID HaH I3 |
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(iv) Need to provide funds for de-silting of Manur Tank in Tirunelveli district,
Tamil Nadu and diversion of excess water of Thamirabarani river into the
Manur Tank to improve irrigation facility in the district

SHRI S.S. RAMASUBBU (TIRUNELVELI): Tirunelveli is the second largest district

in Tamil Nadu. Here, Manur is one of the largest Panchayat Unions which consists of

42 Panchayat Boards.

Manur Tank is the second biggest tank in the district. It serves to about one
lakh farmers for their agricultural requirements and for drinking purpose. Due to
insufficient water in the tank, farmers are frequently facing lot of difficulties in
cultivation. During monsoon season, the excess water from the Thamirabarani river

could not be stored and it flows into the sea.

There is a long demand from various sections of the people for desilting the
Manur Tank, strengthening its banks and to take effective steps for diverting the

excess water of Thamirabarani river into the Manur Tank.

I, therefore, urge upon Union Government to allocate necessary funds from
any of the Centrally sponsored schemes to divert the excess water of Thamirabarani
river through a short distance separate supply channel and direct it into the Manur Big
Tank. It will improve the ground water level in those areas and will facilitate the

farmers to cultivate more than 4,000 acres of land.
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(v)  Need to open new LPG Agencies in Faizabad Parliamentary Constituency,
Uttar Pradesh

3. e @t (BWoEE): #86d, WX AlGaHT &9 haEe (S0 ¥0) & Ifaid Y uiSh. 9
fIRT B BB W & | TRUNADT el Bl 149 Toidl (Melfdd 8 @ Priaes e o
® TE I UT XET ¥ | TEh AT BIH 9I7 U D dged PRl § | T B W HA QA A
oAl B SR © |

S UHR WRAT TS URAT (W98 Bhorere), SRaE) esd ghar @ fedhaT R e
R (@M1 STe aRE®)) § I ol TR g | e IR aTER W SR IMeT S1RT A fIawur g
=

PARIS TOR UG FRATS R, T0E BoEE & oy § ool &1 sraegedr & |
FHuAT ey SHfed § 59 @Al d 9 &I B Bl G BRI BT BT DY |
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(vi) Need to modernize and provide all necessary passenger facilities in the
‘Rajmata Vijaya Raje Scindia Airport’ in Gwalior, Madhya Pradesh

St TeneRt o Rt (TarferR): #weiey, o fasarl Rt gaRae efiear Tarfeny,
HEIYSY BT FEH YR TIRUIS € | ¥ YR Ui o Rarad & qwy waf fear wan o |
AAfh SITSIIE! & ©: GP YR PR & qraoe 4l [ D1 gfaemsl & foy a=9 @1 & | 2001 A
qeebTelle el Ay Al sed fER Aol St 9 TarferR HERIGTQRI TR 9IC &l AT
orar oo o fftr & 99 waffa fear a9 9 o a6 <9 uvd wad snfe &1 @S
I orerar SHvilgR &1 g € | 91 & 39 UIRUIC W 78 UQ¥ & I QRUE! (SRR,
SIIYR Qd HIUTel) & AT T3 GIemsi 1 AW © |

eIk, ALY YS¥ BT &N Td AR Pl e F Jo¥ & WE AR 4 4 Th © |
e & & § FE YA B A g Of W& & | Wed b & H WIeRR Ye; Ud % & W
TR W W TP B | D BRI Adsi <2 Ud el Ao ¥ R @Rk Ud T & Wied
wiAl & oy oMd O B & | s SR [ifeRR WRUC &1 [AdRid & Ud SiviigR &
U SMATIDHAT & | 37: TaTeriR TR Ul Bl fqhRid DR Bl WRDBR A AE ¢l
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(vii) Need to introduce E-commerce for agricultural produce in the country to
ensure good returns to the farmers for their produce

Mt wde R (TeaUR): 786y, 89X HiY JaM Q¥ H 3779 §9R1 f=Tard] fHa & 2§ &7
RpR & | B¢ 5AM 31 Al SHS! SUS &1 A& 9T R I M Hel S a1 98 AU B
AT AT & | 3TTST < | qbh-Idh] & YD WA DI JMAIIHAT & | 9P folv AT
3T A & % &4 <X # 3 & & fAhd & o Uop faafia rawen o] &Y | 89 U
<9 ¥ faft=1 Afeal § 9 oM 9 YR E | R gRT ST |HIT & HEl & QM H SIS Dbl
YT I Weru & o ST & W) AFST |l TS B #7131 U gob H WRPR & S |
UG AR < H 5t off 7S # o S A urEar fRAE B B WR STUe SUS st
DHAT SH U & GBI | SHH A D I F AN ST H S WO BN dfch WRIGAR
TN BT AT & AR vean #S A TS IUAY BT B8R | FAH IR IR GRaUIees
TE BN AT S HEYA D AH A [HAH BT I IUS BT Aod W A I TEART ST DI
| =W BN U IR ATDHE D W0 A g1 I9F Aloe 7 A QA1 & 97 89 fhar & fol 39 W
H i &R 9 1 <2 & [HAHEl DI ITDH! TS BT d8ak o e A1 & ITH AH
e o el |
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(viii) Need to accord approval to the proposal of Government of Madhya
Pradesh for augmenting water supply in Satna Parliamentary Constituency,
Madhya Pradesh

st e R (Wa): Heled, B SRR B FAE@qul ST TAER dld 8% IS e
TAIHROT P @ ST Wed Yo%l WRBR F BIC G Al Dl B (U A FaRATIT b
DI AT & S Yo B 21 TE AR B Sl 3adq A |&Od Ig 7.9, [Gbr orierepsor
HY D HIH § WRA WBR @ T [AHN 73 § 4ol T 2 | 39 <l 4§ 9y w0 4 W)
fFafes & |1 DI 7371.40 A WY BT A U@ NS & | H 4RA WRBR A TS [dhr
AT ¥ A @ WG @ AR FRAT g JAT G IS I HRATE g T, SHd! qegul
SISCANRCIEC IR

(ix) Need to safeguard the interest of farmers whose land is being acquired for
construction of Ganga Express Highway in Kaushambi Parliamentary
Constituency of Pratapgarh district in Uttar Pradesh

3t dios AR (Fleml):  TRIGY, GECE &F BRI & U YT, S, H I e
BIgd T U IR UG WRBR B IRATSHT & T 89Ri &1 T8l dfcth @l Yebs Y{He, o,
AT PIDT D SUSTS S o W&t 8 | e o, affaen, 7gen & a8 | s @l IS
W W BHIC YA | VQ H [FAE gqig BR0 | AN YE@E b ReR BE | 9ITER0 Bl W
BT | S-S 8 T R A | &5 IROR 39 R D TR JaWH SId Hriarel oY |
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(x) Need to construct a permanent bridge on Ghagra river near Kamhariya
Ghat in Sant Kabir Nagar Parliamentary Constituency, Uttar Pradesh to
facilitate movement of traffic

2t Wie7 vix B HI fat (Jid SR TR): FEqy HHASIAT 1€ Sl °IERT Fal W 8 | @
ST B HTER TS UR HA D forg diY &1 gl &1 T S usat ¥ 1 39 Y @ g 9 a8
IR g B @I § O S ATd & 16 JHae 1 gl 2 | I8 ’1c we 818d W usdl
g S IRER A TARER Bl Sredl & U1 39 W 6! ofhd W 5 | I8 O & §d I 4
TR QR 7 #EM §8 REdl § 9T R K ¥ 70 fhaHier I A&l Bl g8 q9 Al Ul §
I o @1 @Ud AT B 8 SR S Bl el U e A1 st © |

IS ERI BT WRBR I I AT 2 [ 39 97¢ W & W ol &1 3707 & S a
I8 DI ST DI DIH! GlALT B SR qAT RSl HEH1 AT D g I &1 SR |

(xi) Need to re-start the work of Sidhvasarani Irrigation Project in Jamui
Parliamentary Constituency, Bihar

2N yoa AN (SE): AelQy, [T H AU HHGY & SHg B Sied Bl TRT AHRT DI AR AL
STl AQIEA A Sl BT SN ATHE B §U DEl © (b edraRe (arg Semerd qRITs T S
GSHPR H I ©§, b Wed H MU 2 b a9 1978-79 H I AT Wipd gs Al Ud I qHY
3.50 FRIS WIY BT I FAT AT TAT &R TH H 10 HIS HI @ gal 2 | A a7 fawmr g
TR 21 o 9™ & BRUT 39 AT BT B fdeg & AT 8 | 50 SS9 & 999 A 9T
4000 TR A @1 Rrarg B g U g fqorell W Rl Se |

31T SHfed & folg ¥fTer a9 faumT & UeiRi) fQelTe” €9 991 &1 B fham Syl
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(xii) Need to construct a flyover on N.H. 34 at Ranaghat Mission Gate Railway
level crossing in the Ranaghat Parliamentary Constituency, West Bengal to
facilitate smooth passage of traffic

DR. SUCHARU RANJAN HALDAR (RANAGHAT): I represent 13-Ranaghat (SC)
Parliamentary Constituency. Through my constituency National Highway No. 34
passes. This NH 34 connects Kolkata Harbour with North Bengal and thereby with
the rest of the North Eastern part of the Country. Naturally, this road is heavily used
by container trucks carrying tea, trailer trucks carrying huge logs of wood, day and
night along with various types of small, big passenger vehicles and scores of tourists
buses. But there is a big bottle-neck at Ranaghat Mission gate Railway level crossing.
This railway track is also heavily busy due to passenger trains which connects
Shantipur, Krishnagar, Lalgola, Gede, Bangladesh and Bongaon with Sealdah-
Kolkata through the Ranaghat Railway Junction Station. Over and above , there are
several goods trains from and to Bangladesh and Sealdah run along this railway track.
As a result, NH 34 is blocked , sometimes for hours together causing severe traffic
jam and frequent fatal accidents also. In view of these problems, construction of a
fly-over on N.H. 34 on this railway crossing of Ranaghat Mission Gate is very

necessary.
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(xiii) Need to provide a special financial package to textile sector

SHRI P. KARUNAKARAN (KASARGOD): Lakhs of workers are engaged in the
textile sector of our country. This is the second biggest sector after agriculture to give
employment but now this traditional industry is facing serious problems. As a result of the
global recession & new liberal policy, export has declined. Large number of units have
been closed due to the shortage of demand in the market. This highly affects the day to
day life of the workers. The shortage of working capital, inability to pay the loan and
lack of funds for renovation of units are the problems being faced by this traditional
industry. All trade unions have already submitted representation for a special package. So I

request the Government to take urgent step in this regard.
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(xiv) Need to provide rail connectivity to the upcoming ports at Kirtania,
Astaranga, Inchudi, Bahuda Muhana, Chudamani from Howrah-Chennai rail
route and extend the Ludhiana — Dankuni Eastern Dedicated Freight Corridor
upto Haridaspur in Orissa

SHRI B. MAHTAB (CUTTACK): Orissa is progressively emerging as the mining,
metals and manufacturing hub of the country with addition of energy generation
capacity. Recent additions to the industrial horizon are shipbuilding projects, oil rig
manufacturing and repair units and auto parts manufacturing facilities. In the next five
years, it is expected that additional rail borne traffic generation will be in excess of a
staggering 250 MTPA. The present rail infrastructure in the State is completely
inadequate to handle the future growth of traffic. Therefore, there is an urgent need to
provide substantial investment from Ministry of Railways for completion of ongoing
projects within a period of five years.

Survey work for providing rail connectivity to the upcoming ports at Kirtania,
Astaranga, Inchudi, Bahuda Muhana and Chudamani from the mainline i.e. Howrah-
Chennai rail route needs to be taken up. It is also important that the Ludhiana-
Dankuni Eastern Dedicated Freight Corridor is extended from Dankuni to Haridaspur
so that upcoming ports at Kirtania and Dhamra and the major port of Paradeep are

linked to the vast northern and central hinterland of India.
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(xv) Need to construct flyover and underpass besides repairing city roads of
Tiruchirapalli, Tamil Nadu under Jawaharlal Nehru National Urban Renewal
Mission Scheme

SHRI P. KUMAR (TIRUCHIRAPPALLI): Tiruchirapalli, is the fourth major city in
Tamil Nadu which has a population of 12 lakhs. It connect the State through Eight
State Highways and four National highways. Due to the floating population, the
traffic congestion of the city is increasing rapidly. Central Bus Stand, Chathiram bus
Stand and the Railway Station are heavily congested traffic areas. To ease the traffic
congestion of these places, the Government should come forward to release financial
assistance under JINNURM for construction of a fly over near Chathiram bus Stand
besides un underpass road to connect the Central Bus Stand and the Railway Station.
The city roads are also to be upgraded. It will be vey much useful for the public. I
request the Government through this House to formulate schemes to construct over

bridge/underpass and release sufficient funds.
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(xvi) Need to open a Kendriya Vidyalaya in Mandya Parliamentary
Constituency, Karnataka

SHRI N. CHELUVARAYA SWAMY (MANDYA): I would like to draw the
attention of the Hon’ble Minister of Human Resource Development, through you to
the problems being faced by the students and their parents in my Constituency,
Mandya, Karnataka as there is no Kendriya Vidyalaya in the region.

The private/Public schools situated in my Parliamentary Constituency are
charging exorbitant fees, The common people are facing lot of difficulties in paying
such huge amounts. Even though these schools are collecting exorbitant fees, this area
lacks good quality English medium schools. There are also a large number of
Government servants residing in Mandya. If a Kendriya Vidyalaya is opened in this
area, it will be of great help to the middle level and lower people. The people of my
Parliamentary Constituency are demanding for establishment of a Kendriya Vidyalaya
in the region.

I, therefore, urge upon the Union Government to open a Kendirya VIdyalaya in

Mandya, Karnataka on top priority basis.
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(xvii) Need to provide financial assistance and relief to Indian migrant workers
stranded abroad owing to lack of valid work visas

SHRI JOSE K. MANI (KOTTAYAM): Most of the countries in the Gulf region and
South East Asia have launched a vigorous drive to detect and deport migrant workers
without valid work visas and have offered an amnesty scheme to those willing to go
back home. Most of such workers are from India. In Malaysia more than 50,000
workers are facing deportation. Out of these, 50% are from Kerala.

The affected workers have no savings to be able to bear the return passage and
are virtually stranded without food and basic needs. It, therefore, rests on the
Government of India to provide financial assistance and relief to such stranded
migrant Indian workers to enable them to return home and rehabilitate themselves in
India. I, therefore, urge upon the Government to galvanise its missions abroad to
open separate cells for handling deportation by arranging their return passage back to
India. It is also necessary to provide separate assistance to States where migrant
workers returning from abroad are to be rehabilitated. It would be appropriate to
make adequate provisions in the forthcoming Central budget to help all States to

rehabilitate the workers returning from abroad.

MADAM SPEAKER: The House stands adjourned to meet again at 2 pm.
12.07 hrs.
The Lok Sabha then adjourned till Fourteen of the Clock.
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14.00 hrs.
The Lok Sabha re-assembled at Fourteen of the Clock.
(Shri Francisco Cosme Sardinha in the Chair)
... (Interruptions)
MR. CHAIRMAN : Please take your seats.
... (Interruptions)
MR. CHAIRMAN: Nothing should go on record.

(Interruptions) ... ~

A gomw Rig aga (A7) 9 AW ) e IR @ 2| L (JEUE) RN DS ASlS 27 F 1
q8 Ply WPl 87 I8 ARl TR Peoll PR BT &l HIT g Bl T 91 87 ... (@) IqhT
DIE ST T PR W &l ... (TIuT)

MR. CHAIRMAN: Nothing should go on record.

(Interruptions) ... *

* Not recorded
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14.0Y% hrs.
RAILWAY BUDGET, 2010-11- (GENERAL DISCUSSION)
DEMANDS FOR GRANTS ON ACCOUNT - (RAILWAYY), 2010-11
DEMANDS FOR SUPPLEMENTARY GRANTS - (RAILWAYS), 2009-10
AND
DEMANDS FOR EXCESS GRANTS - (RAILWAYS)2007-08

MR. CHAIRMAN: Now, item Nos. 20 to 23 will be taken up together. Shri Harin
Pathak to continue his speech.

... (Interruptions)

14.01 hrs.

At this stage, Shri Shailendra Kumar and some other Hon. Members came
and stood on the floor near the Table

... (Interruptions)

14.02 hrs.

At this stage, Shri Lalu Prasad, Shri Mulayam Singh and some other Hon. Members
came and stood on the floor near the Table

N eR¥ urew (srEweEe qd): #EIRY, Yo duic egpa sMRafRes 21 I8 sarafas® gl <
& W 9@t gl ... (@ay) The dreams which have been shown to the people of this

country are not going to be fulfilled.
14.02%; hrs.
The Lok Sabha then adjourned till Sixteen of the Clock.E
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16.01 hrs.
The Lok Sabha re-assembled at One Minute past Sixteen of the Clock.
(Shri Arjun Charan Sethi in the Chair)
... (Interruptions)

RAILWAY BUDGET, 2010-11 — (GENERAL DISCUSSION)
DEMANDS FOR GRANTS ON ACCOUNT - RAILWAYS, 2010-11
DEMANDS FOR SUPPLEMENTARY GRANTS — RAILWAYS, 2009-10
AND
DEMANDS FOR EXCESS GRANTS — RAILWAYS -2007-08

16.01 hrs.
At this stage, Shri Tafuni Saroj and some other Hon. Members came
and stood on the floor near theTable

... (Interruptions)
MR. CHAIRMAN : Now item Nos. 20 to 23 may be taken up together. Shri Harin
Pathak may continue his speech.

... (Interruptions)
MR. CHAIRMAN: Please sit down.

... (Interruptions)
MR. CHAIRMAN: Those hon. Members who would like to lay their speeches on the
Table of the House may lay them on the Table of the House.

... (Interruptions)



66
09.03.2010

"SHRI HARIN PATHAK: With your permission madam, I to express my concern,
views and some suggestions on the railway budget 2010-11 presented in the house
24" February 2010. This budget is full of illusion unrealistic and dreams which have
been shown in this budget. In form of introducing new trains, extension of trains,
increasing frequency in the trains, doubling of track electrification, surveys and
establishment of hospitals, medical college, sports complex, diagnostics centre,
central school residential schools, children home Hostels are not going to be
completed for next 20 years. What is this it is a joke people of the country, as
Honourable Minister in her speech? She emphasized on para no.-4, page no.-1, that
first, I look into the economic viability of the projects in the conventional way of rate
of return etc. All this which have been promised in this budget can be done without
economic viabilities and financial resources.

First of all through you madam, I wish to bring the notice of the house and the
honourable Prime Minister is very serious and important financial aspects of this
budget. On 13" February 2009, the then honourable Railway Minister during his
railway speech he announces that during last 5 years the railways has surplus fund of
Rs.90000 crore. Everybody clapped and appreciated the functioning of railway.

After 4 months the present Railway Minister Honourable Mamata Didi issued
a white paper about railway functioning last 5 years. According to her white paper
the surplus fund with railway is not Rs.900000 crore. But actually it is Rs.39,500
crore. The question before the House is that the Government is saying the Prime
Minister also saying then how can be different financial statement which affix the
whole function of railway can be different. What is the actual surplus with the
railway. I wish to know that Honourable Prime Minister he is the head of the and
Chief Executive of the Council of Minister.

2. The most concern part of the budget is that due to price & excise duty on

petroleum product. The railway will be burden of Rs.900 crores.

" Speech was laid on the Table
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3. Because of levy of service tax on goods traffic again the railway will be
burden of Rs.6500 crore. So that total tax to the railway is Rs.7400 crores.
4. On page no.-3, Para no.-97-98, the railway minister stated the total receipt
of railways income would be Rs.94765 crore. And on para no.-98, it is stated the
expenditure is Rs.87100 crore. So the surplus fund with railway would be Rs.7665
crore. But para no.-98, it is stated that surplus fund with railway would be Rs.9782
crores which figure is true.
5. The honourable Minister has also stated that during last 58 years only
10479 Kilometer railway line. But on para no.-15, page no.-3, then honourable
Minister has stated that during 2020 more 25000 km new lines would be laid. So it
means every year the railway has to lay 2500 km new railway line whether this can be
possible.

I would also like to bring that all the announcement regarding railways
development including new trains, passenger facility, safety measures, surveys are

vague same of the highlights of this railway budget as follow.

(1) world class stations announced in railway budget
2009-10 50
2009-11 10
Total 60

Multifunctional Stations announced in railway Budget
2009-10 50
2010-11 67
Total 117

(i11)  Modal Stations announced in railway budget
2009-10 375
2009-11 94

Total 469
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Can this possible to establish them.

Here I would like to draw your kind attention for railway Minister that as on
e.g. nothing is done Ahmedabad station to world class stations.
(iv)  Ahmedabad, Surat, Rajkot, Bhavnagar, nothing has been done for
multifunctional facilities stations which were announced in the last year budget.
(v) No Medical College which was announced last year at Ahmedabad

station has been started.

With your permission I wish to lay on the Table of the House some of the
genuine demands and requests for the development of Railway facilities in the State
of Gujarat:

1. Broad Gauge linkages to minor ports of Gujarat i.e. Hazira, Dahej, Bedi and

Porbandar — RITIES has prepared a report and made recommendations to the Ministry

of Railway.
2. Gauge conversion of Bharuch — Dahej railway line.
3. Gauge conversion of Ahmedabad — Udaipur railway line — kindly allocate

substantial funds for the development.

4. Surat — Hazira new railway line.

5. Gauge conversion of rail lines — (1) Ankleshwar — Rajpipla, (i1)
Surendranagar — Dhangadhara, (iii)) Ahmedabad — Mehasana — Taranga —
Ambaji (Ahmedabad — Mehsana is Broad-gauge), (iv) Bhavnagar — Mahuva, (v)
Patan — Bhiladi, (vi) Bhavnagar — Dhora — Surendranagar, (vii) Dhasa —
Jetalsar, (viil) Vankaner — Bhuj — Jalia and (ix) all Narro gauge railway lines
under the jurisdiction of Vadodara Railway Division.

6. Construction of new railway lines — (i) Viramgam — Shakheshwer, (ii)
Daman — Nasik, (ii1) Nadiad — Tarapur — Kheda — Matar, (iv) Godhra —
Dahod — Indore — Devas, (v) Tarapur — Mahemdavad, (vi) Ahmedabad —
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Khedbhrma — Ambaji, (vii) Mahesana — Harij — Radhanpur, (viii) Vejalpur
— Botad, (ix) Rajkot — Jaipur — Marwad and (x) Porbandar — Porbandar Port.
Gauge conversion to Bhiladi — Samdari railway line.

Construction of missing link between Patan and Bhiladi (Broad Gauge Line)
Development of rail linkages for DMIC — Doubling of Broad Gauge rail
line; (i) Bharuch — Samni — Dahej, (i1) Surendranagar — Botad — Dhasa —
Rajula — Pipavav, (ii1)) Surendranagar — Mehsana — Viramgam and (iv)
Palanpur — Bhidi — Samakyali — Gandhidham — Mundra. Gauge
Conversion of existing MG/NG rail line; (1) Dahej — Samni- Bharuch, (ii)
Ahmedabad — Botad — Bhavnagar, (iii)) Viramgam — Samakhyali, (iv)
Navlakhi — Malia — Rajkot, (v) Mehsana — Viramgam, (vi) Viramgam —
Surendranagar, (vil) Samakyali- Gandhidham - Dandla and (vii)
Gandhidham — Anjar — Mundra. Gauge Conversion of Existing MG/NG
rail line; (i) Bhavnagar — Adhelal — Dholera — Vataman — Petlad, (i1)
Dholera — Bhimnath and (ii1) Khambhat to Khambhat Port.

Issues pending with Central Government

Subject: Establishment of Railway Medical College at Ahmedabad

Reference: Speech of Kumari Mamta Banerjee, Hon. Minister of Railways,

Government of India introducing the Railway Budget 2009-2010 on 3™ July 20009.

Background: While delivering budget speech on 3™ July 2009. Hon. Minister of

Railway announced in the Parliament that Medical Colleges are planned to be

established attached to existing railway hospitals through public private partnership,

to give higher education facilities to new generation of railway children. The

locations would be Chennai, Hyderabad, Bilaspur, Lucknow, Barasat, Bhubaneshwar,

Mysore,

Kharagpur, Guwahati, Dibrugarh, Jodhpur, Gardenreach, Nagpur,

Ahmedabad, B.R. Singh Hospital, Bhopal, Jammu and Trivandrum.
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Efforts of State Government: Follow up has been done by Hon. Minister of Health &
Family Welfare, Government of Gujarat and other state officials as per following
details.
1. Shri Jay Narayan Vyas, Honourable Minister, Health & FW, Tourism,
Devsthan, Pilgrimage Development, NGOs, NRI and NRG, Government of Gujarat
has requested Kumari Mamata Banerjee, Hon’ble Minister of Railway, Government
of India, to inform about the progress of establishing Railway Medical College at
Ahmedabad vide D.O.letter dated 27" November 2009.
2. Mr. E. Ahmed from office of Hon’ble Railway Minister has confirmed the
receipt of above letter vide his letter dated 20" December 2010.
3. Additional Director-Medical Education and Research, GoG has provided
guidelines to Divisional Railway Manager, Ahmedabad for obtaining “Essentiality
Certificate” vide his letter no. MCG-Railway-M.C.Ahd-1-09 dated 25-09-2009.
4. Additional Secretary-Medical Education, Department of Health & Family
Welfare has requested Dr. V.K. Ramteke, Director General of Health Services, New
Delhi to provide detail of formalities to be carried out by GoG vide letter no. MCG-
2009-5490-J dated 30™ September 2009.
5. Principal Secretary-Medical Services and Medical Education, Gog has
requested Dr. V.K. Ramteke, Director General, railway Health Services, New Delhi to
inform about the progress made for establishment of Railway Medical College,
Ahmedabad vide letter no. MCG-2009-5490-J dated 16™ November 2009.
Status: Railway Ministry or any other responsible authority has not informed about
the progress made in this regard in spite of vigorous follow up done from state
government.
Honourable Railway Minister is requested to do needful.

10.  Providing facility of Double Stack Container on Kandla — Bhatinda

Railway line.
11.  Augmentation of facilities of trains/increase in coaches in various railway

lines.
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Stoppages of following trains at Maninagar Railway Station

(1) Shanti Express;

(1i1)  Inter City Express;

(ii1))  Karnavati Express;

(iv)  Kutch Express;

(v)  Okha Guwahati Express;

(vi)  Banaras Express;

(vil) Sarvodaya Express; and

(viil) Saurastra Mail

The following important demands are to be fulfilled:

(1) Okha to Varanasi train n0.-9569 express train which is running once
in a week it should be thrice in a week.

(i)  Ahmedabad to Gorakhpur Jan Sadharan Express which is running
once in a week it should be thrice in a week.

(ii1)) Concession passes to the students whose parents are staying in
Gujarat for more than 50 years but sometimes the birth of the
students is in his native place in the different parts of the country.
He has to bring birth certificate from his native place which is very
difficult for him to go. A long distance to get only a certificate to
get railway concession.

Kindly issue GR that those student whose parents are staying in the states

for more than 50 years. They should get railway concession certificate at

Ahmedabad after showing his parents rationing or voter ID card.

14. The Lists of pending projects with Railway Ministry fro approval and

completion of all the pending projects at the earliest.

Madam besides the above mentioned points with your permission I also

wish to lay on the Table of the House some more genuine demands as

mentioned below:
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1. 90% of the Railway Line of Western Railway are passing through the
State of Gujarat, but the Head Quarter (H.Q.) of Western Railway is at
Mumbai. It is a long pending demand of the people of Gujarat and also of
myself that the H.Q. of Western Railway should be shifted to Ahmedabad.
Meanwhile the till the process of shifting of H.Q. to Ahmedabad, from this
year a sub-zonal office at Ahmedabad should be opened immediately.
2. There was a survey already conducted to lay third track between
Ahmedabad & Mumbai, but till date nothing has been done. I, request you
to kindly pursue this pending issue at the earliest. As it was announced in
the last Budget that Ahmedabad, Baroda, Rajkot, Surat and Bhavnagar
were declared Multifunctional Stations, nothing has been done. Kindly
allocate necessary funds for this purpose.
3. Ahmedabad was declared world class station in the last year’s budget,
but till date nothing has been done in this. Kindly pursue this matter
immediately.
4. Kindly introduce the following new trains from Ahmedabad and
Gandhinagar immediately.
(a) Ahmedabad to Amritsar (Superfast): (b) Ahmedabad to Kolkata
(Superfast); & (c¢) Gandhinagar to Mumbai (Jansatabadi Train).
5. Kindly develop the following stations to reduce the passenger and
freight load at Ahmedabad:
(a) Sabarmati Railway Station; (b) Degham Railway Station; and (c)
Maninagar Railway Station.
6. Looking into the convenience of passengers, the station named Khodiar which
is near Ahmedabad, should be made a Junction because most of the trains which are

going to Saurashtra passes via Khodiar. Kindly pursue this matter.
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*sft g¥ qde (WERTOES, B.W.): Y% HIETH W Yerd doic § Tt Yol g i & ey 7 SR
T @ AR &1 & GRSl B NG AUHT S MBI Bl dreal g | IRgd fBy Y
2010-11 & Xod goic ¥ T ¥ arg FAfor o SR uaw 6 o aRarormell &1 affifera &)

g foar T ® SHdT faaRr 39 TR 2

.9, | Yo Tt YT ARG BT AN Jdfea BE|
(B wAl H)

1 IR SIEE-S DT 20

2 FEINN BYAT-HTH! 10

3 FEINH [ESIRIEEC] 1

4 IR 7 TAT-gerdl 60

5 IR A RIKRERECENE] 100

6 IR A JTRI-geral 60

7 IR A SCAT-ATQR 15

3MUes AETH J HA Sl & FSH H I8 AT 3MaId 2 b SR H hH AT 2 A 5
J& B X 18 B 10 vfred F it fRvmar SoR et # 78 usdr § | gRgen-we qn fdi-
TGS AN H1 90 wferd Wt fagR # fRYT T qA [AI-Sera U4 dferayr-@oRiel A &1 90
fcrerd Wi 7y gew H R € |

I d¥ 1999-2000 ¥ 9 ¥ (2010-11) q& T ¥ s AU & IR Ua=1 A
G SRR ATferepT Bt URATTISAT BI & 59 AAfd B ¥ qorel § I e 2 |

ay¥ 2010-11 & Y qolc § T4 Xl o189 AT B ST 43 3RT [/UAT T Hraem fmam
AT € | SR ATl I8 W HRell & fb IR Uael A Wafdd ¥l s i &g 413 266
PRIS . DT UMY 59 94 & ¥ goic § ¢ | IRdAfdpdr § SR U< H 99 drelt =AY Xl o1
2 3 266 TS W H U 150 TRIS . 8 IR UG b &F H FY {HAT A | AY GERI B
T 39 N ATl B U8R T AT U § U ATl & R @9 fhar S |

3MUch #EH { HA S Bl SRy 2g fafi=1 ¥l SiHl # 1999-2000 & <IhR 2010-11
Th & X gorel H TAT N s I g dYaR € 3fdeH Bl Yeh dlfeldl Ued W W @ g |
IR Y H HRRG A= &3l Yl - qaR Yerd, STR Yeld, SR A Yeld adT He Nerd H
SWRIRT THT & SR g ¥ A1 & A0 Bl B Gdl 41 ued W 19 @ g |

* Speech was laid on the Table
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S Yl & wWee gl 8 6 fUee 12 a6l & Ve goic § T4 Yo i &g
TEET/d BT T H 1 TRT 73 IR WA DI RIS H SR Y2 H Nl AT 0T B 3
gfderd & aAfde geRIfRT T8 @y B T g |

frra 12 anf & Y qoe # S B P A B FITHT 15 TR AT dTel IR TS;
B T Y AgA IRASARIT § Pl AT BT 3 URId T R W 6.40 HRIS D IfETG! dTed
78t SR vew # ot oy & SRM P ¥ qoic H1 0.5 IR ¥ ff HH @ I8 W HY @ 7
fop Ye1 g Ao H SRR gaw iR faRiye) qdf SR yew &1 1R Suer gl 8 | W & I8 e
Al aTve FSE A AT AR 6 S oafy H gdl SR uew H R T Xd g i @1 drg
TIRATSHT URY T8l B T 7 |

A HAT S, # 31Ul SR G G 6 dlgl @ al |aie agayul dief @I -
S WA HiUe g vd Ao e $eiR gl SR gaw § T | 9w H dig wdeT @t
e 1 & oy 37 RIS B XA AT W SIS B U Y AT BT URH B Wbl AT, T VAT
fp BRUll & TEl garr, I8 AR B |

ST IR YOIFPRYR A TRBICATS Bl gY MNRGYR 37 dATell Nl g Bl Afe geell |
HERTOHTST B0 gY SMHETR O ) Yl g &1 i o) Sire faam oy df SOy 89 arel oy
& a9 3 qaftR Yed gRT Xeld 916 BT 1998 § HO Y URMYH [d RUC &1 RABIRET arel 3w

DI U3 &l § |

I Quote
“7.0 RECOMMENDATIONS

Since the rate of return on the project is 3.77% which is less than 14%. Hence
the project is not financially viable, however, Railway Board may consider the project
on the following grounds :-

1) The construction of the project line will provide an alternative between Gonda
and Muzaffarpur via Narkatiaganj as such the over saturated Gonda-Gorakhpur
section and Gorakhpur Jn. in particular will get relief.

2) It will provide a connection between Gorakhpur (Commissionary Head Quarter)

and Maharajganj the hdqr. of newly formed district.\
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3) It will create an opportunity for development of industries, particularly agro
based industries in the project area.
4) It will provide opportunity for development of the under developed tarai belt
adjoining Nepal.

This issues with the concurrence of FA&CAQO/Con. and approval of G.M., N.E.

Railway, Gorakhpur.”
Unquote

“Ig Y W W BRAT © b s T YT ofigT W Xld BT A9 B B AT

HERTSTTST e @I Yl ofe ¥ IS S d ATl & 9 39 oR1s & 349 fiss ax #
3iTeNTes, M Td 3Mfded A & FHETY yael 8RN | 38 SNl & 1R favra ani |
M =i Y arg RIS Bl Xed guic § wH e § oSHH 9 10 ufaea ¥ oifd®
RATSTST B 39 YR @ RiwiRe arfie wd Rare § 78 @& T 2 |

3 fawsar vd oSy &l GHTe &R & foy 8 PR 1 aRIER 30+ Adhed I
AN 0 A WHR HA B B [HaT T

T Yt s T IR Aew SR faRiyeR qdf SR uew @ faa 12 ant 6 g8 Sven
ANl WRBR & IWIK Hbed ® FaA [T 2 | ¥l goic Bl el & <o Qdl SR Jal A
favTa a2 @ orfde Wy 4 Rl 1 Yol g uRATSIAT 1 AR 8l By & HRUl gdi IR
U9 BT fadr, raeg 81 7T § 91 39 & § faswar vd fussd der © |

&Y AT Bl Uil STargegl 81 & PR Faled &F BI ¥l goic § [AReR SUer bl
AT R ool F FERIOHS 8 Y JMHETR O Yol offse ffor afed dig aRkuy & weayf
Rl BT T X g AT BR Sired & Weag § {9 AUPT, AT N HAT BT qAT AT
JRANT & HEHT SUTL Bl J3 2009 H WRPR ST & Y¥ATd bs T ford © |

a3 faear o & qdf SR wew # T Xt ofrsd i @ Wy d g W@ grR Suer &
ORI 39 Y g9l § GATK BT U VAT T8l gal |

MU R © b ¥¥a W B dTel X goic ¥ g4l & yedrd A #A Sl & SR A
Al IR YW & dlg Wl PR U4 HiUrawy bl Sired a1 Neld gRI @A & [ A19ug A1
AT el A HERISTIS Bld §U SHETR Bl Xel arg i &l AR BRI 8 3T U8el DY
|
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WRBR & Gl (1 B qaagdl & A &F Aqled J& SR Yo & Fdardl & ufa
T SaraeEr T | U e # 9 Sven &1 qoHedd B 69 TR T
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" qET W (WoeER): 99y 7eey, § Y goie &1 qHe dear g1 H onie werm |
AR H3] Sfl BT &9 AIH-AHIs Sl IR (ST dr8dl gl 37u fUsel aoic Wil § A% A%l
R I & 3 @Y 9d ot S A H T aF DS GIR T 1A Tl U Ao H Dre-
AHTSl HI TIT ST MM a1 §l 9 bl RIGR| e IR IS4 IR fAerar & {6 o= g @1 o @,
TE AT AT S| AT HA S S AT g9 U R @ o, q9 MU SR B Y T o B
JATRET QT o7l # STUY T TS g (b AU WV H YR (AMEIS) A YW B (oY g o
DI HINUT B BT HUT B SIG AR S A@l AN G 8d ol Dol FHI A AN AN IR

W 2| AAE Yd WA W WCHM BT ITBRUT AfTATaeTS gl AfSITE, Neld WA dgdiad |

o1 21 g8l AT TS B AT MaHal &l | FHArad #eled ved WA W U RE W ©IehH
a1 e B o i o wem g gl Breles #'ed & Al "% WehE $Hal I B
HUT BN

# X goic B T BT g

* Speech was laid on the Table



78
09.03.2010

st T RiE w=at (F): AT HE SN A S q9ie § qMIfG STREIRIE & T8¢ Pl A o
FH W B g | 39 I H 9 w0 W 9o 114 IRIASERI B PH A Bl
eI HAT W I AT & ST Bl ofd T I oifdd g 1 oAl | ARE-dhR, ARERIAS-BIAS
XSl TSl &Y | g8 q B O @& 2 B 9 B AU gore § wfdrer far wr g 1A Sl
AT I WEwqUl ¥, offep A 7 SN I% yRard wopd & forg AT QAT @ wwet Wod
| BT UEel PR &, Ao d1G # BNN | WRAT X & Wl WA g9l Jhe AT ¢ [F 9D U™
I 78 8, ST § 98 IR BH BT O %61 © | U & SWIa H 9T SRR sl § 7 S W S
MY | AT AT D 3T H gg Ao Q81 qIewt | 3R AR w3 Sl W Ry g fh
I a1 IRIATSAY &R AT 3 Wipd HRarg S | ¥l g9ic | Hel 141 © b 9Rd & A1l U
BOR Al Sl Yerd e fderg, HiSEr g 3 s9adT W1 qx1 B 9wa T8l fowdn| g9 fawa
WR W 9gd WD Il X8 ¢ | T 3T I8l 96l &R Al &9 B8R b4l dl ¥l g e <@ g,
Tg AR e offad A1 180 fot | fasi 2020 # Ieera fomar @ 2 & smomdt 10 auf #
Vel ead #2500 fEH FH gfg I B AeT T | UT AT DY W BN ? BH Pl TS T,
foarofia U7 © | 89 B9 I dicl Bl Ao PR o, BRI S Bl ol %&T 2 | 39 SifaRad
9 5 X SA1 & A& DY ANUT DI T § ITH A &F D HAT-ABRe g Bl W ATHd
fopar AT ® | 39 s Bl T 98 | HET Y O @ Al 39 golc H OIS DR W BH IMUD
MR &1 31 9T 2 6 39 Yo arsd &1 fdeld §d Al dR uRASHT B WPHd B Y
R AT, YA 9 | N 9gd WSl & G FHed S @ ¢ B fUsd e auie 9 g%
TRFIR-ATER s Nl ofled BT A a1 a1 o offps ada™ aoic § sqdb! 9di db -Tal &l
TR, T & Brs iy yraaE R T ? e IR S9 sfaR9 soic § se 9d & =een &t
AT oY A1 RN BT AR BY B AR GAT AT olfh 39 IR U IoIC A T4l I 78l 8 W =R
fRrem w1 W 2 | A A 2 fF 39 Ioic H iy Arefd G dY | GRAO-SRERIASR-AGAYR TS
N A 39 &9 & foy 7 wmle gfe & #Aewyet Yo arEa B Afe swet W 9 Yo qoie #
PTs AL T fhar T 7, 3 W ST 9 |

AGAYR A BRI URET Dl B Nl goic 2009-2010 H TUT B DI GV pl
off QIfsT 3 Q1 &1 fpam T | 379 =re], foxita a9 # qul &=+ bl "o ®l 2 | deprR-facel

* Speech was laid on the Table
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AW 100 I QR XS s © A= i H M uRadd & dRU A8 XA e sl U™
q 4 T | K AT B I URaH B H1 Afded Ul aR feR-feen, 'didrR W
e, B S | STR-GRAYRT (AIGYR) Go-IdpR-OR, ABRe-dIh HIeR IS oA1g Bl
TSI § gRETT & B B9 fUse i § & T off | 39 Joic § BRI qUf BT DI HHTE]
oft Af 9% folT A1 60 HRAS & & Fole e fHaT T S 3¢ & 48 & N1 & A 2 |
T AN 2 P 39 & U IoiC ATdeT PR AMM UREd Bl D1 Ay QR (HAT Sy | SRR
SR YIS AGAYR-g% WS H A IRt & HRU Uh a9 F 45 8 | I8 B: Rell &1 S
qrelt AUl MEN ¥ | O O ST URac &1 & gl A8 8 ST § A€ Ml 9§ & |
RITG-ARGRAER 50 fhHT Wex S Yol A1g Bl Bredx AU g% FHGT &3 B ¥ TSl Dl
AT IR B ST @1 &, Y01 & H M IR &1 S qui 81 & I¥Ed 39 Bic 4 @S
B N AT BT FAT HRAT W el 8 SN | §9 &F & ANRD, SUfaffe, |,
ATARE ST S WS & M TRAAT B a8 A T R 37 [ 2 | 39 &85 & Y A=
HAT St W PIcThdl STHR W BTl IR el § | 39 ¥l 9oic § g9 eMie 81 &I I8 FHra-r ot
| QIfhT 98 &1 UST & |1 B8l TS 8T © [P 39 goic ¥ sAD] a4l ab T8l DI T | 57 &
B HEd! MALIHAT Ud AN DI @d Y I&K Nl s & MMM IR &l DR gl g9 A
el fhar S | RaereR AmuiRe gd efed gfe & Aeaql &3 &, I8 & Jari e
e W R < & =i~ wIeR # Jar BRd § | 3R g9 ATgH BT A URaH 8 Sl § g
RERYER-EIAIE s Xl g &1 FHi0r 81 St &, s /d @t 9190 g9 Xa goic 7+ &
T & 1 USe v A SR, g AT, g% el @ §ds, Everere Ud oF & o e
A T AUD B A | AGAR-RATIS-SHT X g & A gRaw= b1 i gol B S <&
g, H9 A < ot {6 SR A fieel 9 g, SeyR Wl Bl Hared [par S | fad e |
T TSN YN &F B il arell Hew@qul NerTrel off, Y MM URadT @ HRU 1993 H d§ PR
feam T $9 el St B Y Al BRAT A IMAD § | HA HEIGAT 7 HH XIS IR
TS I B ANUT B § T4 BT SIgR-g%, [Qoel-gdel, ool -g-SaqR-Has s
RGBT MSAT T B A1 B o) AfhT 39 W iy [GaR T8 fhar 11 | AgaR® 3 et
WRRITEeel e &1 Fraffd &y &) 91 Ud siraegahar off 33 9@e § ©: foq fhar @ g &l
Frafa far Sme | gfem-fRar, foeel-A8 (HR TaRad) 1 AIGaR e deld I A HIh!
AT H DI 1 @ T 39Dl Ioord & fHAT T | 39 MSAT 1 W AGAYR qF el WY |
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AR VT HAT HElGAT 7 Yol e SR GRE W ANy &4 o7 &1 g far €, fae AR
arel 17000 WHURI WR AN UiE qul 3§ dlHIQR o B 8901 &I § | 3FTel a9 1000 A7
AR GHUR q9 DI GO BY 8, Ig ARSI Hed ¢ | olfp O Il R AMa |ied/qra
fed TR TE T ST I W T B ? XA B IAH I B AR T8 el 18 ST B
10 a¥ T IR Ao &1 R Yo fQYrT &1 8 S9d ughd 39 R B aTdl Y MY AREGR

SR I8 Y ST &l YTaen a1 TR—T § | 319 HMd Aied Yeld hled 0 TR B Uh oS
TN R ¥ T Bl W 8, 9T ARBR $H T8 B D JIR Tal © | 39 oI Yerd Bl erust
T el B8R | Xed HIRAT IR I Tl FHK I ¥l DI d8 Bl a1y | 3791 Nl FHIR
& g H Abel aul & WU da B S %@ & U K XA U B UgA & § Al 9™
THIAET § O S oder 3G T8l 819 & HRUT IR A0 & iR 5l 9 e =18 e |
3ITST AT Afed/HIa & Xeld PIRET &1 T8 81 A% AHad &3 & qE [dbe q9@1 & | WX
HHAT & § I 450 R XA TS © | A A-Arei A9 |fed 9 &9 J9d 8d Ned
PINTT & AGAR-FIATIS AR TS s R AGAYR A fIerRg weH d& 40 fH & U 4
YA HIRET T8 8 | MR argl @ 91 @ SISy fHa o Wd # I M gae’ Sy anfy o
TE o S ure |

3 WUE W YIS Vold W & Urq e fUsel 09 41 A Yold SIRET &l o o’
W IS T, Yo A A off T, RIeE YT W ¥ M wed A W ufifeT dwel argd
ToRd & | SRIYR-4TIR &1 A41 9$e 401 8 | I8l veld dlsd ) 99R 8 & | Reqga 9
HIE-ATER T U HIH! Mg & fI ¥l AT BT IR BRAT TS W8T &, (b Xod HIRGT T8l 2 |

AGAR-GHXITIG WIS TR, 98 WM, HrFeRM, eidhal, sfedrd, Rreren deiwr
JERYY], UrIell Al b U el DI HI B wEcll sawdhdl § | Slhal, BT, AR,
uTell A WA B ART AT el A9 AIE I ORT W IS § | Bl WMl W IRl 1 FHEior
P S F@Har B | AAG-STHT WU W HIGRR, TSIERI Md AGaR-tdR WU W el
eI, ST YU SISt AT @l & RN W XeAd IR BT Ao @ Siraedehdr g | aee-
ARERYER WIS TR AR, GoRIAR AT Al & R W Nerd DIRG9 #e<ll Aqedehal & | 39D
afaRad ft H@ Tl B W & NI Yo ST Bl UR BRAT US @ 2 | Yol BIRET @
JMALIBAT & | AIGAYR d G Yold WA & Yd WgS H ¥erd DI R IURYS Bl 3T

MAHAT & | AR & e 99 BIeh a5 Bl ¢ T8l Bl odl Al ol SRl & | ArgaqR | a
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BIRYICe, Brelsl 3Mfe Yeld AT & Sl |ige 4 & | {1 I8 Sl A1ss H © | 9ad al ATl
W IURY BT A0 fhar ST aede § | #9 ATR 8/ R HRYeddhd Yeld 3TRET0 Sl HiTl
@1 ot DI BRIAE! el g8 | PUAT Wihd BN |

"SHRI ANANTHA VENKATARAMI REDDY: I wholeheartedly support the second

consecutive Railway Budget presented by the Hon’ble Minister Kumari Mamata
Banerjee in this Parliament on 24" February, 2010. This is successively seventh
Budget of the UPA Government which has not at all increased the fares in any
manner whatsoever and this is a record in itself in the history of Indian Railways. The
Congress President Shrimati Sonia Gandhi and the Prime Minister Dr. Manmohan
Singh deserve the full appreciation of all of us for this great achievement.

In this Budget the Railway Minister has presented the Vision-2020 of the
Railways spelling out the long-term vision of inclusive growth and to expand the
reach and access of Railway services continuously. The target set in the Vision-2020
to add 25,00 new route kilometers in the next ten years is really laudable. The Public
Private Partnership model, at the same time the Government not losing control, is the
need of the hour. In this Budget many innovative and novel schemes have been
proposed and if implemented all of those would bring the Railways on par with
international standards and I take this opportunity to support all these schemes.

Sir, coming from Andhra Pradesh, I join several of my colleagues in conveying
our sincere thanks to the Minister of Railways for giving a number of new schemes
and projects to Andhra Pradesh. The State, which was neglected by the Railways for
so many years, has now got some schemes and projects be it inclusion of stations
under Adarsh stations or giving multi-functional complexes or new sports academy
and also wagon manufacturing factory under JV/PPP mode at Secunderabad and OPD
and diagnostic centers and secondary-level general speciality hospitals.

I now turn to proposals from my constituency which are long pending and
which need the particular attention of the Hon’ble Minister. Guntakal Division is one

which is the largest revenue earning Divisions in South Central Railway which itself

"Speech was laid on the Table.
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is the largest revenue-earning zone of the Railways. I urge upon the Hon’ble Minister

to consider the following projects for this Guntakal division.

ADDITIONAL FUNDS:

1. The proposed line between Rayadurg (A.P.) to Tumkur (Karnataka) connects
two States and survey work was done for this route and in this Budget a meager sum
of Rs.15 crore was sanctioned which is much less the requirement. For the line to be
functional soon, I request that at least Rs.100 crore be sanctioned to this line in the
current year.

2. For construction of Traction Shed at Guntakal, the Divisional headquarters, a
meager sum of Rs. one crore has been sanctioned when the total requirement is Rs.85
crore. At this rate it would take years for the work to be completed. I request that at
least an additional sum of Rs.15 crore to Rs.20 crore be sanctioned for this work so
that the Traction Shed is completed early to meet the demands of the Railways.

NEW TRAINS:

1. At present two trains in the night time run between Kacheguda and Bangalore
(one up to Yeshwantpur only) which are not able to meet the heavy demand of
passengers. There is a need to introduce a day train between Kacheguda and
Bangalore to meet the growing demand of passengers who travel between Hyderabad
and Bangalore.

2. Sri Satyasai Prashanti Nilayam (Puttaparthi) is a very important religious place
in Anantpur district. Many people from this area travel up to Shirdi. A new direct
train between Prashanti Nilayam and Shirdi via Guntakal should be introduced so that
both the religious places are connected directly.

3. One day time Inter-city train should be run between Guntakal and
Secunderabad. This is very much essential as thousands of passengers from this
region would travel to Secunderabad during the day time. The RoR would be very
much positive for this train.

DOUBLING:
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The line between Kallur and Dharmavaram was converted into broad gauge
and passenger trains are running now. If doubling of this line is taken up, then it
would provide great connectivity between Bangalore and Hubli, two important
Divisions of South Western Railway and a large number of passengers would be
benefited.

ELECTRIFICATION:

The electrification of Renigunta-Guntakal section and also Guntakal-Wadi
section is very important. The first railway line laid by the Britishers in India was on
this Chennai-Mumbai section and it is a matter of regret that even after so many years
this line is not electrified. Huge traffic flows on this route and because of non-
electrification the running of trains is very much delayed thereby affecting the
movement of goods and traffic. This work should be taken up on priority basis and

completed soon.

EXTENSON/STOPPAGE OF TRAINS:

1. The 7607/7608 Tungabhadra Express is currently running as day-time, same-
day return train between Secunderabad and Kurnool. This train remains idle at
Kurnool for more than three hours. There is a need to extend this train up to the
divisional headquarters of Guntakal and also a parallel set of trains should be operated
instead of same-day return schedule. This would greatly benefit a large number of
passengers to travel between important places in this route and the revenues of
Railways would greatly increase.

2. Rayalacheruvu is a very important station in Chennai-Mumbai route in
Guntakal division. A number of Express trains pass through this station without any
stoppage. This is an industrial area and an important station providing railway station
facility to a number of industrial workers and others. A number of industries are
located in and around Rayalacheruvu. I request that the 2797/2798 Venkatadri
Express running between Secunderabad and Tirupati may be stopped at

Rayalacheruvu to benefit good number of passengers of this region.
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NEW SURVEY WORK:

Survey work should be taken up for a new railway line between Guntakal and
Anatapur via Uravakonda. If a new line is laid in this route it provide connectivity to
this backward area and would greatly serve the people.

MODEL STATIONS:

In the Budget presented last Anantapur and Guntakal were declared as Model
Stations and the Hon’ble Minister proposed that both these stations would be
upgraded with all modern facilities. 1 am sorry to say that till now no work has been
taken up and both the stations, very important in the Division, should be given the
facilities of a modern station at the earliest.

Sir, I once again take this opportunity to convey my deep sense of appreciation
and gratitude to the Hon’ble Minister Kumari Mamata Banerjee and the Hon’ble
Ministers of State Shri K.H. Muniyappa and Shri E. Ahamed for the Budget. I urge
upon the Hon’ble Minister and also the Hon’ble Ministers of State to take up the

above proposals and sanction them which are very much needed in Andhra Pradesh.
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*ft R 41 @ #9 {Uod oM aoic WR aield gU Pl o1 [ dqul aRaay § Heayew qav
e sy & SR Aeyey § goads 3 fUssl 81 3\ Wwe &9 cHiE goads d dad fos
&7 Bl Xe1d oisd & e I 919 U Yold g S -dhes! 2l

# AT X HA HEIGT BT gIAIE BRAT § [ e AANGD W H TSI qRATSTIA
DI YH B DI IMALIDAI W I a1 7l o arsa1 & oIy Fdeol &1 srerdd & &1 U9 ©
TN 3D qG gD ATAID JAGT & [Ty AT RN & AT A UfhAT P& R &1 ST |

gAD I X A & 07 SHIE AEAYSY Bl A8 SAYR U~ ar HSAR, THIB PHHID 41

W ITA DI TS &l 39S I qedid AT 82, Al PSAYR AR T & AT § T 8, S
el SirST T B

BT 3US WAAdIE B I dgdled §l Ueiie gfe & aga #saqu TR &, Rt
STRIRAT SRTHI 50 B9IR ¢l I8 dlc gd adl v & Jediid e 2| affis gfe 9 9
SREANIECA RIS ]

B2l TR A 9y gell [wIdl &1 Siifdd g+ & ol gaeil Hell B ARSI Bl 8, foraH
JooiEe & 3flldl WY WeAYRl Ud TR U ¥ ARG Bl WA § Sl uged! 8l saqR |
U1 XA ST Bel TR ¥ T 15-20 fhalMiey &I g A SMyHl, a1 8 TR & fFrari o
gier ¥ dfe@ 81 Sed | o g fded 6 Se XA Asd a1 $SAR-ge-ias 8 gy
T qb STell S|

S WIT-AT FAGAR I T AST Hai-dhal 0 A, I8 W W T8 fHar m g,
oy g9 @1 AT [T g8 21 39 X A159 B SEaqR 9 UTed, dgesl, GHIE, HeAYR, B,
TaTE B4 §Q U1 9 Slell Sy, ey Jediel Jearerd ured Ud dgersl W1 ¥l offsd 9 S
ST A HA S | WA © fF SHie 41 W SRS VA ST Bl YR | U1 aRIT uTe,
dqEsl, T8, PedYR, &e, {NmEe fHar Sy qen s fRiy Ay A gutw iy Wied a0 el
fo<ir 99 # Yord ArsT Sl &1 BRI URH HRA™T WY, difd 39 [U8s g dodds & ardl
TRyt &7 Yot gl a8 a9 |

# A Yot H#E wRIedl B YA g9are oA 9redT g b S §eeds & e & forg
TS ST FA&ToT H ARR-BORYR, WORTE], WU Bl SITST 8] BORYR A WRTa], AfldYR-
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FERIE Yed e & Sirel off R8T & SR AR 4 /el A1 S$l g3l &1 Wy @48 Ud IR Bl
SR AR | ST ST 984 3MawId §l #9 SF 2009 ¥ 0F fq@sd) AT #31 Sff 4 il 4
AR Nl T8 &1 Udd |l fhar o7 SqeqR e @1 o H 41 IRara foan 1m o1l #-7 1R
& fop AR W @ell, @, Bl B §U ANYR AP A3 Xl g A& H WS Dl PHUT B

SHIE ¥ AFR, WU & oy o1d: 10 a9 9 M 8 a9 A BIg ¥ T8l 8, ot &3 &
ST 9gd URE BR8] SaAYR WM B 90 oAl 08/01/2010 BT H U AR A AiAS
AR U (98 o7 gHig @ iaTel e oF afdfes gem & forg uxdma o foar ol g s
golc § THIE I AR ATUTel Sexiiel Taausy UfAfes ara™ & a1uo 98 & 8 g1 3x1 fdes ©
f& SHIE W AR WTel & fory SRR v wfafes werg S|

SO AR PO B AGRATAT B kB | YD &M AHT HIAT A8l &) TR
HHAT &F & AT T8 TR & UARAT BIeh & U YoAd DI R R s den TR H
fedli 3faR IS g9 ST 9gd e o A & 9ARAT TR & YeAd Bied (TRl BRan
Aqe®H) W FeR a9 a1 1Y, Fifh 39 BIedh W aqEAl Bl al-addl g ot &l gl T8
Wedh TR & I 89 & RO Uh TS | drei e dg & g

D ITATAT THIFTST eI W 1071-1072 HEIET TFIUT dAT GIRAT I W 21-81-
2182 TARY UFUH HI SeXd [Hdl S i mawdsd g, difd THeRiSl ®IF & _-U1

T UMl B ARG SeITSl & G 31 ff Wb | 3fd: 5 Ueuraqul gore &l 4 fajeg &_ar g
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"t HIFqU YA ARTEURTE (g
R ATBHAT &F DI A [I¥T ATHIS A AR §RT HIOHTI-GelIT-Re - RRYR-Hea-Ts

YT WS B HM bl Yo DRI b dR H H AUh AH F XA HAl A FRY BRAT §; W
HHST & geol, BRI, I8 fUsST 837 &F &% ol fAWrT gRI aul | §9 &5 &I A Bl Rb
SFICRET B TS B ATAATT Bl A b DHRU I§ &3 (A1 Bl gR1 A R & 777 39 ¥l ol A
A1 Xed /AT S A 39 & DI U SN Bl by foaelrg 21 g9 AT B k% & <d g9 §9
&9 Bl quI A Uoifdd AT A99TS I SR 39 IR BT GHEY AT XA €A A goic § fHar g
Aol H A WS &3 P ST B dRG W AL N HAT HEAT I BT qT Xl AURT P
YRIATE S BRAT G

Xl A SN 9 I8 AN & foU sy &Y e 9rfieRl eRe @l AR ' safory 412
DI P RIS HBRISG, AT 7 Folc § DI &| HBIQAT § 31U HAH A AL Xl HA! BT & 59
I B WP NPT BT AR § [, Tg ThA o= B9 9 Ugel 39 (A &1 faffanT 2 sd
gl Safo 39 IRATSAT &1 HM ABRIG, & AT I Q1A Yo B I AN H g A1ed 4 AL
YA #A B U FRAT g "ERA § I8 ad f oud A @l g B ASRg @ A d e
YH B P [l ABRIG, WHR W 3 pel &l A8 A9 aR gl Jelrbd & QR AL G,
HERTS, IS 371 3fRMP TRIUS | AHRIHAD qHDT ofd §J AUl UDR B H8bRI o B WAl
& 21 A1, J=EE B 39 9eREd qAdT & o § I6 W g=IaE @<k SRl gl

# Y #3 F AT axan €, 39 X AR F Fad =I9on F HRd gJ 39 IoIC A 39
P & o s [ & RIE FT BT FUT B T T§ W Thld Yo P & (e &
B HUT BN
1-  go-3MerR T XA AEA & [0 AL XA 4 S &1 H gAfery Wt oW € fh S
Y-SR & YA: AL & MY A T -3k T- Xl A W GHET &7 gl
AR & o orcdd Sud gRATST ®1 WEIedl S99 Ugal W 9 AT &1 deT @

T ¢l S I8 YT WU Sle] W O] ¥ P g T4 BM Bl YH B B

MG § saferd § Jg i AN 3Mud Aemd | AL Yo #Al 4 a1 g 5 39 g
HA&UT B I AST A YR BHRA D QY < Bl Ul BN
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3P IrATaT 3R WY X1 fqumT 9 Gefdd yafed #i v &1 ) orucs HIemw W YA HAl b

A G § qAT 39 W BRIATEN B B (Al ¥l HA I BRar gl

1-

AAATS W ATCRTE-HCTOT-¥ATgh}-AATR-IqRA 5 Y Al & U@ &bl ARl o P ax A
AT W ATTId-|EU-ATehl-TaR-gRd. 75 Yol ollgd AY WAG &3 Bl Jegayqul
TRATSHT | #eledT, § 3Mue e e arear § b, 39 GRS &1 SRI=a B
& 95 X faurT @1 N s aRarorr @ Afead o 8rml s gRArer & X [ 59
GRATSIT T PTG PR &b qI6 Y [AHET DI S X FHS A G Al & 39 |
el AT & ¥ AW H Derdl sl | aaae IR # 79re 9 JRd o1 & g 370
e, @1 ¥ I FRA usd 2l 39 GRASHT BT QR B F a8 T8 XA AT GE IR
140 5.1 & M U I8 SRA R X fA9RT &1 o 1l &1 9wy 1 a9 qen
YA AU & @< # dedl SRl S YR 9 GRASHT 9§ Wied Bl derar el | o
DGR DI G F 3T WERY Ao 2] A1 7 S I A 05 & Fa@ F AL XA I
HA soEEe Sl A X fawm @ yfier fdve s & fau @a 9. 2009/s<-
1/T9.Td. /301 .3TR. /4458 95T ©1 39 W@d H Yo fQumr gN foar m 9& eld © 89
RIS BT HATHATS A HATRNG dh BT AN ATHIE A AR gRI ATHTa-gei - -
RRE-Aa-5 Yo ds & Ud 3 d@iEferd gl gaferd 39 aRae T & ol S orra
AR S IS § 99 800 FRIS W BB HH AN IR VAT AT ITHH ol Safo 39
TRATSHT BT FIEU B DI AN PI MU AEH I AL FA1 F Bl g

gferan & dag & fod 7 YISt Yw SRA: giorn | Yas Bl v " d ugdd drell T
SRR & R AN W1 gl S PR gol R Ioil ¥ i B At ek gl sraiw
AR & AEHl 6 BRO ol AR Pl AP T80 81 07 W@ 2l gol WA 4 8 o &
R F o I8 amawEd T 6 go W W WS € @ qe1 Hed dx B gfaer g
saferd # oMud #emd { AL X #A St 9 FRal g gol wId @l <fiNa & w9 H
A A B U B

o A e (e @) & T wWEE ARk TasE % A b R W: g9 A
A1 NS #AT S T S Yot AT qen ekl @ gfaar & forg wwrE 6 A R Hq9s
{ A (UfEEH ) & fg A8 M ¥% B B AAIGT A<h [BAT A7 3R 39
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TS B T AR W 7 B gt oft| AAfhT ot 9 a8 eI g L Bl uTS ©l Hudn
YB Ml A Y PR DI HUT DX § 3MUh ATH A I AN AL HAT b A &l
Tl AT AT g OF igal B NI © e 59 TSI DI WA AEER TaRadd
T < B Yl et wRan gl

HAATS-YO! TR &Y T @ U1 TR T 1 300 b b forw W de o
gl 3@ T R TR AF B He H [ FW & AU ey < F avIddr 21 T8
Ml 7ATS A feber &1 w9y gag 6.00 a9 aA1 ga &1 987 12.00 a9 @1 6

JELIHAT 2l GO & FHE Bl AR e 1 FHI e 3.00 99 [gIR ATAS DI
g & W 9 9.00 97 x@w & fory Sfua e < @ pur

TO-TRIG-HRA 7S Y A8 & Jafdd Uvad & aN § : q9 Al U Yd Xl IogHAl
faemm d9e 9e & YR HeArE! S 7 QU-AIRIG-gRa 59 370 B @ v 7w 6
AR @l 1| fpwg Yl 49T & Uy anfies RIS &1 3191d 811 & DRl q8 /1
W E B IR Bl PUT RSP 9 IR H IMAWH HRAE g P b G ST DI Ul
PN | IR AAIHAT B Al DIDHU ¥ B A8 ¥ IS SN B M Ao 8 Fehal
gl

TR R & <fiive w7 # Rl sewm: Tfe wwr oot 9 Refia 8 aren

AR B TS I WA I8 THATH Yo W ¢l THAS T BN & HRU I 4 XA o

PRAT {HT TS B U el §l I§ W X fAUFT Bl g B SWE HIoE §l 39 PR J§ W
e o & ol T BH ST U SIAT 81 Ul BReb 39 AR H ga few &
B HUT DN

IFRTEH-GRA GURBHRE THoR Ric@st WM W ©iiet e & an & Jgdild Ricwer
XAq ¥R, el gol (WBRTg, ) WX AHad &3 § Ifdl gl SFREd-gRa. JURBRE
TSR RIGHel Ved WA BlR 8 Il 2l $9 o BT WSl el g Al @l gRE
At 21 Ricwer g dedid o9 gl ANl &1 -9 a7 M W 2al gl anil &1 448
IR H AN AT WO B g & o S-S Bl 2] SAfY T8 SR -4Rd
M Ja8 T o ST A S D g9 JiIer | AT SUYH IR § JAAT Hriarer
& foy 4 fewr &5 &t pur B
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8-

125/126 ¥xa svwrmact 8401/8402 3i@r-gdt 3ik 1454/1453 IEHSEIG-ANYR HRON
TR ¥ MiSAT P JeEA RIF W gee oM & IR A: T IEHN F ATAR
125/126 ¥xa sr_madt 8401/8402 iar-gd iR 1454/1453 srgAaEG- ARTGR URON
TRO I TRAT Bl qrersdl WIH W 8o e & IR § HRIAE T & Hed
A qd Y HA #1 I3ATSN AT XA die P Yawiagicd SRNGER A RISl ATdH
faur @1 & 12/12/2008 &1 & 9|

# ame! a8 ft gar ArEar § e adam R § d wisal o deEEr Ya w=im

W AR AR TR lee foam o el &l

safely # oMUY TR FRAT § fF a1 @ v 98 & el @ e § W@l gv

125/126 §=a srRmadt 8401/8402 N@-qR 3R 1454/1453 EHIEIG-TNYR IRV Uy
MREAT BT SreTgdl H Blee o1 & IR H Tchlel BrIdArs! bR Dl PHul HY|

O-

10-

Has qOEE TN YA Gas SHvaresl TR I BRAl 9Tk ARG b 6wg a9
faemrel & W gt uRyg § IR WERIg, & M /1 Jued 991 39 uRYg & Hares
sft fapaol ARST AL S 9 9 TR @l " B oft fF SR WeRse & 9t
AIBAIY $H KA & AP &l SA Y8 TSI MM Xl gl H Yd B Bl Hul
|

R g wdewr & ford PR fomn @ a7 ™ qwbal PO B HEIG], 30
fed aoic ¥ TRe 4 G1 & ol T X AR & qaan & fory i emdfeq fea
TRAT o7 3R 9 (1Y H Nuep! g=yare A &1 o I8 &M 3l 96 Y& 7 81 & BRI
& forrer &1 T g

fawa:2951 3R 2952 Ha3-fioell I9eT U™ & 9l eI R Wi o & dN ...

RISy,

fecel-Hdas W W YT a1l RIA I8 SR TeAl, e, S, qadrs, qA1 AMRD R¥el

& o T98e wIH g1 I8l & ANRDI BT el 91 & o To1 oied & oy arft v+ I8

IR IUYh W 7| Sl 98d IR TR T Faril HeEedT adl weeH W 2151 3R 2952
DI RIS TRIN CIUST < Bl HWT DR I8 8
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B U9 9al Bl W I8 M IR Al § wehdll 2 Al GHI W FAG b B DI H AN
T G BT
forr 2951 iR 2952 Hag-face ISEm vaRayd dl ardt WA & e &1 WS <1 & IR |
3y wergHfayde ol ey, Sfaa Fde Jdfdt @1 1 @ Fa

STy # MUY 3TRIg AT § b ATMRMD YAT X ATeT BT FAGTUT qebled GRT IR 9
YT ofle BT G0 IFTH g9l § R4 & IR § IFad Hride! HRA bl HUT HY |

AT B T AT B 16 A T8 & [Ap B R A R E

S YA DA, BB Jad! BT I, I PRIl 8- § 7 uga |
ol fiser 8, ¥R 3ad 3fd A, @ Yo & w1 H 7 ugan |

HEIGY], STIAEID] AT JAMCATRIAT Bl Tal ST Bl dTel [Jbr &1 aR1 4 R 39
Y GARIT AR & B RG (AT & < B A & WA & H AU JRA TG bRl g |
*sfeclt e Riw (sm):

q A8 BB W DIy Wb el (b FAHAT Q4] < BIHI Al JAET goic U fhar g1 ¥
HA T G} AR ASEIsH B AN B gl W] SAPl HRIIT 4l (Public Private
Partnership) & gRI &R &1 a1d &1 gl 9 GASN A 9 A6l & drRa=ad & o I8
dridt &1 WERT foR 8, 99 S S aW # Sle &l N fHar § wife a8 W 1 g P
g Wrfiet gRfTaa o1 erft| fieq, 991 39 I & ¥aT © f6 Ididt & w9 a8 dom] gd
IR

1 39 IOl BT dld JHIET SATGY dal Fifdh Joic & $ ad A FHST 4 W T

A HAT S A Fer {6 9 AT A R @ S Se’a v i & ferg @ o

T 59 N F NId & 07 § eravys Ao T8 geme

AT S A SO AT H U ga%) "I B § b el f S Yerd o & ferg ot
SRR S9h URAR A Ueh ATh Dl vaad | AIbt & SRl

, H A G P 39 HINUN BT @ B g A B I IS 3MUT BRAT A [P W
&3 A IR-ANRM YEs & A0 & SRM $8 W [HAHE B S| Yad gRT AATEd
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B TS| Td ST AN BT X AfABIRAT gRT I8 A= S T 6 S Yo § A & SR,
IR TS O I ANl DI AHd T8 @ TS 2

3 e fhae aRaRi &1 § @afprd dR W) Sl gl 395 9 99 SHIE P STerar
RISH-RIET BT -1 DI A SIRAT el 1 31 4 i & HIR W TS 6l

JMYP HAIETH I A I8 77 2 b 39 A1 & ofdiid 59 TN fhami & gRIR & Uah-
TH AGR DI B & S|

W] G391 9 HINUT ORI ©, Hi(Ph 5 X B b oIy IBi blg AT T8l adls
2l Y, Uh oI WUS H BOIRI fhAT Bl STHIHF ol Sl 81 39 YBR oRdl il Bl SRR &A1
BRI | AT W31 Bl 0 STa1d H 3] SRl garl =1y

fra af Y@ ged # 3fg g8 Tl XA H Sl Td e @l W 9@ § o
STATEe! A Nl HAT S A ST WRBR R ST &l 2

# Al g P BT Al B NRER M WBR DI 6, W XAd AU S q
g T8 Fhl | XeHA! S 7 IS BRI W Sades] SIeAd ardl IR DI Ha WRI Bl
feam 2|

AT SIS MUY 3 qolc W UfPgH de W Heka ot €1 98t Yoid &1 e @ g9
S Py AT T | A & WX 1, IsAl F GE-GagT B F9d1 G4l & I, I8 W oy
f g @B a1 &l Reg R Foie H X HIA St f[IER W AR fodt g

TR W <@ W= U1 odl 2 % &R & H 918 98 5 s a9 &I d1d 8, sl &
SEADRT B 91T 8, s oAl Y I1d B, AQY W, AT dos FoINT I B a1 8, &% & §
fIER @ Iem @t E B

# o HEw | XA Sft B gwAre o Argd {6 SR yed | ARRM drdl 7RI
TE IR o @ Ao @t 2l

H fovd ¥ oI § g9 & IR XA 7 S | B A @ i

# g AR G S § MU il § fP ueH 9 AR iy AN, WNRE U6
TR ¢ dells oY fAgR & o & for aroRD) frdpeaq e et 21 59 ¢ & gRare™
q AR A B e wEaeg g8 e |

qq R Ppar Rig U He™ oAl WA O F Uh HEEH W Xl €A Sl W I
BRAT AT 1 SART NeTd T Bl 3G Neld WA qarehr 919, IR Hax R & Ui sfgiotier
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AT BY| W B A AR el WA W YAl A AT YUl Shifd TarAsd 1 S8 BRI
B B B

A AL ST U AfRAT B VAT AT S § {6 Al @l wwrs g ekl 8
R oI, U4 Wew™ R 39 QA1 d&lt &1 i R o wear 21 e o1 e a8 § e
ST oA H Al BT 39 Usel ORIl e [&T| ¢ b WH-UN Bl AISi BT WR Afed B S @
T A omrE € % Ue Afen & A Yo 75 St 39 9l &1 fay e |

AT XSHAT T Yed BT BT T8 9911 § I§ WA HeA gl W] By ST V4T
g P A € fF T@ ¢ BT uRared YW I Al SU USRI oF DI Soll AT TR,
Wy fhvrar Al v &1 FaiRa far T wweg e d 9 o TR 991 & S U9 81
db AT A U b1 fbrr aqer o R8T g1 U & U oA S$EY W uedl ddb &b fou
3243/3244 $RRAS ot gah g

AT 3Tk AETH ¥ HAT St A MUE & fF a1 o 9 o Bl U o &l a’g I
ST T TR 59T fhvrar o &1 &) fear S|

3T H # ST SRR P AN [P [ER &b o S @@ # Ao wiivd @ TS § S
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YT AT 3 S g2t FARG] & A1l fAeiax Yerd oMl 3R S9d M- 522 BRUled
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fooelt & S 1 Afdy aorct & Roeeh I ool | M-I TR & HAEAoR 9B MSAT B
AT Fo18 Sy S fQeell <8 & faenferi, S &R arel HOIGRl DI 3 T db Uga H
AT & WD |

3T faeel 1 IR TR® T B AT SMHR F&T foram & S grreft R afd 2 a8 s
BT TOR AT @l 2 3 AV M R © [P el o1 R afdq & forg o et 4 et
TR © IABT AT [ PRI fSoei] S8ld ® Iai Dl MAMHDHAT o 8Y U geq facell (T Aldd
N gl O e et SRl AoigRl, A U™ B ATl AR Bl ATENHA Dl
Feferad et wa |

Your thoughtful planning for the best use of railway's services for the benefit

of all section of society is being appreciated by one and all. It is more so because you
have brought these changes in a very short span of your ministership for railways. It
is, therefore, natural for the common man like me to approach your goodself for
redress of common men's problem related to railway.

Delhi Cantt station is only railway station available to the residents of West
Delhi, South West Delhi and Army personnels because all the trains like
Rajdhani/Satabadi/Mail/Express has their stoppage at this station.

In this connection, I am submitting the following suggestions for the
betterment of services provided to the people by railways at this station.

Foot Over Bridge & Railway Track on Platform No.2

The Foot Over Bridge (FOB) constructed at this station is incomplete, hence, it
is requested that FOB may be completed at the earliest.

In the absence of track at platform number 2, inconvenience is being faced by
the passengers. Therefore, it is proposed that rail track at platform —2 may be laid
down immediately so that service of this platform be utilized.

Train Terminal at Delhi Cantt.

Lakhs of people belonging to Uttarakhand, Bihar, West Bengal, U.P. are
residing in West Delhi. They are forced to boarding & de-boarding trains to their
native place from New Delhi or Old Delhi Rly. Station. These stations are over

crowded. Hence, it is suggested that some trains to Uttarakhand, Bihar, West Bengal,
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U.P. may be started from Delhi Cantt. so that residents of West Delhi as well as Army
personnels be benefited. The pressure of over crowed will be released from New
Delhi/Old Delhi Rly. Station.

Reservation of Ticket from Delhi Cantt Station.

The numbers of tickets reserved from Delhi Cantt station for Uttarakhand,
Bihar, West Bengal & U.P. during the year 2008 & 2009 may please be intimated to
me.

Accessibility to Delhi Cantt Station from West Delhi side.

I would like to draw your kind attention to my letter dated 10.12.2000
regarding accessibility to Delhi Cantt station for the people of West Delhi (Your
receipt of letter number MR/A/6175/2009 dated 16.12.2009 is enclosed) It is
regretted to inform that no action has been taken by the concerned railways authorities
so far. It is, therefore, once again requested that concerned railways authorities be
suitably directed to provide entry to the station from West Delhi side as proposed in

my letter dated 10.12.2009.
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SHRI P. KUMAR (TIRUCHIRAPPALLI): At the outset | thank the Hon’ble Railway
Minister for not increasing passenger fares of any class or category of trains and
remaining the freight tariffs as it was. Especially the proposal to modernize the
Integral Coach Factory and to launch a second unit in Tamilnadu is welcome one. I
appreciate Hon’ble Minister for her assurance that there would be no privatization of
the Railways is reassuring and for striking a delicate balance between long term
vision and short term requirements without hiking passenger and freight rates in these
had times.

Hon’ble Minister has taken note of the Our Puratchi Thalaivi Amma’s request
with regard to doubling of tracks, better outlay for the MRTS in Chennai,
electrification and gauge conversion and include them in the budget presentation.

Also the slew of new trains, larger outlay for improved passenger amenities
and the initiative to set up water bottling plants to ensue availability of cheap drinking
water during journeys are bound to be appreciated by the masses. The proposal of
introducing Mainline Electric Multiple Units service in Tirupati-Nellore-Chennai,
Salam-Katpadi and Coimbatore-Erode is a welcome step.

But, I am disappointed that only Thiruvarur Railway Stations selected in
Tamilnadu for declaration as Adarsh Stations to enhance passenger comforts,
facilities. Also 10 stations have been selected by the Hon’ble Minister to convert
them into world class stations. But not a single stations selected for this purpose in
Tamilnadu. I request the government to select at least a station for converting it into
world class station in Tamilnadu.

Indian railways is transporting over 18 million passengers and more than 2
million tones of freight everyday. It is the world’s largest commercial or utility
employers, with more than 14 lakh employees and officers. But as far as rail safety
concerned, Indian railways still not come to at least near to satisfactory level. During
the year 2009 there was nearly 170 train accidents happened. It was particularly a bad
year as far as safety records concerned. Human error is the primary cause leading to

83% of all train accidents in our country. [ further remember here that recently some
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unauthorized people ran an electric train unnoticed for almost seven kilometers in the
suburbs of Chennai before ramming it into a good train. The number of accidents
involving trains is on the rise but the government is yet to put railway safety on the
fast track. Till basic safety issues are addressed, a safe, secure and modern railway
network is still some distance away.

I thank the Hon’ble Minister for announcing a reduction of Rs.100 per wagon
in freight charges for food grains for domestic use and kerosene and a reducing the
maximum limit of service charge to Rs.10 for sleeper class and Rs.20 for AC class for
e tickets. At this time I request you to reverse tariff classification for foodgrains from
Schedule 130 to Schedule 110 to protect against price escalation.

On behalf of people of my constituency I thank the Hon’ble Minister for the
proposal of constructing Multi functional Complex in Trichy, setting up of sports
academic at Chennai to strengthen sports infrastructure and the proposal for setting up
hospitals and education institutions on surplus railway land Hon’ble Minister has also
announced about setting up of Secondary level General Specialty Hospitals in Trichi
and setting up of out patient Departments (OPD) and diagnostic centres in Tiruchy
along with other stations in Tamilnadu like Chengalpattu, Hosur Town, Katpadi
Junction, Karur Junction, Kumbakonam, Rameshwaram, Tirunelveli, Villupuram and
Virudhunagar. The idea of setting up such OPDs would be appreciated by all parts of
the society as it will be beneficial to those passengers who are undertaking long
journey.

At this juncture I would like to urge the governments to consider some of the
long pending demands which are requested by people of my constituency
continuously.

Goldenrock station is adjacent to the Central workshop, Ponmalai and at this
township many residential localities have developed with density of population.
Though a computerized reservation centre is functioning opposite to Railway Hospital,
Ponmalai, this centre is not catering to the needs of the people. Only railway free

passes are issued and for railway employees who want to reserve their privilege ticket
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orders cannot make reservations. Therefore it is the need of the hour that this
reservation centre should be instructed to follow reservation of tickets to all categories.
Similarly, at present all the express trains running through Golden rock station are not
halting and the people of this areas should go to Trichy Junction to take a train which
passes through their area. This causes for unnecessary wastage of time and money.
Hence the trains passing through Golden Rock may be halted for a while at this
station.

The Railway Hospital it Golden Rock is the headquarters hospital for the entire
Trichy Division and it caters the needs of all the people, railway employees and their
families. But there is no well equipped railway ambulance, specialist doctors, house
surgeons and cardiac treatment section. I request the Hon’ble Minister to consider
this long pending demand of our people in addition to her present proposal of setting
up of secondary level General Specialty Hospital and OPD at Trichy.

I further remember here that in my last speech on Railway Budget I requested
to renovate the railway quarters at Goldenrock Railway Colony which are in
dilapidated condition. I am disappointed that at this present budget also, Hon’ble
Minister did not mention about this. Therefore, I once again request you to consider
renovation of railway quarters in the above station.

[ further urge the government to consider establishing new lines like
Thanjavour to Pudukkottai, Jolarpet to Bangalore via Krishanagiri, Express Train
from Trichy to Kanyakumari, Pudukkottai to Chennai, Trichy to Bangalore, Trichy to
Madurai and back, Trichy to Erode and back and Trichy to Thanjavour and back.
These lines should be introduced so that the umber of vehicles on roads between these
towns can be reduced and consequently unprecedented carbon emission could be
averted.

Also upgradation of Sreerangam Station, stopping of passenger trains at
Manjatthidal railway station, flyover at Trichy to Madurai Road junction, over bridge
at Croppaty to Edamalaipattypudur railway crossing road, Karuvepplian Railway

level crossing at Rasavayal in the highways, Tiruvappur railway crossing in the city
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limit of Pudukkoyai and Manjathidal Railway station level crossing all are even urged
by me in this august House in my last speech. So, I once again urge you to kindly
consider and do the needful for early fulfillment of all these long pending demands.
Further, the Rockfort express train may be restored from Trichy with full
complement of boggies. Hon’ble Minister informed about the proposal of
constructing more under passes, limited height sub ways besides over bridge and
under bridge. I request you to consider construction of under pass through Srirangam
Railway station to Singaperumal Koil Road in my constituency. This also I urged in
my last speech on Railway Budget. Therefore I once again request you for the same.
In the end before I am concluding my speech, I put forth again the request of
our Puratchi Thaliavi Amma regarding allocation of adequate funds for the
expeditious completion of Coastal Railway line between Chennai and Puduchery via
Mamallupuram and the government of Tamilnadu should be pressured to agree to
bear 50 percent of the cost of projects sanctioned by the Railway Board a few year

ago.
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"SHRI S. SEMMALAI (SALEM): I appreciate the honourable Railway Minister for
presenting the Railway Budget without hike in passenger fares and freight charges, in
spite of the recommendations from the Prime Minister’s Office to increase II Class
passenger fare by 10 to 25%.

With a crowd of two crore passengers traveling daily, 7,000 busy stations and a
network of 64000 Kms, Indian Railway is the world’s second biggest transportation
network under a single owner. Though it is a difficult task, Honourable Railway
Minister is managing it very carefully and effectually.

Our leader, former Chief Minister of Tamil Nadu, Purathichi Thalaivi (J
Jayalalithaa) has presented a series of demands to the Honourable Railway Minister to
run more trains in Tamil Nadu region, based on justification and need of the people,
to expedite the existing woks, laying of new lines including doubling and conversion
of remaining meter gauge into board gauge etc.

Our leader has also insisted that funds allotted to the proposed schemes be
increased and to complete the work within a time bound manner.

I hope the Honourable Railway Minister will give top priority to the demands
of my Leader in the right spirit and implement the same for the welfare of the people
of Tamil Nadu.

I thank the Honourable Railway Minister for accepting and permitting
candidates to write railway examinations in the regional languages.

Conducting examinations in all Centers at one time is a welcome measure to
prevent the intrusion of competitors from one State to another.

More particularly, I welcome didi’s announcement to launch a Housing
Scheme for 14 lakh railway employees.

I appeal to the Honourable Minister to extend this scheme to the railway
employees of Salem Railway Division in Tamil Nadu.

Honourable Minister’s proud announcement of construction of new railway

lines at the rate of 1000 Kms every year, electrification of additional 100 Kms every

" Speech was laid on the Table



107
09.03.2010

year, and doubling track and gauge conversion at the rate of 700 Kms and 800 Kms.
respectively every year by 2020 is most alluring.

I remind the Honourable Minister that in 1950, the Railways had a length of
53,596 Kms. This has been now increased to 64,105 Kms only. In other words, it is
an increase of merely 10,419 Kms over 58 years. So, I doubt how the Honourable
Minister is going to achieve the target 1,000 Kms. every year?

Please do not allow operational inefficiency to defeat the lofty objective.
Accident free, fatality free railways should be the objective. For this track renewal
should be given priority.

The track laid during pre-independence period were durable and technically
sound. But tracks now being laid are not qualitatively superior and very often cracks
are occurred which results in frequent accidents.

I request the Honourable Railway Minister to ensure that the laying of future
railway tracks be of good quality.

One of the pet schemes of Honorable Railway Minister is Special Train for
ladies. I learnt from reliable sources that it is neither encouraging nor profitable.
Ladies would like to travel along with their husband or father or relatives than
traveling alone. Hence, I suggest that, instead of operating Special Trains exclusively
for ladies, 50% of the compartment may be reserved for ladies and 50% of the
compartment may be reserved for gents. This may help the ladies to some extent.

Safety, Security, cleanliness must be taken care of in the railway stations and
in the train also. I request the Railway Minister to kindly issue necessary directions to
supply hygienic food to the passengers.

Though Honourable Minister is kind enough to allot Rs.100 crores for new
railway line between Salem and Dindigul via Karur in this Budget, I request the
Honourable Minister to allot additional funds whenever required to complete the work
as early as possible since it is a long pending demand of the people.

The newly formed Salem Railway division is only for name sake without any

infrastructure and facilities. Except Chennai Express, no trains are originating from
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Salem junction. I request the Honourable Minister to make Salem Railway Division
in a full-fledged manner with more trains emanating from Salem Junction,
Particularly to southern side, as demanded by my leader.

At least nine railway tracks be provided in Salem Railway Junction to make it
appear as a major junction.

Lands in the adjacent areas be utilized for expansion purposes.

The announcement made by the Honourable Minister regarding conversion of
unmanned railway gates into manned railway gates is a welcome measure as it would
reduce the accidents now happening frequently.

At this juncture I would like to draw the attention of Honourable Minister to an
important issue. There are three level crossings in Salem Town, one at Anaimedu,
another at Mullawadi Gate and the third one at Leebazaar. I request the Honourable
minister to direct the southern railway authorities to provide road over bridges in
those places to avoid traffic congestion and to allow free flow of traffic. Among them,
the over bridge near Anaimedu may be taken up first and this is my special request
and I am sure the minister will fulfill my plea. Minister may kindly be pleased to take
special efforts to impress upon Tamil Nadu government to sanction the required
expenditure from their side, so that the work can be completed earlier.

Furthermore, there is no train running along Salem Railway Station from 9.00
AM to 4.30 PM to Chennai. So, I request the Honourable Minister to arrange to run a
day train between the above hours from Salem to Chennai to meet the demands of the
general public.

The announcement of Dorondo Express from Chennai to Coimbatore is a most
welcome scheme. Since Salem is divisional headquarters, I request the Honourable
Railway Minister to see that the train is stopped at least at Salem Junction.

In this Budget there are several areas of concern. I would like to point out

some of them.
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The annual plan for 2010-11 envisages are investment of Rs.41,426 crore, the
highest ever, how the Railways is gong to mobilize the resources? I think the
Railways would go in for higher ever debt. This is not good for the Railways.

Passenger earnings are likely to decline by Rs.252 crore. Traffic earning is
likely to fall short by Rs.69 crore this year.

Profits of the Railways have come down to Rs.951 crore in 2009-10 as against
Rs.13,431 crore registered in 2007-08.

By Ministers own admission, the surplus has dropped to a mere Rs.951 crore.
Why this is so? Wherein lies the wrong? It is due to failure to look into sound railway
economics?

The budget outlines a proposed saving of Rs.2000 crore from austerity
measures, will it be possible to achieve, is a million dollar question? How Hon.
Minister is going to tackle the situation? It is in the hands of the minister. At present,
there are two challenges before her to test her talent.

Indian Railways is the simple largest Diesel Consumer in the country. The
Railway consume 2.35 billion litres high speed diesel in a yea and expenses is around
8,000 crore per annum. I rupee increase in Price of Diesel would cost 234 crore per
year to the Railways. I am at a loss to understand how the Railway Minister is gong
to bear the cost of rise in Diesel Price without affecting the health of Indian Railways.
This is the first Challenge.

Finance Minister has proposed to levy service Tax at 10.3 % in respect of
transport of goods by rail. Though the railway minister has written to the Finance
Ministry for the withdrawal of service tax, if it is not done it would increase the
freight charges by Rs.100 per tone and cause inflationary pressure. I hope Railway

Minister will ultimately succeed in her efforts.
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"SHRI C. SIVASAMI (TIRUPPUR): At the very outset, I congratulate the hon.
Minister, Ms. Mamata Banerjee, on behalf of our party, the All India Anna Dravida
Munnetra Kazhagam (AIADMK) for bringing a new lease of life to the Indian
Railways through her various programmes.

For the development and prosperity of any country, the basic requirements are
that agriculture and industry should prosper. If we want agriculture and industry to
prosper, we have to develop the railway network for transporting the agricultural
commodity and industrial products from one place to another, from one industrial
city to another, from village to another, from village to town, etc. smoothly and
swiftly. Hence, we could say improvement in the infrastructure of railway network is
a must. In this direction, the Railway Budget is striving. It is certainly a welcome
step as Railways play an important role in the economic development of the country.
So also the national development. This Budget strives to go ahead in that direction.
Hence, we wholeheartedly applaud it.

I would like to stress here that our tall and charismatic leader of our party, the
AIADMK, Amma, Selvi Jayalalitha, has applauded and appreciated this Railway
Budget presented by our hon. Minister for having given many new trains etc.

The major highlight of this Rail Budget, according to me, is that there is no
hike in the passenger fares. This is an extraordinary measure on the part of the hon.
Minister. Cancer patients are provided 100% concession in 3AC and Sleeper Class
when they go for treatment. This is certainly an innovative step considering the
pathetic situation these Cancer patients live.

Reducing the 3-ticket charges to Rs. 10 for Sleeper Class and Rs. 20 for AC
Class, I hope, would be welcomed by all sections of the society, particularly, the
middle-class populace. This would certainly bring immense relief to the rail
passengers who often use railway travel daily or regularly.

Regarding providing passenger amenities, Ms. Mamata Banerjee has

announced that 94 stations would be upgraded as ‘Adarsh’ stations. Construction of

" Speech was laid on the Table.
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additional 93 multi-functional Complexes too are on the anvil of the Railway Minister.
These are undoubtedly steps which are worth appreciating.

Here, I would sincerely urge the hon. Railway Minister, Ms. Mamata Banerjee
to consider and include Tiruppur Station for upgradation as one of the ‘Adarsh’
stations, considering the garments and hosiery industries, which are of international
repute and known for its vast expanding market, naturally too.

Automatic fire and smoke detection system would be introduced in 20 long
distance trains. I consider this as one of the important announcements in this year’s
Railway Budget. 1 hope the Minister would allocate more funds for the
implementation of this system in other trains too, as it is an important system to be
installed.

We come across accidents involving level-crossings. Manning of unmanned
level crossings in this Budget is a welcome step. [ hope the Railways would
implement it thought it is an arduous task.

Now, I turn to Tiruppur, my parliamentary constituency. Tiruppur is a very big
industry and business centre famous for garments and hosiery industries. Tiruppur
brings in Rs. 11,000 worth of foreign exchange to the country. Tiruppur is a big
export zone, which is visited by thousands of people, both from foreign countries and
other parts of the country. Last year, Tiruppur has been converted into a new district
considering its importance. But still there is no train from Tiruppur to Chennai.
Because of this inconvenience, people coming to Tiruppur from Erode, Coimbatore,
Chennai and other places are put to a lot of difficulties. Hence, I strongly urge the
hon. Minister to introduce a new night Express from Tiruppur to Chennai touching
Salem-Erode-Tiruppur-Coimbatore.

Regarding Tiruppur Station, I would like to state here that in this Budget, the
hon. Minister has announced that 10 stations would be identified for conversion as
World Class Stations. Considering its immense importance, Tiruppur station should

be identified for conversion as one of the 10 World Class stations.
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Likewise, I would request for addition 10 New Coaches in the Nagerloil
Express Train (Train No. 6610) (Coimbatore to Nagerkoil). As I highlighted,
Tiruppur 1s fully equipped with its Hosiery Exports Industry which bring in Rs.
11,000 crore of foreign exchange every year to our country. Most of the people who
work in this industry are mainly from the south Tamil Nadu and they are hugely
suffering for their transportation needs.

I would also request for at least one additional trip of Passenger Train No. 607
between Coimbatore and Salem. In this regard, I wish to state that I had raised this
issue in Lok Sabha on 1/12/2009. This train starts from Erode by 7 a.m. Later, the
same train starts its return trip from Coimbatore by 18.20 pm and reaches Erode by
20.45 pm. Kindly note that in between time 9.15 am and 18.0 pm, this train is kept
idle in Coimbatore Junction. Hence, I request you to kindly issue directions to make
an additional trip between Coimbatore and Salem (TO & Fro) via Trippur and Erode
during this free time so that the people of these districts will be highly benefitted and
their long felt transportation needs will be fulfilled.

I would also request for the introduction of a new train to be introduced from
Erode to Mumbai via Konkan Railways. As such, a number of industries are located
in Erode, Tiruppur and Coimbatore districts. Most importantly, these districts are
famous some esteemed educational institutions which impart quality education. Also,
these districts are hub for hospitals and are connected with major city like Mumbeai.

Under such circumstances, it would be better if a new Express Train is
introduced in the Kongan Railway route between Erode and Mumbai via Tiruppur,
Coimbatore which would not only be of a shorter distance but also it helps the
Railways commercially.

Another important request concerning the people of my constituency is that
Trivandrum to Palghat Train No. 6343 should be extended till Erode. This has been a
long-pending demand.

The other important aspect is that Coimbatore is called as the Manchester of

Tamilnadu and the major population of the Coimbatore and Tiruppur districts are
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from Kerala State and huge number of people are traveling to Kerala from
Coimbatore, Tiruppur and Erode districts for their studies, jobs and business purposes
daily. In order to fulfill the needs of the people who live in these 3 districts. I hereby
fervently request to kindly consider the Amirtha Express Train No. 6343 which runs
from Trivandrum to Palghat town be extended till Erode.

Likewise, 5 additional new coaches may be added in Coimbatore to
Mayiladuthurai Jan Shatabdi Train (Train No. 2084). This important train is now
running with only 9 coaches with the result railway commuters are suffering as no
open tickets are issued for this train and the coaches are not sufficient to satisfy the
transportation needs of the people. Hence, I humbly request the hon. Minister, Ms.
Mamata Banerjee to kindly consider adding 5 new coaches and also to order to issue
open tickets to this train so that the people will be hugely benefitted.

I would also request for opening at least 5 additional ticket booking counters
and a separate reservation counter, railway platforms and additional foot over bridges
should be constructed at Tiruppur.

To facilitate the labourers coming to Tiruppur for work, special electric trains
to be introduced in the morning and evening times in the following routes.

Electric trains should be operated touching Coimbatore-Tiruppur-Erode,
Palakad-Tiruppur-Erode. These new electric trains should be operated at least six
times a day on the above routes.

I also plead for the introduction of new train between Tiruppur and Nagercoil
via Erode, Karur, Dindigul and Madurai. Introduction of new goods trains between
Tiruppur to Tuticorin, Tiruppur to Chennai and Tiruppur to Cochin would facilitate
the exporters to transport their ready made garments.

In the end, I would request the most simple Minister in the UPA Government
and also the most simple Railway Ministers of the country, Ms. Mamata Banerjee to
include the important railway projects mentioned in my above speech with a view to

satisfy the long cherished desire of the people of Tiruppur which would help the
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neighbour districts and States and also the foreigners who throng this garments and

hosieries hub of South India.
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"SHRI JAI PRAKASH AGARWAL (NORTH EAST DELHI):

I Congratulate Hon’ble Railway Minister, Ms. Mamata Banerjee for bringing
people oriented Budget and without hiking passenger fares and introducing the new
trains and new infrastructure facilities.

As an MP from Delhi I congratulate Railway Minister and UPA Govt. for
giving more facilities to High standard Anand Vihar Railway Station. Meanwhile I
urge the Govt. to speed up the ongoing projects for creating world class station
facilities in New Delhi Station. While appreciating this Budget I must also demand
the Railway Ministry for providing more infrastructure to New Delhi, Nizamuddin,
Old Delhi, Sarai Rohilla, Shakur Basti. Meanwhile apart from providing
infrastructure I must ask Railway authorities to provide proper manpower for the full
functioning of the Railway network in Delhi. Even major stations like New Delhi,
Old Delhi and Nizamuddin lacks proper cleaning, basic hygiene. This issue can be
addressed only by appointing enough manpower in all cadres.

As a Member of New Delhi North East Constituency I am bringing out the
long standing demands of our people. I hereby point out five specific and genuine
demands from the people of North East Delhi as well as the population of Delhi as a
whole.

(1) New Station to be built at Saboli in North East Delhi which will help
thousands of people to travel to Saharanpur.

(1))  Stopping of trains at Saboli in North East Delhi.

(iii))  Building of an underpass at G.T. Road in the North East Delhi.

(iv)  More infrastructure and the basic amenities in Railway colonies in Delhi.

(v)  Better service conditions for Railway Karamcharis and to meet their long
standing demands.

[ must also appeal to Railway Minister for more infrastructure of suburban Rail

Network in Delhi. Like Delhi Metro the suburban trains in Delhi’s infrastructure

* Speech was laid on the Table
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should be upgraded to the world class level by introducing new modern bogies,
enough manpower etc.

Once again I congratulate Mamata Didi and the UPA Govt. led by Hon’ble Prime
Minister Dr. Manmohan Singh and Chairperson Smt. Sonia Gandhi for bringing out
the people oriented budget.
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*SHRI JOSE K. MANI (KOTTAYAM): Let me congratulate the Hon’ble Railway
Minister Km. Mamata Banerjee for presenting a people friendly budget without
increasing the passenger fare and freight charges even at the time of economic crisis.

The Minister has announced several developmental programs. India has a total
railway network of about 64,000 km. Of this, the Government of India has been able
to lay only 10,400 km of new line since Independence. This is not an impressive
record. However, we are assured of the Hon’ble Minister’s commitment to add an
average of 1000 km of railway line every year. It is a welcome and bold step.

I would now confine to my constituency-Kottayam which happens to be hub of
Central Kerala with a diversified hinterland comprising of religious shrines, wildlife
sanctuaries, plantation valleys and back waters resorts of International fame.

Passenger earnings, on all India average is reported to be around 27% of the
total earnings. But in Trivandrum and Palghat divisions of Southern Railway, the
share of passenger earnings far exceeds that of the freight share. Of this, Ernakulam-
Chengannoor section consistently generates the maximum passenger revenue.
Kottayam railway station is considered the gateway to the much frequented pilgrim
and tourism circuit. Kottayam railway station handles enormous volume of pilgrim
traffic destined for Sabarimala and Sr. Alphonsa’s holy shrine at Bharananganam. A
constant flow of domestic and international tourists pass through Kottayam for
wildlife sanctuary at Thekkady and back water resorts at Kumarakom. Kottayam is
also the seat of academic, cultural and theological institutions. On these grounds
Kottayam railway station eminently qualifies to be upgraded into a world class station.

There is a legitimate and long standing demand of people in my constituency
presently served by the following railway stations on the Ernakulam-Chengannoor
section:- Mulanthuruthy, Kanjiramattom, Piravom Road, Vaikom Road,
Kuruppanthara and Ettumanoor which serve as satellite stations for the entire region.

Considering the volume of passenger revenue generated, these stations need to be
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upgraded with more passenger amenities and designated as ‘Adarsh’ stations. I hope
the Hon’ble Minister will consider these proposals for inclusion in the current budget.

There is an urgent need to introduce new super fast trains from Trivandrum to
Bangalore via Kottayam to cater the large student community. Presently the existing
trains from Trivandrum to Bangalore via Kottayam are not able to carry such
enormous volume of passenger traffic. This lacks of adequate rail connectivity, forces
a large number of travelers to depend on Buses. They spent much more on bus fare
with less travel comfort and safety. It is reported that more than 700 luxury buses ply
between Bangalore and Central Kerala. It is, therefore, an established fact that more
super fast trains to Bangalore will not only be economically viable but also will run to
full capacity throughout the year.

In the budget speech, the Hon’ble Minister has announced couple of sports
academies in the country. As you know that Kerala has produced many national and
internal athletics and many of them are working with Indian Railways, I request you
to kindly allot a sport academy in Kerala especially in Kottayam.

I conclude by saying the development depends upon the implementation of the

projects within a time frame.
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*sft Y ATTUT (3FRIEN):

AR H AR Yed #A AHAT St By 9918 o A 6 S |9t ant & forg' W
TRIG AR, 3 G e 39 doic el fha1 & e horasad ATawrsT @ arl 91 H gfg T8l
DI TS T R XA AT B G IR fRwaR forami, Afgensii, garit o o sret @t giaemait
DI &M H gAY fhar T | 3D g USell IR WHATSD e bl HrIffehdl <d §Y X
/T S Hafda aRATSel B Ao & E § | WY & Wi A8 99 7 {6 S oSl de
T 2 98 I ATl FHdA H [EH B S | 59 goic b AT F A F e St a5t
f fas 2020 & ST ol € & e P BH W PR T & |

N oI H NAd B @rell g W Ples TNl AlIRed I1dh G Ao haRd TRAR Bl
WU B BT UG 9 3-fehe, WAl & S~IT & Ided i A iR Arfior S=ar &l
3T ST UgaT |

39 H A XS HA W SR bRl § b g8 uieadl SR ¥ B AN WR R By
S o -
1. IS YAd AR ORIl A a1 AR, ARG-[ISMR, JTele-AYRT iR dlQqR-agls
qrIT TSR, AiE, SRS 3R qHAe |
2. M B Sirew Ade) X s St fF 9¢ §Y AT H T ARR-IRR, B |
3. NAd TS BT QAAHRYT G fIGHIPRU-TORIC | SEIgT arl fqoHR-olaRR, 98le’l |
HERAYR a1 QA |
4. EEEA R

AERAR ¥ WS IRT WAHell, PlegR I J@g arl (ISR SR ARIGEE I gIRGT arl
3Tt Tg |
5. MRS ¥ qRIGETE Yd A5 TR HIRAT T6 H HS A1 W ¥d BIedh G-l H0-51/57
g MRATEE ¥ JREEE Ydd dlsd @ 7ed R ToRIA-SHR A6 R UGS arefl Neld hicd
T F0-45 W 3T QAN ¥d HIRT W IS MR fawr &1 o aifd wg@yet 2 1 | @ Sa
WICH AT 44 T 28 (HAU-UTHIST HINTT TX), IS AT o H0-46 BT Wl WM H oA MR

TSt FToT R gY RISPRI o dTel ST Aaell qHRT BT AT BN |
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6. R goe # Yed Y W B [arem o fEior Wl g)iEe @ ogiend w@d gy
ORI, 3FRIE, 9k 8IS HYRT G JOIFHRAR AT 3 Elel SY |

IR I<T T I AT &5 B Yeld @ Al e g At & foy gema -
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IR T | 39 &F § A e &R IO9 HiY Saed iR @i IR0 SE onfe &
Ferd & oY SUfR 39 &3 & WA Wb AT 8 | W] H Qe § 6 MU 59 SUfard & 9 59
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6. AERAYR ¥ BRI ardl [qeRiTe
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8. SAHef-dlefl didl gel<eN




130
09.03.2010

9. FIQYR-IMARIET qIT BT, ATl
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11,  BRR ¥ MR 9T T8CR
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"SHRI K.C. VENUGOPAL (ALAPPUZHA):

First of all let me take this opportunity to thank our hon Minister for railway for
some of the schemes introducing under vision 2020. We know that people from all
over the country have high expectations from Indian railways and as such I am sure
that Minister's announcement that there won't be any hike in the passenger fares
besides announcing several concession schemes for various sections of the society
will appease the common man. Some of the schemes such as free travel for cancer
patients in AC three tier coaches, starting of hospitals in selected railway stations,
plans to depute doctor in long distance trains, announcement of unmanned level
crossing to be manned in five years, minister's promise to add 1000 route kilometers
of railway track this year are some of the noteworthy announcements.

You may be aware that we people of Kerala had uge expectations about the
railway budget. I sincerely thank the Hon. Minister's announcement that the Railway
coach factory at Kanchikode will be starting this year itself. It was a long cherished
dream of people of Kerala. The minister's announcement of starting six new trains
including Janasadabdi from Calicut to Trivandrum and Earnakulam-Mumbai Turnado
express are alo whole heartedly welcomed by the people of Kerala. We are also glad
to know that the total outlay for Kerala has been substantially increased this year
compared to the last year. 1 would like to take this opportunity to thank the Hon.
Minister for introducing MEMU service between Ernakulam and Kollam which will
be a major relief for the commuters mainly those who are traveling in a pathetic
condition. Now a days passengers traveling between Ernakulam and Kollam via
Alleppy have to undergo a very miserable journey due to the lack of sufficient
coaches. I am sorry to say in this day when the world is celebrating women’s day,
the ladies traveling in the ladies compartment are not even getting a place to stand
while traveling in the passenger trains of Ernakulam-Alleppy sector. Even though the

MEMU service will provide a major relief to the difficulties faced by the passengers |
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understand that this service is going to start only after five or six months. Therefore |
am requesting the Hon. Minister either to introduce a new passenger train between
Ernakulam and Kollam via Alleppy or at least increase the boggies of the existing
passenger trains to five or six in number.

We people of Kerala especially the people of Alleppy were eagerly waiting for
an announcement from the Budget speech regarding Kerala Rail Component, a joint
venture company between Govt. of Kerala Public under taking AUTO CAST Chertala
and Indian Railway for manufacturing Rail wagon components. Hon. Union Cabinet
Ministers Shri A.K. Antony and Shri Vayalar Ravi had taken so much pains for
getting this project. I don’t know why this generous Minister is showing total
injustice to us by avoiding this ambitious project which will give immense potential to
Indian Railways and also will give thousands of employment opportunities to the
local people of Chertala and also save the AUTOCAST which is facing serious
problems. Hon. Minister as you aware that this is not a new project which we are
asking. In the Railway Budget of 2008 it was announced that a wagon factory will be
started soon with the support of Government of Kerala in Chertala and a provision of
80 crores was also provided. A joint venture company had been formed in February
2009 and an MOU was also signed between Government of Kerala and Indian
Railway. But even after one year there is no significant action in this regard was
taken. Being a Member of Parliament from that area I am sorry to say that this type
of negligence from the part of the Government created in me a lot mental agony and I
request the Hon. Minister to be kind enough to sanction the project with immediate
effect. I expect a positive reply from the Minister in this regard.

As stated earlier the doubling of 1000 km of railway line is a significant
movement for railway development. It is also unfortunate that out of this 1000km
Kerala is getting only seven km i.e. Ernakulam-Kumbalam line. Trivandrum Railway
division has already proposed a doubling project of Ernakulam to Thuravoor and

Thuravoor to Ambalapuzha which should also be included in the budget. I request the
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Hon. Minister to reconsider this and include atleast Ernakulam Turavoor and enhance
the existing provision of Ambalapuzha-harippad line in this year’s Budget itself.

Kerala is the only South Indian State which is excluded from the Southern
freight corridor announced by the Railway Minister in the Budget. Why is it
happened? [ am sure that the Hon. Minister will include this State also in the
ambitious project.

As far as the development of rail in the state of Kerala is concerned the lack of
co-operation from the part of the ruling State Government is a major problem. They
are not taking much initiative in the acquisition of land especially for doubling of
railway line. The railway engineering wing also is showing a slow performance for
completing their projects in our State. I would like to set up an urgent and speedy
mechanism consists of railway and State Government completing this projects on
time.

I also propose to increase the frequency of Bangalore-Kochuveli tri-weekly
express as daily and introduce new trains to Bangalore from Trivandrum and
Mangalore. By these words I conclude my speech once again thanking the Hon.

Minister.
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"SHRI R. DHRUVANARAYANA (CHAMRAJANAGAR): 1 would like to
congratulate Hon’ble Union Minister for Railways, Kumari Mamata Banerjee for
presenting pro-people railway budget that would meet the aspirations of country’s
common man. This time, the Railway Minister, Kumari Mamata Banerjee has given
much priority in her Railway Budget for Karnataka by proposing many new train
services. For giving this Bonanza, Hon’ble Railway Minister was praised by the State
BJP Chief Minister, Mr. B.S. Yeddyurappa and others irrespective of political parties.

Though the Railway Minister, Kumari Mamata Banerjee has announced many
new train services in the budget proposal, my constituency was able to get a new train
service from Chamarajanagar-Mysore-Bangalore-Hosur-Krishnagiri.

However, the Railway Minister did not allocate the funds for Chamarajanagar-
Mettupalayam Railway Line. This is one project that can change the scenario of the
backward district of Chamarajanagar and trigger overall development to boost the
local economy in bordering districts of three states such as Tamil Nadu, Kerala and
Karnataka. A long-pending demand of the public in the southernmost part of
Karnataka region, getting Green signal for commissioning Chamarajanagar-
Mettupalayam railway line remains in cold storage without getting funds to
implement it. The proposed Railway line project was almost a century old. The
proposed Railway Line will bridge the missing national link, acting as a central point
for three states. This happens to be the last Railway station in southern Karnataka that
would connect the missing history of Indian Railway. It is unfortunate that though the
Karnataka State has contributed seven Railway Ministers, it did not get sufficient
attention and fulfilled the dream of late Mysore Wodeyar V.

The people in my constituency are well understood that there were several
surveys done for the proposed project since several decades and the final survey is to
be approved. 1 would like to urge Railway Minister to release enough funds to
implement the proposed Chamarajanagar-Mettupalayam railway line. The survey

work for the new line connecting Bangalore city to Chamarajanagar via Kanakapura

" Speech was laid on the Table



135
09.03.2010

(162 km) has already been completed. Now the proposed line requires sufficient
funds for implementing the railway line. The another very important and long
pending Railway Line is the one between Mysore and Nelambur via Nanjangud,
Gundlepet, Gudloor, Thalaserry which connects Karnataka and Kerala. This time, the
Railway Minister has announced Mysore-Thalaserry line for revival of surveys under
the “socially desirable rail connectivity proposals”. The Railway Minister has already
categorized Chamarajnagar Railway Station as “Adarsh” status. 1 would like to
appeal to the Union Railway Minister to upgrade the Nanjangud Railway Station by
giving a “Adarsh” status. I am thankful to the Railway Ministry for commissioning
Chamarajanagar-Tirupathi train services as announced in the last year Railway
Budget. The Chamarajanagar-Tirupathi train services will serve the purpose of
constituency people to have a darshan of Lord Venkateshwara with direct train service.

The facility of railway “Izzat” pass issued to unorganized sector workers in my
constituency has brought happiness among the daily wage workers. As many as 2500
Izzat pass have been issued. But the railway authorities said that the Izzat pass
facility will be given to only the head of the family. I learnt that issuing the Izzat pass
to the head of the family would not serve the purpose. As I have seen that the head of
the family person might be an aged person, ill person and not in a position to work
and in some families head of the person would be an aged women. Hence, I would
like to urge the Railway Minister to give direction to the railway officials to remove
the clause that the 1zzat pass will be issued to head of the family and issue the pass to
all the eligible daily wage workers irrespective of family members. I would like to
conclude my speech, once again by congratulating the Railway Minister, Kumari
Mamata Banerjee and Union Minister of States, Mr. K.H. Muniyappa and E. Ahmed
for giving priority in the Budget for my State and Constituency.
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“3ft Srefet ata (SARARTSY): A Yo W FEAT Sl gRT URgd Yeld dole d1 qHe dRd
B HIN R YUY ISR P 39 I B! 4T <l g b el 6 a8 F WDHR 7 Ad & BT
¥ o8 gfg 78 @ T R 39 & o aredl, W9, fRam, Aoy Ud BrEel qn Aftensit @
RTEd < R S B A JATGH! & [T ATAT BT AET bddl Xod & &, Sl Gl & AR
ORI H T DI BHAT H BB SOMBT 83T 81 BI¥el ® a™i 4 W g1 & IR Ifg g5 o
D qE9G U D AW ATEH! & f2di BT SfeTd [ad gY 39 doic 7 7 A1 I3 fowg 7 gfg ot
T SR T & AreHrs d gl @ T A8 9 B wren=i H gers W Nerd 7 A § RIra
3 B I B gl ABR 9 91 B forg ff 9uTE @ U ¥ B 9 S & SR 9R STl g9
T WG ST B FE-GAGT 37 94 IS I 1 BT 077 foram M1 21 39 a9 10 Al
BT FITIaT TR BT LI a9 B U IRPR goie it 338 TRE ST H 93 AR TRIR
&1 W AT BRI Yed # ugell R Al @ gl Ud g & Wig-Ar Yold gReR H
AfedHe dictol, W, NIRRT Bietel anfe At & T8d @rem &1 fofa fomn w1 21 ugelt
IR 14 TRE HHAIRA], S XA H PRI &, I AT DI G G A dTel a1 H IRDR
HAN| g&l IR TS B YA Ydd BN AT IRER ©, I8 4 R o H Ardl AT e,
Drefeprd], faeel, Ao I 21 gdf IR Yo H gigwe Afbe W asdr 8, offdd vl dd MRETR,
MUST a1 A< TR, 911G, e, I¢, TeRMYR P T URddT & HM dgd o g
M A =l X1 & P A 99 Q4 MREYR, MUST g D A URA b1 B Wihd g3l o
Safs [ ST & gg DI A dTel RATH Bl BB BIoAlg DI AHAT HAT USdl 2l §§ D
AT whTeh] B TREYR A MG &6 K F HASHN A ST USdl & Sdich IR I | dHad
| g wfhe & Wich! B glee 4 ovue 8 Fobal ol Rigel TR § agd a1 a9 § &
49s § FW I Bl 98 F q9E B foy g D oF 98 g ARk 9 T & e, v wrey
gfaen BRft| IREER ¥ @IS A X ST & HM By 81 4 ol @& g, SAD! W S
g § o SR o, B8R U8 STR Uew & O A1l B IRER, 9%, Mvel U awEs
BIhR ST TSl &, I© BIHI HioATs 8l & &l MREGR, gdf IR I Td 8RR Jo01 a1 4 o
arel ATRT T B9 & S8l 4 ufdfeT som™i I < & fafr= el 4
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S g offhd 48R @ o arell MISAT SR VeTd WA W gl Wbddl § Said IR HUSA
AT 8| BB g6 A& H Uil U4 gl TR & Al ail veld A 9 o¥ B Y
HEMTR § 9 81 MSAT & 7 Wbl A S© 1B AGfaeT Bl gl Wvmg 3 gl 7R i 48
DI STHRIC § qAT AT H WA 9 BT ST 3Nl fh 3 Tb TIaH gg Dl STrell
HiUTae], T, i, AT | I, S WA I9 & THRAA 8 IW Yod F TE ST o
FeT Bl QI GAT B ANT ST AT 31T &, J FATAT H WA §og DI ST=iRerel] Ragred TR S
ITed © SATIY 3 XoTd oflgs A ST ST a1fey| 331 ave X & S URad+ Ud -s ol ol
& foru Y aRay &1 g™ &1 & fhar 81 39 ATl U8l Xl iedd dad 53,596 fhardiex o
3R 39 ATl & d1 64,015 fhairier 8 71 21 3l O 10,419 fhamiler 78 oew &1 dfg 83
g 3k a1 sfaa 180 frairfier B, Afdh 99 2020 T& Yo easd # 25,000 fhaier & afg
BT &Y @ AT 2| el uiw aut § Nd 219 fheiniier & @1 21 120 T3 o MieAT B Ewon
D FAIGE TAN B [y IWHR Bfcdg © 3R A dF 118 T3 N MSAT ToAT BT e T
AT 2| STHER] W Yol & e Helil| s9a@ oy Aiagel 99 daltx qiehal ST &1 ST |

3T ST & AMER N § dees &1 (ol foram 7=r 8 qen S 3MeR &l gReeid v
ST & Bl 31d 9fasT § THUHT A QMR 3R o & AT Bl bR Aol | Iriere Woae &
T Y SIASH o DI W YR WBR BT o @l 2l ARfeT 64000 fHARieR X a5 W
80 G ITA! ST AHY BbRd & B ISl 17,000 X M Felell & cifb oo T 17000 fa
ADIER B WBICH ¢ S HRUT ¥l GHSAIY Bldl I8l &l a4 2009-10 H 3000 HHIER A
R D UK WDHR 1 AT 2 S Wraag 2l 3el uid |rell § & Bled R dldar sl |
SEBHCS e BRISR Bl dol W] AR & foly SSidce THoR BiNeR-TeeT DRISR &I TRITI]
B ST 14l ATSHT | Fela]fheb o BT wfed 3500 fhelriiey BN 3iR Ugel i+ ATl § 2300
fFAMIER qRT BT | Xl H GECAIS &l b D [olg U DIl f$asds & Y 13,000 HRIS
WY B IMMILIDAT ¢l 36,700 oI 100 WA H R & SHRGFR Aroide w HA & ol 1,000
B WU FrAG I T

H X HAT S gRT Y TolC b1 FHAT DT g
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*sft W TiHY SB P A (Ha IR TR):

1. WA XA HAT S A A a9 N golc W AT 9 a9 §gd o 9 & folg agd Al
YUY B | 9GS H g AT FEAl ¢ B O B AMER W IR IS S BT FIH T8
TR & | WY I8 ¢ §9 DI 91 7 [ Yod gRT 39 I & fJbrd W A1 & <1 921 9
gole § W99 BT 1T o ST 8 fhar =T |

2. S YO 1 98T AR WA HEIAT AAT [SHIS <1 Bl Y& By | 3= |l § UP w8
{I HAR S BT FaTor Riell TR g | W & ToldEee § A © | I8 Wl Al &R
Tied] BT g U4 THEEl TiTh I W | WY AIER WA W A Al I XS] Wbl © 3R
T8 el S drel Wikl & Ay Yofd g1 GAery yer bf T R | AR Sud g AR w3
St 9 IR € f AMER # Yod gR W o ardl Wedl & fo Yed oifafY waw @1 feiur |
JoIT I8l 3R Frau Suee PRE AR | e SN, WA HeR TR A 7EH G BAR SN B
T W G © | ¥8 e s & fUsel § | ¥8l W gAeRl a1 Bl & aad a1 arel DRI D
T W@l & | d A A A S TR 8 | SR A Xl HA Sl Wellddie A FelREYR
IR JTRIAT R TR TH UH 78 Yold g &l Wipdl B < @1 I8t & Hake & 9ga @
gfaer g S |

3. N HA SN ST Xed @ S 1R e wRermsit d1 @ier @ 'Y @ 7 99 uRuey
# JE AT ARl § [P AR H Udh U HAR Sl & A A Xed Aerdererd & 41 Wi 8 |y
Al 39 &F B ABY, [HAMI 3R BRIRT & o |1 Iz e o R qh | 3 IR SHug
T IR & AT Gelloldig § U Yold DI oM W U AT H1 A0 81 S a1 89

AN BT gATSl JAEae 81 SR JAT 9] TREYR, @S ATG SHel W T8l WEHEl 5 |
HBIGAT Sfl, Welldlldg Nefd W P Yeb AT WM b1 W &l e Sy a1 afues! sifd gt
Bl |

3TIe ERT A #31 S A H-T AW © [ FeferRaa mieAl &1 oexm@ Wi Weflamars 4
forar S o 6 I8t @ A &1 gfaen 8w
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AT SR ST UG ST A 377 arell Gl TI$AT b1 Sev1d. Wetlelrarg # fhar SH |

GelledTe ¥l WA B ©IThHH 0 2 & WS P g9l A1 Y Rl ATAT & =
b Gl H TS WS Fgd Bl TSl & AT W, T Ud 91 & [IAH H 1T BT BIB! URATT Bl
AT BRAT ISl ©] HelQdT Sfl, Wellddle W WR Ueh ReIRT W &1 WY awadhal § oy
fop a1t b1 gfaer 81 @b |

GATAEE-TREYR & oy g ff geaT a1 oem= Mt T8l § | 3fuds gR1 A w41
ST AR AE € b TRER & AU Ueb gRAl 9 Ueb IS MSAT & FA™ Bl Wbl Jar
BN | MREYR YaltR ¥eld Bl qRearerd Wt 8 | 39 ded A 1 IREYR Bl gRal a1 o miear
I SIS Bl Taegdhdr it © 91 59 &7 Bl ST & 717 W T |

070 TAT WA Y4f 30W0 W fUsel 9gd 9HA W U fHAT S <@ ¥ | MRER

J0U0 BT HATAT & TAT Yb FHT H Yold B U F9l &5 g9 Aaiid Al AT WY 39 S B

v qon gt sl & o I Ig T e wau Ry 2

3ITST Q¥ T &R Sl AT facell | IISTeTl/2rdmesl JAral gl ¢l A ST gl © |
W I8 WS P v 2 5 TRAER 1 39 glae § dfFd @ @ g w99 A 6 IRER @
TehTel TSTET/TdTes] JHrdT GRid! oAl @ gRT faeell & SirsT Sy |

g el Bls A T8l ¢ sfawifad 8l ¢ b focell 4 gdl oMo & HV9 50 g
WRT B § U7 UE-AE, ER & g W) I AU d/Ten 1 vsar 8 | g S I8
Ir=1 g9 fauw gRfRUAfTET & & et @ | 59 Hed 4 A% I8 7 & fh 39 e W i dRu
TJAT SAFSI BB Tea | STeq RT DHRIAT SMY AAT AT EHT B AT FIH 1T SY |

MREYR H YT BT DIs A1 TTHRCFd 98 (oAl I T8l a1 1 1 & | 3% A7 & 6 59
3R Q¥ &I f3am SMY e @il a1 e I8t Rfid &t Sy |

S A1 S H AT aredl g b NAd WA R YAd IS YT Al RICWM Dl Bl SIS
g qUT T & QI BR SAY AMGd & | $9 BRU WA I b AR Y8 bR Td TG AT Dl
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&I €, B Yeld WIF IR XA & U 18 IR BHRAT Tl & R bt gredy &1 dHra=n o+
& B JAT DI (RN AN 3R I5 I BT I &9 9 & | 37 Qe § b Aa Sftas &t e
& I8 USd UR U Pl WM & QM BR A Wre &A1 S q1 S & GRIe a9 Sy |
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“sft TAfBEH (Twien):

NAd & golc H Fdl W AR od U ol faRed IR ud e GHyell B SR &
feed gU iU A@ewd A Yol HAl HEledl | dedl Agul b AR Frard &3 el & frer
AT Ueh ¥eld St el 1 {107 R A1 SHfed H 9gd ol JA1edd § | Sl Bl 3TT-
S H ST ol BIISR & 3fciid [Baml & §9RI gdex S A8 &1 o & 8 | I8 YA
P AT T IUNMS, © | AR & HRIAE Ad! SMY J1 fHam & AT [T FA B BH
fpaT ST | Y19 9 P IR 99YS darel & fFam & SHH Yd BREM! Ud 3T BRIl & forg
Jrferrgor fham o «ifh s T S Wiehl TS SHIHT TR T d1 Xeld | PIs 3 B 8 & © |
9 S & el R DI B o B a1d bl T AT Al TS Tb AR & U G=,
YNGR, BAYR, EARAT & a fHAM DI ATTTSU B ST S I8l AIBRAT T8I & TS SR T
B S BT FaAraol AT W1 | ASERIST Neld ¥WC¥E & U Yeld HREM a1 B frg S s
SRR BT TE o IH W A TP HREM] T8l -1 AT | JIAART YRR BT Fad TSI YoAd
AS T | T&T A ST D B H NoAd ¢AT MR ATHTE! Al BT g T R MR Bl &l § |

T XA B GRHIV A Hew@qUl WA 2 | I8i B B 9gd & AaWDHAT | A MDA

A XA HA HBIGAT I AN BRAT © [P UG <@l GRATAT W AT ST B HWR FN g B
frafor fbar Sy |

HSRIST & U XTd Bl Wlell S B STAN DR Y el [I9NT A FAd plg dREMT
3ffe &1 70T HRET SMY | SYE <@@lell 9 A19d 3d Yeld BIedl W A Yold Bied dard]
H A }fed YeTd BIeh] R ’YD YeTd BIch B AT ST Q| AR Yeld W Bl
3Rl g I Bife B XeTd WA BT ol &A1 ST | Slep! BNRYS AR BT STahRUT AT
MYADBIBROT BRIEAT WY | Xeld BIANAT Dl 3NYAeh FlATgerd FA7 SMY | HH ARAGR ATelrd
IAARI DI ATGY ATATd G BT P AT WY JAT Wb X BRI Bl R bR g I A
SR TRl S R Ueh Grax UTeh ol {01 BREAT WY | IR H el T8 Sl )
ASIhol hlolol T SONINT Dictol BT fHHTIT BT TV | NThe Dher AT § fhamt & off
ST el S BT SRR W fhAT WY | Xefd X DlelSl IR BT 9 il G8IgR AR
Ud FEMHET B A JAT JARRE XTd WA DT T W I T W {HAT SMY | Xerd HHATRAT

* Speech was laid on the Table
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& Tl Bl I e B ugs ® AU Uh R B ey den qaey fdenery gaaRy |
Gl SY | AR H <alell qRATAd AR SRl & did dldbd Miedl dells SN el
ARG R Farell Yold WA 1R THoR M & We-A1 ToRadd AT b1 3e=rd fhar Sy |
3 MU HIFH A WG D GHE AT gU el HAl HelQdl A SUG darell | AR AT 37
SITAYT T & FraddRuT PR S B AT & A1 FATG DT § |
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"SHRI JAGDISH THAKOR (PATAN):

Congratulation for your personal care & fast action on Railway Ministry
Department to developing the whole network of Indian Railways, make the profitable
revenue in Indian Rail, progressive attitude towards development for whole Backward
area, Rural area, Whole town, City, Industrial area, Port, Coastal area, Border area,
Agriculture & Whole another area without railway network to provide facilities of
Indian Railways.

I draw your kind attention to the above mentioned subject to consider this Rail
Project in Gujarat, in the up-coming budget for our nation, under mentioned points.

I glad to inform you that our area’s citizen demand to start above new railway
project from Govt. of India. There was no railway service since 1989. Railway plate
was destroyed from HARIJ to CHANASMA route HARIJ-RADHANPUR-
CHANASMA centers are middle Taluka places, main business center of Gujarat State.
It is important center near our boarder area Pakistan. But Railway Ministry of India
has not taken any action for this area.

If new railway broad gauge project will consider from Indian Govt. it will be
great profitable railway line from Kandla Port to Mumbai Port via RADHANPUR-
HRIJ-MEHSANA. RADHANPUR-HARIJ-MEHSANA are Taluka places & border
area near Pakistan. There was a Railway line at the time of British Govt. MAHARAIJ
SAYAJIRAO GAYAKWAD STATE. But now there is no any facility for our area as
a Railway since 1989, Citizen demand for this Railway Line to Railway Minister in
1998. But there is no action taken by Ministry of Railway for RADHANPUR-
HARIJ-MEHSANA BROAD GAUGE Line project. HARIJ-SAMI-RADHANPUR-
CHANASMA-MEHSANA area is main business centre and as well as agriculture
products of North Gujarat State. There is huge growth in production for agriculture
products due to implementation of never technologies by farmers, regular rains and

wide networks of Narmada Canal of Narmada River.

" Speech was Laid on the Table
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Due to shortening of route our military camps on border of Pakistan can have
benefit of easy, speedy and economical consignments of machinery equipments, food
articles etc. As vehicle traffic day by day jumping higher and higher atmospheres is
badly polluter, if train services available in this area, pollution may be controlled.
Also ordinary people can have comfortable and peaceful traveling in place of present
tiresome journey. Due to shortening of nation can have substantial economical
advantage together without in outgoing foreign exchange for purchase of petroleum
products due to lessening of transport charges, industrial bloom in this area and our
country can stay with developing country in all round progress. The importance of
providing railway facilities of this area was felt and before some decodes a survey
was made by railway authorities to join HARIJ with RADHANPUR.

If proposed railway project is executed the distance between RADHANPUR
TO MEHSANA VIA PALANPUR IS PRESENTLY around 200 Km. which will
becomes only 100 Km. Being benefit of nearly 100 Km. If this railway map consider
by Indian Govt. Please take the necessary action about it for our nation’s importance
railway project.

I request kindly note to the subject mentioned subsequently to the reference of
the letter from the western railway to the Railway Board, New Delhi for the extension
from MEHSANA TO RADHANPUR, VIA SAMI-HARIJ-CHANASMA.

Railway Board vide their letter No.2007/W-1/SY/WR/G, dated 08-06-2007 to
the Western Railway, conveyed sanction to carryout traffic survey for new B/G line
between MEHSANA-HARIJ-RADHANPUR, VIA CHANASMA-HARIJ-SAMI.

The traffic survey for the above project has been completed. The traffic report
ahs been submitted to the Railway Board vide his office letter No.WNC/400/3/69 (s)
dated 09.07.2008 for further necessary action.

(1) Length : 107.70 Km.
(2)  Gross cost of Project : Rs.233.10 crore
(3)  Status

Under consideration at Railway Board’s level.
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Further, exemption of route up to RADHANPUR-KUTCH while enhance the
citizens of near by area to be more productive and will help them improve our
standard of living by moving places for a better employments and the conveyance
facility required, which we are been deprived of even after lapse of 61 years of our
independence. By restarting the HARIJ-CHANASMA rail service and extension of
the route up to RADHANPUR-KUTCH will reduce the distance by 100 km. This
railway line will join between Kandla Port-Gujarat State directly to Mumbai Port
Maharashtra State.

Further, Shankheshwar a very famous Pilgrims of Jains is situated very near by
proposed project & Loteshwar is a very old, famous, ancient temple of Shiv-Shankar
Bhagwan-Mahadevji, established from “PANDAV-BHIM-UDHISTHIR-ARJUN,
SAHDEV AND NAKUL which has got many pilgrims visiting the temple across the
year. The visitors mainly use Ahmedabad as their main destination and from there
they got to travels, Taxi almost 200 kms. by road. By starting this rail service, this
community will be also be equally and economically benefited. This project is very
important for defense & our soldiers due to border area nearly Pakistan.

Due to awareness, powerful attitude in railway ministry department, I once
again urge your good self personally look into the matter and kindly approve the
project in the up-coming railway budget so as for the betterment of the public
defence, factories pilgrims, industrial development goods transition passengers &

from school & college boys near by areas.
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"t gREn wEeE (3<R)

Yerd & |atir e @ gfte | Y= gR1 faui-2020 &1 i1 U1 @1 47 # 3% |
el Bl € b i ol & arg W 98 eRIdTdl R S|

AHRIASG Ad B I8 US 30! Aol § I GhRIAD Aid IRAddhd] & eRdd 1)
BT 8§ ST § ARG & YAl A STH A AT DY SAUer A1 e Bl S debd |

AL Xl /A1 7 S gt U9 {1 S S@aR A I8 ol © i, AT aqE e X Jeie fasH-
2020 &1 @IS ¢ d: I8 Hedl Sfad Brn 6 fa9-2020 WRe Yofd &1 9 Bax fasm
RIECEICRICIE]

JOIC WINUT H AR YAl 7 5 ¥ Ae {98 S Hddt S atids il § S W
g f foa 62 anf & & W sfiwa 180 ft 18 Yatamsa fasrg 78 @ik 39 I § 97 wey
1000 fHHY &1 W1 AT T HIC AR W 1 fHH 98 ¥ e oM & v ofaad 3 ks v &t
AN AR € d 39 gi%e W Y8 AN Hd 3000 HIS Bl BN Sl GHM dole Bl Hel AR B
10 UfRE B S IRAfdehal & eRITe UR GHT Fid T8l Bl Sl fA9NT 62 99 & Igwd &
TeTd qiiNe 180 fHHT 95 YT W4 &1 <ed U d_all 8T 98 SO 6 A1 d9l el fhd aRE
U BN DT Bl ool Jolc # 781 ¢l fara aut 7 9 2848 IS v @1 AR TE XA
AET e & foay @ 18 o S T g 4.411 TS WU B HAT B TG T W]
MpS A g 920 W< Biar & fh favd aoie # =13 Vol ogAi & fow W& 7 Afd¥ 1 Swan )
FaiRa e gt <181 fpar 121 € a9 dact A WG S A 1000 BT 78 VT s @ @1
e YT B SR, VAT |9q Uil T8l Bl 39 §q 3T WiEl & Sucierdl 4 Ud dgaqul
fowg a%g 2 s IR ¥ a9l # 313 WK I T 7l

# 3Muep! g A {6 3 I ded & fo FEAl B Sueedr 91 SR weT &
fay faumT & o /e SHET & Sude BT 3Wa |1 dd BT 21§ $B SRl & Ay
D! W BT IR WX &3 A gaR arelq & 787 200 B {6 78 ¥ org f[derm &1 sl
fora &% aut 9 afea 2 R ¥ edfed g=ifyr &1 ff Swam w8 far < <=1 § ¥ 9@
STETEYl BT BT W Q@ TG B IR § SR Ao R R AfIBR SIus Aot 3 Ao o
95T YA PR WIhd B D oY JACTd & FdeToT & UTErd Wihd ST H 9eanrd b

* Speech was laid on the Table
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S & fory srgfad ughrdt oueE o & 2| €38R SR uRASHT § $8R & |HIY ol TR a9

IS & ALY AR AR B (AR Bl GeId @A §Y b AT ¥l el a1 e Jnad o

T R AABIRAT & 98a1d & A Iod TKG 3T IR < gU R R feam | §68R

ALYCE B ERD AU & T 59 YA AT F PV 8 g W ¥ BT ysal U Bies
Ao JAT 3P T8 IehT FRIT & W # wiasr &) srawaahansit &1 gfeTd @d 8 $9 R &
TIT A ST BT W ABINRAT & WY & RO I IKAG DI AU 3T ARy o=t
TSl AR & IRAIAT AREY W H T ¥ W & foly ®Ie R @ T 7 01y AfIB1RAi
ERT T UBd H & WM W SR den AfSar & A | f39RT &1 &9 sahiNa -
TST Jede] Heledl WS B d1d I8 © [ Xl AT H M © a8 1 I IAd Wi B wived
I @ & Al s # Yed @1 fhf) AomT F wrIer S 8 an Sl Wie Syde 8 dgl Ao
HI el H AT FIHTT <A HRAT 2 A $0D THRIAD Hehd ANRDI DI S | feheT Aeladm H
U HIERT A I8l W AR SISV o1 ATl [H—RMEIIST QAT T YATs Bl Sl ATl I
2 T8 91d VIl ISAPR IR T3 3 s & wag § 9 gl

# AET X A BT S AT B R AT AN 6 I=M q9ic H XA TS Ig B
T Pl T O 62 auf § Aeguey # S Xl e Sl O & hs U IR H W oy ¥
SFHA ST DI G I 30 UGW Bl X qoic H B4l WY I T a1 gl

¥ HA U 31X 250 ¥ 300 Rl Ui g @ MfSAT T@m B Ao wRanfad @R @
T IR W T B B W &7 & R walRadt ¥ 62 9§ gear ff Yl & <o & R 2

S T B Xl AT Y&H BRA D (MY M dTell AN SABT AT BT oAb Dbl
Jor R 851 # eondt & 916 Yol War Iud™ 7 & UR @ 98l X 9al YoM & & forg
gRRINT B aeIhdl & A fhar Sra1 Sfad el srfee ga iy At 300 fe gfd g @t
I ST BT AAIRAT © FAT? 37 I el § fhy &Y S Aot = 59 ¥ A I gars
STl | I%R B GhT| SfId al I8 BN 1ehel Heredl b sd-il g1 g=™Ifd 39 gyRArsHmeh o
I B D WM W I A IFGY WA BT XA G Y& PR D (g ITAN Bl A1
R 7 dae ST & BT AP B avAT S &l H IuA A GIEE q91 Sad YA b
QW el g e fder & fog foear smoaam|

ATSAG IR R & A1 & STH g B SR8l AR BT gl w0 § SUINT q5q1 ATS1
feiRa smafd # qof & &1 wew Ak fawrr &) yem mrfiedr &1 O stege WENeH g o ®
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fh Yerd @1 wfas $B AR BT 1000 HUS BT AT UR I H 40 HRIS DI TEST IH IS
DI T FAT FIHET B THRAD $eB61 DT &l §l Sfq qP QAT Ao g9 T 4§ o= &
SN q9 T T DAl AN oI I IR Ao TR fhar M1 yRer wR AW &1 dIg ®rIar
TE BII| SredeT Heled H SfUe IR ¥ U IR IRV <A1 AT b Iqed A APIAT 450
5l & A A TRadT &1 Fed & AT Ioic 1450 HRIS FI &1 IR & forg afe qore
# Ife 40 Frs B AR dfed & AR 2 A1 SH@DT 4T < B Bl TG W AT T A
& forg fodft oot & o & 91 o 98 At 99 99 YA 3t gfe 9 SR s & fag ug
FIH G g HH g4 BT AN 8l 39 AN W A WR DY g aRAGHEN de1 o Hew@ayul
TISHTY SMhR o ¥ & R wfasy # Suam # o arel ded 71el a1 gofls & forg Xaeim #ig
qus I WAfdar iR AT fhar ST snavad ©1 J1emet HeEedT A X HAl 7 39 9l H
AR AATS A1 BT Sooid Io¥ WRBRI & 3N vrfiery & e uxarfad Aot & fear g
W] 39 ST & [ HeayeRl & AR R [IHRT DI WBRaX 2009 H AUHT Pl I 3T
HRAT AT U W90 A SHDI IJooid@ W & BT T S Aeg9<el HI IVl BT Yeb 3iR IER00
2| SR ATATS X TS 7 Hael ALY qAT RS, & fofg Suanht 2 a9 a8 an fieelt g
& HY 150 bl A Al SUTET B A BH B DI BIY HRT| fedel HEIGAT S Hed 9 a1 A
Al e 2 5 59 aRATST &1 IREHT 3T H 102 a9 Y4 SR ARSI & FAedR &1 Ui
NS gRT 1908 § & 15 Y| reUe] HBGAT Xl HAT 9 7 goic WVl § Infeanft &7 & fabra
qer AT gfte | 3aegs aRareRl & foy fad v &t ard ot oft @ik gae 9t e
@ ford @ v B e sRR-AErS S A A U 2] R Wl X HAl 39 R e e < ke 8 S
B! g AALAD T

Yo faumT oo Aoret @ Swa R W fha gfe @ @ ogwaT e ek
IR § o A {6 §ER <A Iooid @ 7y 79 6l & fegdioRur &1 Wiefa wvig 3 9y
gd ot gs off R A 74 {54 s W fegRdiRor qui fhar S gt @ uReg 9N 5fB BT B
S AR 9 §4R & " B € off favd 1 99 9 9@ fRAr o7 T € 9 39 BR 39 W@
I Bl Y T T BT X fQURT B T A v e %81 § 7 Wi Bl v Tl 2 o3 ey
H SRBTRAT BT LI P 7 (HAT T B SRR T FAR AH §RI IR-GR & P
B arg A % A & e B I8 pad Uh IR0 © Ut s gRATSE <9 |
R B 9T ST W BRIel WAl B g I B T8 BN RTGRT BrRIer T A Yold br 3k
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& W H e /1 2 T @ Al @ g & wu H| e AEedl 3RR-Sood A diul I8 i
T AT aWH 91 © 59 W W H S ATIH F X FA1 SN BT & P Bl argdi |

G B g I Sl UG BT ALY qAT FAT HHATRAT BT FHI-FHI W ST Afeq0r
fazm S =nfey Sed fslt 7 frdft "R W & TR o @ T w0 ¥E Sfa TE oenm 5 geen
Xld & |aied mAfedr 817 canx FRiE IueRer (Anti Collision Device) @ foflg wared
MAHHAT B AR W ol H qAia R IS PR S B aIHAT & TAT I T &
faely & AT 7 [ gu At &3 Yed DI YA BREAT ST AaRS 21 AT TSR]
DHac &I Bl glee W YA &1 & STb! Falferd B drell 81 1 I &1 Giifer 8 v
2l 39 98 WD TR HHATRAT BT YRR HRAT TU1 Ed_ BT T JaWH © fordd forg
T UfNeT0T AT Bl AT S WAl WR 9l STl Ayl

Yol #AT HEledT ¥ #4 2d 17,000 FHIR HBICH] TR AT Aled -1 S BT dAed Wl
5 99 & ol @1 € Sl W AT 8 W] 3ol q€1 Wl H I Yl Iuae HR b oy
EENINECARCR R E IR R

AR VT W BRI g SR DHIURIE Bl RAUAT Bl T8 T oI B @A a1
WeT BT 9QMET <1 AT W VAT TG Bl & P a1 aed I Iehax I8 G ¥ S Y 99
SHERI B A H HAA ST @ 2| APHS| Ble-BIC dved [ IRAR I B R R IR ©
| I WM TR IS SHERT BT AT e & ATH F B BT U oflel vl 7 @l v &
W ®g IS Juvsd e U 100 W Af¥d WL, ol UGBR g 3 @AY I § W XA
e YR YT AU AU DR & [T AT &1 H A7 3 HeledT A g Bl b
g T Hfa FeRer § 8ic 9 ©E Ived @ e g Al a7 omr & dwmes € @ R
&I W qAT Y8 GAead B 6 PIg @l siyar dAaM den U d9ei gRI1 = AW 9 [HiHa
HRI GHUM AT TR AT AT 7 WU B of | F1e 8 3reme HAeean § aarn =g &
TR-IR WA-UH H BT Dihia W el Mbardr 2, J89ie 7 B & A1 & DI Bl qhrg i
T Bl D! FEl FAR-AHIS IUDT Ieoid S AU 3§ WAl & Afhs aade 3§ S ar
BT & TS feet HelGdT Wi H 3MUD AT { g1 A B A GoR1 4 BT U A 7
B R I A1 U §od DI 9 © 6 W 9 & Afdd DI I Wil TS @1 2| XAB AT Bl
S qul | AP, Y IRYATS, I, Dietol, UM Wl PIGHAT $HT U 7 S FI-RIT BIYUMY
B S N AfpT Ml b 3H W o TG AT TAT| 3reel HEISAT 3d Yeb &H W JUS Uh A
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v WA A I g9 A1 STl § HEIeAT @ WUAl Bl AR Sel @ ford Wi Wed e AW d ©
IT IO N HiTAl & fordl wRgyfa swtar 2 axar g T8

QX Vel goic H HINUMS] & R B qid I IULIdl qAT Iu g b IfAd Y B
FARAT BT W Ioold 78l [G@dl & O gd 3§ W1 AL ATe[oll <1 g Ul ATSI3I BHI HI§oN B
off I|M A9 At ugel 18 favawa’iy Va1 e fhR 25 iR 3@ #/HaT Sif 7 50 favaw™iy ot
WM M B! HINON BT g ehe FRISAT AT B 1 A I§ § 39 W Al Jb uRvH I
21 M A FHE Y g1 8 T | W B ARG Aeclaldd Wi &1 fl G199 FHI 50 D
off 3R 31T #9aT St 71 93 @I gl gFd! Wi A% B9 B Bl Yo T8l | Al Sff ¥ et 7
DId HREM B GG B Al 3R G FHAT S 7 5 (-7 HREMI Bl BT Bl 21 g Al
A wHT ey B @ 5 u' Riw Awon aore g1 srene weedr o wewifiar @) ara &
ATl § A 3 W & 7R AN $O T8l ol el Feiedl g3t A1 el @ Xl A 39 Had
HIUIT fIHRT /8 17 1 g9ic URSRl YA T8l Bl dddl 378l |ed B 8l WA T8l § S WIW
R B AU A 7 JAT gaRry W BT SaD &l Pl DI BN S AHEDR BH I
Rl & o B o & wasy @ gfee & Sfua & BRI sidwst & ARSI W AHRIES
q THRIHAD QT ol U&T W 1 Febd & U= ATl MALIBAT & I AT Bl IAT G ST
HI S &7 IR | M 9 WHY o¥ & e & I # ||

A HA wEledl | fdweri den o Al o gfaer & foy gl qur e afea
BRI BT ITAN fHar SIM &1 Ieoid 39 Joic # fHa1 § S @rd ang § Wy aRafdadd 3 ¥
MfABRY 3ra AHSH ¥ A q2m ol & folg BRI &R & AR Sl -1 20fl &1 weH 2
el W &1 go ¥ 31t AT AT IR B © F8l Uedl Jall W W R S BT AR H aui
T B A & § uvg WISy #F G 9qedl B <uid Y U8 aver A€ @ S & & T
srgeelt ot fomn w2 fF e W W foue o St S guia: srerdeiRe § Rifd
ORI AR & JMEAFHT & qHI $9bT SUAN B UMT AW T8 8NN qAT bl FdTelT 1
T G I ITATHIE BN U H U aRs q fadwari anfal & gfee @ 3 & Iucterdr =1
HId IMI®H T A AN RN aRA W@ @G & @i 4 W g2 1 qab |

T Py SIa g AfY= ¥R ) Feafa & gzad WY doic § @1 TS © O 77 R Yo
% A g AT S, AR YU, S8R Al MG & BY Ig1T ST 39 I W A =Ml |
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MRS IR A ST 1 B9 &1 g 99 &A1 b1 Gfaer f&ar S @rr Iy 8 R W&
DI SR g1 Al W g § Wil 78l 81 T dad W & Weg A TS W XA HA B
T ¥ AT B W AT B MG ASEN O ITEOHIS-AE 98 N A, [A-serdl
TRATSHT Y qUTdT, AfTqR-RvRIel TRATSHT &7 SR &1 Tt &8 Aromg WSy @ Aot
3R &A1 Sardl & Hey wRomA=] R # 2

AT HAT AEId] HUAT Hded R @ D [olY MUSHT HUT e A I a1 AR D
forg & U § S¥aR | Ul SRAl g SRR-STORR o @& qoiy il Ve $RR ISR B dd
3MMAIH § AT IAATH WULSAT HT I TRATT FAR-Soold QAeUHR FRR-GTAR TSl T HIeX
IS 9% B9 W 4d # TR Bl & WS <2l § 99 N ¥ <R 9@ et & forg g
FTAR M o R g H 98 W R w0 F qqr aEh SRR W A uQw H v
HE@qUl WER § S Wa¥ SAEN AT QW IS H 40 URed Cosy < dTel JiR el g ast
ER & SADBT IU&T HRAT I o 5l H FagT Bl Bl gd AT A AR SRR Hil
W QYT A QAT SY 8 A1 89 A=l T T U TS|




152
09.03.2010

" SHRI A. GANESHAMURTHI (ERODE): The Railways must extend its service to
the public having in mind the economic growth of the country and also its social
responsibility. Long-term growth must be accorded top priority than aiming at short-
term gains. Our Railway Minister’s attitude to think in these lines is evident in this
Budget. I would like to congratulate her for this.

No increase in fair; no increase in freight charges; introducing official
languages of the States in the Railway Recruitment Board examinations; providing
quality drinking water at lesser rates and construction of dwelling units for railway
men and several other social welfare measures are some of the salient features of this
year’s Budget and I thank the Railway Minister Kum. Mamata Banerjee for this.

I would like to thank Hon. Railway Minister for meeting good number of
demands put forth by me during the earlier discussions and also through letters
written to her. MEMUSs have been introduced to run between Erode and Coimbatore.
Construction of multi-purpose commercial complex at Erode Railway Junction,
upgradation of railway hospital in Erode with an OPD and diagnostic referral unit,
allocation of funds for conducting feasibility study to construct a new railway line
between Erode and Sathiyamanglam and a new bridge to cross LC No.124 in Erode
Shastrinagar are some of the measures meant for my constituency which have been
included in this year’s Budget. I would like to thank the Hon. Railway Minister for
this. Our needs increase commensurate with the population increase, hence, I would
like to draw your attention to the following demands from the public of my
constituency.

(1) Survey work for laying a new line ‘Erode — Palani’ via Chennimalai,

Kangeyam, Dharapuram has been completed but no fund has been allocated in

this year’s Budget for the completion of this project. As the aforesaid

industrial towns would be linked to the age old holy shrine’ Palani’, Hon.

* English translation of the Speech laid on the Table originally in Tamil.
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Minister of Railways may kindly apportion fund for the completion of this

project.

(i)

(iii)

(iv)

)

(vi)

(vii)

(viii)

It has been stated in this year’s Railway Budget that 50 new Kendriya
Vidayalayas (KV) would be established in association with the Union
HRD Ministry. Erode and Namakkal in my constituency have got 22
Engineering Colleges and a Medical College along with 15
Pharmaceutical Institutes, 33 Science and Arts Colleges and 18
Polytechnics. But adequate number of higher secondary schools are not
there. Particularly, CBSE pattern schools are less in number. In order
to benefit the wards of the Central and the State Government employees
and people from the poorer sections of the society, one of the 50 new
KV schools may be established in Erode.

I welcome the ‘Bharat Tirth’ trains that will connect places of tourist
importance. The newly announced Madurai — Erode — Pune — Ujjain —
Nasik — Hyderabad — Chennai — Madurai ‘Bharat Tirth’ train may
kindly be provided with a stoppage at Kodumudi Railway Station as the
place has got a rare temple housing the Teen Murtis — Shiva, Vishnu
and Brahma in the same campus.

The newly announced MEMU service between Katpadi and Salem may
kindly be extended upto Erode.

Similarly, Train No.1063/1064 between Chennai and Salem may be
extended upto Erode.

Passenger Train 879/880, 883/884 between Tiruchirappalli and Karur
may be extended upto Erode.

The Amirtha Express Train (6344/6345) running between
Thiruvananthapuram and Palghat may be extended upto Erode.

LC No.121 and 122 are situated in a congested area in Erode. In order

to ease the traffic snarl-ups ROR may be considered.
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(ix) A level crossing near Kodumudi Railway Station was closed for
extending the platform. So there is a need to construct a ‘Foot Over
Bridge’ to benefit the general public and the school goers and pilgrims
along with the patients who are to go to hospital on the other side. The
Panchayat Union office is also on the other side. So, I urge upon the
Hon. Railway Minister to consider constructing a ‘Foot Over Bridge’.
Hon. Railway Minister has announced that quality changes would be made in
the catering service. Chennai Central Railway Station has got restaurants run by both
the Railways and private operators. People prefer the restaurants run by the private
operators. It is evident from the sales figures. It is also evident that delicious food
with quality is available from the private-sector-run-restaurants. The same condition
is available in the catering service extended in the running trains. I urge upon the
Railways to look into this and ensure quality and if need be private operators can be
provided with the pantry car facilities so that traveling public can have quality food.
Before the presentation of this year’s Railway Budget, an idea was floated that
States that come forward to share half of the expenses for the railway projects would
get priority in getting schemes. States like Karnataka, Maharashtra and Andhra have
agreed to share the expenses and hence, they have got more number of projects for
their States. Whereas, the Government of Tamilnadu has failed to contribute anything
to the Southern Railways though it has stated that Rs.3,000 crores would be required
to complete all the ongoing projects in Tamilnadu. So, the Railways have allotted a
mere 798 crores of rupees for the projects carried out in Tamilnadu. This is
disappointing. Though I welcome this year’s Railway Budget, I would like to express

my disappointment that Tamilnadu could have got better still.
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"SHRI S. R. JEYADURAI (THOOTHUKKUDI): This is my maiden speech as a
Member of 15™ Lok Sabha. I would like to thank our leader and the Chief Minister of
Tamil Nadu Dr. Kalaignar, hon. Deputy Chief Minister Dr. Thalapathy and also our
valiant leader and the Union Minister of Chemicals and Fertilisers for having selected
me as a candidate to represent DMK from Thoothukkudi Lok Sabha Constituency. I
also thank the enlightened electorate of Thoothukkudi Constituency and the able
cadre of our party for enabling me to win the elections with a vast majority.

As there are many announcements about new schemes pertaining to Tamil
Nadu, our leader and the Chief Minister of Tamil Nadu Dr. Kalaignar has welcomed
this year’s Railway Budget which has no fare-hike. Let me second what he has
proposed as a welcome thanks to the Railway Minister.

It 1s rather pertinent that our leader the Chief Minister of Tamil Nadu has
welcomed the new railway line linking Rameswaram and Dhanushkodi. I am also
extending a warm welcome to this announcement.

At this juncture, I would like to reiterate what our leader has stated as regards
to the need to allocate adequate funds to the pending railway projects to be completed
in Tamil Nadu.

It is heartening that an effort is being made to construct houses for 14 lakh
railwaymen right from the officers to gang men. This is to be taken up with the
assistance of Union Urban Development Ministry and is to be completed in 10 years
from now. I heartily welcome this move.

To establish a point that India is a country that has unity in diversity, an effort
has been made by the Railways to link all the tourist spots by way of running special

trains. I would like to record my appreciation.

It has been announced that Railway Recruitment Examinations can be written
in all the official languages of the State. This will enable candidates from Tamil Nadu

to write these competitive tests in Tamil. So I would welcome this move. At this point

* English translation of the speech laid on theTable originally in Tamil
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of time, I would like to emphasize a point that the people deployed to man railway
reservation counters must have proficiency in the local language so that they can
handle the consumers effectively talking their language.

Foodgrains, kerosene and few other essential commodities which are to be
transported through the Railways will get a reduction in the freight charges to the tune
of about Rs. 100 per wagon. This amplifies the concern the Railway Minister Kumari
Mamata Banerjee and the UPA Government have for the poorer sections of the
society.

In order to provide potable and pure drinking water to the rail passengers, six
bottling plants are to be set up by the Railways to sell water at a cheaper rate. This
shows the Railways’ concern for the better health of its passengers.

Adequate funds must be provided to speedily complete new railway tracks,
electrification and doubling to enable the country to have a still stronger economy and
to emerge as a power.

While welcoming several measures meant for the travelling public and the
people in general, I would like to put forth certain demands on behalf of Tamil Nadu
and also on behalf of the people of my constituency calling for the attention of the hon.
Railway Minister.

The Government of Tamil Nadu under the dynamic leadership of our leader Dr.
Kalaignar is distributing essential commodities through Public Distribution System to
all the family card holders at subsidised rates in an efficient way, creating record of
sorts much better than the performance of any other State in India. The Government
of Tamil Nadu has also been continuing successfully the Nutritious Noon Meal
Scheme and distribution of rice at a cost of Re. 1 per kg. to all the poor. Hence, I urge
upon the Railway Minister to consider further reduction in the freight charges for
moving these essential commodities for public distribution in Tamil Nadu.

I am happy to note that an announcement has been made to go in for

modernising the Chennai Integral Coach Factory commencing a second unit.
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It is a welcome move to operate special trains for Commonwealth Games in
Delhi. Similarly, in the month of June this year when World Classical Tamil
Conference is to be held in Coimbatore, special trains may be run from all the major
cities. Such special trains may also be run from cities like Mumbai, Delhi, Bengalure,
Thiruvananthapuram, Hyderabad, Kolkata where Tamil population is considerably
high. As a part of this gesture, Railways may also go in for carrying out extension
work to enhance passenger amenities in Peelamedu, Pothanur and Coimbatore North
stations in Coimbatore city.

I would request the hon. Railway Minister to expedite the completion of the
following projects of laying new railway lines:

¢ Tindivanam-Gingee-Thiruvannamalai

e Tindivanam-Nagari

e Athipattu-Puthur

e FErode-Palani

e Chennai-Cuddalore via Mahabalipuram

e Karur-Salem and

e Bengaluru-Sathyamangalam

The following gauge conversion work may also be completed with an increased
pace by allocating adequate funds:

e Villupuram-Katpadi

e Manamadurai-Virudhunagar

e Dindigul-Pollachi-Palakkad

e Pothanur-Coimbatore

e Mayiladuturai-Thiruvarur-Karaikudi

e Thiruthuraipoondi-Agasthiampalli

e Madurai-Bodinaickanur

e Tiruchirappalli-Nagore-Karaikal ~with extension of Nagappattinam-

Velankanni-Thiruthuraipoondi via Thirukuvalai
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e Kollam-Tirunelveli and

e Tenkasi-Virudhunagar.

Doubling of the following lines may kindly be carried out at the earliest:

e Chennai Beach-Korukkupet (III Line)
e Chennai Beach-Athipattu (IV Line)

e Chengalput-Villupuram

e Villupuram-Dindigul

e Tiruvallur-Arakkonam (IV Line)

o Athipattu-Korukkupet (III Line).

e Maduri-Thoothukkudi

e Vanchi Maniachi-Kanyakumari and

e Chengalput-Dindigul.

Feasibility Survey may be taken up at the earliest to complete the following

projects of laying new railway lines:
e Madurai-Kottayam
e Karaikudi-Ramanathapuram-Thoothukkudi-Kanyakumari via
Tiruchendur and
e Madurai-Ernakulam.

I welcome the announcement pertaining to the passenger train to be run
between Tiruchendur and Tirunelveli that will greatly benefit the people of my
Thoothukkudi Constituency. At this juncture, I would like to second the proposal of
thanks by our leader and the Chief Minister of Tamil Nadu Dr. Kalaignar for the
announcement to lay a new railway line between Madurai and Thoothukkudi. I urge
upon the hon. Minister to take up this project and complete it immediately.

Coimbatore-Thoothukkudi Link Express which was announced in 2009 may
kindly be operated. Suitable steps in this regard may be expedited.

The Bi-weekly Chendur Express between Tiruchendur and Chennai may be
converted as a Daily Train and I urge upon the Railway Minister to do the needful in

this regard. As the expectations are high among the people from the South, Kumari
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Mamata Banerjee, who has presented a good Railway Budget, may consider running
Chendur Express as a Daily Train.

Electrifiction of the railway track running between Madurai and Kanyakumari
via Thoothukkudi and Maniachi may be expedited.

I welcome the announcement of the Railway Minister to upgrade Thiruvarur
Railway Station as a Model Station. You may also consider the same for our
Thoothukkudi Railway Station.

The North-South Freight Corridor may be extended up to Thoothukkudi as it
has got one of the biggest ports in our country.

On this occasion, I would also like to request the Railway Minister to run new
trains from Thoothukkudi to cities like Chennai, Coimbatore, Salem, Tiruchirappalli
and Puducherry.

The Railway Minister may also take steps to bring to our Thoothukkudi
Constituency coordinating with other Union Ministries to establish Multi Purpose
Complexes, Upgraded Health Facilitation Centres and also Kendriya Vidayalayas.

The announcement to increase the number of Computerised Railway
Reservation Centres and the operation of Double-decker Trains are some of the
welcome features in this year’s Railway Budget to which I extend my hearty support
on behalf of our party DMK. Reiterating the need to apportion adequate funds for the

pending projects in Tamil Nadu, let me conclude my maiden speech.
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" SHRI P. LINGAM (TENKASI): Mr. Chairman, Sir, Indian Railways is an asset that
belong to all Indians. Hence its service must be people-centric. There should not be
any covert attempt to privatize the Railways and we should not pledge it to MNC:s.
We should not go in for FDI in Railways. The social responsibility with which the
Railways were functioning must continue.

I feel that this year’s Railway Budget gives importance to cities and bigger
towns. Most of the small towns and rural areas have been ignored. Railway Stations in
the remote areas are remaining in pathetic stage without infrastructure facilities.
Railways must not function like profit-minded MNCs. It must extend its service to all
the public wherever they are and even if they live in smaller towns and rural areas.
This must be the avowed policy that the Railways must uphold to fulfill the basic
needs of stations in backward areas. I would like to reiterate the need to go in for
constructing houses for railwaymen without any further delay. Without any
discrimination, hospitals and educational institutions must be set up extending their
service to the wards of railwaymen. [ZZAT Scheme must benefit the labour-class.
Now it has been extended to students and I welcome it. At the same time the
guidelines for the implementation of this scheme must be spelt out. If it is to be
extended only to those who have family ration card, then, it will not be serving its
purpose as people without family and women would be left out in the lurch.

Hence, I urge upon the Railways to go in for recruiting adequate number of
staff for its various operations and must run more number of ordinary trains. It is
heartening to note that Cancer patients will get travel concession. It may be extended
to Heart patients also.

Madurai Division in the Southern Railway has been ignored. I wonder what the
Manager there is doing. Podhigai, Muthunagar, Nellai and Kanyakumari Express
Trains are always full. When the situation remains so, there must be sincere attempt

on the part of the Railways to introduce more number of trains to run from the

*English translation of the speech laid on the Table originally in Tamil
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southern districts of Tamil Nadu. I am not sure whether proper review is made or not.
I would like to know whether it is willful neglect. Adequate number of new trains
have not been announced. Even the existing ones have been taken off. Erode-
Sengottai Passenger Train was announced and it is yet to be operated. Within a month,
Chennai-Shencottah Express Train was stopped. I feel the Southern districts of Tamil
Nadu are totally neglected. Only when the Manager there know the local language,
they can effectively serve the traveling public of that area. As far as Madurai Division
1s concerned, much needs to be done.

PACR Road level crossing No.449, at km. 591/900-592/0 is like a gateway to
the Rajapalayam Town. In order to ease the congestion and the problems caused to
the public, a road over bridge may be constructed there. I urge upon the Railway
Minister to take it up on a war footing without delaying it in the name of survey, study
and so on. Similarly, a road over bridge near Sankarankovil entry point must also be
considered. A new railway line between Madurai and Shencottah via Vathirayiruppu,
Sethur, Sivagiri, Vasudevanallur, Puliangudi may be considered along with a new
railway track to Sabarimala from Rajapalayam.

The gauge conversion work between Punalur and Kollam must be expedited
and a new train must be run between Tenkasi and Tirunelveli expediting and
completing the works going on in that section.

A new train from Mumbai to Shencottah and Mysore to Shencottah must be
introduced.

Mumbai-Nagercoil Express No. 6240 and 6369 must be made daily train.

While pointing out the laying of new railway lines, the average number of
works taken up after Independence is being highlighted. This is not good. We cannot
compare the project pace of yester years with these modern times. A seed germinates,
it becomes a plant, then a tree and then it blossoms and yields fruits in stages. Fruit
yielding stage and plant stage cannot be compared. Hence I urge upon the Railways to

go in for meeting the demands and the needs of our modern times.
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I urge upon the Railway Minister to accord priority to the areas that have not
been covered by Railways and come forward to lay new railway lines linking places
without communication facility. Before I conclude, I would like to draw the attention
of the hon. Minister to the fall in standard of the food items served in the running

trains. It must be looked into and the quality must be improved.
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"SHRIMATI SUPRIYA SULE (BARAMATI): I congratulate the Minister of

presenting a people friendly budget, without increasing any passenger and freight

rates. The budget presented by the Railway Minister is a social budget, not just

economic viability should be the yardstick.

The highlights of the Railway budget presented by the Minister are:-

YV V VYV V

YV VYV

YV VYV

YV V V V VYV V

No increase in passenger fares

Rs.100 reduction in freight per wagon for fertilizers and kerosene

Free travel for cancer patients in 3" AC classes

Cost-sharing in public-private-partnership (PPP) mode in some gauge-
conversion projects

Karmabhoomi trains to be introduced for migrant labour

New Janmabhoomi train between Ahmedabad and Udhampur

Special ‘Bharat Teertha’ train to be run around India to commemorate
Rabindranath Tagore’s 150" birth anniversary

10 automobile ancillary hubs to be created

Twenty-two million energy saving CFLs for lighting distributed already

Policy decision to employ one member of family whose land is requisitioned
for railway projects

North-South, East-West dedicated freight corridors to be created

Construction of high-speed passenger rail corridors envisaged

more multi-functional hospitals to be set up

Educational facilities to be set up for children of 80,000 women families
Special facilities to be established for gangmen

Insurance facilities for licensed porters as part of railway’s corporate social
responsibility

Centre for Railway Research to be established with Indian Institutes of

Technology and Defence Research and Development Organisation

* Speech was laid on the Table
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YV V V V V V V V VY

YV V V V V V

YV V. V VYV V

Will involve unions in policy making

Integral Coach Factory Chennai to be further modernized

New wagon repair shop in Mumbai

Design, development and testing centre for railway wheels at Bangalore

Within five years, all unmanned level crossings to be manned

Construction of more underpasses, besides road overbridges

Greater coordination with state governments to protect railway property
Security of women passengers to be improved

Ex-servicemen to be employed in Railway Protection Force

Five sports academies to be set up; Astroturf to be provided for development of
hockey; employment opportunities for sports persons

Railways to be lead partner for Commonwealth Games

Special drive to increase passenger amenities

Upgradation of 94 stations

Six new drinking water bottling plants in PPP mode

Modern toilets at railway stations

More ticketing centres to help the public — at Zilla Parishads and Panchayat
Samitis

Acquisition of cutting edge safety technology

1000 route km to be created

Special task force for clearing investment proposals in 100 days

New business model to be created

No privatization; railways will remain with government but with greater
participation of business community

117 of 120 new trains for current fiscal to be flagged off
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However, the budget is good for the country but not very beneficial for the city
and Maharashtra. Mumbai accounts for half the Indian Railways’ daily passenger
load of 75 lakhs who belong to lower middle class and working community especially
women. This railway budget had also once again given a raw deal. Barring some
symbolic gestures, it had done a little to boost the creaking suburban network that is
the lifeline of the financial capital.

Post-terror attack, Mumbai needs to be given special concession in haulage
charges. However, Railway Board is not looking into the merits and is insisting upon
State Government/MTDC to sign the MoU about payment of haulage charges. You
will appreciate that, unless there is at least 50% reduction in the haulage cost, it would
not be possible to run the train in the State.

In view of the above, Chief Minister of Maharashtra suggested few points for your
consideration as under:

= Grant of 50% reduction in haulage charges for the tours operated in 2008-
09 season. The haulage recovered for this period may be refunded or
adjusted for future tours in the State of Maharashtra;

* The 50% concession in haulage charges may be made applicable for regular
tours in Maharashtra for 2009-10 season and continue the same for at least
next 10 years; OR

» The initial formula of 50:50 revenue sharing be continued for another 10-15
years, till this Joint Venture of the Indian Railways and Government of
Maharashtra becomes a profitable enterprise.

l. Murbad taluka in Thane district connecting Kalyan-Ahmedanagar-Rahuri
will help the adiwasi and backward areas. Survey has been done decades
ago.

2. As per today’s situation the number of passengers is increasing from
Karjat/Khopoli/Kasara/Virar and the presently running trains are not able to
carry the passenger load. Introduction of shuttle service from Thane-

Kalyan to Kasara-Khopoli at peak hours can solve this problem.
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10.

11.

12.

13.

14.

15.

Provide proper transit facility at Umbermali station

Provide stations at Savroli, Guravalo, Chikoli and Kedgaon (Daund).
Provide international facility at Kalyan, Thane, Daund, Kolhapur and
Aurangabad stations. Kolhapur is known as one of the most historic
centres, many pilgrims visits to pay their tribute to Mahalaxmi temple
situated here. The progressive King Shau Maharaj, whose statue was
unveiled in the Parliament premises, hails from here. Aurangabad has great
importance, owing to its proximity with world heritage sites of Ajanta and
Ellora. These sites have Buddhist, Jain and Hindu temples. Many tourists
from India and abroad attracted to these destinations. Therefore, the rail
facilities should be world-class in these places to encourage tourism.
Construct over-bridge for pedestrians at Kalyan, Thane, Shahad, Asangaon,
Kasara Karjat and speed up and complete the ongoing construction of over
bridges at Khardi, Ambernth, karjat, Vangani and Badlapur station.

Shuttle service from Virar-Dahanu may be extended upto Bordi Road.
Virar-Dahanu local train announced earlier should be started.

Boisar train timing may be improved.

In western line Mira Road to Bordi Road trains should be stoped at Virar
station.

Virar-Dahanu Road shuttle services be extended upto Vasai and Borivali.
All the trains running via Pandharpur should have a halt at this station.
Provide Railway ambulance service with adequate manpower for the
treatment of injured persons at every station,

Basic facilities like good food & drinking water and clean toilet at stations
and trains should be made available.

Introduction of Pune-Mumbai and Mumbai-Pune trains at every one hour
would benefit thousands of commuters in this section and would also
generate substantial revenue for the Railways. Also diversion of Pune-

Mumbai-Pune trains from Karjat-Panvel section will facilitate relieving the
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16.

17.

pressure on existing Karjat-Kurla Section and introduction of additional
train services on this route.

Apart from this there should be no change of last minute platforms. Such
change results in in-convenience to the passengers carrying heavy luggage.
If change of platform is unavoidable then it should be announced well in
advance and sufficient time should be given to the passengers to change the
platform and avoid stampede like situation.

The volume of passenger traffic to and from Gujarat and Rajasthan is very
high and is growing faster than the capacity of existing services. Therefore,
introduction of new trains connecting to these States would be much
appreciated:

a. Pune-Ahmedabad Super fast train

b. Pune-Surat Inter-city Express

c. Pune-Rajkot Super Fast train

d. Pune-Ahmedabad-Jodhpur Ahimsa Express to be made daily.

e. Pune-Ratnagiri Super fast Train

™

Pune-Madgaon (Goa) Super fast Train

Similarly, there are very few trains available from Pune to the Southern parts of

India. Moreover, these trains initiate from Mumbai and hence the quota available for

Pune is limited. In view of this, there is a greater need and urgency to start new trains

from Pune and increase frequency of existing trains. The list is given below:

l.

w»ok b

1097/1098 Purna Express — Make this train daily (at present the train
operates once a week) and extend the train upto Thiruvananthapuram or
Nagarcoil.

Introduction of a new train — Pune-Chennai super fast train
Pune-Hyderabad Inter-city train

Pune-Bangalore intercity train

Pune-Hubli Super fast train
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6. Pune-Mangalore Super fast train
7. Pune-Rameshwaram and Pune-Kanyakumari Superfast trains via
Coimbatore and Madurai twice a week
8. Pune-Delhi Duronto (2263) Express to be made daily
0. 2113 Pune-Nagpur Garib Rath train to be made daily.

New railway station to be set up at Thane (mental hospital land)

I think, all the above requirements are very genuine, I would request you to

kindly consider it.

Creation of separate zone for Mumbai Suburban Section

1.

A new zone for Mumbai Suburban region, comprising both Mumbai
Central Division of Western Railway and Mumbai CSTM Division of the
Central Railway be created for uniformity and efficiency of the working

and proper and simultaneous co-ordination of both the Divisions.

Provision of a third corridor between Central and Western Corridors

2.

Feasibility survey of opening a third corridor in between Central and
Western Railway and linking all the corridors at the northern ends with
each other should be carried out on priority basis to reduce the
unidirectional overcrowding and reducing congestion to certain extent on

the present system.

Bringing all Railway Organisations under one roof

3.

All the organizations working for new Railway lines like Metro Rail project,
Mono Rail project, Mumbai Rail Vikas Corporation, and Survey and
Construction Departments of the Railways etc., should be brought under
one roof and control to avoid different organizations for different works
under different controls. Even at present each Zonal Headquarters is
having a separate Department of Survey and Construction, in addition to
the Engineering Department of respective Railways and above referred
various agencies are working in different ways. By creating an independent

zone of both Mumbai Central and Mumbai CSTM, co-ordination can be
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improved to a great extent. In that case, Railways can prevail upon the
Maharashtra State Government to divert the funds sanctioned for different

works by them.

Preparing long term planning

4.

Presently, planning of works is generally noticed to be made for a short
term basis of about 20 to 30 years, unlike present practice of planning for
about 100 years and that too at different levels. After unification of all the
developmental agencies under one roof and control, long term planning can

be effectively prepared and executed.

Unified Security Force

5.

Amending the rules, even by amendment of the Constitution suitably for
bringing two security agencies i.e. Railway Protection Force and State
Railway Police under one roof and control under the Railways to reduce the

problems of commuters/other passengers.

All suburban stations should be ideal stations

6.

Last year in the Railway Budget a policy decision appears to have been
taken for making some stations as ideal stations on all India basis. Only
two to three station on Mumbai Suburban sections are planned for ideal
stations and there also no action appears to have been taken in that direction
during the whole year. All the stations on Mumbai Suburban section
should be declared as ideal stations, looking to the magnitude of commuters
traffic, number of trains running on suburban sections, overcrowding of all
the trains, resulting in fatal accidents to commuters, roughly between four

and five thousands every year.

Delegation of powers to DRMs

8.

Presently, proposals for increasing facilities on suburban stations are
basically prepared by Divisions. These proposals are scrutinized by
headquarters Office of both the Railways and after deleting a number of

proposals, Headquarters Office send their own proposals to the Railway
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Board for approval, who in turn approves a few of them without provision
of any funds for some of them, during the ensuing budget. In this
connection, it is felt that the Railway Board is not having first hand
information about the urgency of those works over others. Instead of that
system, possibility needs to be examined to allot a certain percentage of the
earnings on particularl suburban sections and specific funds for individual
works and their priority should be left to be decided by the Divisions, in
consultation with various NGOs working for the interest of commuters.
That decision can be more effectively implemented for the benefit of the
commuters.

Passenger amenities works

Provision of bigger and wider foot over bridges at stations

1. A plan on urgency basis is required to be drawn for providing bigger and wider
bridges terminal and other major stations like, Kurla, Mulund, Thane, Kalyan, Shahad,
Asangaon, Tansit, Umbermali, Badlapur, Vangani, etc. on Central Railway and
Mumbai Central, Bandra, Andheri, Borivali stations on Western Railway to reduce
overcrowding on present foot over bridges at these Railway stations. Also, Railway
can offered escalators/lift (optional for bridge) for the senior citizens and handicapped
commuters like Bangalore Railway Station.

Conversion of 9 coaches trains into 15 coaches trains

2. It 1s presumed that a proposal is afoot to convert all the 9 coaches’ suburban
trains into 12 coaches’ trains. During certain periods even those 12 coaches trains are
far more inadequate to cope with the increased commuters, that is about 70 lakhs
commuter travel every day by suburban trains. This figure is about 50% of the total
traffic on Indian Railways but the ratio between long distance passenger trains and
suburban trains indicate that the suburban trains are much less then the long distance
passenger trains. The numbers of commuter coaches is also far less than the main line
passenger coaches running every day. There is, therefore, urgent need to start running

of 15 coaches trains for suburban traffic. Also need to be increase the frequency of
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the train for long route like Kasara & Karjat as on today this frequency is around 1.5
hrs. This will be developing the rural area (Thane & Raigad district).

Provision of additional First class accommodation for ladies

3. Western Railway has started 15 coaches train on Dadar-Virar section. In that
rake, 4 EM Units are provided. There is heavy overcrowding in ladies first class
ladies coaches. There is, therefore, need for providing one bigger first class coach in
one of the 4 units to ease out the overcrowding in first class ladies coaches.

Provision of 15 coaches platforms on Virar-Dahanu Road

4. Virar-Dahanu Road section has already been declared as Suburban section a
few years back. However, no suburban trains have been extended beyond Virar. The
traffic on that section is so heavy that extension of platforms are urgently required to
be extended for accommodating 12/15 coaches EMU trains on priority basis to ease
out the congestion in the long distance trains and a few DMU trains.

Declaration of some Suburban Sections as Suburban Sections

5. Likewise there is need for declaration of Diva Vasai Section as suburban
section. The NGOs and commuters on representation are always advised that in spite
of Central Railway approaching the Railways Board for declaring that section as
Suburban Section, no approval is communicated by the Railway Board for years.

6. Similarly, other suburban sections of Diva Vasai and Karjat-Khopoli are
urgently required to be declared as Suburban sections. In fact on Karjat-Khopoli
section, suburban EMU trains are already running for years, without declaring that
section as suburban section.

Declaration of new Suburban Section of Panvel-Pen section

7. The state Government is taking steps to ease out the population congestion in
Mumbai Metropolitan region. In that direction the Panvel-Pen & Bhivandi-Vasai
section can also be declared as Suburban section. The distance between Mumbai-
Panvel-Pen section is only 104 KMs, much below the limit of 150 KMs, the

maximum distance prescribed for declaration of any section as suburban section.
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Direct suburban trains between Kasara/Karjat-Thane-Vashi-Panvel

8. At present, separate EMU trains are run, one on Thane-Vashi section and
another on Mumbai-Kasara and Mumbai-Karjat sections. Major industrial belt has
come up on Thane Vashi section and the major belt for workers is coming from
Kasara and Karjat area. All those workers create traffic jam on the foot-over bridges
at Thane as well as platforms at Thane. There is urgent need for introduction of direct
EMU suburban section between Karjat/Kasara-Thane-Vashi sections to ease out the
congestion at Thane. Central Railway has already accepted the need for direct trains
between the above referred sections for years but no steps are being taken to introduce
such direct trains for best reasons known to the Railways. There is top most need
over all other needs to introduce direct EMU trains between Vashi-Karjat and Vashi-
Kasara stations, instead of two different sets, so that a good relief can be given to
commuters at Thane.

Opening of new stations on suburban sections

9. There is a constant demand for the last more than 25 years for opening of a
new Railway station at Chikhloli. When Garlick Company was opened, they had
offered to construct the new station at their own costs. Similarly when there naval
Research Institute was opened about 20 years back, they had offered Rs. Five Crores
for provision of that station. However, Railways are always refusing to provide that
station for reasons best known to them. Railways should, therefore, urgently open
that station to reduce overcrowding at Badlapur and Ambernath.

10.  Similarly, there is need for opening of new station, by name Guravali between
Titwala and Khadavali. Additional station may be developed in the Thane district to
provide the manpower to Mumbai as well as this industrial developing area.

Railway Administration has already accepted the need in principle. It will also

improve the track capacity on Kalyan-Kasara Stations.
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Extension of platforms on Karjat-Khopoli section to accommodate 12 coaches
trains
12.  Presently, station platforms are meant for only 9 coaches’ trains on Karjat-

Khopoli section. With Railways decision to convert all the EMU rakes to 12 coaches
and in the near future to 15 coaches trains, the platform on Karjat-Khopoli section
should be extended to accommodate at least 12 coaches trains.

Starting shuttle trains between Kalyan and Karjat/Khopoli

13.  With all the suburban trains running from CST stations, local commuters do
not get accommodation any time between Kalyan and Karjat. There is, therefore,
need to introduce shuttle trains over that section. The proposal should be examined
and included in next plan.

14.  The level crossing at Badlapur Railway station for use of citizens of Kulgaon-
Badlapur has been closed without provision of alternate arrangement. The skywalk
being provided shall not be useful for about 20 thousands or more citizens there. The
road over bridge provided is at far away distance from that place and outside the main
city. The demand for a subway there is an urgent need and Railway should examine
the feasibility of providing a sub-way and entire city is divided in two portions by
Railway Line.

On-the-spot payment of interim relief to Commuters Kkilled/injured from over
crowed Suburban trains.
On the Mumbai Suburban sections of both Central and Western Railways, on an

average every year 3500 to 4000 commuters are killed. The figures for those who get
injured every year is also more than 4000. The actual figures for three years 2005,

2006 and 2007 are as under.

Year No. of Commuters Average per day

- Killed Injured Total Killed Injured  Total
2005 3,678 3,573 7,191 10-11  9-19 19-20
2006 3,930 4,133 8,063 10-11  11-12 22-23

2007 3,937 4,307 8,244 10-11  11-12 22-23
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1.1  The figures for 2008 onwards are not presently available. But the same must
have crossed the limit of 8,500 per year and 24 to 25 per day.

1.2 From the above details it is seen that on an average every day about 32 to 35
commuters are either killed or injured on Mumbai Suburban Section of both Central
and Western Railways, which figures in any case cannot be considered as meagre. It
is presumed even on all the Indian Railways as a whole, except Mumbai Suburban
commuters, the figures must be very much less than those on Mumbai suburban
Section.

1.3 Major reasons for such accidents is either by falling from overcrowded trains
or trapping between the trains and platforms while entering or detraining the trains, as
at most of the stations, the gaps between the platforms and the trains are much more
than the minimum prescribed.

2. In almost all the cases immediately after the accident, Station Managers
intimate the Government Railway Police about the accident or untoward incidents and
the Government Railway Police take about 2 to 4 hours for removing the injured/dead
bodies of commuters to Government Hospitals, against the policy decision of the
Railway based on decisions of the Court orders, to remove such persons within one
hour to the nearest hospitals, either Government or Private, at Railway costs.

2.1  On the subject, in one of the Public Interest Litigation No. 1092 of 1995,
Bombay High Court has given certain directions on 6™ October 2004 for immediate
shifting of accident victims to nearest hospital (private or Government) within a
period of one hour (Golden Hour) from the point of accident at Government Costs,
Care is taken to stop the bleeding by the trained person of Railway/GRP, Removal of
a Railway Accident victim to the hospital for medical assistance, the requirement of
Panchanama shall not be a condition precedent and High Court Orders shall apply to
all accident victims, irrespective of whether or not a ticket is or pass is found with
them at the time of the accident.

2.2 However, in most of the cases, none of the directives of the High Court are

followed, which can lead initiation of contempt proceedings against Railway Officers
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and staff. In fact Railways have gone to Appeal in the Supreme Court by way of
Special Leave Petition with the prayer to cancel the directives issued by the Bombay
High Court, as the Railways feel that though those directives have already been
complied with, the directives should not be forced to be complied with because the
same are beyond the resources of Railways. Another ground against the compliance
of directives issued by the Bombay High Court is that the Court while exercising the
powers of judicial review could not enter into the realm of policy matters of the
Railways. It is further said that amongst things, interference with the policy matter
would amount transgress of the function of other organ of the State.

2.3 It is learnt that one NGO has already filed Contempt proceedings against the
Railways/GRP on the subject.

3. In the past, while increasing the fares, a number of past Railway Ministers
have advised the Members of Parliament on Lok Sabha and Rajya Sabha floors that
while increasing the fare structure, an element of providing insurance cover is also
kept in mind.

4. As regards prompt medical attention, Railways have stated that instructions
already exist for removing the injured/killed persons without any delay and even
without preparing a Panchanama. However, it is reiterated that actual position is quite
opposite and injured persons are removed only to Government Hospitals and only
after delays of 3 to 4 hours without even first aid and only after drawing Panchanama.
During all these delays most of the accident victims die, only for want of medical
treatment. On enquiries both the Station Authorities and Government Railway Police
throw the blames on each other for the delay and wash their hands. In fact, as per
Railway’s own statement, instructions already exist for Station managers to remove
such persons to the nearest private/Government, Hospitals, which are never followed
within the limits prescribed.

5. The main reason for such accidents is overcrowding of suburban trains to the
extent of double the carrying capacity. Under Section 57 of the Railways Act 1989,

every Railway Administration shall, in every train carrying passengers, fix the
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maximum number of passengers, which may be carried in each Compartment of every
description of carriage and shall exhibit the number so fixed in a conspicuous manner
inside or outside each compartment in Hindi English and also in one or more of the
regional languages commonly in use in the areas served by the Railway. No
provision appears in the Railway Act for exempting the Suburban EMU trains from
the above directive. It is observed that the Railways have stopped the practice of
exhibiting the carrying capacity on each compartment of the suburban trains
presumably to avoid their legal liabilities.

5.1  Under Sections 124 and 124-A, in major accidents and untoward incidents, ex-
gratia payment 1is sanctioned and paid to the relatives of the killed
passengers/commuters on the spot, but no ex-gratia spot payment is incurred for the
injured/killed commuters of suburban trains for rendering first aid treatment, shifting
such injured/killed commuters to nearest hospitals, within the stipulated time, which
is the liability of Railway Administration under the Railway Act 1989, it is worth
mentioning here that on an average out of the total 1.20 crores of daily passengers
traveling on Indian Railways about 70 lakhs of passengers i.e. more than 50% is the
share of Mumbai Suburban Commuters only. The share of such accidents and
untoward incidents on suburban trains is much more than the rest of all India figure.
It is worth mentioning here that on through trains generally very few passengers are
killed/injured on account of falling from overcrowded trains, unlike the suburban
trains.

6. It will not be out of place to mention here that both the Central and State
Government are very much concerned about the deaths of farmers and students,
which figure is roughly less than 1/3" of the people killed in Suburban trains
accidents/untoward incidents but Railways is not giving any attention to the subject.
6.1 It is stated that in terms of Sections 124 and 124-A, Railways liability for
payment of compensation is absolute, irrespective of whether or not there has been
any wrongful act, neglect or default on the part of Railway Administration,

notwithstanding anything contained in any other law. In the Act, no discrimination
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has been made between the main line passengers and suburban commuters. Further
Sections 125 and 126 of the Railway Act, also provide for payment of compensation
and interim relief.

10. In the circumstances, it is worth considering that spot relief in terms of
expenses is paid to the injured/relatives of the killed commuters, at least to the extent
of removing the killed/injured commuter to the nearest hospital, whether private or
government and further treatment till their relatives come and take charge of the
killed/injured. It is felt that at least on humanitarian grounds Railway Administration
should consider their moral obligation to provide the requested relief.

11.  Mumbai Rail Pravasi Sangh therefore, earnestly request you to please examine
the mater and issue suitable orders for spot payment of interim relief to the commuters
injured/killed after falling from suburban overcrowded trains.

12.  Required Doctor with Nurse at all the crowded stations having ambulance and
all the first aid facility to save the life of the injured person.

13.  In 2008-2009, Railway have collected the Rs. 45.45 crore as safety charges and
Railway don’t have details of the money where it was used.

14.  Compensation towards the accident person to be provided immediately.

15. The Railway has to follow the High Court instructions.

In the last budget, declared ideals stations work yet to be awaited:

1. New routes to be provided.
A. Ahamadnagar-Beed-Parali
B. Wardha-Naded Via Yavatmal
C. Manmad-Indore Via Malegaon
D. Wadsa, Desiganj-Amroli-Gadchiroli
E. Surat-Nashik-Pune
F. Kalyan-Ahamadnagar
2. Express to be haulted to increase passengers.
3. Train frequency to be increased on Karjat/Kasara, Virar, Vashi-Thane route

and for the same extra train to be required.
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4. Frequency of Virar-Pune service to be increased (now it is once in a day)

Constituency

Madam, Ladies special trains should be introduced and the strength of the women
police should be increased for the safety and security of ladies passengers and also
introduce luggage bogies for the women venders.

Self Help Groups and differently abled people should get stalls at all stations, so
that they can lead a respectful life in the society and also support their family
members.

The Deccan Odyssey luxury train project was announced in the Railway Budget
of 2000-01. The project commenced in October 2004 was quite on the track till
introduction of new haulage cost policy of the Railway Board with effect from
October 2008. As per this policy, the haulage charges are ranging between Rs.29 to
34 lacs per trip. This policy does take into account the actual income made from each
trip. Because of this policy, the State/MTDC has incurred losses of around Rs.2.02
crore in 2008-09 seasons. We have taken up this issue of haulage charges for Deccan
Odyssey with the Railway Board and the then Hon’ble Minister.

There are some proposals, which are pending with the Central Railway Ministry
for the approval:-

-Ahmednagar-Beed-Parli-Vaijnath-the work is pending and has to be completed

at the earliest.

-Manmad-Indore via Malegaon, Dhule, Shirpur nardana, Sendhwa-Mhow — The

proposal is under consideration of the Railway Board

-Pune-Nashik-the work was included in the 2009-10 Budget and is still under

progress.

-Vadasa-Desaiganj-Aarmori-Gadchiroli. The Railway Ministry has requested the

Maharashtra Government to bear the 50% of the project cost.

-Jalna-Khamgaon-Shegaon and Malkapur-Chikli. The proposal is still pending

with the Railway Ministry.
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-Kalyan-Malshej-Ahmednagar. The approval of the Railway Ministry is still
pending for the proposal submitted.

-Kolphapur-Kankavali (Connecting to Konkan Railway): proposal is pending with
the Railway Ministry.

There is a proposal for laying a new railway line between Baramati Lonand —
Phaltan which will be going through Baramati. Baramati already has good connection
with Daund and is now broad-gauge and now the new project Lonand-Phaltan-
Baramati should be reconsidered as Baramati has farmers who are marginal farmers
and will agitate if land acquisition is done. They have no source of income. This
project should be shelved as it is fully irrigated and fertile land. The people of the
area are opposing this project and requested that instead of this, a new line between
Lonand-Phaltan-Pandharpur route should be considered, as lakhs of tourist visits
Pandharpur from Andhra Pradesh, Karnataka and Maharashtra. It is a major pilgrim
destination and will help boost tourism. Madam, satellite townships can be connected
with fast track trains which can solve congestion and housing problems for the middle
class and poor families. For example, if you connect Pune, distance is about 40 km
they can live in Saswad and work, whereas living cost in Saswad is half of Pune cost.
Same is applicable to Daund-Pune Lonawala — Talegaon-Hadapsar belt too.

The electrification work of Pune-Daund section is pending for a long time.
Completion of the electrification will facilitate introduction of local train service
between the stations. Introduce, DMU service between Pune and Daund and increase
the frequency of the shuttle service which will be a great help to the passengers
traveling between the sections. Also, introduction of new shuttle service between
Pune — Jejuri/Nira/Satara will facilitate easy movement of commuters and agricultural
produce from these areas to Pune and Mumbai.

Pune Railway station is being operated at its fullest capacity as 31 trains originate

and terminate here and 123 trains pass through this station. Therefore, setting up of
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two new terminals between Pune-Lonavala and Pune-Daund will necessarily help the
proper functioning of the station.

I would also like to draw your kind attention that some retired railway employees
have constructed hutments at the railway land in Daund, Pune District. They have
been staying there for the last twenty years, and recently the Railway Authority issued
notices to them to vacate the land. It will be very difficult for them to vacate the place
at once. Therefore, 1 request you to kindly give some provision for their
rehabilitation, as most of them are retired railway employees and in their old age. Stop
eviction immediately. Families will suffer and children will be homeless.

Railway Recruitment Board.

Indian Railway System is the biggest employer of people in the country. Crystal
clear procedures must be developed which outline how and why staff are recruited,
how individuals are promoted to the board. Transparency is a key to global good
governance and with 1.4 million employees, I ask the Honourable Minister to enhance
checks and balances and make the systems of recruitment rigorously transparent so
that the Railway Ministry can be used as a best practice example of transparent
government.

All examinations of the Railway Recruitment Board should be conducted country-
wise on the same day. All applicants should enroll their names in their local
employment exchange. This will help to conduct the exams properly without any law
and order problem.

IRCTS — Catering travel helps NCDFI — milk co-operative to sell milk products
They need proper place to display products made by farmers.

Finally, I pledge my support and congratulate the Hon’ble Minister on her clear
commitment to development orientated railway growth and expansion. In line with
this, I request that Hon’ble Union Minister, Ms Banerjee to consider committing

funds, resources and support to areas of Maharashtra that need development urgently.
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"SHRI IJYARAJ SINGH (KOTA):

How many of us know that the Indian Railways is the world’s largest
Government railway? However, we all do know that the Railways occupies a place of
pride when it comes to helping in the growth and development of our nation. It is the
backbone of the Indian transport system, along with ports and highways.

I would like to congratulate the Railway Minister on presenting a very good
budget — a budget which has brought some cheer into the lives of the users and the
potential users of the Railways.

A very important aspect of the Railways philosophy is that of “social
responsibility”’-which has been mentioned in the previous budget and reiterated in the
current one. No doubt, ‘economic viability’ is important. However, social
responsibility is also critical as a good connection can spur development and
drastically change the economy of a region.

The city of Kota is the railway gateway of the entire Hadoti region of
Rajasthan and my region is a part of it. As such, all its residents are grateful for the
declaration of intent to make Kota railway station a “world class station”, and I thank
the Rail Minister for this. I would also like to thank the Rail Minister for paving the
way for a direct rail link between Kota and Ajmer, which will be extremely beneficial
for the residents of the Hadoti region as Ajmer is an education centre as well as a
centre of pilgrimage.

I would like to commend the Rail Minister on connecting Kota to Kolkata
directly by the new Gandhidham-Howrah Express. With this, a long standing demand
of the people of Kota has been met.

On the same lines, there is a need to provide another train service toward
Kanpur, Lucknow, Gorakhpur as the current train service, the Awadh Express, is
overcrowded and bursting at the seams.

I would like to bring to the attention of the Rail Minister the need for

developing a secondary station in Kota, namely, Dakania Station. The city has a

" Speech was laid on the Table.
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population of about 10 lacs and is developing fast in the southern direction, where
Dakania Station is situated. This is also the area where hundreds of students come to
Kota for coaching classes currently stay. Dakania Station is an ideal station for
developing further and having more train stoppages.

There is also a need to improve physically other railway stations in my
constituency like Bundi, Indragarh, Lakheri, Kapren, Keshoraipatan, Darrah, and
Ramganjmandi. All these stations also have legitimate demands of train stoppages
which need to be looked into seriously.

I must remark that the construction work on the Ramganjmandi-Bhopal
railway line has been progressing at a snails pace for many years. I appeal to the Rail
Minister-that whether nothing can be done to speed it up?

My constituency has large areas of very good agricultural lands, and the
produce provides food grains to various parts of the State of Rajasthan and even other
parts of the country. A very serious issue faced by the farmers of my region is the
inadequate availability of fertilizer at the appropriate time. The main factor
contributing to this is the non-availability of rakes in the required numbers. 1
personally contacted an official at IFFCO on one occasion who said that ample
amount of fertilizer was available but there were no rakes to transport it to our region.
In addition, there is also a grave shortage of covered rakes. Since fertilizers are water
soluble, and we live in times of climate change with the possibility of unseasonal
rains, this 1s another issue that needs to be addressed. The Rail Minister has taken
cognizance of this shortage of rakes-however something needs to be done about it
urgently.

The farmers will also be happy to note that the Railways realizes the need for
better transportation of agricultural produce and there has been thought given to
refrigerated containers in the Railways for spoilage free transport. There has also
been a decrease in the freight rate for food grains which shows concern for the

problems of farmers.
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There is also a demand and need to establish an Elec. Loco Shed in Kota. With
the electrification of the Kota-Bina line, and the proposed electrification of the Alwar-
Mathura line, there will be a heavy workload on the Elec. Loco Shed in Tughlakabad.
There is a need for another shed, and Kota would be a good place to have it, as all
necessary resources are present here.

Railway lines often end up making people’s access to their farmlands and other
important destinations circuitous. There are many such instances in my constituency
e.g. in Sangod, Ramganjmandi, Keshoraipatan. It is heartening to know that limited
height subways will be emphasized, as these can be funded entirely by the railways.
ROB’s and RUB’s need to be financed partially by the respective State Governments,
and hence take longer to implement.

A very important factor in this budget is that there has been no increase in
passenger fares, or in freight. This has been welcome by all. At the same time, this
implies that the increase in revenue must come from Public Private Partnership and
good commercial use of the assets of the railways. This is essential and vital for the
success of the ambitious vision of expansion, upgradation, improvement in service
and facilities, and the use of cutting edge technology.

The budget speech aptly mentions that speedy clearance of commercial
proposals will be emphasized.

This would be necessary to offset some of the looming financial difficulties, if
we look at the operating ratio-which indicates the amount spent to earn Rs. 100-it has
worsened from 75.95 in 2007, 92.3 in 2010-11. Other financial indicators are also a
cause for concern.

Studies have indicated that the Railways have utilized only 8% of the potential
of its non-core business. On the other hand, Delhi Airport alone expects to earn Rs.
100 crore in a year from advertising. Therefore, the advertising revenue potential of
the railways taking the entire country into account is huge.

A very positive development is that, in addition to the Dedicated Freight

Corridor, the railways is also contemplating a Dedicated Passenger Corridor which
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will enable high speed train connections between cities. This will be transformational
in nature as it will act as a development stimulus to satellite towns and reduce
migrations to metropoliton cities.

The Railways also needs to pay attention to punctuality, courtesy in service,
cleanliness, and prompt availability of correct information.

The Vision 2020 Document of the Railways states:-
‘The Indian economy and the citizens of the country deserve modern and efficient
Railways which could impart a competitive edge to the country in the present era of
an integrated economy.’

The stated goal is laudable, and the road ahead is long, but we have taken some
firm steps.

Finally, I end by saying that I support the Railway Budget.
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*$ &. €Y. SIHE (JrAmEre): Yerd goie R AR fofRad wiwor fFR=rgaR €1 § qe yew & drare
R s Q4T &3 | WS GIBR IMAT &l WX & H qrelreie | SGelYR JAT qrefrdre | miear
3 IR Wipd | MCAT F Frefrare ddb 3 IR 8 bl &, U] IIarde 4 SaeyR
3 uRecd BT Bl G T W = W8T 5l 39 a9 B goie H AR b1 AL Ay T B 9
ST # i Y @ ¥ 9 3 URadH B watd Ify & W ¥ @ ¥ e e g1 8,
=TT 39 3TAT URATT BT a8 ¥ STe |

qrereTe el TaRre gHTfad el &, o e & & arerare-SiaeyR 3@ uiRad &q
SIECININIEE GRS I

qTeTETe-heil T 3T URadH BT B qof 8 gl &1 BT A RSt 15 fhardier /n
W ST YT AR e 2l RSt § gAeR 9@ Yad 3§91 ofsd gl A1 15 fharier &
eI XeTd s+ ¥ <l BT 2| qHI-IHY UR SAUIHIENTT Yol goc H |a&vr gd f~Hior 3q aeic
EICEIRICIICIRIC R a ]

3fTUeh HIETH [ AT Xl {3l St | e BT g b Yeld goic # Fderor g QA b
TTaeTE H DI HUT DN
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"ot ualSt ol (RfaeRiict): # 80, VaewS (W) W WA v € Sl oAl yIad & R
sgfaa Sfa, srggfaa Sota Jr oS Sifadl &1 W waifte g1 wX ax 4 a1 e
TRl 3R AW o 21 & § Rommd 21 ot Ud WRard & &t gRare I S f2ustad!
S, HANSAT BB, TS UL, Y] AR IR Wlie, YR IR Wic, DA WarH di],
HH L1 ARie By, Hax (e, a1q @99 sa@fe gl <% & 3Fd Widl & I8 SanT
BIdT 81 SRISHIR @l <9 & U A1 7 ASN-ET & oy S 21 I8 GO & arR gidl /e
YS9, BUINTTS, SIRES J1 f[I8R @1 &l 81 ¢ Bl AAT HH B & DR G [dbrg a1 8l
U1 BT 81 g8 HAAT S Wl & g Srer AR A SR 21 # favar #xan g 6 fiEa
w0 W A e AR Y A W ER S

TRER F ATRR a7 IRV T 400 ¢ gl S|

TRATTRIST TERASNT 2h1 ATRIIR e FeTT |

faepTaRde g @ UM g8 H AR T THR BT 3evrd o g |
N Ed hag @e © |9y 7l

FoTetT HTeld X4, %IGIC\‘Hc‘i\ﬂ Vld I W Xh Lclléd/‘{tlfb UIEECECIST
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"t o U (ITE): SIS SRl RS B SRR B SEd g¢ ¥ avie w fbar| e
B XA I T fF 80 0 Ao el o wwsi| WReg Sd! 39 d1d B AT HRAl
=T E b IRM AR N HATS B Ao e & A1-d1er Economic Viability @
Practical Approach &1 4T &9 a1 g1 BAR A YETTHA! St Ud . 1Y, &Y areze sl
AT e ST I STeH! Bl SMawIBarsl WX e vy & fear g1 dcic # ghal |
T JAfHT 8 FHd1 § 99 PIE 39 [ ARCKAT H F@AHAD Ud TANTHAS A1 BT TAN B 37T
T &G 7 A e o) fear 7 75 &9 ot O # Ref¥ian, 79§ SeRdr ik & H g Adh
IGHR Bl S DI M G BT B B Fhd &l 39 ¥ goic 7 I ATfed dx ST 2

S goic | AN $B W BT A U 89 3MMUD gRT HAl ABIGAT I 9918 A1 d18d © b
Sei BS I MMM B a8 H 35,000 IR HIS BUY S & aY § @I P IHA Bl vold ®
3T B WEEH 9 N fHAr iR g foy I By W a5 «ifdRed 4R @ Senl sra
HATT B qEToe SeEiRal & e @ fog 3 S of & geie W Yad @t et Core
Business &1 e & 3TeATdl 31T 3MHeAT & WAdl &T  SATe dyl

14 TG HHATRAT 7 T ARG B ¥ DI M O HM U AT § 98 WIed ¢ 3R
ar A ot @ g H A 6T @ Business Model &1 g3 98s g § 6 2191 94 &
39 Globalization & I & #= #EIGAT 7 U faRvy Model T2 =7 &7 yard @1 iR |y &
& fa¥ Task Force 76 x4 &t e # %ew demn © difé 8N Railway #  Private

Capital Investment & U@ Pl 100 T & R e ¥ Sleq  Process @xad  Pass &R o |

Public Private Partnership &1 Sig a7d gil 2 9@ w@r¥ifds® g fb @l & 49 3 Y &
frofie=or &1 w7 da1 &1 S 21 A weeA P gae o @iEdl g fh Swi 59 W d o
W A BCHR Y W R QAT & {6 AR YeId &1 (SRl T8 8l 3| WK & A1S-A1e
14 ORg HUAIRAT DI Teb T4 AR & @, T 4% & W, 77 Business Model & @,
TN G B 1Y AR T drhd D 1 AN g BT Y e 2

S AR W TE A DI AMALIGAT T8l © Fid gl I ¢ fF 39 IR H 99 W M
gg T a1 3R W ¥ Ideas MW =g a1 Bottling Plant &1, =g @ Multi Level Parking
&1, @rg a1 Cold Storage 21, 3k a1 a1 Wagon o1 &r@m1 &1 Non Core Business &

" Speech was laid on the table.
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IR H T3 FEIgaT 7 379 goic AU H garn 2 fh $9 Business ®1 150 BRIS I dGIBR 59
Iy 1000 TS B A& U fHar SR A e 650 R 9 3R &I gfg 2

e e # +ff #= 7@ 7 Land Bank @ W @t a1d <@t ot Social Cause
& forg ererar Public Private Partnership @ e1fiRed smaet @ @ik Land Bank & 3T
B qd B WA AT QA BT $ 1 DI gFAG oA dled] g [P Iei M AGH D et B
S P GHIDPR A Vol &) fodn fb oig Wt S &t Sewa oo fsit Land Bank & &1 4@
grfil "R Freight Corridor & WiftR =l &1 SAIA o @1 Sawsar gg Al 56 R Pls
SIR-SfaReRdl el 8rfl, 9 S Q1 HaAraor fedn Sem SiR R 4 S @Rt @ Sud aRaR &
U HERI DI XAd H AB W & SR |

3 ATl & &5 Ud 9 Well & QR Dl JHSII Y WAl #eledl | 37U §9 [ Joic |
FHE W A W A gaE B A H DS W gfg T DV o el B AT B SIRMSE Tl
GEE T & f S s SRIHA WIe1 2l a18 a1 el IT A 8l, T8 ST 3R 3,
TR SIfIRET gfHT HEeR &, a8 a1 WA & TR &, 3R ag sl A @t goord 2l
9% oY g9 Sl || ST H3] HElQdT Bl W g=Idre <dl 2

W T I GRS &7 § BIs o U1 &7 F2 7eedr 1 T8 ool orgd Yold gRT 9I_d
B I9 RER W) ugarn o1 9@, a1 quen 899 <@ 81 S Health, Sports, Education,
Culture 3nf3l &R &= # Y4 7 347 39 doic # ANEN & gl

1 HAE@yul adl ® H Ry oo w1 @ g e fag # afeaa @R o osm
FENAE & A1 X HA ARG B A B gY qUTg AT ATE g

Tgell - Higell IRETT fA8dh U 81 & Ul #igell Ry b1 Sfreares Afger difest g
29 Afgesll ® W™ He & 31 Afgaeli & forg gl Compartment 8 & X T8I, W 31N Xl
W 3iR Afensit @ e & forg Afgern arfe |

T - ot # R w1 A § 9 9o N A HAT qEedT 3 59 g gu
# YRR @ a1 Speed @1 Wew A iR Age of Speed @t amwom &t 21 Dedicated
Passenger Corridor @1 Golden Corridor @t =190 g8 2l

a9 99 A golc g9 3R U HRA B d1¢ AEHT A FRISAT D1 I=Id1E bR 3T+ Uh
oIt A1 RIpId 9 o & WY-A1 U Brel A1 AT Argdl|
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- Rrprrd 3 2 & qoe 3 sl Wed @ M oy Y iR oMl aweliei &I ard
DI TR, DI AR BT h N W el Wl #R IE, A TR, AX PR & 3R 7
JAh [T & ST fh RGBT A IS Al |HT &F B, & R FHd ) T gan, 71 fieet aoie
H 3R AT & 9 gore Al M A6l BT B A1 84 T R8T & W W Aol I gq o
dfera 21 39 Rrerad W mem el g B AN /3l 7Eledl St X I Bl A%y $Y W
<l

- Rieprad & arg # U g o1 g fh BARI HRG <% 80 U BRABRI BT
o gl 80 wRIe ST Wl W ST [OIRT dwlt 21 &9 fisd Al dEmE @ w9t e gy
Food Security @I a1d @x 32 Al Railway Track © <19 AN Train ekl € A1 A 9-1q
B} oI &, AT 8Iex Yok Tl 39 Railway Track & STTe-aial i1 @retl A 8l
2 A % e & 99y TH-UN & Al & fofw ofed & waRT # el 71 omuw oY 7 %
et ot Uit A IS € Sl YT DY SE § S9dT WAl 3R IS de H WA | Al I

IN Y 2l

3ma @1 AreT Green Toilet & H-A1 Wil Al &I ST Fhd!

SN fHami BT e &1 sraar i fire daar Bl

3T & I DI AYFh Tl Bl SKAT PR 390 YA W USER qM & YA PR
Fepd &, I b Nl HATT & BR Aepall o

Rural Business Hub @ Concept @1 37 SFHi # Develop far s daar gl

Lank Bank &1 SWH Y &3 § &= &1 ¥ gea #7 {4% goa & R W @1 2l
WTfad 2 6 anft s et Ara-faeR & smavadar Bl

# 37U WEH { HA HEIGAT BT S JWGINT & DI R ARG BT dATedl [oaqdT X
foet #§ Ayl W § 9 Wd S aREt @ W] @t g9 €1 a8 e Wefie &7 7
Fifh WA A T BIFTHN TERAER ATE DI STH AT &3 H Jaxb] T H gl ATl dg
e o R iR S b 4. wEeia B fren, <. R e Rig g, s
AR dros, U garg AR A, S I Qe e B O S & HOgerl ATl dHaRT i
ITRER WR R Bls Y WA 81 T 91 396 UgdH & W0 H 39 &9 § Had b Blel A1 Yeld




192
09.03.2010

o YA 81 Sl A Y4 9 WA DI By GG g offl U=y AT W b1 45T © B
9 WA BT W@ & TR H 5l O &7 7 99 & ThN Ud S@F @ foly 98d 991 I
o 99 &9 & I W) wfid Yold eI Bl fAbRid & &Y awadar § dife o areil Nifgar
SHART & M BT AE G FD |
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st v RE (RAR): (@ N) Ud aEe e ot @ fadeyd were wd e @
Y AT Nl Hl HEIGAT 1 S BB, M IMMSH! Dl ATHIIT B & S Albid
Y& g9l WA fHa 7 9 fAU 8 99 oMue oMWY § SR Jif e xd g Ay HA
HEGd < STl 989 e ¥ <% B AP A P, AP ANRG DI, JHRARIG AH DI
ThdT & A A qiE BT STRaIAd QU1 BRI PR AMIMD FHRAT BT dATERY G911 81 WRA
¥l <% B At B Hecaqel g9 81wt 9 e faerd # srcafae Heeaqel e vt
gl AFEE HA ARG gl U bR AT HDHRIHD, MGl Ud YRSl Ud g8 eay |
Tt & 8, S agd T WIe 9 oF &7 H Bl

goIc & ATHT WG Vol P, B, UE disd qAqT TR & A hal UbIpd
UREET FHIE oIl AN I8 o & &3, T[RRI, da30Tel AR ISR, arors, wied qef
<fief Il @ Sied §Y S¥ @ AW S BT dred el ufidg, fieRged iR Aqe
FHUAIRAT B T TDHIPd aal AR AYFh HRIRD! BT SN HRD g/ At AR uga o
R IR iR gar gl

Y goic # Ao Sl B g, 7w SR SEdIierd G RN A dier 8, S 9gd a1 8

qoIgsl &1 IRars Bl

e 1950 ¥ 3@ TP 53,596 [H.Hl. & AN A 64,015 (. Al b Ugd Ul Yad a7 H ghg
58 99 ¥ 10,419 B M. g3 U@y afwd 180 .l <&l oY 3@ ¥l asie § 1000
. . Y1 Ant ufqay g™ 1 @y a1 AT 81 9§ 2020 9P 10 € § Hedd H 25,000
fp. M. 1 gfg B fera fobar = Bl

e 100 fAT & WIAR e et ArTell @1 Wihd B & (Y T HRIGA TSd B b1 Y
freew fopan wan @ o ifa ddeft foen-fder e, g™ @ faw & sgga B wd i
BT DI AT J&T BT

o fiwel 7 #EHI # 121 T Y& MR &1 AR b, Rwi 4 118 AT BT A€, 2010
T X Sl @R AT BT SQm, SR B Xerd Wl arel o 9l A1 B e
B T, e w0 Afedl IHIGAR, Ui Ud aNfdd w0 4 fUgs IRNGdR Bl
e Yoob W Ge & Ty Td WiET H A drell Bl Bl ¥ fhar |

" Speech was laid on the table.
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® 67 BRI YRR ¥ ISy WAl & A BRI bl Yo fhar S qabr & vd I
gfaemsll & fdbrr & U 1302 HRI$ 3T & Rebre @F 61 AN a9 2010-11 H @I
T 7, S W HIREE g a1 SER WIS & YRR &I T8 IR WH-uH HAifd 9 o
e fpar ST @ B

o T gUIC H 94 WIFI DI IMMEY WIH M HT YL &N 197 § 97 10 WA B fIeg
W WAl & w9 H uiRafdd fhar o Re1 8, S 9gd g% @6 g1 ATl Bl W@ gt
I N W SUE HRAAT SR $9b fIU Araoiae ot 9rfieRt & SRy arefenT
I R ST WRE 2

o HHAN FHA WA & oIy FHl DI 3MMATH, 10 AENT fJermerdl, 522 RUATel d
SRIFIRES dal, Alesll @ oIy 8Red d gl & foly Uy |ed &1 WU B Bl
e He@qul § Sl fh AR ¥ & fed § Agayul ®eA g

T Yo -

AHINS W F qBHI 114 I X AR BT 949 fHAT &, 55 T8 ¥ AlsAl & FI& T
T fHar & S WRAT XS AT &1 AE@yU Hed gl gl UHR 9§ 2009-10 F 14 T XA
AR BT B ST R BT BT 2 AR a9 2010-11 H 31 T ¥ AW W BT SRR 99 2009-10
H 19 Xl A BT A URE [HAT ST &1 & Ud a9 2010-11 H 15 X AW BI A GRaw
fpan ST 2, St 984 991 SuAfY g1 9 SIfIRad 35 Xl ANl P QAEIdRYI, 6 ¥l AN B
et vd T ¥ SIRER & A0 gR1 9RA & g1 &1 T 93 H R &1 7gaqel &
fepar I Re1 ®1 WRATT Yol g7 ARpia veR, "Iy A, weyfy mieai, sy et
Td Ra e AT AR <9 B E GF H RA & Agayol S @Y iR a9 e g1 25 7
TR M, 21 MiSAT 1T & g 12 MREA & DY 9 B W F91 Aeaqof s Bl X
goic & T IR I & Rl BT 98 &9 @M A7 Bl AORAT DI Fs T3 Vel, T XA
AR g F$ el T8, SMHM URddH, U el Rl 9 3= AW Y& bR A fhar
gl 3 AT g9 o SR €

3T Wllh FHT &F WRAR H 75 N e HRAR-SI-HM-DIAT & Fd&ToT D YAl Dbl

[aY [N [aY

WP, T WRIY Tg-[ATeial sRUdTe, ey I fI9RT Ud SRAiRed des @l Il JR-
ARAE-EAR & fAEAPRU UG 7§ 4 XMISAT Bl Sl Wiepld JaH DI 8, S0 oy g9 dg
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HRAQR el & fFardt gd # ueht srurl g1 AT 99 GAIG-Uidd B W g9 & & uded H
9gd gfg BNl Ud UieHhi BT WA G &1 digr reiiare W 8 91 Yo o § A1 iy
gl sus SrfaRed M AR faed © f6 Jws-ficel vord s yalsil. #. 252 41" 9 gal.ai.
F. 244" R AT S RSN BT W W I & ST gem BN, R smanE
G G oW Bl I8 i B s @y anl 9 o d @ @ 2

AR H RyepT faver foffics hag) § Xad 4= &l (A0 4R ¥ ars & AMGs] &
IU/AR.SL.UF.3M. B AJAR AT 1 W@ 2 qA S |9 2000 A & ©l I§ b WRAPR Bl

STV S AT B S hdgy § T 5000 AOIGR B Bd 2] e Ud U WU A HRAYR
YR g YT & & Faiedl &l oardl & WA H AR I Bl 21 gl Bl YA dle] B
& forg I e 3 hagy # @i 7l & JIRSLTH.S. & ST{uR J: e &) faam 2
Y are # e i & o & Mfderd uga @1 &1 Farr 1 ® b R fRen fafics
_Aqd [fdeRr & A X #3A weledr I FE & Qe YeM BR B Bl YA @]
HI B HAT B

ay 2010-11 & oIy AR F=ATEH S B AR 65,000 HIS HIY [G T & ST 9§
2009-10 & WA FFATI DI JoI=1 H 500 HIS BUU HH 8| Jeprd R e # fafam
2009-10 & WIMAT AT # 4,500 FHAS HUY F d&HX 7,600 HAS YT @1 1 | e Ay

# fAf=T 14,500 WS $UY @ AT Bl T UBR, Pol GATeH I 87,100 HAS TUY BN AT

Y& IO 9,782 TS BUY BN 6,609 TS BUY I AT oTHie SR g H & T4,
92.3 UfeId & offerd gRETe Ui Afdd 3,173 TS Y & SR BT SN ol T
gl onfdaw & fawr ff (2,800 s HUY) wlexr do ot Y (373 IS Tuy) # fafnfoa
fy S @1 v 2l

AR N & |e™ U4 HU O BdDbRN FaTe B a1 & A1 Y A0 sl g 75
Y FA B "eaqU S Iy f’d # fHAr w21 8w A q3 weed & o © 6
I8 AT PRI T e Bl & H Bly d@Ri T8l B g 91 bax M, e ud aRIsrRy
& WAl § S drell HISAEAl H T JeM BHR AHIe Iavalid QX fhar g1 U ey
f2d & SlA-UId TTHAIHRI X IoC TR S & (ol 89 F A1 X #31 7@Iean &1 g
ST B
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"SHRI B. MAHTAB (CUTTACK): When the Railway Minister talked the Vision
2020 document in Parliament in December, 2009 laying out the roadmap that the
Indian Railways intends to follow for the next decade, it was expected that the Rail
Budget 2010-11 would spell out in specific detail how the Vision will be actualized,
because this is the first year of Vision 2020. In this respect, it has fallen short of
expectations. Except for the announcement that 1000 route kilometers of new lines
would be laid in 2010-11 and that this would be achieved through the PPP route, there
are no specific details available on how this will be implemented, not even for the
current year’s target of 250 kms. The announcement that a special task force would
be set up to ensure that the projects are cleared within 100 days is welcome but its
effectiveness in actual practice remains to be seen. Privatisation has been
emphatically ruled out but no details have been spelt out about the new business
model that is to be adopted.

The Railway Minister has left freight rates untouched and has also tip-toed
around passenger fares. She has bowed to the notion of “economic viability” but she
also mentioned “social responsibility”. This Budget, therefore, has all of these in
good measures with the emphasis largely on the provision of better passenger services
and facilities for railway staff, but there is little attempt towards the world class
stations promised last year.

Similarly, there is the usual mention of private sector participation but little
assessment of its progress so far; in the case of the Dedicated Freight Corridors all
that the Minister tells us is that she is “concerned” at its progress. Nor do we know
the fate of the expert committee that was to look at the decade-old plan for an optical
fibre network along the railway lines. And that is the biggest drawback in the annual
assessment of Indian Rail. So far, Indian Rail has done a remarkable job in increasing
the productivity of existing assets to show profits. But upscaling every facet of the

system requires not just the polish of world-class stations but the substance of speed,

" Speech was laid on the Table.
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carrying capacity and is freight tariff structure that can bring back the traffic lost to
the less energy-efficient road ways.

In last year’s White Paper, the Minister had said that Indian Railways suffered
a loss of Rs. 14,000 crore on passenger business during 2008-2009. The Budget
speaks of passenger earnings decreasing by Rs. 252 crores to Rs. 24,057 crore and the
gross total receipts from the Budget estimates of Rs. 84,419 crores to Rs. 88,356 crore.
These figures show that the Railways is not really in the pink of health. Thankfully,
revenue from freight loading will save the day for Railways as it is expected to share
up Rs. 191 crore more than the Budgetary estimate in the coming fiscal will be cut
down to Rs. 1635 crores from Rs. 3156 crore of 2009-10 and for doubling to Rs.
1833.9 crore from Rs. 2015.67 crore.

Yet, I would say that the revised estimate of the originating freight loading
target at 890 million tonnes is 8 mt. more than the target set in July, 2009. But
considering that the earlier target of 882 mt. itself was an extension of the scaled
down actual performance of 833 mt., which is a shortfall of almost 50 mt. was
achieved in 2007-08, there is no room for complacency. With a target of 944 mt. for
2010-11, the remaining nine years of Vision 2020 will have to average about 100 mt.
of incremental loading annually to achieve the target of 1850 mt. by 2020.

The drop in passenger revenues should be a cause for concern. The reasons
need to be analysed and remedial action taken. With the announcement of a number
of new trains and extension of existing trains, there is need to rationalize the services,
depending on occupancy. It is surprising that the Rail Budget proposals make no
mention of the plans for rationalizing the Railways’ parcel business. How does the
Railways plan to deal with the increasing volumes of parcel traffic that poses a serious
problem of passengers by encroaching on precious circulating areas in major stations?
This should have received some attention even if as a passenger amenity. The
allotment of more than Rs. 1300 crore for passenger amenities is a welcome step. But
the Railways should also ensure that the amenities so created are maintained properly.

There is an urgent need to enhance the quality of services for the rail users.
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A number of announcements regarding off-line activities have been made, such
as setting up of six bottling plants for academy etc. One wonders whether the overall
administration and control of such diverse activities, far removed from the Railways’
core competence, will not prove distracting, apart from the aspect of productive use of
scarce resources. The fact that the total financial burden of the Sixth Pay Commission
is Rs. 55,000 crore should set the alarm bells ringing and warrants a strict check on
staff-related expenditure. This is particularly relevant since another Pay Commission
can be expected around 2016-17. The Annual Plan for 2010-11 envisages an
investment of Rs. 41,426, the highest ever. But judged by the projections of Vision
2020, which envisions an annual average investment of Rs. 14 lakh crore, this is way
too short. It is not clear how this gap is to be bridged in the future.

At a time when the economy is projected to grow at 8 per cent, the scaling
down of incremental traffic is surprising. The Railway Minister does not explain why
this should be so. Railways’ incremental freight traffic of 54 million tonnes-as
projected for 2010-11 will be lower, marginally though, than the 57 mt. projected for
2009-10. In 2008-09, the originating revenue-earning freight traffic was 83.3 million
tonnes. In her Budget Speech for 2010-11, she has mentioned that it will be 890 mt.
The target for 2010-11 has been set at 944 mt. Therefore, the question is why the
Railways are scaling down the incremental traffic?

It is not difficult to guess why. The capacity to move additional revenue
earning freight traffic has virtually reached saturation point. More so when so many
new passenger trains are being introduced every year. While looking into the details
one finds that out of a total of Rs. 94,765 crore Indian Railways expects to earn in
2010-11, expenses will end up eating an estimated 92.3% of that money. This leaves
a paltry Rs. 3,173 crore as surplus. In marked contrast, the Ministry has an ambitious
annual plan of Rs. 41,426 crore, roughly 13 times the amount of the surplus money.
How will this mismatch be tapped? By borrowings and “internal resources”, of
course. It is another matter that these internal resources are not all that visible.

Barely two months ago, the White Paper issued by Railway Ministry showed how
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expansion projects are on the verge of financial asphyxia. Less than a year ago, some
286 such projects, which are mostly addition of new lines, gauge conversion and
doubling, required an astounding Rs. 79,462 crore for completion. Yet instead of
doing something to complete these pending tasks, the Minister wants to chew more.

Railway assets are aging fast. The huge increase in the depreciation reserve
fund in 2010-11 to Rs. 7,600 crore from Rs. 4,500 crore last year tells this story in
stark terms. India badly needs railway capacity expansion. Our track addition has
been stagnant for decades. This leads to infrastructural bottlenecks that have
economic consequences. Changing this will require serious curbs on frivolous
expenditure. Indian Railways which cover over 8,000 stations and ferry around 16
million passengers everyday reveals a sorry state of affairs as far as cleanliness and
sanitations is concerned. Railways are yet to adopt any standards or performance
indicators for any cleanliness related activity carried out in trains or in stations against
which the actual performance could be judged. Waste management is totally lacking
with the Railways. There is lack of co-ordination in budgetary provisions and
absence of an overall financial plan to tackle cleanliness related issues. Cleanliness
and sanitation should be manifested as a top priority.

The experience of Delhi Metro in monitoring cleanliness and sanitation
standards 1s worth emulating. Little attention is given towards cleanliness and
sanitation in this Budget.

The announcement that a special task force would be set up to ensure that the
projects are cleared within 100 days is welcome but its effectiveness in actual practice
remains to be seen. It is not clear whether any procedural changes are contemplated
as inter-ministerial consultations are involved. I am told, Prime Minister had exhorted
Railway Minister to reduce excessive dependence on freight for garnering revenues.
But it seems had little impact. Between 2003-04 and 2008-09, the Railways’ average
income from hauling every tonne of goods over a kilometer distance rose from 72

paise to 97 paise. In 2009-10, it is expected to cross Rs. 1 mark. In contrast, an
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average passenger over one km. Has gone up marginally from 24.5 paise in 2003-04
to just over 26 paise in 2008-09.

The Prime Minister in a pre-Budget note forwarded to Railway Minister had
referred to the passenger fare to freight ratio, which stood at almost 0.34:1 in 2003-04.
Now it is 0.26:1. A comparative statement was also sent stating that in China it is
13:1, Germany and U.K. is 15:1 and in Japan it is 19:1. This means in India
passenger fares are a fourth of freight charges. In other countries, commuters pay
nearly twice that of goods. I am told PM”s note had also drawn attention to cross-
subsidisation within the passenger segment, with AC commuters being overcharged
relative to second class travelers, so much so as to drive away premium rail traffic to
airlines. It is interesting to note that while the average revenue per passenger Km. For
2010-11 1is budgeted at about Rs. 1, it ranges from as low as 14 paise for ordinary
second class to 97 paise for AC-3 Tier and Rs. 2.34 for AC First Class. This should
be corrected. It cannot be corrected very quickly, but a transition over five years is
surely possible. But the Railway Minister has not acted on this sane advice of the
Prime Minister. She has not increased the freight tariff. Should we take it as a

consolation?
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"SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM):

At the outset, I wish to thank the hon. Railway Minister for sanctioning survey
of railway between Vizianagaram and Palasa via Rajam. The distance is around 35
kms. Rajam is a major industrial area. This will definitely improve the economic
activity. I request the Railway Ministry to take necessary steps to conduct a survey at
the earliest; and provide necessary budgetary grants in the next supplementary budget.
This railway line is as per the Railway’s vision 2020 wherein they propose to add
25,000 kms. Vizianagaram is the most backward district. It deserves full attention of
the Railway Ministry.

I also thank the Railway Minister for saying that Vizianagaram-Raigad

[3

electrification project is “under active consideration”. But I do noOt find any
provision for this in the pink book. I hope the Ministry will provide some provision
for this line.

I am also thankful to the Railway Minister for sanction third railway line
between Vizianagaram-Kothavalasa which is about 35 kms.

I express my deep gratitude for sanctioning a few ROBs on cost sharing basis
in my parliamentary constituency. This will definitely improve the safety and reduce
inconvenience to road users. They are Bobbili-Donkinivalaswa, Ponduru-Sigadam,
Nellimarla-Vizianagaram, Chipurupalli-Garividi and Bobbili-Seethanagaram. 1 also
thank the Railway Minister for sanctioning extension of platform at Chipurupalli
railway station.

So far as providing of a computerized passenger reservation counter at
Chipurupalli is concerned, I request the hon. Railway Minister to sanction the same at
the earliest as it is near to the major industrial town, Rajam. This will reduce
inconvenience to the passengers.

I am also thankful to the Railway Minister for sanctioning Multi-functional

Complex at Vizianagaram Jn. This will definitely provide employment opportunities.

" Speech was Laid on the Table
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Thanks to the Vision 2020 document which envisages Rs.14 lakh crore in the
next ten years towards development of rail infrastructure. Target of 1021 Km of new
lines, increased connectivity to 21 ports in 7 States, establishment of additional rolling
stock factories for improving manufacturing capacity, additional adarsh stations,
world class stations and multi-functional complexes are all positive developments. 1
welcome these steps.

Railways have always been passenger-friendly. Keeping them in view,
Railways are going to introduce 52 new train services, introduction of 101 new
suburban services in Mumbai, Chennai and Kolkata, ticket centers at district
headquarters and village panchayats, reduction in maximum limit of service charge on
e-tickets to Rs.10 for sleeper class and Rs.20 for AC class room the current Rs.15 and
Rs.40. These are all innovative steps; and I congratulate the Railway Minister for this.

Besides these, Railways are going to provide “Houses for all” scheme to
provide residences to all railway employees in the next ten years. It is a very good
scheme. In collaboration with Health Ministry and HRD Ministry they are going to
set up hospitals and educational institutions on surplus railway land without giving the
land to the private people. This is an innovative thing.

Once again, I thank the Railway Minister, her colleagues, officers and staff for
the excellent performance in the previous year 2009-2010; and wish them all success
in the coming year 2010-11. With these words, I support the Railway Budget for
2010-11.



209
09.03.2010

" st gEiten WIS (WeAeterien): AR YA JE ST A ST §EN e goiC § HASl & 8 a
3R & & fog drewl & 3l T Bl ¥l d9ic | B U T HEA IoN T, I NS B
a1 ¥ g b el SO T | AT 1950 H 53595 b, Al et g off, S 3@ 64015 Al T
& ugd urit € AT 58 WTll H 10419 .. @ TS g8 €1 39 IR 9 T3 X gRaArSsit &
Ve e R g o 1021 5., Yo o o] IfT WRBR &R AT gad! oAlsH de™ Bl
AT B of, dl Xl fao 2020 & o1& I 25000 b1, Xt A8 q@™ & e ured fopar o
Hehell B

X YR YeTd Bl Wiell T8I A W IR AR Wped @leld bl ASHr 9 SR 2l
SHA 8l X B HHAIRAT T ITep! GRS 1 Gfaem rft a8l Yot At A1 awifad 8| @™
P 9 AR O] a&-AH ¥ § 8 Bl 2] ¥oAd & g Ioa &1 I8 T S W B A
gl

# ARG XA HA S Bl gI@E ol g Hilh eI YT goic AU AR W
e e fear g1 X #3 S 7 Afeen Wi @ g & fofg Afgemare AW | ARl Xd
T SR B 12 HAEfE 1f3d d @ avon @ 2l Afgen aifE 7 wdt & foy @ dR )
SR, I o, Sofa |, o fUsel au iR onfde wu A fUss gl @ wdEfda
Higetall BT mAffehar & SR S90S srelrar Afgeall © foly W dR W AGYH Wee 79 4
21 R VoSt Felr @ ff "o @1 g Afger X HiHdl © Rigeit & g 9w R H 50 B
EICEICARCIE LI TICI

AT X H3 St B ToR 39 IR SR US¥ $ A9 o@Ts, W T8 0S| s aoie
A A9 T8 <5 UM Il of@TS Bl 8l 39 IR Wioll W6t 3 IR TS Bl gl 37e Tt o e,
T8l RIS ® W H U AT o el IR 39N Yy @ oY Sal Ve Aied & ol B A
T FERART YA FoR AR | fUsel qore § ¥l w3l Sff 7 ofawe; § AfSdhal drerst SR AR
Bt Gie H =9 B off, AfhT 98 Ao a1 g% T8l g3l 39 IR 9ed WM B SR

SRFINCS H=eR DI A SR Al 11|

* Speech was laid on the Table



210
09.03.2010

W &S AT TS A &3 & T NS ARSI WX TqRR 2009
@ SFR/TeAl g o ST Mo geedT B A & oy, R AR afed aaprar aR W 9, & fag
AIFARET SINAT W AIBIGR RIS BT B ayon g5 |

# 3MUd WEEH W A Xl Gl S B AN U Wy & B e qHsi a
R ATHNT BRI ATEN G| AT & TR & A Bl g8 49T 15 6.4, g1 a8l W Afrh
BATS 3rgel AUl &, SIFedTdl UM fdehrd A aife &g fSUl drefs, §eX dlelsl g oA
T ol SOTIRT BTelot 21 34l d& d81 & veoId T TR WK Yol JRET &1 Jiaem &1 2

Ryeiell Yod R WMargR Sue ¥ fRa g1 98l Yad e[ 4 g ® af=a g S
T ey AHYRTT Fghard dem YRR uiig dd Rfecey, &vaE, AR awEs,
AEGETE 3d WMl BT W b5 ¢l TS SIIRG dedid J&ITed, AT Diadrell. [t Hrer,
$TX Blolol, e SR vd 3R i 9k 21 g 99 Bd gU AT Ryl Yad weE &b
SEARITY 3d §| RyElell Yad wed & s R e TRR 49/ € S H1H 99T ¥ 949 g,
T BRI DI, [Tl @ ST 1 ATERME § W Bl 2 3d: 59 ¥y gadrn Sl
verd weee Rydlell 3 U sngiead glaumsil | garood g9l fasmrea &1 FHior &-n SR
oy are’ &y AT b1 glagr e weab | Ryeledl Yeld wod W Al B WS Bl <wd gY

feTRIe Bicl 8, gAfdy dgi do1 feiere wxrn S| RAElell verd e IR gatw Srarerd &1 o

BRI SR



211
09.03.2010

"SHRI LALIT MOHAN SUKLABAIDYA: In fact it is an aam aadmi budget
blended with socio-economic and cultural development of the country.

85% of the revenue is required to maintain the largest railway family of 1.4
million employees and the balance 15% has been proposed to be utilized in a very
effective manner for the infrastructure and social development of the country.

It is anti-inflationary, as she did not hike the freight charges. The Budget
authenticates the commercial and social outlook of the Railway Minister. On the one
hand she has introduced Janmabhumi service and cultural train — on the other hand
she proposes to set up and diagnostic centers, which shows her concern for the health,
well-being of over 1 million in its payroll and passengers traveling daily by railway.

She also proposed to set up schools utilizing the vacant railway land instead of
utilizing the whole land for commercial purpose. She has taken special care as usual
for women. She also attempted to make railway journey more comfortable by making
arrangements and providing assistance for senior citizens and ladies for boarding the
trains.

By this Budget my State, Assam will also be benefited. We have got some
Model stations in my constituency in Badarpur, complexes in Dibrugarh, Diagnostic
centre in some station including one in Silchar, Tertiary and multilevel hospital in
Guwabhati.

We got some new railway line proposals which are socially desirable from
Lalabazar to Vairengty, Chaparmuka to Dibrugarh and Jogighopa to Silchar via
Pancharatna. The new lines which will be surveyed are (1) Jogighopa to Guwahati
via Barpeta, Sarthebari (2) North Lakhimpur to Silapathar.

Gauge conversion will be taken up for Fakiragram to Dhubri. We have one
share of Karmabhumi Express from Guwahati to Mumbai via Howrah (weekly).

Rajdhani Express extended from Guwahati to Dibrugarh. Intercity services

will be introduced (a) Alipur Duar to Lumding (b) Guwahati to Mariani.

" Speech was laid on the Table
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Double Laning for Guwahati Dibrugarh will be surveyed. And most
remarkable thing is that she has proposed to set up railway industry i.e., a wagon
factory at Guwahati for which we have been trying for the five years.

One railway line was proposed to be extended from Dulavchera to Chiragi.
Budget indicates survey will be completed by 2011. 1 am also very thankful to the
Hon’ble Minister for this.

All these indicate that she is very much concerned for the people of Assam. 1
am thankful. But we have a special problem that too with a national project. That is
conversion of Lamding Badarpur meter gauge into Broad Gauge. The completion
was targeted 2006, 2009 and not it is targeted to 2012. The project was started about
15 years back but still we are in confusion whether it can be completed by 2012
because tunnel no.10, of which only 600 meters have been completed. And I do not
know whether in 2 years time they can complete this.

There is also another problem. The Railway is yet to obtain the tract of land
for further clearance of Forest Department for a stress near Halflong for laying
railway track.

I want to repeat which I mentioned in many times that Konkan railway could
construct a new railway and complete the project within 10 years. But ours is
conversion work and we are doubtful about its completion even after 15 years. We
are now subjected to ridicule as we have lost people’s trust. All the development of
Barak Valley and Tripura and Mizoram depends on this project only.

Once our Paper Mill, biggest in Asia but now suffering for raw materials which
are to be carried from NC Hills by railways. Similarly, Tripura and Mizoram are
suffering for non-completion of this project.

Transportation by road is risky, time consuming and expensive. Yet our
people go through these sufferings under compulsion.

Often it is alleged that due to insurgency the work is hampered regularly. But

we have information that no work was carried out by NF railways although there are
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no untoward incidents in terror-prone hilly areas since October 2009 — during the last
four months, when whether is also favourable.

I thank Hon’ble Minister that she has granted many projects in my
constituency but though Badarpur the more important railway stations was declared to
be Model railway station in this Budget but our demand mainly for a Divisional HQ is
not fulfilled.

Similarly, our demand for declaring renaming Silchar railway station as
Bhasha Shadid Railway Station is also still pending. I shall be thankful to the
Railway Minister if she very kindly fulfil our long pending demands.

Madam, in my last Railway Debate I requested to look into dacoity in trains in
Barak Valley. There are several instances of Railway dacoity in Lumding Badarpur
section and Karimganj - Silchar sections. Kindly take proper action for the safety of
the railway passengers.

I welcome that Department has taken action for railway link to Bangladesh
through Akaura (Agartala). We have demand for old link from Karimganj in India
and Latu in Bangladesh, which may kindly be considered. Lastly, our demand for

renaming Silchar railway station as “Bhasa Sadid Station™ is still not fulfilled.
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"SHRI RUDRAMADHAB RAY (KANDHAMAL): :

Indian Railway is one of the pillars of India’s infrastructure and has a
symbiotic relationship with the country’s industry, Fertilizers, Cement, Steel products
and food grain and the movement to and from major Ports as well as the
transportation of people. Transport being a derived demand, any growth in the
economy fuels the demand for transport. The railways share in growth of Country’s
GDP.

Despite recession of global economic downturn, the state of Orissa continues
to be the most sought after investment destination with unabated interest by steel,
aluminium, power, oil and cement companies, Govt. of Orissa has already prepared a
comprehensive plan for orderly, systematic economic growth by focusing up on
infrastructure development and creating industrial corridors. In this context the
Railways serve not only as important industrial infrastructure but also as critical
linkage to Spur Socio-economic growth in the under development hinter land.

Orissa is progressively emerging as the mining, metals and manufacturing hubs
of the country with substantive addition of energy generation capacity. TATA steel,
POSCO, Arcelor Mittal Jindal Stainless Jindal Steel and power, Bhusan Steel, ESSAR,
Indian Oil, Vedanta, Hindalco, Grasim, CESC, GMR Energy, NTPC, Lanco power
and Mahangenco are among blue chip companies investing in Orissa. More than 30
iron and steel projects have gone into Commercial production with Rs.30,000 crores
investment and indirect employment opportunity to around 40,000 persons Recent
addition to the industrial horizon are shipping projects, oil rig manufacturing and
repair units and auto part manufacturing facilities. In the next five years it is expected
that additional rail borne traffic generation will be in excess of staggering 250 MTPA.

The present rail infrastructure in the state is completely inadequate to handle
the future growth of traffic. It is pertinent to mention that the state contributes in
excess of 6,000 crores to the revenues of Indian railways. The railway route length

spread across Orissa is a mere 2,500 kms with an average of 15.03 kms per 1000 sq.
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kms as against national average of 19.00 kms and much less than the average in the
contiguous States.

The Planning Commission in its report comparing the development Status of
economic infrastructure of Orissa, especially the KBK. Region Vis-a-vis the country
says “However, it is most unfortunate that in a poor and backward state like Orissa,
development of rail networks has received much less attention of the central
Government in the post independence period”.

In the Railway budget for 2003-04 the ministry of Railways for the first time
laid down major criteria for allotment of funds towards projects in various States that
include. (a) Area of the State (b) Population (¢) Throw forward existing projects of
the state. But Madam I am to submit before the House that Honorable Minister may
expand these criteria in the interest of correcting regional imbalances i.e.

1) Existing route length in the states per thousands square Kilometer

2) Contribution of revenues from the state to the exchequer of Railways

3) Special requirement of heavy metal base industries, Power plants and Ports.
Since I told before that the Orissa State is continuously being deprived of its
legitimate share from the Indian railways I put forth my demands in the interest of my
State
a) REORGANISATION OF EAST COAST RAILWAYS

The East Coast Railways (ECOR) was made functional on April 2003 with 3
divisions namely Khurda road, Sambalpur and Waltair, has a low operating cost
amongst the Zonal Railways for which I urge upon the Ministry of Railways to either
extend the jurisdiction of Sambalpur division to include Jharsuguda — Barsuan-
Kiriburu (b) Rourkela — Nuagaon (c) Jharsuguda — Himagiri or to create a new
division with headquarters at Rourkela/Jharsuguda. The jurisdiction of ECOR may be
extended to include Bansepani — Padampahar, rupsa — Bangiriposi and Bhadrak —
Laxman nath road sections and a New Railway Division should be set up with

headquarters at Jajpur-Keonjhar road.
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I am thankful to the Hon’ble Railway Minister that she has this time given
emphasis on socially desired projects instead of commercially viable projects.

A large part of Orissa covering the backward region of undivided Kalahandi-
Bolangir-Koraput (KBK) districts have remained untouched by the projects of
railways. Similarly Kandhamal district which is my Constituency is deprived of
railway facilities. But I must thank the Hon’ble Minister that she has made provision
to survey a new line from Berhampur to Phulbani so that the people of Kandhamal
district who had no hope to see a train have now got a ray of hope to see trains. I
expect that this project is materialized with sincere effort. Similarly, allocation of
Rs.120 crores for construction of Khurda road-Bolangir train line give immense
pleasure to the people of Bolangir, Sonepur, Boudh, Nayagarh and Khurda districts
because since 1994-95 and a sum of Rs.102 crores have been spent in this line only.

So this amount of Rs.120 crores will definitely help in progress of this line. It
is the most important aspect to see that this fund is utilized in time so that Khurda-
Bolangir rail line is made a substantive progress.

Similarly, sanction of projects like Jaypur-Malkangiri, Nuagaon-Jaypur,
Junagrh- Langigarh, Naupada-Gunupur-Thiruvelli has definitely a welcome step for
which people southern Orissa will be very much grateful.

A train line form Sambalpur to Berhampur is under survey. If this train line is
sanctioned there will be direct connection from west to south of Orissa. Hence I urge
upon the Hon’ble Minister that this train line project may please be sanctioned with
the priority since it will connect Gopalpur port to Rourkela steel plant which will
emerge to be most commercially viable Railway project.

PORT CONNECTIVITY

The State Government of Orissa is taking initiative for development of ports at
various locations along the States coastline to give a boost to commerce and industries.
These ports will also be important maritime trade gateways for land located states like
Jharkhand, Chhattisgarh and Bihar etc. Hence the following train lines are needed to

be sanctioned with priority.
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1) Extension of Naupada-Gunupur BG. Rail Link to Theruvelli.
2) Ludhiana-Dankuni Eastern Dedicated Freight Corridor is extended from
Dankuni to Haridaspur.
3) Paradeep port to be connected to Dhamara port by Rail line.
INDUSTRIAL RAIL CORRIDOR
The Government of Orissa proposes to have an industrial rail corridor. In the
Meremandeli-Angul-Talcher-Chhendipada belt linking the Coal Mines, Power Plants
and Steel Plants. RITES had submitted a draft feasibility study report in this regard
which may please be examined and put into action.
RAILWAY OVER BRIDGE
There was a long standing demand to have a Railway over bridge at Jatni
(Khurda Road). For non functioning of this project there are a lot of dissatisfaction
among the public and many items there are public agitations. The proposal is pending
with the Railway Board since 2003-04. 1 urge upon the Government to kindly
undertake thus ROB.
NEW DOUBLING
I thank the Hon’ble Minister of Railway in the Budget that she has sanctioned
doubling of Talcher-Sambalpur B.G. Rail line and Delong-Puri Rail line but the most
important Daitari-Bansapani (155km) has not been sanctioned. The present scenario
has undergone a sea change by establishment of a large number of steel plants of
Keonjhar and the other plants near by Keonjhar and Jajpur Districts. Therefore, the
Ministry of Railways is requested to sanction doubling of Ditari-Bansapani Rail link.
MISSING LINKS
In the last Budget, survey was sanctioned for connecting Burhamara-Chakulia
and Bansapani-Baribil with broad gauge rail link. The mission link should be
sanctioned with priority.
In the last year’s Budget announcement it was proposed to develop two world
class railway stations at Puri and Bhubaneswar, seven “Adarsh” stations, the Medical

College attached to Railway hospital at Bhubaneswar, Ambulance service for
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passengers and a Duronto Express from Bhubaneswar to Delhi. It is a matter of great
regret that these projects have yet to be given effect to.

Similarly, it was announced in last year’s budget speech that 800 new Indian
Railway Passengers Reservation System (PRS) will be covered in 800 cities and
towns across the country as per the choice of Hon’ble Members of both the Houses
but the announcement has not yet been materialized. This announcement should be
materialized.

Since most of the demands submitted by Hon’ble CM of Orissa has not been
given due weightage in the Budget 2010-11, I am not in position to support the

demand.
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"SHRI D.V. SADANANDA GOWDA (UDUPI-CHIKMAGALPUR):

In fact, I don’t want to travel through the whole budget, but I must say that this
budget is a non-workable and un implementable budget as the whole budget speech is
not to the expectation of the people of the country. Targets are more but the
provisions made are very mergre. The ongoing works will not be completed and it
will not reach to the people in the expected time period. More favour is made to the
people of West Bengal only keeping in view of the forthcoming election in the state.
However, this is a attempt and not up to the expectations of the people of the country.

I will restrict my budget speech to the requirement of the people of state of the
Karnataka only. Of course the State of Karnataka has seen six ministers in the
ministerial berth of Railway. Right from Kengal Hanumanthayya up to Shri K.H.
Muniyappa the present Minister for State for Railways except the regime of George
Fernandes nobody has given the expected railway benefit to the State. During the
regime of George Fernandes the costal Karnataka got a Konkan Railway Connectivity.
Rest for the last sixty years, feeble requirements are given to the state. The
neighbouring states like Kerala, Tamil Nadu and Andhra Pradesh every time got the
lion-share in the Railway budget. If we compare this to the earlier budgets this budget
has given a small marginal benefit in the budget share to the State. To that extent
Hon’ble Muniyappa has to be congratulated.

The Karnataka State ought to have given more share in the budget for the
simple reason that Karnataka is the first state to take up Railways projects in the state
on 50:50 cost sharing basis. With this, the burden of the Centre will be reduced and
more Railway projects could be taken up in years. We should appreciate the Hon’ble
Chief Minister of Karnataka that he has made an allocation of Rs.600 crores in the
budget for this purpose. Considering this, the Railways should provide more funds so
that the other states also follow the footsteps of Karnataka and there will be a fast

growth in the Railways and its development works.

" Speech was laid on the Table



221
09.03.2010

I would like to bring to the kind notice of the Railway Minister that in the
earlier years also the budgetary allotments are not spent well in time and works are
hampered thereby. The release of funds to the divisions are delayed. Hence, I urge
upon the minister to take up a meeting with the DRMS along with MP’s with regard
to the implementation of budgetary works within 15 days and go ahead with the
works.

Of course in this budget 1000 crore is allotted to the new Railway lines. But as
far as Karnataka is concerned no new lines are given to the state except for survey of
new lines. Even it is learnt that it is only a proposal without the clearance of the
Railway board or the planning commission really this eye working declaration of new
proposed lines for survey is an attempt to cheat the people of Karnataka. Hence, |
urge upon the Railway Minister at least the new lines proposed for survey in
Karnataka may be taken up on priority basis as there are no new lines given in the
budget.

I regret to state the fact that the whole costal Karnataka is neglected in this
budget. Hon’ble Minister Sri Muniyappa knows very well that port connectivity
roads are in such a condition that it is not motorable. Shiradi Ghat, Sampaje Ghat,
Charmad Ghat roads are in such a horrible condition that there is no connectivity
between the coastal districts with the capital of the state Bangalore. In fact, the
Bangalore-Mangalore Rail connectivity is the only one mode available. By diverting
the Bangalore-Mangalore night train to Kanpur has caused great injustice to the
people of coastal Karnataka. The day train runs only tri-weekly. Hence, I urge upon
the Minister to run the day train regularly and extend the same up to Karwar
immediately and give justice to the people of costal Karnataka.

It is my earnest request that the trains running between Mumbai-Karwar must
be extended up to Mangalore. Because most of the people of Mangalore, Udupi,
Kundapur, Bhatkal are in Mumbai to earn their livelihood. Really, the extension of

Mumbai-Karwar train up to Mangalore is the need of the day.
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Hubli-Ankola is another important Railway line which needs to be accelerated
and clearance from the Department of Forest must be obtained at the earliest. Iron
ores from the eastern parts of the state can be easily transported to the port by
expediting this line.

Totally the budget speech as traveled all over Karnataka for the first time
without proper backing and funding. If the Railway Minister steps up with the state
by appreciating the 50:50 cost sharing of State certainly the coming years the whole
service of Railway network will take up a new direction. Hence, I request the
Hon’ble Minister Sri KH Muniyappa to have a close watch to his home state in

clearing all the projects of the state of Karnataka in the Railway Budget.
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*SHRI ARJUN CHARAN SETHI (BHADRAK): Indian Railways is the harbinger of
all economic development of an economically backward area, providing all weather
connectivity for growth and development. Over the years, it is seen whenever in the
country the Railway network is good and the particular area got the rail link first, all
economic developments taken place and area is prosperous people living in the area
are rich and live happily. I, therefore quite appreciate the statement of Hon’ble
Minister of Railways when she shays “Railways being the life line of the Indian
economy has to provide connectivity to most part of the country’. Should commercial
viability be the only criteria to judge this need of the connectivity or should social
responsibility be an important consideration? We cannot and should not have a
myopic view of viability. What is not viable today, if connected will be viable
tomorrow. This statement of Hon’ble Minister is prophetic and requires attention of
the august House.

In this context, I must like the case of Odisha State. The State was backward
no doubt in respect of economic developments parameters. But Odisha is
progressively emerging as the mining, metals and manufacturing hub of the country
with substantial addition of energy generation capacity. The State is in the steps of
adding in excess of 77 Million Tons per annum capacity in steel making, 12 MTPA in
alumina refining, 15 MTPA capacity in Petro chemical refining 27000 MWs in power
generation and 15 MTPA in cement manufacture, with a direct employment forecast
of 200,000 manpower under the leadership of Hon. Chief Minister, Shri Naveen
Patnaik, many blue-chip companies such as TATA steel, POSCO, Arcelor Mittal,
Jindal stainless, Jindal steel and power, Bhusan Steel, ESSAR, Indian Oil etc. are
investing in Odisha. Of the MOUs signed, more than 30 iron and steel projects have

gone into production with more than Rs.30,000 crore investments.
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In this backdrop of economic development scenario in the state in the next five
years, it is expected that additional rail borne traffic generation will be in excess of a
staggering 250 MTPA. Therefore, the growing importance of rail infrastructure to
sustain and power emergent trend of growth cannot be over emphasized. The present
rail infrastructure in the State of Odisha is completely inadequate to handle the future
growth of traffic. While the State of Odisha contributes in excess of Rs.6000 crore to
the revenues of Indian Railways, the Railways route length spread across Odisha is
mere 2500 kilometres, with an average 15.03 kilometres per 1000 square kilometres
as against the national average of 19.00 Kms. and much less than the average in the
contiguous State. A big part of profit of East Coast Railways comes from transporting
coal and other minerals from various mines in the tribal areas of Odisha. The Planning
Comission in the report comparing the development States of economic infrastructure
of Odisha, especially the KBK region vis-a-vis the country says “However, it is most
unfortunate that in a poor and backward State like Odisha, the development of rail
network has received much less attention of the Centre Government in the post-
independence period”.

Since independence, only three B.G. rail-links namely, Talcher-Sambalpur-
(174 kms) Koraput-Rayagads-164 kms and Daitari-Banspani(155 Kms), B.G. rail
links in Odisha has been commissioned. Porjects like Laxigarh Road-Junngarh
(sanction) in the year 1993-94) and Khurda Road-Bolangir (sanctioned in the year
1994-95) have not been commissioned due to inadequate allotment of funds. The lack
of rail infrastructure has been one of the main reasons for improved socio-economic
growth of Odisha and put unexpected pressures on its road infrastructure. Hence the
recent accelerated growth scenario in the State would require substantial investment
from Ministry of Railways for completion of ongoing projects within next five years
as future of Indian Railways and progression of Odisha Growth story are inextricably

interwoven.
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East Coast Railway Zone that was made functional from 1% April, 2003 with 3
divisions namely Khurda Road, Sambalpur and Waltiar has a low operation cost
amongst the Zonal Railways.

However, expansion of jurisdiction of East Coast Railway has now become a
necessity in light of recent industrial projects coming up in Odisha for ensuring better
co-ordination and facilitating of bulk customers. I therefore, urge upon the Hon’ble
Minister to either extend the jurisdiction of Sambalpur Division to include a)
Jharsugnda-Barsan-Kiribura b) Rourkela-Nuagaon, c¢) Jhavsugnda-Himgiri or to
create a new division with headquarter at Jharsunda at Rourkela with jurisdiction as
mentioned above under ECOR. Similarly, the jurisdiction of ECOR may be extend to
include Banspari-Padapahar, Rups-Bangiriposi and Bhadrk Lakhannath road sections
and a new Railway Division should be set up with headquarters at Bhadoak.

There is a large part of Odisha covering the backward region of undivided
Bolangir-Kalahandi-Korapt(widely known as KBK) districts that have remained
untouched by the projects of Railways. The Indian Railway should partner the vision
of the State of Odisha Government and make a concerted effort towards connecting
these regions to the national network. As has been proposed by the State Government
a new railway line from Bhadrachalam(AP) Malkangiri-Jepone-Junagarh, Laxjigarh-
Road-Talcher-Bimalagarth assumes top most priority. Besides, the work of the
already sanctioned line from Khurdu Road to Bolangir needs to be accelerated and
completed within a definite time schedule. Both these railway lines will go a long way
in reducing regional disparities and ensure inclusive growth by operating as east-west
and north-south logistic backbones for the entire state.

Immediate commencement of work on sections like Jeypone- Malkangiri-i and
Baragarh/Bolangir-Nuapada viz-Padampur whose surveys have been completed will
create new alternative corridors for movement of thermal coal and other minerals. The
Lanjigarh-Junagrah line through Blawaripatna also be expedited. In the last budget a
survey has been sanctioned for a new railway line Sambalpur to Brehanpur. The

construction work of this project should start expedititously.
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The State Government of Odisha has requested the Railway Ministry to
establish a rail coach factory in the State that would take advantage of the steel and
aluminium capacity build up in Odisha. It should be established in one of the
backward districts.

State Government of Odisha is taking initiative for development of ports at
various locations along the State Coastline to give a boost to commerce and industries.
These ports will also be important maritime trade gateways for land-locked States like
Chhatishgarh, Jhakhrand, Bihar etc. The extension of Nuapda-Gurupur B.G.Rail link
to Theruvali shall enable connectivity of the alumina producing region to the
upcoming Gopalpur Port and the proposed ports at Palur and Baluda Muha. Survey
work for providing rail connectivity to the upcoming ports at Kirtania, Astaranga,
Inchadi and Chudamoni from the main line 1.e. Kolkata-Chennai trunk route may be
taken up.

In this context, it is very important that the Ludhiana-Dankruni Eastern
Dedicated Freight Corridor is extended from Dankuni to Haridawar so that upcoming
ports at Kirtania, Dhamava and the major port of Paradeep are linked to the vast
northern and central hinterlands of India.

In the last year budget announcement, it was proposed to develop world class
Railway Stations at Puri and Bhubaneswar serves Adarsh Stations at Banspani,
Bolangir, Jajpur-Keonjhar-Road, Khurda Road, Koraput-Juction, Rayageda and
Tittagarh Junction and two Multifunctional complex at Banspari and Cuttack and
Medical college attached to Railway Hospital at Bhubaneswar, Ambulance service for
passengers at Bhubaneswar and weekly Bhuaneswar-Delhi Duronto Train. It is a
matter of concern that most of these Projects and initiatives have failed to make any
headway so far. I also request the Hon. Minister to declare Bhadrak Railway Station
as one of the model stations as it had been developed by her predecessor. Hon.
Mr.Nitish Kumar long back. Even the Puri-Rame-Swarum Express (Weekly) which
has been announced in the Railway Budget 2008-09 is yet to be introduced.
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At the last and not the least, the State Government of Odisha has presented a
detailed memorandum to the Ministry of Railways of Rs.1805.00 crore towards on-
going railway projects, sanction of new-lines, surveys, improvement of passengers
amenities with introduction of new trains extensions and increase in the frequency etc.

I request these may kindly be considered on priority to give justice to the State

of Odisha, denied long to repeat the words of the Planning Commission of India.
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"SHRIMATI POONAM VELJIBHAI JAT (KACHCHH):

I want to laid my suggestion Railway Budget 2010-11.

I would like to congratulate Kumari Mamata Banerjee for presenting the
Railway Budget but ours is a big country with different states and so the Railway
which is like our nervous system a important mode of transport for every middle class
and poor Indian. there are many expectations by the Members of Parliament when a
budget is declared. But sorry to say that the Railway budget is not according to the
people's expecations and only one side of the Country is benefited by it. Gujrat being
a developed state has not been a proper representation and more trains and passenger
facilities should be given to Gujrat. As the number of passengers traveling with a
ticket in Gujrat is the largest than any other state. My constituency Kutch is also a
developing district with a lot of Industries, salt Industries and cement Industries.
With many people all over India residing. So I feel we should have got atleast one
more train for Punjab and Jammu. A train declared in the last budget for Kolkotta is
still not started. There is a flourishing business of salt. But because of less salt
wagons given by Railways. Traders have to suffer a lot. So, I request the honourable
Minister to be more considerate towards the problems of Kutch and Gujrat. Even

Bhuj a very important city of my constituency should be taken for up gradation.
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"SHRI P. KARUNAKARAN (KASARGOD): Our Railway Minister has presented
the Budget for the year 2010-11. Indian Railway is the biggest undertaking with
effective network throughout the country. The success of Indian Railway depends
upon the massive support from all sections of people irrespective of political ideas
Indian Railway is really a symbol of national integration. This is due to its public
character that has been protecting for a long time. When Railway implements new
scheme and projects, this public structure should not be weakened. The privatization
process in the Railway should not affect its social obligation and national interest.
Due to the shortage of time, I confined only to some issues of my State Kerala.

I appreciate the declaration of coach factory in Palakad but no fund is allotted.
Govt. of Kerala has already handed over the required land to the Railway. So in this
budget itself sufficient fund should be allotted.

Adequate fund should be given for doubling an electrification for various lines.
The fund allotted for the electrification of Shurnur-Mangalore line is insufficient.

Railway has announced some trains in the State. 1 welcome this but the
important demand of the State is to introduce a day train to Bangalore from Kannur
and Cochin because thousands of people from the State are residing and employed in
Bangalore.

Railway Minister in her inaugural budget speech made it clear that not only
economic viability but social viability is also my goal when new schemes are
introduced. Number of surveys are completed in the State of Kerala. In one survey
i.e. Kanhangad-Panathur survey report is submitted to the Railway Board. It is stated
that the estimated cost come about 332 crore rupees and the route length is 41 Kms.
The return is 2.02. It shows the feasibility of this Railway line. It is sad to state that
this line is not included for the further study of Planning Commission. This line
passes through the tribal and agricultural area which also connect to Karnataka in the
next phase of the line. So I request the Hon’ble Minister to consider this new railway

line for further study.
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The northern part of the State is really lagging sufficient train services. Govt.
have already submitted to introduce an intercity Express from Calicut to Goa and also
passenger train from Calicut to Mangalore. The new train introduced Calicut-Kannur
can be extended to Mangalore.

Kerala being a tourist destination, Govt. of Kerala has requested to have a
tourist train from Kanyakumari to Goa which touches four States. There should be
time bound programme to complete the work of ROBs. I admit that there are
problems of land acquisition but Govt. has decided to take it as an urgent matter and
Railway also gibe sufficient funds and implement these projects.

The most important issue as far as passengers are concerned is the lack of
sufficient coaches especially in the long distant trains as well as the passenger trains.
Kerala face very acute shortage of adequate coaches. Railway should take it an urgent
need of the State.

The long pending demand of the State for a new zone is not materialized till
now. Govt. of Kerala and M.Ps of the State have been requesting for this urgent
demand.

Govt. has already given a representation dealing with various issues of the State in
connection with the Railway. The frequency of Rajdhani and Sampark Kranti
Express from Delhi to Kerala should be increased and there should be stoppages for
Rajdhani Express atleast in the District Headquarters like Kasargod, Thrissur and
Aleppy and Kerala being a tourist destination State, we have been demanding a tourist

train from Kanyakumari to Goa.
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S AT I dTell &9 gal arsll # W Basl Bl diF R el B AT Uh o et Bl

T IRl & 91X <9 d T3 Qoo Yold WIH & fabrd & Y WRor § W Yold SeR
T B FD! gl T3 fAeel Yod R F BN B B W PRA P (U 3@ Had IR BRI

85 NG W &I SRwd Al <Ifh 39 ATl & forv QU 710 et i RIS 45 oIRg wud |
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YU & AFAR A ¢ D dold Bl UHEl TS db DR I8 ol 39 g Tl Syl SiHa,
2007 T& QX BN AT SWIAd Jdl A€, 2010 I6 W IR T8 o gl SHH! R YR H_rl
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& 9has & &l

IS W B QW @ o el A1 S WM BT B el IR Suas T8 gl 8
STEHGTETG, WSO AT Mg s (JISRAM) WISdT A1 § S oSl 21 S 89N & 9 200 &
250 f5.3. & X W 21 I H A B JAe W Bl gl AU 39 IR 89 IHIG bR d3 9,
<fehe g4 fren & Ryar o 8l e, g1 g9 gor 2l

safely [Iftd Sff, § aud AT A ARV X3l St 9 ¥ fa=cl & |re AT &_al §
fp.

* Speech was laid on the Table



253
09.03.2010

1, STBHSIATIG-BSYYR AT fEHTTR Yol BT AME-IRadT (9 deaoie) HoR fhar g afees

T goied quIe T8 foar Tl Safely SHST UEgH dRe qR B dre] B e

ST |

2, STEACIETE WeFEHT A AR O 9gd M XA B 39 @il S 'R Q9 @
YIS &5 8, TN IS ©, 3G BT YAP o, &% a9 ol dAnl g2 & oIy o
gl Sfaroll IR MgYIs @ Wi St foar Syl Ry sfeandt &5 &1 fawr g
IR AR &F J WY Reell oM @ glaer @ wra enftl sw@r wd fear i g1 ar 79
AT & 5 39 X &1 I gRads dRe arl ISl BlaR AERS @ A e a1 Sy
3R IFd! Wi W 9g1 & T |

3. ASNT-HUSTO-TAE Neld DI AT | ATAT-S W & | Sirs foar sy < e
15 A1 20 fH. Al B RV W Tl TAA ATASEIG-ISAYR VA AT @ A1 HAGe 8 SR
I ISAR, ARSI, YR, s S BT U AT b TG BN Sl feell A gwg S Bl
PH 3R aTell o e

4, ASNT-TEATG-SHE Feidl & SUH Shele & HIE Jfaen 78 & I were 8 € @i
SHTS O 99 AR WA & WISl 98 & [ T § 39 a1e] fan S|

5. TS HF4 fed BIehl B gd afed Far Sl




254
09.03.2010

"SHRI S.S. RAMASUBBU (TIRUNELVELI): Indian Railways is the second largest
network in the world and it daily transports 14 million people. In its second innings,
our UPA Government has continued to present the growth oriented and passenger
fares and freight rates. In fact, the passengers fares were reduced time and again in
the last few years.

Our Hon’ble Railway Minister, Mamtaji has given adequate attention to
passenger amenities, safety, introduction of new trains and extension of existing trains,
facilities to railway employees, etc. Reduction of Service Charge on e-tickets is a
welcome step. Due to higher service charges, many of the passengers are reluctant to
opt for e-tickets. The proposal to reduce the service charge on e-ticket will ease the
rush on the railway counters and the extension of E-tickets Vans to hospitals, courts,
universities and IT hubs will help the railway users greatly. Besides, 100%
concession to cancer patients is in the right direction.

There are large numbers of village Panchayats which are not having railway
ticket centres. Railway’s proposal to open ticket centres at district headquarters and
village Panchayats is welcomed by all sections of the society. In this connection, |
would like to point out that in the last Budget Hon’ble Minister has announced that
MPs can identitify a location in their constituencies of their choice for opening up of a
PRS Centre. However, I think that there is no progress in the proposal. 1 have
identified Alangulam in my Tirunelveli Lok Sabha Constituency, Tamil Nadu for
opening of a PRS centre and wrote a letter in this regard long back. I urge upon the
Hon’ble Minister to take immediate steps for opening of a PRS Centre at Alangulam
at the earliest.

The deployment of women RPF in trains and railway stations are not sufficient
and in many of the trains women passengers feel a sense of insecurity. The proposal
to raise Mahila-Vahini for the security of women passengers will restore faith and

confidence among the travelling women public.

* Speech was laid on the Table



255
09.03.2010

Another important aspect which is causing concern is increasing accidents in
unmanned level crossings. Over the years the cases are increasing particularly during
foggy winter months. Sensitive unmanned level crossings can be identified and they
can be manned. Railways are paying huge compensation for accident victims of
unmanned level crossings. That amount can be utilized and precious lives can be
saved by utilizing the services of retired personnel or unemployed youths on
contractual basis.

The amount allocated for safety is not adequate. Large stretches of the tracks
and signaling are to be replaced. Modern security apparatuses and anti-collision
devices are to be put in use greatly to minimize the accidents and adequate funds
needs to be allocated for the same.

The railway employees are facing lot of difficulties for their accommodation. I
congratulate Mamataji for announcing ‘House for all’ scheme to facilitate and
mitigate the problems of housing to railway employees.

Due to insufficient coaches and wagons, large number of trains which were
announced earlier and proposed are not introduced. I urge upon the Railway Minister
to expedite steps for production of more coaches and wagons so as to facilitate
introduction of new trains and operation of freight corridors can be speeded up.

There are many places in the country which are abundance in the production of
fruits, vegetables and flowers, for example, in southern Tamil Nadu — Madurai,
Krishnagiri, Dindigul, etc. Those places are not having adequate refrigeration
facilities. The proposed implementation of ‘Kisan Vision Project’ will relieve the
farmers from distress sale of their produce.

The innovative steps taken by Mamataji for introduction of Matribhoomi
Express for ladies, Karmabhoomi Trains, unreserved trains for common people,
Janmabhoomi Trains for uniformed persons and above all Bharat Tirth Trains for
tourists connecting popular sites in different parts of the country is welcomed by all
sections of the society. India is a place having large number of pilgrims places.

People from within the country and abroad visits pilgrim/tirth places all over the
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country throughout the year. The introduction of Bharat Tirth Trains will help them
make their pilgrimage easier.

I heartily congratulate Mamataji for the long pending demand of reviewing
policy of recruitments. Availability of questions papers of railway examinations in
local State languages besides Hindi, Urdu and English is welcomed by the candidates
appearing for examinations particularly those from southern India.

The introduction of Duronto Trains has becoming popular among the
passengers. It provides comfortable journey besides saving time and energy and also
cheaper. The introduction of Duronto Train from Chennai and Coimbatore is a
welcomable step. During last budget, Hon’ble Madam has announced by-weekly
Duronto from Chennai to H. Nizamuddin (Delhi) but it is running only once in a week.
I demand from the Minister that necessary steps are to be taken to introduce the train
bi-weekly.

The traveling passengers are not getting good quality of drinking water at an
affordable price. In many of the railway premises Rail Neer is not available and the
passengers who prefers Rail Neer are forced to purchase other branded drinking water.
To meet the shortage of drinking water for railway passengers, the setting up of
bottling plants thereby providing cheap drinking water by Railways itself is in the
positive direction. Foods available at trains and railway premises often are not of a
good quality. Though Mamataji has taken stern action to improve the quality of foods
in trains it is not upto the mark and much more to be done. Frequent and surprise
checking are to be made for testing the quality and hygiene of the foods.

At Chennai suburban railway stations during the peak hours, the passengers are
facing lot of difficulties in purchasing their tickets. There is a huge rush at the ticket
counters and more particularly women and old aged people are the sufferers. There is
no separate counter for them and one has to miss several trains to getting their tickets
and to board. I shall, therefore, urge upon the Hon’ble Minister to set up more ticket
counters/ticket vending machines at the stations or mobile ticket counters at

prominent locations in the city.
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On behalf of the people of Tamil Nadu I thank the Railway Minister for setting
up of a Sports Academy at Chennai, further modernization of Integral Coach Factory,
Chennai and setting up of a new unit of ICF and introduction of more suburban trains
for Chennai.

However certain long pending demands of the people of Tamil Nadu is not yet
met with. [ shall, therefore, urge upon Hon’ble Mamataji to kindly consider the
below mentioned proposals and implement the same at the earliest.

Doubling of Madurai-Tirunelveli-Kanyakumari Railway Line

Upgradation of Tirunelveli Railway Station as world-class station.

Construction of a Road-over-Bridges in those two locations Viz., 1) Balabhagya
Nagar (Thatchanallur) and Kulavamanickapuram (Palayamkottai) near Central Jail
To expedite the Gauge conversion of Tirunelveli — Tenkasi Railway Line.

Increase in the number of Coaches in i) Nellai ii) Kanyakumari and iii)
Anandhapuri Express Trains and introduction of Special Trains during Seasons,
Summer Vacation and Festival times.

Chennai-Kanyakumari bound trains Viz., Anandapuri and Kanyakumari Express
trains may be provided stoppage at Nanguneri Railway station.

Re-opening of Railway Station at KAVALKINARU.

New Railway Station at Maharajanagar — on Tirunelveli, Tiruchendur Railway
Line

Stoppage of all trains passing through the newly renovated Panagudi Railway
Station at Radhapuram Taluk, Tirunelveli District, Tamil Nadu

Extension of Howrah — Tiruchirappalli Express Train upto Tirunelveli

New Train Service from Tirunelveli — Kholapur

Laying of a New Railway Gate at the unmanned level crossing at L.C. No. 68 K.M.
76/3/4 between Alwarkurichi — Ravanasamudram Railway Station at Tirunelveli —
Tenkasi Section

Make it permanent the Train No. 735/736 — Tirunelveli — Tiruchendur Passenger
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To increase the frequency of trains running between Mumbai CST — Nagercoil Via

Tirunelveli (Train No. 6339/6340) for all the seven days and to increase the

number of coaches from 18 to 21.

Introduction of Day Time Train Service between Tuticorin and Chennai Via.

Tirunelveli

Introduction of Duranto Express from Tirunelveli to Mumbai Via Chennai

Introduction of passenger train between Tuticorin — Tirunelveli

Extension of 1041 CST — Chennai Express upto Tirunelveli

Extension of 1043 LTT — Madurai upto Rameshwaram Via Tirunelveli

Introduction of Summer Holiday Special from CST to Nagercoil Via Tirunelveli

1. Remove the distance restriction in the unreserved Ticketing System (UTS)
by restoring the status quo.

With these words, I support and conclude my speech on the Railway Budget.
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*sft BHE NI (SRET) :
IE TG D 99 7 6 8 g § ARAT XA 7 S sifie ugee wifid R ot § &R Ay T8 ol
T FaTed Td Y Nl A BT FHET0r fBar S jer ® g b sreed @l A € 6 st S g
fd E SaTsal B g W 2 V9§ TN GG &5 qia SHY 31gdl Hl § 2

# U Al FHT &F J0 W0 B I, S YARR & T § Gl Tl §, B X
AT SR W AT Bl ORSG AUHT &7 &A1 arear g

090 BT QAT AHT W Yeld DI gie | IUR I8 IRITa &F AT X I 4 Srs o
MY A1 WS wid R W S S8 ome |

auf | IURT 39 &F W $O & ¥ Yd g8l Sl a1 H a9 e S ofl, 99 wEeral |
qQredrHTe ardl 9 & oy ¥l offse 98 2 9d SR g3l o1, fhe] 59 94 & d18 S8l o
TS 4O &1 BRI IRY BT A18Y AT a9 We & W Hel TS @l & b Yol d37erd &1 39 W
S 8 AT AT ST Bl S IHIET W aT fhwar fams < @ ¢ |

* Speech was laid on the Table
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# ST ArE {6 S/ wEerdl | |rsdEie ar i X |1 o 9d B 8 gl © Al b
TR & el a8l Yol olige [d8M &1 BRI 31d dd YRY -8l 8 qdl &

TE IRAS IS 6 R & I A 39 &F & @l ARl B IR, FRAY, dig el
WA PR g TSR A, T O VIR Ud a1ffies @l | SISl o [ahdl 8 o
Hedqul ARG Bl Ud TheT gl I S & BRI Xeld DI 4R A% b1 71 gRI Al Gl
TFAT I ST & forg gaeamere 2l

3 § A Jrege St A fded © Wi wEel Aed B wd B Uy 59 geedl 4
QTeRIETe T Ii9d & e BT Nl g f9B8M &1 S ffsiier ariar S|

S & WY AR AT &F G D 3 AR Neld & aReol ok | B ar
QEEE XA ST & [AINIGR & R & e dredr gl ave deiR qaiad b1 Ud
HEw@qul ARG Td A&0E ds 6l &, 39 HAsd dI o@d gy fafcw emad 7 |9 1882 #
RES OR H ¥ IR Yo (AT o, W] 128 aY q1q W a=ES IR XeAd 3T W1 3701
R e g R # 2

HS UG W IS W AN B W el IR A Holarg IR aredEre 194 6@ &
el e fIRR 1 H{d w0 o7 & oIy a9 2005-06 & Vel oI § Aehblels Yol HAT S 7 39 94
2] SR b o, g a8 Yo ofte faamiasor e /f 38 a1 3 Ut gl

3 H AT e S A FaeT e b aRES qOR A holErg gl QlgEre I X
dTe 8™ &1 BRI Sffereiie HReEr S|

Y8l I8 S < B! 91 2 A 1882 W aREW II9R ¥ HolAYR BIhR Wl Siaer (30
fp. 1) d& @ arelt 'Refrr 7' & T ¥ foveaa a7 R o o o e St fRafa # B
TRES IR BT 39 o Bl Wl A aRedl 7 H & IR Ud aReS A FHYR & dR Il Sl 2l

AN AR € 6 89 B ¢ BI 3R AW GIaR BRI, TRER T IRV b T

Sy

T & TRES I9R H I8 A T8 TS NAd AT EH DI W ik Bl MaeIdhdl § Sl
TN 9T | drs e T g, R 9 o¥ I AT B g a6 aR & foy @l Bk 3R 7
& TS IR A 3 W B |

# A HAT g [F TReS IOR Y TIF W AT AaH & 3707 |fed Y @rge a1
fmtor fma <y




261
09.03.2010

fUgel Yo goic § AMFIAT ¥l HA! S 7 el g9l Id S FGHI Ig "W &I off &
TS G &E H NG B O R UH ST Yol NI B B I B TG,
AR FACH &3 & aREol IR Nold WA TR HRICAG ARV Do Dl RATIAT ST AR T
AT X HA S P AT o, IR AT AP aReo AR H WAl el gsl P sifeiy
IRES] TSR Xeld W IR S{TRETU sy bl WITIAT BHREAT A1Q |

e B e Mg qul faear € {6 g9 A9ET &5 9 H X AR 3 AEied 9
TRl b1 e srfaeier eerr S|
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"SHRI K. SHIVKUMAR ALIAS J. K. RITHEESH (RAMANATHAPURAM):

Iyyan Thiruvaluvar clearly say’s about the characteristics of the Minister; Before
doing anything he has to discern. What is to be done? When it is to be done? How it
is to be done? What is to be implemented? And what would be the result thereof?
Likewise our Hon’ble Minister has also worked hard and presented the budget for the
welfare of our nation. Amidst of the various factors and Economic Situation, contrary
to the expectations of all, by not loading more burden upon the shoulders of the
passengers and the business community, the Railway budget is very carefully
prepared with social responsibility and presented in this August house by our Hon’ble
Railway Minister. I would like to convey my heartfelt thanks to Hon’ble Railway
Minister on behalf of my leader Tamil Nadu Chief Minister Dr. Kalignar, on behalf of
Tamil Nadu people and myself.

Through this budget, Tamil Nadu is also benefited. Our Minister has given
importance to the poor and needy people of India. Indian Railways provide Excellent,
Affordable, Customer-focused transportation solution by connecting regions,
communities, tourism and pilgrimage across the country. One can able to see the
Cutting Edge Technology being provided by the committed team of talented
employees, if carefully watched.

I am bound to express my sincere thanks on behalf of Tamil Nadu for the
following announcements,

a. The first foremost to Tamil Nadu is the Modernization and expansion of
ICF Chennai by installing the second unit.

b. Thiruvarur is added in the list of Adarsh stations.

C. Erode Junction, Nagercoil Junction, Salem, Tiruchi Fort and Tiruttani
station have been added to the list of Multi Complexes.

d. Proposed to set up Sports Academics at Chennai

* Speech was laid on the Table
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e. Setting up of secondary level General speciality Hospital at Tiruchurapalli
Junction.

f. Dedicated Corridor-at Chennai.

g. Tamilnadu people and my self extend our thanks to the Railway Minister
for introducing New Trains, for approving New Lines, Gauge Conversions,
etc.

h. I personally thank the Minister for accepting my request to include
“Sathankulam” of my Constituency to be one among the approved list of

3,000 Unmanned Level Crossings.

While Praising the Salient Features of the Railway Budget, I have to express and
reflect the thoughts and expectations of Tamil Nadu people. Already I wrote letters
to our Minister about new Railway line from Karaikudi to Thiruchendur via
Ramanathapuram which was sanctioned in the year 2008. the survey also was
completed. I hope our Minister will allot the fund in this budget as it is one of the very
important Railway lines in Tamil Nadu and it connects lot of pilgrimage centers. If
the passengers want to travel via Madurai route round about 100 kms extra. If new
Railway line is laid from Karaikudi to Tiruchendur via Ramanathapuram the distance
and the time will be reduced. Not only that, as this line is parallel to East Coast Road
lot of fishermen would be benefited by transporting the sea foods to Tuticorin port. |
would like to tell about the important Railway line. Villupuram-Trichy Line which

connects 75% of the important cities of Tamil Nadu.

1. Villupuram-Trichy railway line Doubling Survey was completed and was approved
by the planning commission. I would like to know why it is delayed? It’s a great
disappointment to the people of Tamil Nadu.

2. In my constituency after the Gauge Conversion was made, 5 stations namely
Thangachi madam, Pamban, Uchhipuli, Pondy Kanmoy and Kamathakudi were

closed. While the Government is opening New stations all over India, the people of
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that villages especially the labourers who were enjoying the benefits are suffering
more and are vexed. Therefore may I request the Minister to operate New Passenger
Train at least to satisfy the expectations of the affected people.

3. The Famous and ancient Train namely BOAT MAIL was operated from chennai-
Danuskoti and from danuskoti upto Talai Mannar by Streamer since British Period.
During that period Tickets were sold at Chennai Railway Station upto Talaimanar
(including the Streamer Ticket). Due to “SEA EROSION” gradually Danuskoti was
fully covered by sea and was fuined. So the train service was also stopped.
Identifying the importance of the Historical and Tourist place, new steps have been
taken up by the Minister to —revamp the “Rameshwaram-Danuskoti” Line. May I
request the minister to allot New Train CHENNAI-DANUSHKODI in the same route,
same name as BOAT MAIL as before. It will be remarkable and surely add one more
Feather in the cap of Indian Railways.

Our Hon’ble Minister said “This is just the beginning”.

“A long and pleasant journey lies ahead”

“Yea! No doubt it’s the sign of Good Beginning!

We hope that the desire of the Minister will be fulfilled.

Surely this budget will give hand for the Socio-Economic growth of India.
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st ot Rig diem (@RR):  feTd o9 aul # SsEid-ued A oamgR 7S Yo s fIsm &
[ H T R el goic |’ Bl 1 gl 2| YA qHA Sff & IR TSN, 3R & aR g9
B ABR D ¥ Folc ¥ 3R Uh IR A1 lef, TA1E Sl $HDT Yl BR b o, olfch 59 ATl B
forg =1 @1 % A M SR A1 & |d gaNT| I8 BA-gAs IS R W H IV, 3H IR H e
AT S Bl W FHRAT AMA? § AR 6 g Bt Ud ST Aew@qul AISHT- SIYR SR Bl
SIQR fafe | Sirs arell o Ui fhalHieR ofdl arsam Yo drga & i &1 fear sy a
STEIo-GoagR & W Yol AR F IS SR A1 & BWRI-A-WMEol T4 BWRI-ASER-SITIR ¥l
TS P M YR 8 g WY T@AS G BT Fells S Fb1| A 99 DI AW-01w
B DI ATTLIRAT el TS AR ST FHI TG Sl Bl qad sl |

S Q4 3MAATe forel I qrarg, faeell, Drofeprdl, S Ud JAT8lel ST drel AT @1 U
Tgd TS WRAT 8, W] 9 X JoC H AR $0D sl dTel X goic (JeATg-2009) ¥ ATCAT B
graem & forg ®Ig W T3 YTt T8l & TS| TREYR d IRV BIdhR grs, faedll, SRR, O
& o oMl o 8, IR IfTIT-AS-SToHiTe-QTETol Nl IR &I TR &l &bl o & 2l
JMALIGAT S a1 DI © [ Y qolc § YA SRS ATKl(edh, =STeruTs [S-3HadR
ATIRS FHAH TFIORT DI AS-NGHIG BIdHR TARIT SAY| 79, SR 75 feoel-Hamg &
Tl dTell 4005/4006 foreadl Tadd Sl foh Ugel JOWhRYR I deicl o, d9 98 5T TISH ol
Hl off, W] OfF A 9 M BT WdAWe! acb [IdR R foar 121, 9@ | I8 ASET 10 9 15 €9
ferd | Tl ©l SHHT & SR AT ¢ & fQoell 3§ AAmg I& 1300 fhatHier &1 =1 a1
HE B ILE Sl XF Td o DI A $¢ He U¥E AdMel ¥ 5 fdeell & ford @ fman
STl 2l T8 fieelt & WM tgad-ugad foesdl TR 8 9 10 el faerd @ S 21 i
Ty 3R Al Sarer faerd 1 SRl 81 ST s el YOHhRYR b dotdl o A1 39 b Bl 12 €
e fadr of iR s RO AT M AHT I Tdl | IMaghdT 39 91 B g fb Fiamar
ASS W U ARG Vb, AR

* Speech was laid on the Table
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ye far S difes a8 Tl AHY W Gl Wb AT 3 U8l Bl B ARE GOIFBRYR AP ATl SITY |
Ife a8 W T B FhdT @ 7S F SNEG BN s feoelt & ford e a1 gwre § &9 o
T qTel 5 Xl AT FoATs G|

T$ SR OIS oisd & IHI i I Ud HIHl g9 Alh! Ts ATl I I g
T b YA I8 AT FHIG PR & TS| qedl IMETE B XS JaIDHARI Dl R/ BRA b [ofY
S SR P Y A WA I ST 984 SR 8] A S & Wl &1 AT TR 37USR AT
MR a1 @1 =<t 3aeaehd 8, il ¥eld WIch & Ufeadl Wi H AR Bl 80 Hlererd 3farat
&1 8, WP YAd WIeh & Jdl R® (el b, Jsde, ¥eer, e vd il grarerd
g, fTa ereTed 8, Yold Wied U 98 Bl ©, O 3 we 9gd U I8 ol ST ol S
W 3R W BTed W9 B SR 2, g9fey IS &1 99 9gd S’ 2

BIEl s & 99T 35 fhaMicy ol §/RI-GIEY ©1C X ol 3 < drell Udh J&

N UM o7 390 WY S dTel AR Wedl, I, {S, dRIUR, ARG, MES a9 N
AT A IS T 3R AT g Yol HFT ATT-ATT U8 T 8] F/R-GIBY °IS ol A Bl i
TRER ¥ Sien & fodl Weoal 21”18 Xl dgd &l |4 8 &l © iR 98 Higd Yol dA1ed
B TN B g ik N 2| AHIAd ATLISHAT Ig 2 {6 S/RI-EAE 91 BT U8 T XA
AT IR S 3R ¥ & HJAldd T N g A0 Tl Bl Bl AR fhar Sl
5715/16 fHeIS-3ISTR Ud 9053/54 XA U™ bl 2 fFe JANTHS Sevd el Wi
Y[ JeMeEle Ud ISl R Ua [Ha1 S| afer-emssisl & Hed e diell 573/74/75/76
RR &1 IR a1 R 4 e AT SR SaR ddb fhar ST |dbdl gl emsdis 4
SR Steer A 33 fhaier 7 ok 3 dFf IRmoRr mifsat emesist § 5 9 8 ©el aMavad we
T Bl SR AR ¥ YT & oma gt &R it @1 o gfaen Erf

2225/26 JNTHITG-Ceet DT TR Bl THI, WiuR 9 I(OHIG A BIEhI AETS,
U foeett & foU g 81 %@ 8, I8 gfaen arad Bl S|

RIVRT SaRM BT TR ¥Td H HIEPHR YRR YAd B SLAR.YH. IRIURA & AADR &
H foar S| aRoR H SLeTR.UH. Bid Y W aRIRA BT Dl oRaTS A bR BT bl A
T gl XId € qeqel ufshar &1 WMt 91 gH1 §, bac BNV GRAT D! 31 T ST

EESIR ISR
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gferar ¥ 7-3iIf$ER BIa” aRUl & oy sxfife g &xal offl S9d Verd &l agd
areel S Bl off, Uy St Nl A &9 O @ 916 I8 N WAl 9§ B & WA &F B S
TSI Xl AT §9 OM & d18 AR 39 e Bl I & A1 X ! 8, D Wier fear
ST |

RIS & A YD QUSRSBIAl IR TSl T SN bl

SICAUENIE]

qwg, foell ® aRexd dis BT T@d U UH-UD Grlldhe e TREQR A T4 Hithard
SEide, A ¥ AHITE BIHR Il STg|

SATEIETE BTy BIc, De, Ufetd AT HHeE, Yol Wl drs, 1 J&ATerd, .. T e
dIS T W T M arell B GiAET g el H HE-IATIS-SITIR-SHg BIbR SAEIG qb
gexife gerg S|

2225 ITSHIG-Tacell HIHATT BT fecell TgaT BT T UId: 4 q91 [HAT ST 3R 2226
BT Y foeet A 16.30 T WY |

SIQR SR Bl SMgR Rife & 75y W 5 fhAmieR Yo ogd & FHv 4 Ao
MBS Td HEER-SIMYR Bl ¢ A1 FTYR B TGS 3M-ST Feb T |

STTS-YeTTR-3METST 5 el 18 Bl JATME qI B S B Maggawal 2
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"t gei SREE (RA):

3T T QT goic I Al Bl ST MY off 99 IR IRBR WX 8l SN &l X g9 |
PO I AT AR B AT e I AW 2l

3T T H HE VW WM & O Vel I YH B B GgM DI Sewd gl ST 8
R ToRell O %2 € ST I GBI EW 2] < DI GRA Bl & H of Al AU H 9k
fRie) drepd Afehd B, TP Qe T o H ANhdle ba H Hag HR @l ©, i 3faHl
foRaRard R & gor gAY S R STUAT YO Thell W8T ¥, delied BIel &¥ B0 g¢ 1 gAR
forg Riee a1 ganm &1 a8l 9 o7 e guis 81 6 & s derd BRIt aiverasil 3 < 6
3M1ferep, WIS Td YRell & Hdg § AR WSl AR %81 &l A Gl 3o § IS gU € 3R o
H Ho BT ATAHAT BT Fad g1 SIRAT S Tl < DI A g1 3D B FHRAT B NdR W
FI G o7 & Bl & & o Fofd WeHl & T Al B e 99 & vy # a1 e
ST AR o S S A WA g1 WA YA #Al S BT Ieey U9 o @1 e <’ gl g
@ S T B gU A 3T ISR | Vel Gde wIfid FRAr Aed € O s gRen & forg @t
G &9 FHdT © i I8 FAgT gaEN &I dedl M 3R Id Jl & Jfd 3R FARIg
Gt B

O T & el goIC H Yold D G B 91 RDERER § SW Beay AMeR Rar # AT
FH S 7 Sarer e e 21 Yed & maffiedr § ST & IR IR N g 3@ @ Bl glelife
# A AAAT S BT D! AT U HAAT ORI Td R0 ToRd & Ui e 2 emHR Ht udhe
FRAT E1 MU YA BT Ioe T Yeld I M ot gl # enfie fwar g1 3men § eFTel Jore

TP Al YA ARG H Jos FelTd W DHEAM I |

1. WA ¥qd WA B SFE WY JUU A AR W SIEr Bl §Rd ¥ 200 9@
el Caclsel AIde &, fH o¥ & BRI AR AR & g AM-od &) 9d 4
ST B TR B A I Bfdeat g R <o-fagy F A o9 € R IR @l
STRIRT 50 o ¥ SmEl &l g A § grag & 99 R Bl g G99 Ml §
el A A AT W SR 81 YR A SLARUAIANGN 225 6. R BN Bl aoE A

* Speech was laid on the Table
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BIe-ud ad & fou ey O uSr gl WA ¥ B [WdIe, HIATR OH
S1.AR.UA. 3B & a1 R §xa H i 81|

2, 41318, 1. Bl 93 Bl W SRR €, Dy ol A I [depet & d.ams.dl. et & 8l

3. GaE 9109 T[T ORI FIF B O & dIa ABHaEE S &g DS of T8 &l 2929
JOTS-gSIal $ERICT i IATS ¥ Y 7.00 I91 TADR 10.40 Pl FSIGT UgAd! B 3R
UM BI 5.30 I T g9l § B fORM Bl & I EHEIE AP oiwls STl ALy |

4. TN gR&T BT AT & SR [T URG § yaRiced a1 € R g fefosw # & v
g & fUed v A1a 4 9ws ¥ qRd & 91 ¥ fedhe Td Ao fehe IR URIcI 48 PR
e T g1 R W 2-3 fherfier WY wWed Bl S0 9wt ¥ e Rfae g g
T g8 ¥ vacyd faar o %1 21 R {Ra ¥ IWE @ 99 € gaiced @ 48 ) e
T E| TR ATe] YA oG § SAUD HEH A AN XA HA O A AN BRal gl

5. TS H 3R O D I AN H SIS onf deldl & AR JoRId I Ao Frferiad ¢ar 3
eI B g3 o7 A B b & STaT & S AW B dTell AfgeAsll bl WAl Bl & A

@ gV fAepa st 2l

1, 2929 - 2930 - ERRICES ISR |
2. 9115 - 9116 - ATSI TN

3. 9031 - 9032 - Tieftem™ YR

4. 9023 - 9024 - Iﬁ')%l\ﬂgﬂ NEGIRCSSERS

6. qRA qHD Hifc VRINA BT RIS T8l & Al o o H MU AL J A HAT Sl Bl
3R BT g
T 2 IYRA S SR D qR H HT Sl AN ARG Xl HAT S D A G 8 99 W
&I < 3R YR Bl $© AR Glagr Fear HRRA|
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"3t Y e ([STUN): A Xl HA SN T Xl goie 9 SUANT I¥dd AT §, aoie # o
st 1 e H @ AT g 9 R A Aot & fe 7 e W @ i 21 # A w5
S Bl B A1 W GeEd g Sl Swei e H del ol fP Xeld BT Bl 3y A T BRep Sl Bl
Har BT 2l H AR @S S B gar g [ e B domyed & fag Yea sifderRar
BT U3 forad € A1 IR U A9 AT & b 39 DI DI DA A Nl DI Dlg A9 Tal BNl
3afert B9 anel § 9N 5 mfeal &1 oevra a1 3me1or Rasa! &1 Wielm ST

S gRGRE 7% WAl Farfl T 2, e WS 9gd $H © Ud Ble-BIC WA &
SREZECINISERECRIT

fafea & f6 a9 2016 # IO H REver #BTHH &1 MG BT & $9 Al H <
ISRl A T QA BHRIS HGII3H D 3T B FHEAT 8] Iooid Yeld W Pl AGe W =i
frar Syl IS & foY oo Yo e d9el orl € e g 7 2-

— IS IAT 2970, 8474, 2976, 9309, 9310 AW MfSAT &1 t.3ms. W, Redw= ®ier Iooi
eI BT fear S|

— SRR-SIYYR & IAAAIC H SEra (FTUS)

— HagEIe-Sood HIeX IS Bl sreiol § g5olT|

—  FANTEN ¥ STEHEEE-TIREYR Sl TR=R 0939 Bleils Hl 3evrd fhar Syl

—  HYTTR RIA WIS A15S fhI HaT 24 €S AT DI Y Rifh AT TR FIR-ILR T
T § U St W 96 <@ 2

— A1 Rao fehe WR AT R aTdll Dl gaR-Sooid & 4 § 9l Medl § s-Si
&1 3rgafer & S|

— 9l WAl W qrek YRBRR T A |

— SEIgT-9Hs (9020, 9019) H TN 2 iR Tl 3 DI &1 waw™ fhar S|

— SRR-GIUYR (2465, 2466) B ATIC WU far Sy

— a1 TRAUH (2247, 2248) BT ISoiT BIBR AT S|
— 3R BES (9305, 9306) ! U @Il S|

* Speech was laid on the Table
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3R AT Vi TIAR-HIITe ot w9 IRo § 9 = e 8, <R a& afe
I8 ! I dd Tl T T Bl

9310, 9309 i ToAYH H 6 TR BT &, 10 TR HF fHy S|
3TEHRIEIG-TRIYR 0939 BIeilS Dl IS ANTEl H &A1 S|

SG-REYR YR i1+ feqs aarar S|

RIATH-ATITS $eRICT BT IS aRHT I W 1 fA9e fhar s

XA TIE B @ IR FHIR b, 204 & d HA9 8 € Wiell TMQ dlfeh TR0 & &
AR BI AT # Ffaem 2l

Hex ST ST HHID 445 T 446 ST fh Iooid A HAgEE & 49 & 30 Iood I I
10.45 T XA & ol Ud ™ ¥ 2.15 TR Ioid & g Ferrdn S|

WreRlg Yeld WM WR al Rasep! grv b S|
S-S T8 ATsT &1 Aol &3 fadr o Sl ol

RAAH-GST-ThTAT Fieio RIS H oo Dl it T8 fhar a1 21 s w8y
DI S H IEJ gY ool Bl 59 URATSHT H enfHe fHam S|

Yerd URATSHIRAT A W T Y IS AT gelld & [ aR-TedT el bl
O @ S|

SER-GISMHR & 419 AlfeT ¢ R 3 el S|

SAR-QUI TR o o & o gfafed g S Ayl

aT-ATITed el TR Bl Ioul B $aR db g1 dalay|

IOIF-3GR W DA AR fdeett & folg 78 ¥l o I A1y

7T MRS ST § Yo BRAR S B ATTLIBAT B

EAR W AR a1 I (TFs)
TR W ISR AT SO (THAS)
SR A SH=TIRIYE T YR (TERI)
ERY TG AR IO (TR
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— oo ¥ GRIRAT AT 9IaTe 97 desl, SATeEle (TaIvN)
— NP ¥ TERIGT (PW UFEHH) T TSR HIUTA Iooid AR I, Hel, SAeEs

TR, G8RAYR, BRER

o= @ M & W dedid) <A ARl B 9 Iould A WU dife SEeide g Xel gl bl
o e A

$AR SRR
$aR AR
aR fgarer (Yadelt TariDRg)

ot AT 1 QiR v faegcfievor fdar Sies-

SR W I A e
RIFT M # 91 &I &war 24 3 g, offes mfeal # 8 & 10 &9 &1 g0 &, Mt
e 7 A TgrRit v

SAYR-AATIGT BT Iooid ddb 9G4 |
3IeR TS Y. SEAYR-HIT DI dlg] DR DI HIVT Bl ST bl gl oAfb 34l ab
EISEEEIR

TS AT 1279 SAYR-ANIET Bl IS qeb q@1AT S|

fUoel Yol goic B $© BIYUMY ST 34 db T8 T8l gs-

SAR-IoolT R SaR-AAT Sl orgl & fAgddRr b1 B a9 2009 H YR B Dl
e off oifet arft O &M 7 & /R Bl

ool Yot goic § W@ AT 3 Sf 7 38R 3R Sould W TR eI haRae hIoiad
TN BT TG AT o1 offh 3l a9 URATST &1 B Yo T8l gall ¢

3 H, # AR HAI S A SR BT g b ST H SWRiad A Bl Afqer qol

IRE B FE B AMMD Al XA B [IH™ BT FIAT MU <E@T 8 98 G2 81 9D |
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“sft orRTT R oY (FIRTR): g Yo ", 4N el IS Ared ¥ WRAR Yol Y o U St
T A B A S gy TE Sl de | SR Qe b AT {5 98 gurs Mg § ORI S sifdd
Qe fpar 21 U9 Wi g © P TedE H U uRadd @ W € ALY WRAR BT QW
IeHIV & gact AT 21 A1 e Y9G Aed T BIdS JAENS H Yed Ao W older T e,
I2 Yeld & Righdl & & Sefe-Yore faar| adam w4t #AEear ot offer @1 | off, wol &
S gdS A-oric ¥l | el U gl

eTd BT ol B AT B Galls, ATAT D AT T PR < H el Bl Tedsh [qu1h
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"SHRIMATI RANEE NARAH (LAKHIMPUR): I would like to congratulate
Hon’ble Union Railway Minister, Smt. Mamata Banerjee and Govt. of India for
presenting a positive , bold and ambitious Railway Budget for the year 2010-2011 in
Parliament. At the very outset, I take this opportunity to offer my gratitude to the
Union Railway minister for her innovative proposals offered to Assam and North East
Region in the Budget.

The budget outlined a plan for overall development of railways in the North-East by
proposing a master plan for development of Railway Infrastructure in the region.
Under your guidance, this proposed master plan for the North —East region, I am
sure, will go a long way in helping the govt. of India’s Look East Policy with
Guwahati as the major hub for railway connectivity with some of the South-Asian
countries. The provision of a trans-Asian Railway Network, a Railway line between
India and Bangladesh and proposal to start a State of the Art wagon factory at
Guwahati will definitely improve the economy of the North-East in the near future.

I also hail the proposal mooted by the Railway Minister for taking up the socially
deseriable rail connectivity for Lekhapani-Kharsang, Barpeta Road-Tihu, Murkong
Selek=Passighat, Nagnimora-Amguri, Rongpong-Ganktot, Raupal-Chingkem, Salna-
Khumtai, Sarthebari-Sansari and Jogiogopha to Silchazr via Pancharatna.

I also extend my thanks for the proposal to establish Out Patient Department and
Diagnostic center at Lakhimpur, Lumding, Bongelgaon, Rangia and Silchar Railway
Station on Health Front.

The proposed new Karambhoomi train to be introduced between Guwahati-Mumbai
(Weekly), special priority for expeditious completion of Lumding-Silchar Gauge
Conversion Project, the proposed inclusion of work of Byrnihat-Shillong project will
improve the connectivity of the North-East region.

The proposal for taking up survey between Jogiogopha and Guwahati via Barpeta,

Sarthebari, North Lakhimpur-Silapathar-Along and double track survey for Guwahati
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Lumding Tinsukia Dibrugarh Road the proposal to take up construction of Multi
Functional Complex at Dibrugarh, Dimapur and Agartala etc. would boost the
economy of the North-East region to a great extent by improving connectivity.
Though I would like to congratulate the Hon’ble Minister for introducing the concept
of Long-Distance Non-stop train in the country like Duronto but I am very sad the
North-East has once again been kept out of fast track railways. I would like to request
the Hon’ble Minister to provide at least two Duronto trains between Guwahati-Delhi
and Guwahati-Kolkata and include Guwahati as one of the destinations in the
proposed new Trains for increasing tourism in the country as the North-East has the
biggest potential for developing tourism.

It appears that only 4% of the Indian Railway Network is located in the North-East.
Notwithstanding the proposal in the budget, the historical gap that needs to be made
up is so large that a much accelerated programme of Rail connectivity is required to
provide the basic infrastructure capacity for the North-East to realize it’s economic
potential.

In fine, I would also like to suggest to the Hon’ble Railway Minister that she should
urgently take up the Broad gauge Conversion of Rangia-Murkong Selek Railway line
and also set a target for the early Bogibel Road cum Railway Bridge. Thank you.



284
09.03.2010

“sft wraber RiE (WEaqR): AR SO IR 79T St 3 Yol d9ic IR fHar g1 9ga smend off
B 39 ol goic Wl A We B Wi bl Usdl & b agd € e g8 39 qoie Bl A B

el

Teh IS T 3T dTell g1 9R 9% &b el qoic R 9N TS M1 QR ¥ g9 AT Ueh
IS B Aresit R aRATSI6H TR B Bbs 8 147

IE TOIC TP oI &9 qehal AT AT ¥ < & a2 3R s, Sufara &= o1 ear o
RIHR AR STl AfpsT QAT 81 81 Fh1 HAAT Sl (U ST BT AE T81 BIS Al oAb 84
HIS ARy TE T iR W < ar 1 IT B

W {HAT Sl A AU goIC WV H Hal b Il W IR S GHI A U ql US o
g Ue o= ueq| o Foid o 9T g9 A <1 € 98 AN StRalfid | I8 /AT Sff
HEN © AR FAAT SN Ga & Yo Ts AMID IARAMI |

T T AEING SRaId | o # asar g 6 9 &1 999 gfe ) <@d gg
TR fUee IR HHAR a1 AT &3 DI WA W ATHR TSI HEAT | Th WHR BT 3 81 &
T TS § JAHT AHTS SIRGNIA |

AR M T AT U ST B 3T AT & st 7 iR Wt ARIY 4 B YRt
TE B

<f g A1 <Rag fb faefad <ol & goil d 84 S 8dell W olfd Ima1 & 2l
IET g B @ 91 $¥R P g9alE od &1 Big W B A g TR @ @ R o
Fapel &l B 1 gHTT B Adbdl §l HEIeAN, 99 <9 § UA.SLY. B WHR oA a9 gHeARI B
ABAM & oIy TFpId IUSHROT (THLSL) o Ao a9l | U Wed 9o Be |l a9
ATl 37 AT BT S BT g1 AT T GHS ST R8T &1 GG WBR Bl AR T8 GOV
PHRIDIA T 3R T G & B § I§ HehY (& QR GHT vard § 39D B IR fordl T 7
3R 9 3R &3 § P! AT TARAN RN 92 Y8 A1 e & b a9 b PR gl
RfET T3 3R YR&T Bl TR e el fl| iife 7elear 6 99 § A1 Y YaicR 41 Xeld H D
B WHT 8 O H 26 ¥ O IR W vl $9 N { Al ARG 20 I H AT I8 B @ TE B
el

* Speech was laid on the Table



285
09.03.2010

IfS AHAT St U B YHA B WA H Y DI <@ Al Io fow@rs <dr b o § 90 ufawrd
WA I g HETS T

Yerd & fasra &1 a<i-gs! 9l # Y g Yol WA B 5 PHearg SR AT WIH H 16
I 18 T oflsc 8! gl I8 THROIN] oise & W9 § HT1F 40 dic BT dod U1 37T T8 o 1 T <&
gl

IET H BRI BUAT Bl AN D It o B 8 39 Il H Abel BIE-BIE 984 Bt
g Sl 9gd U R Bl 21 Ud W TTAd ded WY gHedl dI S § |ahl gl dfe urion
gl ¥ Il § < Y A B FEN 37 gl BT STANT B @ 2l 40 dIC B Th THROI
drse A1 ST TE o U1 @ § AR Y B & 2 B AT IS IARardd BT Fded e
gl

# fRT &3 W ofdl § 98 HEIdIvd &7 SfSlal & e W 8 Jue iR s &l AR
I @ Bl TAIT. B ISR 7 q8 FIAYR H JIeaH A YA I B RATAT B AN BT T
{5 a9 & &1 fUssud R BNl Xed & fog ff I8 S BrieHs gl gl Heledn St 7 S o
H 9 H 9 I U8 TR W AR A 26 SIHT H GEY TR R I8 S B

R HENl B qE Al O 7 BN AN WR SHIAR-YWs TR R B fear ol gqwre |
A9 Q3 I8 ¢ Ta & ¥ qw H R f N9 W 9ot W E ST 39! MR &1 wfoerd
IET AR T WA F TR T 0 B o N 76 R T ¥ qoie #, B 9 T8 A
MY T8 TRIG YT BT {1 3T geleEe 9 Io™ &1 oy & |

gorerEre H fhul 7 5 AT el SR A SMYDT BIg M <A € § A1 BH BIg IMART AL
gl MU gAY M SAREE A Al AU, BH DIy MMURT T8I cfh SR W AR Al A
HRAI B A HH A TSI BT 899 7d B |

# aucs AErd W [ITArgdse HAl HEIGAT BT € P HRAl dledl § b o H Sl
TRIE Y A 5 & STD! AU BT URIeE R 5l

TSl | HIADI & 41 ol dlel TRIG F DI ARUT 81 TIRBR H A1g 8 Ui
3R T-3 # 22 YRR I8 < B Aad HH AU drell TG I &

AR A Tifed & 9 Ta del IWE A DI SNFURT § 27 YK S AR A
TETS B 9 TG R T IAD! RO T 32 IRl TE F THR B G Fol Tt W
T T MR T 46 TRl ok o e o & fou § Ry IR 9R W@ g IeAR IS




286
09.03.2010

TR T IHD! AR 8 52 Uied | #EEAT ot 3R Al TG U § G HH AU H Ao
@ € R TEAR & WY A Faer il # S aedr g 5 aw e 9 ¥ ek e
ARG IR a8 omae fham 281 ST & Yofd &1 e @ g | oF 98+ 3§ |§gdn
P T 2l 3T S &F & B BT AP W Bl NI A MU T B s ¢ Bl JATad
SR H JWs D 919 qA |

< H IS URacs SEi-ST8l 81 © 98 Wi Xed & [l U 91 ARl 81 37U Hed © (b
3N b Tl ofhd Hel T Hel od WAfFHar a8 S B AR W aRaAToel @1 faf=d
HRAT BN S &R faprT & oy aaeass B & W-AY Xl & oy W dwan 8|

U & U Heayul IRATSHT § SIAAqR-Tifedr 5 aRac gRarsH1 et Hia ga.8LT.
IATBTT | W A ot 3R 110 B BUv H1 AR ft gD v & WA ol Ig aRaoEr ®
e quiar & A1 & SR Ud yd A &1 Bt SR S drell Ml b1 273 Bl B g HH
TT HRAT BN SHDT Aded © Hrel BUY @ o DI gfg ¥aad I B8R, AT H T FAMIOR
AR A XeTd Bl 9T B RTAeD! 3ATST Xeld Dl g€l Iraggeh g

TS U AT AT Qe 1 RIpR &1 511 RIS Y &1 I8 qRATSHT o et
ARG fAere & SR AT T 850 HRIe o Al SATET B gt 2l Ag RS AETe e dfed
Hqul gdt A gew & B BT axaroh Wierdl|  offe VAT #e@yul gRATSHT BT W AT 70
Fre Ty H AR & W ¥ 2008 F v A7 8N el S A SR H Aiwon @ off 5 3w 2
aut # qof x e Seml ofed 59 Afd @ a1 ammR 10 ant # W I8 @ @ @ Ao
iy W AW 7 6 g9 forg wafa i &1 gragm &R 59 2 ani § QU R BT I B

# XAl Sft 1 g =edr § b agd a9t W § @y} § §Uurl [ € ot a6 |
I8 e © b SR | HADT B ol a1 IR b el o <red |

SIAR A FTAR & 9 T ¢ B AP Magdhal ¥ A AW & IR AR 3 81
b AL YKIAG el dls DI Woll AT 281 HUdT 34 WIHid 7 Bl B BN
IR U AR &b g U Wl ¢ Bl AELADAT & AT HeThIedl Vaaud Bl & faeell &

3R SFIARR T IGIAT ST Ahll B




287
09.03.2010

Al SR SIaeyR AfEd STH-UN & &3 H Al dwi odf & ¥ & fog 9§, fahg
T SR S oA AT 9WE H U foT 9o @1 © 98 W O U] SR @1 3 39 9w H
IR &7 U< R & Q1Y g g el H

ST 20 WG &) IMMETE dTel ¥R SR 7 fIwa ufig wdies wrdt #emare ¥ @aRar
& 9 AP < T MMaeTH & orad oy Yot vt gt | & faemme 2

TEd TSI IR FIAYR H fI8R iR IR IS¥ & ANl B 8 AT IR A FATREE,
BRI Bl gY A @b 95 o gl Al & foly S 5l

T AR A SGAYR W BT dTel Al R 9 AU IRAT B Dew AR S © q8l
TS G&AT H g Wiz YRR O 21 37 TIAYR-SIYR o <l TSR AP d@I i ATaegehal 2l

IR ¥ BRER TAT SIEaqR A [ S & At STt e smaeas ¢

# 3T qqrET ArEar g b AR H A B drel Herdrell WAl bl feddyRA
forg et 37 7 B9 & RO ST TRHT AT AR WA W VS QT 4d Ugad M @Y AT
D FGA HRAT BRI B, I A RIS 81 3 SR A I dqvd & oy SaeqR i
TP o IS 2

3ch WA R |uch 2hifel o ufdfed et Y&t 8 fbg Saayr & faeell & 4= e areil
T Hifd 3o i e H 3 e =l & vl N ufafes fdar syl

# 7Har St 4 el {6 el 5 a6l 4 #9 91 &1 § & SR R 757 A8l WM
DI BAEIS DI qOT W AAT HOYRT T DI GG ALY AT R & 9 H [qpiaa fHar S|

AR B AH-UN PV WIE W T R 8 Il A & Wi WER R 3 A
ggd 91 AT H &F B SFAl Bl o B Ford RiRien A foeelt # SEeyR S wHy Medr
TARIIRT bl IS &1 ST T SiRebed 3iR HE VRN @& oexrd Wi Rrer # fear o
ey

# MUPT I A 6 59 AR el 1 Az@qul @M 8 S8l W 91 e &x
T 3@ 2 3R F8l TA.E.5S. @ Ao W B gHl § /iy ARG S d6d §U d1d DI SEd gY
Racilell YeTd Bresd WR e 3aR sl A1 3fex fasT g S =y |

TEAR B SUTRY &3 TINR WA W IE JAGW Yhad T0F & 30 WA W
HEIDINE, Xardd, ATRIYS, FARDCDH ST Yo A SaaqR a1 fored Rdt & wems faa
EiRIECIE




288
09.03.2010

# Bl AT g b RIERT WM & U ol §3 AT 124 Uobs YA Xold Bl & e
QTN AR A YRA B alell A & [ERETT G AT BT ARET D [0 SR AT
P AT HARIA 9 3 A9FN A G e fe o Burg 2 HRET RO B &
fpar ST =Ryl

SeaR et # & wegRr () o Feaqel weE § el du TRDR @ STeddqR

SR TR BT SIS 89T 3aed gl

TSI AT H Pew (PORI) & AN SEAqR H € 37! o@d gU SEAYR ¥ Heo (POR) B
foTQ vep e o T STAyR € T8 39 YR & & (oY AdeIRD W | wgaql B

# 1 wEar g 5 AR Y A= wwar S S Yed @ wem § sw @ fUss, Sufed
&3 & AP BT Sied @) a1 FE W T, I W IRAMNS W0 A 3 IR gY A g9 A W

SR &7 ot |




289
09.03.2010

“sit ffdrerer R (emEetEigR): # Y g9ic W AFHR N HA S P e b SR Arel
gl A <@ fh Yol qoie # AT Yot @A gRT SIR gew B fae gfen < anfey o 9 e
& W Bl H U WG & YMEWEIfR, STR UG¥ DI AR AT HA S B FeferRad sl
DI AR RN WU H e e s g-

3MU §RI Xed & IS 2020 H AT A YR ASRHEAT B g7 BROWEE db NeTd
AT I8 S|

TS AR 4315/4316 DI dXell B SIS YMETEYR q% IQHR I8 4 g9 gl S|
Bl A o qdl (fRARRY vaRaisr) &1 gevrd fopan S|

[AETRur & BRI Ao AR Ul fhar S|

ST WRAT 2011/2012 RIS HT Se1d ATGRYR fhaT Sy |

AESTBIYR (TR UaR) Veld e feawadid e # dfsfad favar S|

qreg A AU Ud SEIes S wrewieiqR | wniud fhar syl
ey foil weifdeneay 3R ddh-ie! Ud YdeH IRAE &1 W1 &I SV Ao § g
S Y R

CICMTR 3FTHR (8103) &1 Sexd AEWIBgR H far Syl

2557/2558 75 facell I OTRHRYR P Sev1d AEIRYR 4 fhar S|

* Speech was laid on the Table



290
09.03.2010

st TS wed (WEWIN):  SNTERUNY S7eNeT HEledl, 1591 dld |HT & GEX el goc H g9
Gl AR i BT AiepT ATl swferg # Sush! MWK gl el H3T ARG FHAT SN Bl XA D
T Y A g9ie gl § W U Afgen gl oreder oy i U Afeen g1 Nt #Al AT Ue Afgel g
ufiue @ ar W U Aften g1 wigen qufdaaxor seiget & w1 ?1 Yo W= T aften aifeh &
T ¥ AT Yol GRET del HHAT B qRE HUlgi (ST Hreb Afeelt AT D1 GRarm H GIR B
B A i <1 B a1 G gl Afeersi & foay faRy et Agqfi fae @t Yt e
3R A Ao URATSIT ST UIRH, HaR & AR DI IS T Ud WIWR Tl @ [ A guf
g I qdl W AEAYUl R WIET &l e SEi Yot uiRAoT & fg gear dRRefl Ol
&Y [hT URAR H A T bl Al DT LT W Feaqui 2l

Y ARA BT [ TS I 2 AR R B Yhdl & 7Y Sias ¥@T 8 3R W fJwa 4 g
TR BT a4 I91 1cdd Bl

A HAAT S S 2009-10 & FOIC P UL BRI T H-ATS! AR AN &I a1d DI 3R
T Td oY gfte A W Heol @ Iaxdl 7 &1, ifhd AMID GiedhIv | ITdhT BRI IAA]
B! G SIR-SIR A M0 SOl oAl & i I8 YIbx g gU o, Wfhd 3 ad R @igerad
3MeY H IR | T H 3F goic b A IR uiEd W H AAGT S BT e MHG HRAT
EIESIE

W] TP A Ueq] ORI o od 999 431 98 o1 8, 98 § 9MIfvd Savardd|
gl HIT THDHAT B IAMELIGAT DI [T B o fy aiftrioues amvuedr € GhAr TER Bl
TMEY?  SFAAT AT AHTD ITREIId Uh Aeedqul Use] 78l i1 d1ey? # d1& arel Bl A=oie
M TR e FAa A &1 §l Ife dusar 78 Bl @1 9 & oy faer dwa T el
afe g9 faera @t ufthar ot aRfer & @l &1 enfiel T80 S @1 fadry 74 sfibs) W & et &
ST 89 39 YR &1 faar =8t anfeu]

* Speech was laid on the Table



291
09.03.2010

v HAT HAAT S BT H Nl goic B gER US WA ATHNT BT g GH ..
"IN T BART e ¥ BN R <9 o1 e Bl SAN ®H ST 9o oifid B1 BAR
AR GO 81 §ART w6l WUDHdl & SRy < Bl Yhyga | R 2l

N HAT HHAAT ST B AT [HE-HE W AR DIF-BH R a4 © Ud fHA-fh Il )
SIR A a1 § I8 39 FoIC W edid Bl ©l

AT ST BT gole ¥l qoic T8l &, 98 RId goic W T8 81 98 oI aoic 8, R
P Uh qoic 8l a8 SF qoic Y PR @ AT a1 o o1 fb drer @t Rl - o w3 dmer
BT e YA IR L &l A WA & E fF F Ale I B FeT | g AT pIAGET A g 39 IoC B
W I~ R 1 B I @l it 81 I8 Yol g9 4RI & Xl HATAT BT gole T8l oIl
f B iR Q.vA.H. B &1 TS W arsdl oSl & W4 H arsdl gaTl JoIe B

el HAT HHAT St 7 dIS 2020 B A1 B gl Afh A Fole G 2010-11 AT &S
® AU & IR gAd] O B 8 died YA Bl 81 $9 99§ Hedl @1 el W
T TSI BT Vel SIS B Al STERR IR AR &1 <lfps F9ar St &1 I uar enn & et
@Y 3 TeRIT FAFR T 8, AfT W Tah-ger @ T8 e o €1 W oremer o, #
HE AR g P Whd wee! qicl, e IS Feel, |daul, FaaHdel & e @
qeToR 8l Y& AT & $9 golc § &9l bl 28 Yeiedl qer aRAeHs &t | & 2 8k
ORI Dl A% 8 M @t A & T 81 $/H HAAT Sl HHAT WRA & (= ISl D1 el 4
ORI 3R g9 A WP IR I[ORI ST (A DI 9T | TSU 8T 8, I W o Jfaumg
e et it gl

ORI ST 30 Jolqd TR WIRA BT U WM SO &9 1 gl ORI WRER 0 s
DI XS FT SHIEA S U ged 3R gl R Bl gl W SS/hR Sl &l JAerail Bl
QX1 HRP AR DT WRAAY H TRR a9 IC Bl SOl BT BReb [ot-fifeT doll 4 31 93 <&l &
a8 WRAAY D! R ST ST 2

39 N dolc I MG, FHMT S gfte I <@ Sy a1 =nfie T8 g1 S99 S dl &
sreTd fig 8l Bt foarlt <t €1 ORI & WY B ARBR BT I9AT S A8 3l SHP
gfiifde 59 qoic 4 wsar &1 fUBST @l AR 9dl @ S YOR agadl Y Sioiia 3R
v faepr @ dfd AWl @1 39 goie | srqwn a1 81 S & e & g Bl A Fole
forer <& e, U o g




292
09.03.2010

ORI & Y gt & AW M9 d% olfdd IS 21 AP DS o SUI g9
goe H T8 @Rl a1 21 SR W ulRew Y fead Bl g9l Bl Usdl ©, olfhd
3TEHEIEIG I UlTaH! Yol &1 AT BT Goll 3ol db ol (el Uil 8l SHH Uemdd |
STET IS @Rl <t 81 SEHeEIe-ToRId Nl HATed Bl IR e H qad g9
¥ &1 8 3fR SrgHerdTe UfPHHl Vel ol el Y § Wohdl ©| Fifd q8 ufeEH Yo
@ 919 gedl 2 iR AT TN W X WA H AR 8|

3TEHGEIE & Yol UM il DI HH A & ol AR AN By a8 A A
XY BT fAhTT B89 A18d ©, ifchT BIs ol HeH Ao db 8l ol T g
fiee goc # OIffd &g Ymiedl # g, seHaEe-gas © drd arel 8l g Ridl Brg
afRaTSIT IR # gRyel T8 S|

3EHEIEIE ¥ DI AfcchaRd el Bl folRe 3§ SISl Sl A SRR I[ORId Dl
<1 feran, oifde s Y o=t @) 981 Sad |

HAAT S gR1 U9 fhar 1 I8 dolc WRady &1 Wi iR fawm & gfe «
feme= 3R srEarRafa® 2l [oRd & e DI e a1l Ig goic ORI Bl STl Bl
3remsif & fauvid 2

BAR ORI ® HEHA! AT R W A b qAldd X b el
IHRCFR & e § gRomH uRacs @M & gfte & 39 doic | @Is gwomIaa
T TS BT 81 W WA B S BT BRI 2001-02 H 24 AiiwE ol Afpd a8
HehR 2008-09 H 20 Wfdwd & AT 8l g9 ¥ e Mporan © b <w A wrer A &
uRagd & folg Yo 3@ &t favawiaar # w9t ARmae omft 7 ok s gfwdic # agrar aman
gl SHH X IF DI 3R AMH W BRUYA &1 3HD! Sieb DA & oIy Vel ShRSFR b
Jeas @ o "Farfafecfea Red iR A3 Y R Us BIC SHIY HHS B TS
AT Sifart gl

Yl HAT HHAT Sl b qoie H qLdLd. Hied W S, JATITS, HIoRl, BRI O Ayl
SR DI N AT W Sired dY BN B g G ORI & 1w f2di & Raarws gl gafay &




293
09.03.2010

T el 2 3R 19 JoRE & a1 IR © Al 399 QLA a0, Hied &1 e FHel I 37 1l 2
T TRIR Yfd, SRt 3fiR Qe T arern 333 2

feeel-gs & BT HINSR ¥ I[oRT BT ZFT 40 IRed 21 g9 dagg it 10 ficed
&1 A0 B aTell 8, S| ORI Sl SUel BT Sidb T8l o

JAH YT Iolc § Xl BT Dls BIhd ol &l % §9e &t IoHia &1 Bied 21 R
Uigfore wRd & Bl TN-T IO I B wAged e @ el aRa g
STOfGT & YT B AT HRAT! 2 SN ST BT BRI & foardt <ar 81 aRarsrHmsit &1 9t
RIS IIRYT 3R ORI & AT Xl AT BT . ULY. WRBR Bl AT AR(baAE Sl GARATD o
Far off, ferd # IS A9 A, S0 gaval, daoel [ddHrasl @l el gEAel|
S 1 AR difefea BR SaaHe|

7 iR T[ORIG & B Ai¥al 1 IORE S ¥ AAAI A Afdd AFel g4 AT H H190r 3R
faRad WU & o I, oIfhs SHH BIS AN AT I 8l AT =l

IR ORI DI F9AT St & QHT goic | DIs aH I el ol gl SR I[oRIE B Sal
3T N FHETRH BT - B H B DR DI AR A oy 96 21 7 o e &3 &
afaffea St g S8 B8 U9 9 <8 o

T ARG 8 ATTDHI AFDN B [T ASATN IR ORI BT I91 gowId, Heh, 3Msa
R g1 wgrom e & I3 we] H VBRI &1 99w g9 wrsy e, S |rar &1 erfaaverd,
AT DT T81 HGRAA AREMR, VRIS TR dSTR, DICANCIDS], IgaxIoil ATAER AR
3T TER AR W IS §U ©l HSAN X ST ORI Bl IS ST S 81 SR ORI
DI 7 X AN UG BT § 59D dN H A IR-IR N HATAT Dl folam 8-

TR, ST, TSR, HSATN I I[P AR ¥ XA DI 3R aledl 8 e I TqR A
R B Y RO BT XSt Bl ATqehDh B

ATV SEHEIEIE & a1 § g FIeiSl dlgd ® Aaegdhdl Bl

3EHaIdTE-faeell Yol ol WR Ugel W TEl ol ol & AR I91, RigyR, il d Hallal
Bl ST BT PIg ¥ el (e o

g 3R ST ORI A MBHSEE W IR Behdl MSAT AT IR I Il S1g ar

SR ORI B ST DT oW et e gl




294
09.03.2010

TRATON IR & 91 Il J8l Yol a9 § 19 DId WA 8, offhs SIdl &l 7 R Uia-

AT DT M DI AR gl ALATON T IS BT | 21 Gl 2 3R A 3T o,
WIS 31X MY BT ST dTell ¥l T BT )l 21 S AT SISl B Iarst
ERSIKCARCIERE R

ST, JEHSIETE MR UTC-3IZHSEIE & d1d Sexie! MSAT el Bl STRd gl
HE-HAT-daRISN IS T IS ATGA-IAH TRATT DI ATTLIDB B

A0 SERSN AT & g 98 Yol 9yl oM &Y savdddr @1 saY "Rdon 3

T B RIS, BT HoaR el Ao |

JEHEATG-SEAYR, ABHCIG-ITIRI, SIAYR-AIGT Sl 8 Yol URATSHY Xl FATerd Y& B

ST %7 € $9H SR ORI & UTTqR, Sgil, FSATUN, Hellel Dl RS [T Sy |

M TR ST ORI & IR BT T & STb] W B Xerisdl B Jlagrd s ab
T et B E1 STd IR | W |ren 9l

RS IR-AR <& A Tl 8, i STEHIEIE 3R MM A X Bl Uh 8 I & 3R
HITIAT b1 AT &b BROT A At MeAT <& 4 =ercll €1 Xl HATI (0 WIH-UH DI oA
fTa=T TR BT § sa-1 fIdr XAl Bl 9HT W I bl el dRdl 2l JgaR I8 © b
HATGR HAAT DI B HOGA M H Y AT TR T a1 81 JANBRI & ol Aqd Il
BT STeg ¥ Sfeg (U HISTel R UgaHT BIdT & 7 b AT 1R °fedn Xal |Ioi &

1 A I AT, <T@, A LTS WElGAl AYD HIEGH A XeTHA! HAA Sl B A & g
IR AT AT § o AAAT ST BARY Gl 0T UR HREH W Bl el Hail| - JR! a=yare]




295
09.03.2010

"SHRI SHIVARAMA GOUDA (KOPPAL):
I welcome to budget but railway Minister said I look after every state, district
concerning and kept them to happy but story was different madam railway sis life line
of connecting people to rural and urban areas, common & poor people wanted to
small requirement but railway Ministry neglecting the what those want.
Koppal is my parliamentary constituency and Maheboobnagar and Ginegire
working is very slow and not given importance, from so long time.
Last time railway Minister said every parliamentarian get one upgrade or one
adresh railway station but still I am not getting it. Railway yard- there is no lights
no accommodation for loading and unloading. Major problem for demiurges
charges at Koppal station.
I requesting for introduction of day train between Guntakal-Hubli intercity train it
is not proposed in the budget. Madam there is no trains after passing hampi
express up to 3 pm. Train lines are remain idle without passenger train.
I am asking for stoppage of vasco-Howrah at Koppal and Hampi express at
Banapura from the beginning I recommended to stop this trains at station still not
at. This Hamp express running between the Bangalore to Hubli this train running
connect with the four constituency Koppal, Ballery, Raichur, Gadag and train
running connect with the four constituency Koppal, Ballery, Raichur, Gadag and
all V.I.Ps like state Ministers, MPs, MLAs , MLCs traveling, but with only half
1 A.C. coach. Some times all VIPs are traveling of 2™ class. Required full 1%
A/C coach.
This train lines useful only nine merchants, traders, and high profile business
people, not for rural people and common people, Madam all bogies are so many
year old this bogies filled with rats and mosquitoes. Not maintaining properly.
1) This budget has not given any new line, doubling, new trains, passenger train,

gauge conversion, extension of trains, new lines serves, for my constituency.
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There is no second platform for children, women, senior citizens. At the time of
crossing train it is very horrible situation to see. Without great difficulty to get the

train and coming out the train is also very difficult to the passenger cross the line.
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*SHRI GANESHRAO NAGORAO DUDHGAONKAR (PARBHANI):
I would like to place some important demands of the people made during my tour of
the constituency by giving representations of the problem faced by the people.
Following demands may be considered by including in railway budget-2010-11so that
people of my constituency find some relief:-
To make the budgetary provision for time bound completion of Akola-Khandwa
Gauge Conversion (MG to BG) at Warpath. I would like to place my region to
complete gauge conversion from Akola-Khandwa within a stipulated time so that
it covers most of the undeveloped and backward region.
To make provision of double railway track i.e. Mudkhed-Parbhani to save the time
in crossing railways as it is heavily loaded track.
Integral coach factory at Purna should be established as the ample land is already
available there.
As all the officers are shifted to Nanded Division making ample land available,
you are requested to demand diesel loco shed at Purna (Jn.) as the infrastructure
required for it is already there in addition this following demands should be
considered:-

a) To make the provision of rail factory of spare parts of the rail at
Purna.

b) Railway Staff Training Centre should be started.
Adilabad-Parli double track should be laid down for transportation of coal. As this
line is commercial.
100 coaches be allotted to Nanded Division of SCR.
A “Truck on Wheel” project form Mumbai to Hyderabad be provided to save diesel,
time and truck traffic along the roads and avoid accidents.
The ‘Bye-pass’ should be made at Mudkhed (Jn.), Purna (Jn.), Parbhani (Jn.) and Parli

(Jn.) to save Passengers valuable time.
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Passenger amenities like water closet, drinking water and rest room etc. be provided
on Platform No. 2&3, Parbhani (Jn.)
At Parbhani railway station new restaurant and two canteen on the platform should be
opened.
Following new express trains should be introduced:-
a) Nanded-Mumbai Superfast Train (Shatabdi Express) should be started.
b) Nagpur-Solapur Express should be made on regular.
¢) Nanded-Pune Express should be made regular.
d) Nanded to Secunderabad (Train No. 564) should be extended to Parbhani.
e) Nanded to Pune Express should be stopped at Manwat Road station.
f) To make the provision of Passenger Reservation System at Jintur as early as

possible.

Modified Diesel Home Locoshed at Purna (Jn.) :- I would like to emphasis the fact
that injustice is done in my region to Purna (Jn.) where steam loco-shed was located
as it was a Central Place to then MG Rail line. I come to know that such steam loco-
shed were also present at Kazipet, Lalaguda, Guntkal, Gutty but they were
subsequently converted in Diesel and Electric loco-shed. I also came to know that
these lines are electrified and these diesel locoshed far away from Nanded Division
(about 350 KM).

Management institution/technical institution. It is learnt that ample land is available
at Purna (Jn.) and there is no reputed management or technical institution on the lines
of IIT/IIM in entire Marathwada region. I hope if such an institution is granted it will
definitely remove the educational and economically backwardness of entire region.
Model Degree College/Kendriya Vidyalayas- I also urge upon your authority to
sanction a model degree college/Kendriya Vidyalaya at Purna (Jn.) to avoid the
inconvenience of thousands of migratory railway employees.

I request to Hon’ble Railway Minister to consider these proposals for the development

of Marathwada region.
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"SHRI PRALHAD JOSHI (DHARWAD): Indian Railways is not just the Bogies
and Wagons on the Wheels nor crisscrossing of Railway Tracks and Railway stations.
It is a personified symbol of National Integrity and a vehicle for bringing Socio-
economic transformation. This golden view should be kept in mind by Railway
Ministers while presenting Railway Budget to the Nation some of the new trains have
been given big names like Matrubhoomi and Karmabhomi. But it seems during
Lalu’s time only, Bihar was treated as Mattrabhoomi, while during the present Rail
Minister only Bengal is treated. Matrubhoomi, if one look at the huge budgetary
allocation and other bountry made to Bengal. That is why now new slogan 1is it is all
for Bengal and baaki sab Kangal” In the zeal of entering writers building next year

the Rail Ministers eyes could see only Bengal look at these proposals for Bengal.

- Metro facilities to be extended with five new Metro Stations with an eye
on civic election later this year.

- A proposed sports academy in Kolkata.

- A Rabindra Museaum in Howrah and A Gitanjali Museum in Bolpur to
commemorate the 150™ birth anniversary of Rabindranath Tagore.

- Shambhu Mitra Culture Complex of performing arts and a music
academy in Howrah.

- A State-of-the art advanced loco pilot training center in Kharagpur, in
advanced railway track training center in Beleghats and four multi
disciplinary training centres.

- A center for railway research to be set up at I[IT — Kharagapur.

- A Diesel Multiple Unit factory to be set up in Sankrail.

- A refrigerated container factory on P.P.P. mode in Budge Budge.

- Special tourist trains called Bharatt Tirth to start on 16 routes.

- Ten Express trains, including two Duronto trains.

* Speech was laid on the Table
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- Kharagpur to be made a world-class station.

I wish her every success but Matrabhumi India should not be let down in
appeasing Bengal people. Rightly or Wrongly, I had expected and same from
Muniyappa ji to Karnataka but to our utter disappointment, as Karnataka is not as
lucky as Bengal. I think he must have been happy for the reason that all through the
Budget the places of Karnataka appear quite frequently may be it is for survey or new
lines or some other projects look at these features.

Out of 114 new routes surveys announced Karnataka places are features in 13
routes. By any yardsticks this appears a bumper bounty to the State. But the very fun
lies here.

They are only surveys though no expenditure funds earmarked for survey.
After all they are only surveys and made subject to approval of planning commission.
I would like to ask Rail Minister what was the necessity for announcing these surveys
without approval of planning commission. This all remembers me a phrase as
eyewash.

Here one contradiction or a discrepancy that appears is for Karnataka new
route Tumkur — Davanageri is shown in the socially desirable category on page NO.
26 for survey and at the same time finds place in new lines construction under cost
sharing and P.P.P. category on Page No. 34. Which is the ultimate one I ask Rail
Minister for clarification. All these new lines are for survey but all subject to
planning commission approval and under what category these lines will be
constructed and is not clear. There is one more lot of new lines survey under category
of requests made by the concerned state Govts., which are 65 in total and Karnataka’s
13 routes are included. But again these are survey only.

In the new lines category under 1021 km., length classification Karnataka’s
only relief is Bagalakot — Kudachi which has been included in Budget and free from
any conditionality like approval of planning commission.

Why I have mentioned this list is just enlighten the people how these all

projects are like the things looked in the mirror, as they are not capable of certainly
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being implemented, and how this budgetary promises may remain as promises and
hopes only. The budget contains such large list of survey lines but nowhere in the
budget the earmarking of money for these surveys shown.

Four types survey and new lines are mentioned. Under the socially desirable
connectivity 114 updating of surveys about 55 surveys are mentioned under requests
made from various sources. But as I have said for these survey there is no earmarking
of funds mentioned.

In page No. 34 of doubling of lines and 19 constructions of new lines have
been mentioned on cost sharing and P.P.P. basis. But what is the cost of the State
Government, and the Railways and which are the projects that are taken in P.P.P.
basis it is not elaborated. It is full of uncertainty where from the funds come it is not
known. In my opinion these projects are shown just for the eyewash of the people or
to give some false impression to the people of Karnataka to show many projects have
been taken-up which are mainly depending upon incidence of private partnership.

I would like to draw the attention of Rail Minister to her reply to the Starred
Question 102 on 4™ March where in it is explained that there are total 306 ongoing
projects are cost of which is a whopping 81000 Crores required. It is admitted in the
reply that due to paucity of funds the progress of most of these projects is slow and
railway is trying to bring funds through some of the non-budgetary sources. When
this is the plight of earlier projects what happens to the 41000 Crores projects
announced for 2010-11 only Rail Minister knows.

In addition to this there is Railway vision — 2020 document unveiled in
December 2009 by which the Minister wants to take Indian Railway to 21* Century,
even if a decade late. The key to achieve this document and more Rs. 14 lac crores
said to be invested over the next ten years. Which means requiring an investment of
Rs. 1.4 lac Crores huge amount and where from this amount is generated only Rail
Minister has to explain. Otherwise this will be a project on paper only. It is
important to note just now ambitious an investment goal this was at a time when Rail

Minister seriously questioned the famous profits claimed by Laluji during his time.
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Now again coming to my State Karnataka just to show how less budgetary
allocation is made to South Western Railway which covers most the State, as
comparison to previous years budgetary allocation for various ongoing and new

projects as well as Railway Operating activities.

S.L. No. Year Amount (Amount in Crores)
1) 2007-08 780=00

2) 2008-09

3) 2009-10 857.18

4) 2010-11 725.12% Less 15% compare to last year.

The above table indicates how compared to last year lesser amount is allocated

and again Railway Minister to explain it.

I will give one more detail which indicates, that among 6 frontline Rail Zones,
Eastern Railway that covers West Bengal grabs the major share in the allocated for
the year 2010-11.

Amount (in crores)

1) S.W.R, Total allocation Rs. 725.12
2) S.E.R., " Rs. 1096.93
3) Central Railway ’s Rs. 1142.97
4) S.C.R. ’ Rs. 1656.28

5) S.R. " Rs. 1539.49
6) E.R. (Bengal) ’ Rs. 1994.50

This Table indicates how S.W.R., gets meager allocation and E.R. get a huge
Rs. 1994.50 crores. What is this called in Railway language Hon’ble State Railway
Minister Mr. Muniyappa only has to explain, who belongs to Karnataka. If this is the
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kind of discrimination when all the projects that are ongoing to complete and the new
projects to take off.

Now coming to the introduction of new trains. I had expected due to good
offices of our Muniyappa ji, at least his time we would get all the new trains we had
sought for, I for my constituency which is the second biggest in the State [ had
demanded one night Express Train each to Mumbai and Pune and one to Hubli —
Bangalore and another direct train to Hyderabad. This was the long standing demand
of the people since a decade. But the demands to Bangalore — Mumbai Trains is not
heard once again but a By — Weekly train to Hyderabad is given. But unfortunately
this is done by de-linking Train No. 7416/7430 1.e., Haripriya and Rayalseems by
linking which we had earlier a direct daily train to Hyderabad. The result is we are
now deprived of a daily Hyderabad train to get only a By — Weekly Hyderabad Train.
This means what is given by one hand is snatched by another. Therefore, I request
the new train i1.e., by weekly train to be made daily or if it is not possible earlier
linkage system to be restored. This is the people’s demand.

I also take this opportunity to request Hon’ble Rail Minister to do this and also
to fulfill the long standing demand of new Hubli to Mumbai and Hubli — Pune and
Hubli — Bangalore direct trains.

Railway Minister has made it clear repeatedly that rail will not be privatized.
But I would like to ask her that what does her offer for P.P.P. for the new lines mean.

Lastly few words of academics. If Rail Minister, Mamata ji wanted to lend her
“Vision 2002” credibility this Budget should have been used to move Indian
Railways away from unrealistic and non-core activities like running Hospitals,
Bottling Water and towards acquiring the necessary savings and financial strength.
As a Spin — off, it may have also helped her gain credibility as one who could be able
to bring genuine economic change to Indian Railways for better operational purpose
of Railways the passenger would get the improved amenities and Rail travel.

The massive expansion of its non-core activities in recent years has been

making or will make in the long run wheels of Railways move off the track. The most
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telling Statistics on this front however does not come from the Railway Budget but
from the planning commission. In the period of Tenth Plan, Indian Railways
investment in PSUs was only 4% of its total plan expenditure. In the 11" plan this
spending had shot up to comprise 17% of the Railway expenditure. Compare this with
the proportion of expenditure on rolling stock which come down from 32% to 26 of
total expenditure or the proportion spent on new lines down from 11% to 7% or the
proportion spent on Track renewals down from 18% to 10%. It means going opposite
direction of Vision 2020. One indication of Railway Minister going away from her
visions 1s clear by her intention to set up Six clean drinking water plants. This
previous money for Railway operation very well could have been diverted towards the
railway operational aspects and made railways efficient functioning.

Following is comparative detailed list of allocation of funds for S.W.R., Zone
which covers major portion of Karnataka for the year 2009-10 and also the lists of the
ongoing Railways Projects in Karnataka which are not completed as per the target

date of commissioning and inordinate delay is caused in completing.

South Western Railway
Budget Grant 2009-10 Vs Budget Grant 2010-11 — Demand No. 16
Fig in Thousands of Rs.
Plan Head BG BG % of
2009-10 2010-11 Change

11 New Lines 1185800 | 1201000 1%
14 Gauge Conversion 980611 860000 -12%
15 Doubling 1332400 | 760000 -43%
16 Traffic facilities 603209 493414 -18%
17 Computerisation 40100 114801 186%
21 Rolling Stock 155181 180303 16%
29 Road Safety works — LCs 250000 324728 30%
30 Road Safety works — ROB/RUB 447520 257050 -43%
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31 Track renewals 2000000 | 1500000 -25%
32 Bridge works 161805 128625 21%
33 Signal & Telecommunication works 243566 | 401 862 65%
36 Other Electrical Works 50535 55000 9%
41 Machinery & Plants 108587 89634 -17%
42 Workshops & Production units 286364 251796 -12%
51 Staff quarters 144650 107000 -26%
52 Amenities for staff 147404 112949 -23%
53 Passenger amenities 304866 242640 -20%
64 Other Specified works 135587 170437 -26%
Total 8573185 | 7251239 -15%

I will example how most of the Railway project in Karnataka are not
completed as per the target fixed by Railway itself.
Shimoga — Talaguppa Gauge Conversion: This project was started long back which is
on the cost-bearing base. This 97 km., length project was to be completed before 31-
03-2009 as per the target date of commissioning.
Dharawad-Kuumbarganavi Doubling : This is only 26 km., of doubling falling in my
constituency. It target date was 28-02-2009. But still it is not completed.
Hubli — Hebsur Doubling: This is also a small stretch of 20 kms., doubling work is to
be commissioned before 31-03-2010. But the existing position is said to be
impossible that it is finished on this date.
Ramanagar — Mysore doubling: 9.05 km length of doubling is started long back and
T.D.C. is 31-03-2010. But condition is that there is not work done to complete it on
this date. This is on cost bearing of 67.33 and State Government, has paid fully its

share of money.
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Kollur — Harihar: This is also a very old project of 65km., new line and bared on cost
sharing and our Government, has paid its full money. It’s T.D.C., was 31-12-2008,
but still the work is not completed.
Bangalore — Sathyamanagala: This 260km., length new line which is via Kanakpur
and Killegal was to be completed before 23-02-2009, but most unfortunate thing is
that this work is said to be never taken off. There may be some problems with
Sattyamangal Forest but what has prevented railway to start work is non-forest area.
Rayaduurga — Tumakur New Line: This project of 212 kms., length is sanctioned
2007-08. The State Government, is to acquire land but most unfortunate is that the
Railways has not written a single letter during the course of two years asking for land
acquisition.
Munirabad-Raichur New Line: This project of 165 Kms., length is also sanctioned in
2007-08. The State Government, has already acquired land and acquisition has to be
made in Koppal District. The State has already asked Railways to take position of
acquired land in Raichut District, but there is no response from Railways it is said.

In addition to this there is a case of about 85 ROB/RUB in replacement of
Level Crossing in Karnataka, on cost bearing. Karnataka is ready to pay its share of
30 Crores but Railways has taken Rs. 4.8 Crores only, and most unfortunate thing is
that not a single ROB/RUB is still ready.

If this is the casual way of Railway style. I don’t know how Hon’ble Railways
Minister push forward her “Vision — 2020” and how she is keeping her word of this

Budget to complete 1021 Kms., New Lines.
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"SHRI HARIBHAU JAWALE (RAVER):

As stated in General Budget that the budget 2010-2011 is for the AAM
ADAMLI, I want to congratulate Hon’ble Railway Minister for Vision 2020 and for not
increasing the train fare for the Aam Adami with even not hiked the goods fare prices
which are ultimately leads to increase in the daily needs. On the other hand in this
Railway Budget for Agricultural Products and Farmers no provision has been
considered, hence farmers are not happy with this Railway Budget. 1 appreciate the
consideration of Railway Budget presented by Hon’ble Madam while formulating the
proposals based on two consideration i.e. Economic Viability and Social
Responsibility.

The progress of the infrastructure is the main heart of the development of the
country and Railway is playing very vital roll in this development. I had forwarded
many letters in respect of various kind of demands to be sorted out from the Ministry
and very much thankful to Hon’ble Railway Minister for honouring right justice to
some of them.

Once again I put forwards my demands and request Hon’ble Railway Minister
through Hon’ble house to look personally and envisage the matter. The following are
some important issues to be taken care off in due course of time and I am sure
Hon’ble Madam will certainly help to resolve this issues.

To attach one — 3 AC, two-Sleeper and two-General class coaches from Bhusawal
to Amravati Mumbai Express (2111-2112) to provide stoppage at Nandura and
Thane.

To provide first class AC coach each for Karnataka Express (2627/2628) and Goa
Express (2779/2780).

Bhusawal-Mumbai Passenger (353/354) which was earlier running and closed the

operation by the authority should be immediately put in to operation.

* Speech was laid on the Table
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Please provide stoppage at stations for respective trains as specified below,
Malkapur for Nagpur-Pune Super Fast Express and Gitanjali Express, Raver for
Kamayani Express & Patna-Pune and Jalgaon for Goa Express, Sachkhand
Express, Mangala Express and Gitajali Express.

To provide new Jan-Sadharan starting from Bhusawal during day time (starting at
about 8.00 AM) for traveling of ladies alone to Mumbai with family, the long
standing demands of the common man from Jalgaon District.

To issue new license & registered coolie on the crowded stations as the number of
coolie has reduced because some senior collie has promoted in Railway Service on
Gang man post in the last Budget 2008-09. Also to consider the Helper-Vendor
working for railway since long for Railway service under Group IV Category on
the same basis as considered for Registered Coolie.

To provide VPU racks from BHUSAWAL vision for transportation of Banana to
save and to really honour the efforts of the farmers with the confessional rates as
applicable for the BCN racks or grant the permission for 32 BCN instead of 42
BCN of Banana Transportation.

To provide the Air Conditioned Cargo station at Savda and Raver for faster
transportation of quality Pre Cooled Banana.

To improve Railway connectivity and infrastructure development, based on the
two consideration as stated in the face of the budget, the conversion of Pachora-
Jammer Narrow Gauge to Broad Gauge with extension upto Malkapur via Bodwas
— Nadgaon (the home town of our Honourable President of India Smt. Pratibhatai
Patil).

To speed up the survey for the New Railway Line connectivity from Solapur to
Jalgaon via Ajantah Caves, to promote the tourist activity and save long running
distance.

As the local trains frequency increased for Mumbai, Pune to Lonavalal Suburban
local trains frequency should be increased as these trains are passing through all

the Industrial belt, lot of daily travels for working purpose specially for Mahila.
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As the number of Air Conditioned wagon are going to be increased, as declared in

the recent Railway Budget for transportation of Fruits & Vegetables, the activity
of building the new Wagons should be placed near area of Bhusawal Divisional
office in the State of Maharashtra. As ample of Governments land with Railway’s
own land is available in the vicinity of Bhusawal.

Please do the needful in the above matter and oblige
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"SHRI J.M. AARON RASHID (THENI) :

First of all I would like to congratulate the Hon’ble Minister for Railways for
formulating proposals looking into the economic viability of the projects as well as
social responsibility. The objective of our UPA Government is to achieve economic
growth with social responsibility. No growth of a country is complete if benefits of
the growth are not provided to the poor and vulnerable sections of the society. The
proposal to update the survey of the socially desirable projects connecting backward
areas is laudable. Reduction of Rs. 100 per wagon in freight charges for food grains
for domestic use and kerosene, retaining the several concessions under Izzat Scheme
and no increase in the passenger fares of any calls or category of trains and freight
tariffs are right steps in the interest of common people, which reflects the commitment
of UPA Government towards the common man.

Railways are not only carrying human beings as passengers, but they are primary
carriage form of all the materials that are used for building nation. The efficient of
Railways are crucial for achieving the economic growth. It gives me pleasure to note
that performance of Railways is impressive. There is no doubt that the railways is one
of the key sectors that were hit by the economic downturn. It is heartening to note that
Railways has achieved freight loading target of 890 million tonne surpassing the fixed
target of 882 million tonnes. To meet the requirement of the farmers refrigerated.

By contemplating setting up of medical colleges, nursing colleges, diagnostic centers,
Kendriya and Navodaya Vidyalas Railways is helping the nation in its expansion
programmes for education and health sectors. Today, we all are living in a
Globalization era. The role of Public Private Partnership is crucial for economic
growth of the nation in every sector and for this promise made by the Hon’ble
Railways Minister to come u p with a business model for the railways, to set up a task
force for clearing private investment in Public Private Partnership projects within 100

days and to find innovative funding methods to operationalise the ambitious “vision

* Speech was laid on the Table
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2020 reflects the intention of our Government to speed up the implementation of the
infrastructure projects. The proposal to add 1,000 route-kilometres of railway track
during the ensuring year is an ambitious endeavour and I extend my good wishes to
Hon’ble Minister for Railways for achieving this goal successfully.

Hon’ble Railways Minister deserves for special applauds for her announcement that
candidates appearing in the Railway Recruitment Board examinations can write their
papers in regional languages including Urdu as it would give lakhs of youths hailing
from various regions of our country, particularly from the down trodden strata of the
society to get employment in Railways through the concerned Railways Recruitment
Boards. Her announcement to connect remote hilly areas with rail, where it is reported
that people will be seeing the rail gaddi for the first time in their life, must be
appreciated.

For 2010-11, projected freight loading of 944 million tonne. For the first time the
railway Minister has proposed a state of the art kind of project, namely the Rail
Production & Warning system, which will reduce accidents significantly. She has
dealt with this situation of privatization versus public private model in a very
balanced way. A few L.T. centric announcements on SMSes and nuggets to do with
RFID (Radian Frequency Identification Devise), anti collusion system and GPS
(Global Positioning System) based optimized driver guidance systems included in the
budget might appear low —fi on the face of it. But, in practical terms, these devices are
genuine savings for both Railways and its users- industry as well as passengers. The
proposed SMS updates on the punctuality of trains is slated to go a long way in
helping passengers, who make last minute adjustments to their traveling schedules.
Such updates on reservation up gradation are also helpful to save passengers from
running counters checks on whether their coach number changed at the last minutes.
SMS updates on wagons movement is expected to enhance logistics management,
coal users, power and Steel Plants. Interestingly investments in the passengers SMS
facilities will not require much addl. Investment by the IRCTC (Indian Railway

Catering and Tourism Corporation) since basic infrastructure for the facility already
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exists. Only some adjustments in the software and linking of the passenger train
movement system with the SMS facility will do the work. A monitoring system that
keep tack of all wagons and rakes in any zone will obviously help in better movement
and planning at a time when tracks are invariably congested. This will help save fuel
costs as well as reduce turnaround time. At present since the planners and users are in
the dark in terms of the exact location of rakes, the scheduling of loading and
unloading remains unknown. This can be ironed out gradually with RFID technology
RFID technology is rampant among the Shipping and road transporters. If Indian
Railway starts implementing such technology on rakes/wagons it will bring down
the turnabout time between the loading and unloading, resulting in increased
availability of wagons.

Anti Collision Device (ACD) which have already been installed on N.F.Rlys.,
is now proposed to be extended in three more zonal Rlys. Four projects covering
828 route kms. for proving safety and preventing collision accidents will be
implemented this year. The Government and consumers, enterprises of the
country are realizing the need to accurate GPS solution that can save time and
money all the while heightening convenience for consumers. GPS based
optimized driver guidance system will be a welcome decision for Indian Railways
which will abjure the performance, arrival predictability and ensure safe
destination arrival for passengers.

Proposal to set up Railway Research Centre in [.I.T., Kharagpur for research in
railway technology and other premiers institutes like IITs, & DRDO is welcome
step. Proposal regarding updating survey of connecting backward areas with the
railways under socially desirable railway connectivity proposals is a commendable
endeavor. Survey of few lines in the state of Tamil Nadu have been promised.
One of the proposed project is S.NO.28 Dindigul — Kumli which is long pending
demand for connecting Kumli to Dindigul. This may kindly be expedited as major
part of the proposed route of Dindigul-Kumali falls under my constituency and my

request is that this line should be extended up to 1 Sabari Malai for the benefit of
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thousands of devotees of Lord Aiyappa. Also permit me to say a few words
regarding Bodi to Madurai 90 kms. long meter gauge railway line laid during pre
independence. So far it has not been converted into broad gauge. This conversion
will benefit all the traders of cardamom, pepper, cashew, silk cotton, coconut and
paddy from Bodi and Theni because their goods have to be reloaded twice which
leads to damage and theft of products. (Of course the work was commenced but
stopped due to shortage of funds) Another point I would like to state that railway
parcel booking counters in Theni, Bodi and Usilampatti may kindly be opened
immediately as it will immensely help the Cardamom, Spices, Coffee, Paddy and
Coconut cultivators/traders and there are 5 trains which start from Chennai to
different — destinations in south halting at Madurai. People from Usilampatti and
Chozhavandan have to travel 40 kms, for necessary reservation to Chennai. Hence
the opening of a booking railway reservation counter for passengers will definitely
help the people, cultivators and traders from my constituency. There is a Railway
line in between Chozhavandan and Vadipatti. This railway gate is closed during
peak hours and as an when the train comes and goes and hence there is huge
stagnation of public at large including the school children college going people
including the staff as well as the office goers. An over bridge in between this
railway line will definitely help them as well as the traders/business men of this
area.

Secondly at present there is only one passenger train is running between
Madurai to Dindigul with stoppage in Chozhavandan, in my constituency. This
train starts from Dindigul, arrives Chozhavandan at 8-15 AM to Madurai and from
Madurai at 6-25 PM reaches Chozhavandan at 7.00 PM and then proceeds towards
Dindigul. It is requested that Hon’ble Minister may kindly consider to introduce
one more passenger train in this route.

Thirdly, reservation is done only for 12 persons from Chozhavandan to
Cehnnai in Nellai Express. Previsously two more trains i.e. Pandian Express and

Gurudaiyut Express used to halt at Chozavandan. So my humble request would be
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to increase the quota of reservation from 12 to 25 and to halt the other two trains
i.e. Pandiyan Express and Guruvayur Express in Chozhavandan station as done
earlier.
Kindly consider the request for introducing electric trains from Madurai to
Dindigul and Trichy to Madurai with a halt at Chozhavandan.
On the whole the railway budget presented by Hon’ble railway Minister is public
oriented especially for the poor (BPL) and down trodden. The industries will also be
benefited as various measures including quick availability of wagons/racks for the use

of various industries, has also been announced in the Budget.
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ERINCHEY

JAIRTT LIH B FHT AR S 91 W Yed ofigd W e d€ 89 O facsh wiesdt &
PHIHT G B ©l 3T Yeld MR fast 91 S =nfeg |

TraTed varane # fagelt wiewt @t gfaen 3 dicHed A vd HWion & glaan aerft
ST =Ry

A BRPR AFRYR BYell 5 oAl S | AR B g 200 6., 7 8 rRAf|
AT AT U7 | 3HH | WU AR BARYR |d DI GO 1 g8 o ©l S @ 9 & Sa

Td Ht HRET S AnRu|
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"3t AR FOAST(IFRAA): 9 Wlld JuIded doic & fRg H=al g1 IS a9 B I8
ay 2010-11 BI g el 3 | WAlh JUIas Bl & AIad g3l 8, § (YD AeAH | A XA
T wEE S W I SN AredT g f Q9 & e & 3o wrelt are ot W Yo Ao W)
W A T IFRCA! ORI BT By AW - TE ] BIS Sl dd T8l ¥ FAT I© Tg
Tl ® T SrRell e WY Q¥ 1 U AN 3T g1 Wifh SISial & 63 Wl a1g i AR gAE
&3 ANl AT AT Xl Jareli | dfd g1 Xl WAt @ AW W IS W A A &F qaiied
fresr gom WIfd 81 @1 21 IMeial | qd P WS/ s & HRRG 81 IFNell & ol 3Maral
B 60 U D YR 2XA1 IR, sreHamE, JSial, &g | 3T0Hl ISRt & faed & fog a9
BV &l IfhT SPRell W IRE, g SR OF & I A A X WD I A A1 dfRT 7 ok
SRBTE SN BT ¥el a3l & oy sredemEre U iR e os e Bl

W AT & & AW AN Tl A A AT RawIfedn, smvell, g, SaerdR 3R JA1TS
& 41 ¥ ATsA B iR oMM aRadd @ oy &8 R [aeor dRarl T[T, oA ST W 8
Tedron T8l e T 2l

IR H By R G H IfEHGETE AN & 414 Xl uldfed =@ & forg S1uer yvara <&
3R STEHSETE AR, IR & drg el ¥ AR U HaW & foy A3 ey § miE fha,
AfhT ST W §9 W BIS HRIATE! &l Bl T IR T & IS IR I gl 3R AT & |y
T I MRATER YA ATeT AP & Y Iew &1 WRHR 7 A1 I=<d 49T &, offdpd 39 W i
DIs I ol gall ol Rasifedn, Mvell, ek, JANG & qrd 3MHH IRad AR g ¥l e
for & ded § ToRd PR 7 4 qR-IR JWE 4o AfhT VT H3Te gR UAd ¥l goic |
3! AR fe

UfegH Yad & WEaTR fA9RT & 3faiid SfdTel AERGUSHT T TR el AT o 3701
ARSI &1 T U fHam 8, T8l Yeld ©e®wM 1 3R osd IR © iR 39 RAfT &t
SIS 2 Rl &S STl 3 el forar 81 VT R AOIR d8f &1 Sl & |1l i ?

W &F H HEGDd SMRIV Dgl Bl UG 8, Sgeh! g8] W frar ue gie BRIk § sl
A il BRIl ©. B e BT Ard-Fafd fhar S 81 | g A1 SigS e, sfegied,
At AT S HREM © W T Y U™ B ARSIl THH UG A8l IdeT @Sl JHIa]
SATE A Y TR B HAST . BT AoRG fo W Bl 21 Rre qrearer smvell R &
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I &1 31T Sy § WY & WIEaTR, 3Idls, HlelR], deMd IRIR USdle & W g ol
O™ &1 B8 IR [devT fHAT T, [T WY W, D d1d AWM IRAAT HR GIw TR AT
T el 3R furar & i Vel QeIDRU B D HeW H [ WDHR - Py dR AUAT HfcrdeT
IR AT <ifepsT o ST db Adyoe T8l el r €1 9% a¥ & Xl qolc § Iod |
IS R W T REdT 8 3R JALTE Heled Sl AT HAT HBIGAT SN o AU X qoIc B 0!
YIS B &1 FIae! Wd &Rl g1 Xel #31 HEIGAT Bl G A18dl § bl S+ ol aolery
Yo § YA MEAT BT o © e H VA fBar 7 B S B o 99 a@ard S el )
g T4 B O oY fAwE SR orpeuy uRwEl W BEAR < B Al Bl ®lM B B
T & 634 ATl W URgH &3 & A= e & d19 DIy WGl X GUD A8 AT| A
gRad 3R 5 s et R & WU H Yol o1 [AHdd &1 T8 qAadl & HRU Th AT
G UG B T Fl SR 39 Qe H ereHeEE iR SR & 9 ufy 9wE e A8
TR T JaT S gaffa vt g o 6 SiugR welldl, dtorte, faReard,  diefid,
HEIoH, GRaTe, 8RS, aidrs], BiRadie, fBRISR, SR, aa@] b, Aidi qre! aegqy STHgdl
3R JTAGR BT S |

# AT WA AEGT S W S Ared § 6w S O aRe 9 afe e garEniRa
& forg aiRa @1 7€ 8 @ # @ @30 #8ed St Bl Ul 3R A MBI 3R WDl
HRAT dredl g & ufeaq &3 § guR adaiRal B 9 4% smeneEe § R R w8 dfed
THIGd H UftaH &F U #UYF TR SR HT6 B AWl W gl AN GHY TR SR
BB W ! &1 FHEHEIE A1 AT | DA R & Il qagr A SR H A o™ B el
AT A, STl 3R g W B WY AT GRI qel, CBP gl D dbel SdMIl Pl SHTR H
R o T ® 7 6 srEHeEIe W gaioy URATAT S TS Bl SR A SEHYR HTRA
fpaT SIMY iR IR, ISieple, GRaiR, JTgHardTe, [aRMIH, Hearon gld gy 3fa =it [eiRa
I Tq R & foly g S|
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S fele ot (bemere): i RReEs s ifan it @ AnteeE, garE <1 s
8 & < g G AAAT a1 ST DI Aigell <l & B ¥ Xl HATA Dl BAM Xeld &
BH BT TR € 9 991 V& €, WA W e g

A X FA AAAT SO S T ST {6 aoie IRy dRd 99T 398 &ET © 6 YA & ¢d
(S0 & AR & sffeps] @I oS AT 89 oW a1 qd H oGl & 916 9 fUsd aul a& R
afray 180 fh.Hl. ofidT Yot <e & a9 & off, a1 o7e #9al St & FHerad Al & DR I
AT TGHY 1000 B, B BT MU S &Y AT & 9D U d 9978 &I 9 &1 98 W 59
BRI 3R AT b BIs fH=rT wreT 7 gerdx WY XeId 59 Bl Bl B U7 & 2l

¥eld g9e R g, # wHerer § fb S, S oY wifydl @i, aw 98 Yeld e
WEHM W B g X A H oA § 991 B, B ded A =dl fBy e s & gl I arl
GrAesll B TR® AT BB B B DI SRR 81 Xl ATA B QR DI g IS Bl qH,
WIS @1 0T, ¥WCRAT d FAeTerdi &l Ahrs, fefdhe dre<d & J8dr Fawel, Yold SRR
Bl g AT DI W @ g BBl BH DA DI ARGl §l  AAT b R IEA B
AMEI BT GRIT T gARil 3 84 Hedb AFH &l $9d oy SileiRdl a1 aRyvG &
AR} STaRel &) aeIH 2

T H YT ATBAAT &F HOEIG (S.9.) DI TR B A AT gl FHaT S B 7HAT
@ Big A H W AT § T A Aewdl & Wl W AGAH &F H 8 IRig a1ie TR IR
2, oifth A & f5 YR N < T B Xl AT BT QST H Bl S IRNAT Bl TR
felll ool Yot aoic & UG &)1 9 HAQT Sl @ SR A el & Multinational — ¥¢9H
IR S @ AT Y IR, AR Sl wr wReT TE 81 ura 2

X &F BT AT Holare qd H Ueb GHI H I(qe &5 B A8l X8 bl 8l Afbids
JREGRE o, 1 oo # M BT, Holae 4 a1 98w & JoR SRl & 3R a1 3R &
HHT T B SMMALIDI ® DRV UM IS ol D oIy Fehcll € offchd 89 I8 do @I Jfaan
T B I W g WIH W A AvSeA T Jererd ff 3, S Q& fawafyenes of 2

RN A WY A& W Xl Yol BIS| DI AN A ¥eAd 7 8 g1, fb S9 Yol W b
ISR 9 Uoh UaRIIN o 8 91 I8! ©§, 9] DRI Bl Wd Aty fhar mam on? IRER 9 59
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Ul @ A W IAIG-BWEE Bl Siied 8g I8 Yo a7, b 39 WR B4 Po T8l (Al
JMATHIT 2 fF MRER F 39 B W IHGH, s, IR & oy 8 oF & S| d+Al &
SRABRO & Py URKATEI DI HAT ST 7 qOIC A I@T AN WEA 81 A R 2 [ IREDI-
B ATATG-STATEA-SRIATE-S YR Xl e B QAIBIPRU & YAG Dl AU UG H SIS Bl Pl
| TR &AW Al & AR # g 919 81 g7 |t fiffirer aEds @ &Rt g9 9 < @ Sl 2

90T 452 & fag 10 # 3 St 7 & & a1 f 'H Dfa deqi & SRS w@@ 7es

T et gl fasg 11 # s @er 3R Operational, Infrastural a1 Financial &Rl @t
aoTe W [l We 1 URdTd 81 81 Ul B a1 H e el €1 I8 HAl off @ Herar ol gq o
IS WA P qH B

f T8t R H o &7 & V9 fag @1 @ =, et 9w o wR dadt of,
AfHe Y v & Swa fEREl &) dRaEl & Fold MY e B} US| 98 ¥ HhoEk o
feeell T arell UaIUNT o 4205/42061, ST Awire H 4 f& € =ercdl & @ oy gfcrfes by S
HI B AN T IRY BRI I IF AT § 99 3 &A1 § WA ¢ & W H 4205V T 42067
fSTwel ™ @1 W Ao ol Yg BHERRC UR R 9 qhel |

I 3T o Bl Ufed BT Bl EYUN 3MUD §oic 9AIYUT H B Fhdr o, Hife
Operational &Rvr Infrastural ®Rvr @ Financial &Rl {40 a8 Positive 81 &/ g amt

g, oF W 99Y tl 3-3 A8 & fofv 391 Extension 811 81 1 3 ¥ Computer Ticket &l

< @1 g Extension & $<IOIR H|
FUAT W W R HoEe ool Bl UfifeT (4205, 4206) HRA S GINUT HRA &Y
HETE ¥ T ® GHI P Sl Ued &A1 Yo § 981 © (9 6 a9 | V¥ 9.30) I W gdaq
PR BT HE B
39 # o Fral @1 Aferd # RrafieEr i geR 9 e g1 3 @ W W9 g,
A& FRT TR Yed TR BIs HR T8 TS|
1. BOEG-YRs ATdhd Tadd (1067, 1068) S e H 2 & Fafdl €, S 4 a7 =err |
2. TSI WWAT 563531U-5636SIS7 JRI-TMNBICT TaRANH, 9053 3HU-9054TIS JRA-JOTHARYR
TV, 5667379-5668SIS TEETH HHRAT UaRidd, I8 Al ST ol g &l 8l
TE AT B PO A AT HAEE Tl 81 offdhs 39 ¢Al &1 aiivifioud gevrd Tal 2l
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FHUAT 39 oAl Pl HoaE WA R A0S SR BRI BT B B, SHA oAl ®
HATe | DIs AR T9g W T8 |
3. 1.UBdIUd, 2. THAIUE, 3. UHAIUA, 4.UHdIUA Aldbel a9l 1.7ad!, 2.Vt RIwoR A1 #
AR BT IS B THRAT DI @d U 59 oAl H HH A DA 4-4 DG DI 1T S|
4, AHAWT T If@T MM Al SR NAd & eI, f[dedaeRare, e W 9@ TR,
ATErad, Walell, TS, fORAEE W Ugel &l QI ¢Al & S Oe1d Bl YF: F8ld HRAT Sl
fied 5 aul # g PR Y Y 2|
5. o A¥AT-9321/9322 $<R-Uc TN, Sl I8 § b o Teldl & I di o BTl
g Yl AT
BTGVt -ATeisl T Yed @ge &1 Mfia & & 9% smawadhdl &l $HUA |4
B BT Y AP S B BT HE BN G4 o & 2
JRfs:-

HOEIG ¥EX H dld dFT Nold HIRFT G AT Yard BT W 3R I g9amn qen
Warell TRUDT &F  WeldA-walell AN W R Yeld IR R SRS aar BT HE DN
@ 9 Rrma agewer-

HTEG-STedIE Yad oled W ¢ g& 7Ifd & 781 9o Uit &1 9 ¢&b 9 e 3
B Bl BT DN
T ITASTH AT G I TAM:-

AR AP qT &3 & A IR NAd B 1 ICAT Bl UUS DR GG Iy B

1.3RATETE, 2. %6, 3. GRIANS, 4.3M4” < 9@ TR, 5.991 4 9 6.9 |

TET B BIH:-
1. TSN WIA R SIRAd-RAATeaE 37 (3151/3152) &I S8 Ugel 9, 3@ 8 X fadT
T, G ™ DRAT

2. WEEd WA W S YR (4235/4236), ATaRA TaRIIE d Ryarelare-srad e
(3151/3152) W1 BER1@ U AT, AT < DR [T, Y: Yo BT
3. IO g 9T WIH R J 9 <5, a1 Seva < o< o |

o

4. fecaERere o W ST UrIud (4235/4236) &1 o&vd|
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5. W Al QT &F HOEIE & Faid UG g1 TR SRNLAT H IR STTEHE 9 H5d YUl

6.

TR & HRUT RNEAT Vod I W T ®b Nbew arel ®s <Al B o'd B
A sraegsddn €, ST faaver fad Bl

1. CTCI-3 AR TeRId (SIfTamdTell dT)-8103/8104, 2. fhaioi-31o/R Uy (TRig

A1) -5715/5716, 3.RegTe-eravR-5933/4934, 4 HTHRET-TTHETH-5667/5668,

5. TFHRYR-GRd 9053/9054, 6.UCT-3R 9321/9322
TN AT ¢ (5716 T 5715) BT Talell WA 9 SRAEG I R F&Id ST |

THUR (Sact IRET) T

W AlG U &5 Homee § A ®IMEl W 9IR (Qdd HIRE) 910 S &1 A

SIGENE I

1.

IR YAd B HOMEIE-3ABERE ot W0 TR WRAPUS-TYREC W & 4l W] HXAT

23/10-11 % Aed 98 UM & TN I8 IRYY URI-A%68 9er R98, IR Al R ©
q ST B ISt gRE AT 7

HOEE § IRIORA X A6 & B 950/4 TR OERIERR A UM Y W GHIR (Yed
HIN) 7 B & HRU &I ST BT 3D fQaehai 1 AHAT DHRAT gl &l PHUl
T GHUR BT §91¢ 99 & ey ) Gfdd 1fIdrdt &1 o4 &1 e d|

HAEG-SATEEIG Yold Al TR WRAPUS W¥F & U A FHd AN R AMd A

JHIR 91 37 | 31! g=gdie fob 3 gofc § ST g Bode woql w CPD 9

Diagnostic Centre @il &I €S0 &l |
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"DR. PRABHA KISHOR TAVIAD (DAHOD):
I congratulate you to present good railway budget with social responsibility and
growth by giving connectivity all parts of India in Railway Budget with guidance
of Hon. Prime Minister Dr. Manmohan Singh Blessing of Madam Soniaji, U.P.A.
Chairperson, and financial support of Shri Pranab Mukherjee, Hon’ble Finance
Minister.

I also thank you to sanction my most of demands made by me during previous
year’s budget.

I request you to do the needful to include my following pending demands in
railway budget 2010-2011.

Garibrath and Rajdhani Express’s stoppages at Dahod sation.

Madam, we the MPs from Dahod, Banswara, Jhambua and Dhar request you to
sanction stoppages of Griib Rath and Rajdhani Express at Dahod, so poor people will
be benefited. Both the trains have stoppages at Vadodara and Ratlam. Vadodara and
Tatlam station are situated respectively 150 km. and 115 km. far from Dahod. If
Dahod station will get the stoppages of above trains, so people do not have to rush to
Vadodara or Tatlam at midnight. We can board the train from Dahod only.

To establish an English Medium Central School from 1* Class to 12 Class at

dahod (Guj.)

There are 4000 railway staff members are working at Railway workshop, Western

Railway Dahod in different department from all the state of country. Railway
administration has provided one primary English medium school only from 1%
standard to 4™ standard at present. It is brought to my notice that in the year 1997
Chief Workshop Manager, Western Railway Dahod has demanded to establish an
English Medium Kendriya Vidhyalay from 1% class to 12" class which was processed
by General Manager, Western Railway and Railway Board to HRD Ministry as well

as 30 to 40 acre land has also been earmarked to construct School building, staff

* Speech w as laid on the Table



324
09.03.2010

quarters and play ground etc., but till date this demand has not been materialized. So,
parents and students have to face many difficulties for study in English medium
and they have to go in private schools which have no facility of Central syllabus.
If the HRD Ministry has done MOU with railways for education, therefore, I request
you to do the needful to sanction a Central School at Dahod (Gujarat) from 1% class to
12™ class to facilitate students of Railway Staff and other students oblige.

Budgetary provision for New Railway Line in the Railway Budget 2010-11 from

Dahod to Zhalod-Fatepura-Santrampur-Malvan-Movasa-Kalibel-Lunawada-

Modasa-Shamalaji (Gujarat) Udaipur-Nathdwara (Rajasthan).

I would like to draw you kind attention towards the subject cited above and bring to
your notice that there is no railway track passing through West-North tribal area of

Districts Dahod-Panchmahals-Sabarkantha (Gujarat) and Udaipur-Nathdwara
(Rajasthan). The proposed new Railway track from Dahod via Zhalod-Fetepura-
Santrampur-Malvan-Movasa-Kalibel-Lunawada-Modasa-Shamlaji to Udaipur which
connects religious places consist of more than 90% population of poor tribal people

who believe in Lord Krishan. These tribal people of both states are visiting many

religious places in both states. But in the absence of Railway track, people of above
villages and pilgrims from other places are facing great difficulty while traveling. If
above New Railway track is sanctioned, it will facilitate tribal people and other
pilgrims. Also that if a new railway track is laid to cover this backward tribal area, it
will help to a greater extent all round development and give immense job
opportunities to the poor tribal people of both the states.

Recruitment of staff of all categories in railway workshop and preference

should be given to locals.

In Ratlam division, Western Railway, widest loco wagon shed and workshop is
situated at Dahod, but there are so many vacant posts for various staffs so I request
you to recruit staff of all categories on vacant post and preference should be given to

local candidates.
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Up gradation and modernization of loco carriage workshop and wagon shade.

Dahod loco carriage workshop and wagon shade needs to be
modernizing and upgrade so that work will be done with good efficiency.
New direct MEMU train from Dahod via Godhra-Anand-Amdava-Gandhinagar
at afternoon time. (Between 12.00 hrs. to 14.00 hrs.)

From Dahod no any direct train to Ahmedabad-Ghandhinagar which is the
capital of Gujarat state, if the said train will be included this year it will be very

beneficiary for people of my constituency.

Regarding to establish new Medical and Nurshing College at Dahod railway
colony, Gujarat.

In Dahod railway colony, 4000 staff members are living with families. All
these employees are from various states of India. 1 request you to sanction Medical
and Nurshing college in Dahod Railway colony so the people of Gujarat, Rajasthan
and Madhya Pradesh will get benefit.

Regarding to introduce one additional ticket window at Dahod station

During the morning and evening time there is very much rush at ticket window at
Dahod station so it is very necessary to sanction additional ticket window at Dahod
station.

Regarding to provide additional plateform No. 4 and No. 5 at Godi road side at
Dahod station.

I have submitted my proposal for additional platform No. 4 and 5 at Godi
roadside at Dahod station there is unutilized space to construct additional platforms. I
request you to sanction additional platform at Dahod station.

Regarding to connect both the foot over bridge at Dahod station.

Dahod railway station have two FOB one is connect Platform No. 1 and Platform No.
2 & 3 and other one is going from entrance side of Station to Godi road side which

connects the other parts of the city. If both FOBS will be connected to each other the



326
09.03.2010

people of both the sides of railway tracks can go easily from stations to any area of
city.

Regarding to provide additional staff against increased workload and to

stop outsourcing of work at Dahod Workshop.

Currently in Dahod workshop outsourcing of work is going on as the workload is very
high at workshop so I request you to stop outsourcing of work and utilize additional
railway staff and local people at workshop.

Regarding to sanction one Assistant General Manager Post at Dahod station in

Ratlam division, Western Railway.

I request you to sanction one Assistant General Manager Post at Dahod station
to make management more efficient at Dahod.

Regarding to establish a new Rail Coach Factory at Dahod Railway workshop. in

Ratlam division, Western Railway.

In the past time, there was a proposal for establishment of Rail Coach Factory
at Dahod Railway workshop as it has thousands acres of unutilized land but due to
some reasons it could not be done so I request you to establish New Rail Coach
Factory at Dahod so that tribal people of my constituency will be benefited with
employment and they do not need to migrate for their livelihood.

Kindly look into the matter and do the needful to include above demands in

Railway Budget 2010-11.
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“sft ool W AEare (femR): F US 7R F 2010-11 B N I9ic D G H ol HA BT
S 3TN PHRAT dledl & aAT < Td Ua¥ g HAY bR (JIOI) 6a &3 o ddfed
YRATAl BT Xl gofe H AT R @l AN 3T ATedH A HRal gl

GRETT Bl gfeHIv F FHl TH=S el R ADIGR TR B AT Afderd Bl S A1y o
S A W B 3T TEA H HHT M Fd Td ST AT NAd DI GERT & JHAM DI TErRT S
b |

YA g9l & U1 102 W AMING W9 ¥ qB Nl WDl Fdel IR H Ioord fhar
9 Wqg W ANl ¥ ARd I8 A7 2 [P SwIe ¥ ddrR (IR gSHET Ud Eredra) aY
UG ¥ HMR (AT SNDIATId) BT AHID WU A eI Yol Dl I d afFfera
fhar ST =1fey | erifp 3 STl &l W1 AT & JAT 4 &3 AMRS Gehiv § Heedqul 8 &
PR T TG YD b AT WY auf A B

o a9 Yol golc § fIPR A BIddl Udh s o ol &I =GN0 &) s off MR a8 =y
o Al B S o AT 2495/2496 FWE H UH faT & folw ww @1 W8 © offhd it &
AR BT E@d Y Sl (IS AT HF A S F@ls § i QT SHST Fardn S anfegl - dmfds
AR T Wt e 8 [ iR ¥ BT W G161 81 G |

Y HAT gRT SN IRAmAl H YeAd qheid & AT IpRUl Bl a1 BT uTe fgarg a9 01 13.2.16
H Ioot@ fHar A1 & Afde dibR gHheq & YFDHIDHRO Bl qid BT Ioold ¥l goic H el
gl I8l ool HRAT ATEdl g b IR Yerd gy o D g ASl B [HAT & U
U IUGT D HIH W X B TRAT W1 qe18 21 bR 39 99 Freiol A (IR A6) IS
SR 37T: FPTHR Xeld T bl ATGFDBIDPRUN S el H i far Sl

HTR 3R faeell & ALY ATSTE A g4 9 Xl MeAT Tl DAl | TS gRaci & B D
HROT favd ara-enme st ¥ fieeh ik ek & A&7 BiE GRusHS oF TE gl | W A
AT B ool & SiomR & #7e0 (arn af$dr <) SiaR Ase AT B b GiaeTed ¥l aa
b UG DI X goic H Al [Ba1 Sy dfes bR & A-|1 bR & FAani S
I | PId, d+Ts, TETRIe], G AT 6 &, Il W FIHA | NeTd ATAT B DT AAWR
EUSECISC
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AR AT § $B W Yeld WA © 01 ¥ad 1 gt axe @al W fHar § offe
Td W T 98 TR SERA! T8 € 4 S9d Ugel At MiSAT oew wwelt off | W weHl @ g
10 ¥ 15 § offthd # T8 W [Id 9 TR Yad oA &1 N o S gded & gfte & )
SUYFT © A §9 WA A YO arell T MSAT & SR Dl qa=RqT B AW |

TR SIS H AEWYd UIBRURR qedid T § a0 39 WMl W) a9l I ¥eld AfaRarst
B AR N 2l ARI TR UIfIdT 7 SO FMEiRa SRR ff SF o & 81 o AraT ud
SUTHRURR T8l YRATerd R R Yefd BN IR Yeld 3iaReSl 99 & UK Dl el qoic H
wfefera fear sy

SpMR SIETSH ISl URAAT BT BIE T W81 81 a8 A W@l Xeld DINGT ® IAqT A I
HIRTT A AU 7T A W 3R WA A TG 3 BT IRAT ST H o R § aAfh A9 7R &
BRI AT 1 ARG g< DX QT U &, AT Vol T a1 Il 8 TRl 2 {5 a8 ¥ o1 Hxan |vd
TE 21 39 Wy § W1 ga 7 {6 Ei-S1et Yad ST Mawd € S W &1 §d HRal TR
N 3T el W e T BT B BN, A YAd g 8 d IO ST B S-S 3
R e

R Vaefie weR € 921 SR & FaR) <9 & SH-M H Sl AUR &R 8, 31d: 39
Jg A § 6 SUR I=s T 2967/2968, SR [ TH, 8474/8473, TER AR ¢,
6508/6507, SEYR AMT<IYR o 6533/6534 SIEYR YUI ¢, 1089/1090 YTMISAT Pl FHMR b
I B DI ¥l qoIc H "IN DN ql(h GDHMR DI S d] & AG-AT < & A= 900 7 7
R A fIHFR ARl B SIHFR B A A b (Y Giaem & Fb U Yord DI o o |
I BT AN YT 8 G |




329
09.03.2010

"SHRI P.T. THOMAS (IDUKKI): I would like to congratulate the Honourable
Railway Minister for the visionary budget which was introduced in this August House.
The Indian Railway is really a national integrating mechanism 1.e. it is connecting the
entire nation in South to North as well as East to West. Madam, it is really a beautiful
integration of our different culture and different way of life.

After our independence our nation achieved a lot in each and every walk of life.
The growth of Indian Railway is tremendous. Madam, now almost all parts of our
country, even the remote nook and corner of the village, is connected by the Railways.

I am coming from a place where there is no railway connectivity at all. My
parliamentary constituency Idduki is isolated from railway development.

In the Interim Budget there was a welcome declaration that a new survey for a
line suggested, that is Kochin-Madurai; if this line is developed, this will connect
Kochin to Madurai in Tamil Nadu via Idukki district which is one of the most
beautiful places in our country. Madam I am requesting to complete the survey work
on a war-footing.

Angamali-Sabari Railway line which was declared long back is a year old hope
for the entire people of Ernakulam, Idukki, Kottayam and Pathanamthitta district
inhabitations. Madam we are very happy to say that in this year’s budget, this line is
extended to Trivandrum. It is very much appreciable.

The land acquiring process, which is very slow, is in progress in the case of
Angamali-Sabari. I am requesting to give strong directions to speed up the work.

In this year’s budget another welcome declaration was the Madurai —
Kottayam. This is being submitted for the immediate consideration of the Planning
Commission. This will also stimulate the long cherished wishes of the Railway of

this particular area.

* Speech was laid on the Table
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Today almost all people of Idukki are depending on Aluva Railway Station and
Kottayam Railway Station for journey. I am requesting the Hon. Minister to declare
the Aluva Station to be an “Adarsh Station” and consider it as the gate way of Idukki
district as well as the northern parts of Ernakulam districts.

I am requesting the following demands for favourable consideration of the Hon.
Minister.
(1) Some kind of quota may be allotted to Idukky passengers where no railway
connectivity is existing.
(2) The survey works and land acquisition works of Angamali-Sabari-Trivandrum
may be taken up on fast track.
(3) The Aluva and Kottayam Stations may be declared as the gate way stations of

Idukki districts.

(4) Kochin —Madurai, Madurai-Kottayam, and Dindigul-Kumily lines may be
speeded up for the survey works.
(5) One full time railway reservation center may be started in Idukki civil station.

Madam, with these words I once again welcome this Budget.
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"SHRI SAMEER SHUJBAL (NASHIK):

May 1 take this opportunity to congratulate our Railway Minister, Kumari
Mamata Banerjee and her efficient colleagues for making Indian Railways a truly
people-friendly, socially committed and economically viable organization. I also
appreciate Mamata Didi for keeping her Ministry profitable without raising the fare
etc. in spite of high inflation prevailing in the country. For this achievement, people
from Kanyakumari to Kashmir are thankful to her and satisfied with the performance
of her Ministry.

Due to the visionary leadership of the Railway Minister, today, Indian
Railways continues to be a dynamically evolving public sector organization which is
widely acclaimed as one of the largest employers- rather a model employer in the
country, as a vibrant engine of the country’s all-round and balanced development, as a
symbol of national integration and above all a life line for the country’s millions of
people. The common man is happy with the performance of the UPA Government
because fares and freights have not been increased and at the same time, so many
amenities are made available to the passengers. I would like to believe that given the
enormous importance of the Indian Railways in the lives of the common people, the
objectives of proving a safe, secured, affordable and comfortable rail services are
always challenging. I am happy that despite several constraints, the Indian Railways
has done a remarkable job. However, there is vast scope for improvement. We must
endeavour to do our best, so that Indian Railways enjoys a pride of place in the socio-
economic life of the nation.

With several on going projects and schemes to modernize the Indian Railways
and with steps augmenting number of train services, streamlining and gearing up
freight movement and increasing the connectivity of the Railways to the far flung
corners, Hon’ble Minister of Railways is doing a commendable job but at the same

time, I would like to bring some grievances/points for your kind consideration. I am

" Speech was laid on the Table



332
09.03.2010

sure, the Railway minister, being sensitive to the needs of the common people, would
certainly meet them.

The frequencies of two trains have been increased-the Ahmedabad-Mumbai
Central Express from six days to daily and the Bandra Terminus-Delhi Sarai Rohilla
from three days to four days. However, some of the demands which require
sympathetic consideration are: -

o Presently there are 60 trains plying via Nashik to Mumbai with 48 regular,
12 weekly trains. In these trains reservations can be made for stations
beyond Bhusawal. If unconditional reservation is provided for such trains
from Mumbai to Bhusawal it will be very convenient for passengers and
also increase the revenue for Railways.

o A new train between Mumbai and Jammu Tavi “Rajdhani Express” should
be introduced on the Central Railway.

J The people of Nashik Lok Sabha Constituency are thankful to you having
extended the route of Secunderabad Kachiguda Express till Kurla Terminus.
However, it will be even more convenient for Nashikites of the route of the
said train is extended to Chhatrapati Shivaji Terminus (VT), Mumbai.

o I commend Indian Railways for maintaining and preserving some of the
important ‘Railway Stations’ in our country under the ‘Heritage Status’ but
it 1s very ironical that ‘Thane’ Stations is excluded till date from this list
and I would therefore, recommend that ‘Thane Station’ should be included
as a ‘Heritage Station’.

o I humbly, humbly, humbly, request you to allow at least one

DURANTO Train for the daily passengers from Nashik to Mumbai (to

& fro) which will enable them to reach their offices and back home
conveniently.

I also welcome the proposal the setting up of the wagon repair unit proposed at

Bandera in Vidarbha-region for undertaking periodic overhaul of coaches at Badnera

in Amravati district in east Maharashtra’s backward Vidarbha region, which would
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handle the maintenance of the large fleet of wagons that will be acquired in the future.

I strongly believe that it would help locals get jobs.

People of Maharashtra in general would like to thank Railway Minister Kumari
Mamata Banerjee for providing/clearing some of the pending rail and related
infrastructure projects for Maharashtra which include three new line surveys which
will commissioned to examine the feasibility of providing rail connections between:
Chhatrapati Shivaji Terminus-Churchgate in Mumbai; Sawantwadi (Konkan
Maharashtra) to belgaum (Karnataka border); and Nashik Road-Dahanu Road. The
assurance that a new railway line is under construction connecting the section of
Lonad-Phalton on the Baramati-Lonad route in western Maharashtra and the ongoing
work to convert the metre-gauge Pandharpur-Miraj section of the Miraj-Latur route is
nearing completion is very satisfying for the people of this region.

o However mere assurances that Electrification will be taken up this year
(2010-11) on the Gondia-Ballarshah route via Naghbir in the Vidarbha
region of eastern Maharashtra; and the route connecting Manmad with
Daund in northern Maharashtra, is not satisfying unless adequate
budgetary support is allocated and time bound monitoring mechanism is
put in place for completion of the projects are devised the proposals
become a mere figment of imagination.

The Governments of Maharashtra, Karnataka and Andhra Pradesh will take up
three new rail projects on a cost-sharing public-private partnership on these routes:
Wadsa-Desaiganj-Gadchiroli, Gadchandur-Adilabad and Manmad-Indore.

J Six railway stations in the state of Maharashtra have been earmarked for
upgradation as ‘Adarsh Stations’ (Ideal Stations) — Miraj, Nashik Road,
Parbhani, Purna, Sangli and Solapur. These stations, out of 94 all over
India, will focus on enhanced facilities, infrastructure, ambience and
aesthetics. Today, Nashik is one of the most important pilgrimage centres
of India and the third largest city of western Maharashtra requires overall

upgradation. In spite of upgradation of the Nashik Road Railway
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Terminus, the present three platforms should be increased to six and
additional provision for 12/12 coach rake and workshops for cleaning and
washing be constructed at Nashik Station.

J People of Nashik parliamentary constituency are thankful to Railway
Minister for granting Nashik as one of the six towns around the country
where a new bottling plant for supplying cheap, lean drinking water on
trains will be coming up. However, Madam Speaker, through you, I would
like to point out that Nashik is a big industrial as well as an agricultural hub.
Perishable items like Onions, Grapes, Pomegranates as well as vegetables
are shipped to the far flung areas of the country. Therefore, it would be
practicable to have a new ‘Goods Shed/Terminal’ at Nashik Odha railway
station where large Railway lands are easily available. I would therefore,
request the Railways to consider this on Priority.

o Though Hon’ble Railway Minister has identified Nashik-the heart of the
state’s wine country among the six locations all over India, identified for
initiating the Kisan Vision Project. The other places include; New
Jalpaiguri, New Azadpur, Dankuni, Mechheda and Singur.

Some of the problems that I have highlighted are reasonable demands
emerging from the people of Nashik region which impinge upon their every
day life. I shall be grateful to the Railway Minister if she could fulfil these
small yet significant demands of my constituency. Hence, I would request
the hon. Minister to bestow her attention to implement these demands as

early as possible.
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aul q IIRES H ¥l a1 [ARR & Y SR PR @1 g IIRES HOTANY Dl DT A
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MR. CHAIRMAN: Madam, if you like to lay your speech on the Table of the House,
you may lay it. 7
... (Interruptions)

*THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERIJEE): Sir, I
would like to express my heartfelt gratitude to the hon. Members who have laid their
speeches on the Table of the House. Sir, this discussion is only regarding the
Supplementary Demands for Grants, Demands for Excess Grants and Vote on
Account. [ would like to lay it on the Table of the House with all the details. ...
(Interruptions)

At the outset, I would like to express my heartfelt gratitude to the Hon'ble
Members who have participated in the discussion on the Rail Budget 2010-11, 'On
Account' Demands for Grants 2010-11, Supplementary Demands for Grants 2009-10
and Demands for Excess Grants 2007-08.

I would like to assure the House that I will take appropriate action after due
deliberation on the suggestions given by Hon'ble Members. The Supplementary
Demands for Grants of Rs 5,311 crore for the current year is being obtained mainly
for higher requirement of salary and other staff costs arisen due to implementation of
the 6" Pay Commission, higher pension liabilities and for the additional amount
received for the ongoing national projects . The Demands for Excess Grants have
been presented for regularizing the excess expenditure relating to the financial year
2007-08 as per the recommendation of the Public Accounts Committee.

In addition to the announcements of new trains in my budget speech, I would

like to announce the following new services:

*Speech was laid on the Table
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1 Durg - Jammu Tawi Express (Weekly)

ii. Raipur - Dalli Rajhara Express (Tri-weekly)

iii.  Anand Vihar - Kathgodam Express (Tri-weekly)

iv.  Delhi Sarai Rohilla - Bikaner Express via Sadulpur (Biweekly)

V. Shalimar- Gorakhpur Express via Mau (Weekly)

vi.  Howrah - Sri Satya Sai Prashanthi Nilayam Express
(Weekly)

vii. Increase in frequency of 4205/4206 Faizabad - Delhi from

4 days to Daily,

viil. Extension of 2353/2354 Hazrat Nizamuddin - Rajendra Nagar Tri-weekly
Express to Bhagalpur.
Railways' financial position will come under greater strain with the post-budgetary
increase in the rate of HSD oil and other petroleum products, as Railways is the
largest consumer of HSD oil. There will be an increase in the expenditure by Rs 600
crore on this account. Increase in rates of Excise Duty will result in an additional
outgo of about Rs 300 crore. Another significant post-budgetary development is the
levy of Service Tax on Railway freight. This may make railway freight less
competitive compared to road. I will request Hon'ble Finance Minister to withdraw
service tax on Railways.

The Demands for Grants 2010-11 will be taken up by the Standing Committee
for detailed examination during the parliamentary recess. The House will get further
opportunity for discussing the Demands for Grants 2010-11 and the report of the
Standing Committee thereon after the resumption of the session of the House. I will
give a detailed reply then on the discussion on the Railway Budget and Demands for
Grants. For the present I request the House to please approve the 'On Account'
Demands for Grants 2010-11, Supplementary Demands for Grants 2009-10 and
Demands for Excess Grants 2007-08 and the Appropriation Bills.
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MR. CHAIRMAN: I shall now put the Demands for Grants on Account (Railways)
for 2010-2011 to the vote of the House.

The question is:

“That the respective sums not exceeding the amounts shown in the third
column of the Order Paper be granted to the President of India, out of
the Consolidated Fund of India, on account, for or towards defraying the
charges during the year ending the 31* day of March, 2011, in respect of
the heads of Demands entered in the second column thereof against
Demand Nos. 1 to 16.”

The motion was adopted.
MR. CHAIRMAN: I shall now put the Supplementary Demands for Grants
(Railways) for 2009-2010 to the vote of the House.

The question is:

“That the respective supplementary sums not exceeding the amounts
shown in the third column of the Order Paper be granted to the President
of India, out of the Consolidated Fund of India, to defray the charges
that will come in course of payment during the year ending the 31* day
of March, 2010, in respect of the heads of Demands entered in the
second column thereof against Demand Nos. 3t0 9, 11, 13, 15 and 16.”

The motion was adopted.

. (InterEtionS)
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MR. CHAIRMAN : I shall now put the Demands for Excess Grants (Railways) for
2007-2008 to the vote of the House.
The question is:

“That the respective excess sums not exceeding the amounts
shown in the third column of the Order Paper be granted to the
President of India, out of the Consolidated Fund of India, to
make good the excess on the respective grants during the year
ended on the 31% day of March, 2008, in respect of the heads of
Demands entered in the second column thereof against Demand
Nos. 12 and 15.”

The motion was adopted.

16.06 hrs.

APPROPRIATION (RAILWAYS) VOTE ON ACCOUNT BILL, 2010*
THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERIJEE): I beg to
move for leave to introduce a Bill to provide for the withdrawal of certain sums from
and out of the Consolidated Fund of India for the services of a part of the financial
year 2010-11 for the purposes of Railways.

MR. CHAIRMAN: The question is:

“That leave be granted to introduce a Bill to provide for the withdrawal
of certain sums from and out of the Consolidated Fund of India for the
services of a part of the financial year 2010-11 for the purposes of
Railways.”

The motion was adopted.

KUMARI MAMATA BANERJEE: I introduce** the Bill.

MR. CHAIRMAN: The Minister may now move the Bill for consideration.

* Published in the Gazette of India extraordinary, Part-1I, Section-2 dated 9.3.10
** Introduced with the Recommendation of the President
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KUMARI MAMATA BANERJEE: I beg to move:

“That the Bill to provide for the withdrawal of certain sums from and
out of the Consolidated Fund of India for the services of a part of the
financial year 2010-11 for the purposes of Railways, be taken into
consideration.”

MR. CHAIRMAN: The question is:

“That the Bill to provide for the withdrawal of certain sums from and
out of the Consolidated Fund of India for the services of a part of the
financial year 2010-11 for the purposes of Railways, be taken into
consideration. ”

The motion was adopted.

MR. CHAIRMAN: The House will now take up clause-by-clause consideration of the
Bill.
The question is:
“That clauses 2 and 3 stand part of the Bill.”
The motion was adopted.

Clauses 2 and 3 were added to the Bill.
The Schedule was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.

KUMARI MAMATA BANERIJEE: I beg to move:
“That the Bill be passed.”

MR. CHAIRMAN: The question is:
“That the Bill be passed.”

The motion was adopted.
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16.10 hrs.

APPROPRIATION (RAILWAYS) No. 2 BILL, 2010°
THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): Sir, I beg to
move for leave to introduce a Bill to authorize payment and appropriation of certain
further sums from and out of the Consolidated Fund of India for the services of the
financial year 2009-10 for the purposes of Railways.
MR. CHAIRMAN: The question is:

“That leave be granted to introduce a Bill to authorize payment and
appropriation of certain further sums from and out of the Consolidated
Fund of India for the services of the financial year 2009-10 for the
purposes of Railways.”

The motion was adopted.
KUMARI MAMATA BANERIJEE: Sir, I introduce** the Bill.
KUMARI MAMATA BANERJEE: Sir, I beg to move™**:

“That the Bill to authorize payment and appropriation of certain further
sums from and out of the Consolidated Fund of India for the services of
the financial year 2009-10 for the purposes of Railways, be taken into
consideration.”

MR. CHAIRMAN: the question is:

“That the Bill to authorize payment and appropriation of certain further
sums from and out of the Consolidated Fund of India for the services of
the financial year 2009-10 for the purposes of Railways, be taken into
consideration.”

The motion was adopted.

* Published in the Gazette of India Extraordinary Part-II, Section-2 dated 9.3.10
** Introduced and moved with the Recommendation of the President
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MR. CHAIRMAN: The House will now take up clause-by-clause consideration of the
Bill.
The question is:
“That clauses 2 and 3 stand part of the Bill.”
The motion was adopted.
Clauses 2 and 3 were added to the Bill.
The Schedule was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.
KUMARI MAMATA BANERJEE: Sir, I beg to move:
“That the Bill be passed.”

MR. CHAIRMAN: The question is:
“That the Bill be passed.”

The motion was adopted.
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16.12hrs.

APPROPRIATION (RAILWAYS) BILL, 2010*
THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): Sir, I beg to
move for leave to introduce a Bill to provide for the authorisation of appropriation of
moneys of the Consolidated Fund of India to meet the amounts spent on certain
services for the purposes of Railways during the financial year ended on the 31% day
of March, 2008 in excess of the amounts granted for those services and for that year.
MR. CHAIRMAN: The question is:

“That leave be granted to introduce a Bill to provide for the
authorization of appropriation of moneys of the Consolidated Fund of
India to meet the amounts spent on certain services for the purposes of
Railways during the financial year ended on the 31* day of March, 2008
in excess of the amounts granted for those services and for that year.”

The motion was adopted.

KUMARI MAMATA BANERIJEE: I introduce** the Bill.

KUMARI MAMATA BANERJEE: Sir, I beg to move™**:

“That the Bill to provide for the authorization of appropriation of
moneys of the Consolidated Fund of India to meet the amounts spent on
certain services for the purposes of Railways during the financial year
ended on the 31* day of March, 2008 in excess of the amounts granted
for those services and for that year, be taken into consideration.”E

* Published in the Gazette of India, Extraordinary Part-II, Section-2 dated 9.3.10
** Introduced and moved with the Recommendation of the President
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MR. CHAIRMAN :The question is:

“That the Bill to provide for the authorization of appropriation of
moneys of the Consolidated Fund of India to meet the amounts spent
on certain services for the purposes of Railways during the financial
year ended on the 31% day of March, 2008 in excess of the amounts
granted for those services and for that year, be taken into consideration.”

The motion was adopted.

16.18 hours

At this stage, Shri Mulayam Singh Yadav came
and stood on the floor near the Table

MR. CHAIRMAN: The House will now take up clause by clause consideration of
the Bill.
MR. CHAIRMAN: The question is:

“That clauses 2 and 3 stand part of the Bill.”

The motion was adopted.
Clauses 2 and 3 were added to the Bill.
The Schedule was added to the Bill.

Clause 1, the Enacting Formula and the long title were added to the Bill.

KUMARI MAMATA BANERIJEE: I beg to move:

“That the Bill be passed.”
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MR. CHAIRMAN: The question is:
“That the Bill be passed.”
The motion was adopted.
MR. CHAIRMAN: The House stands adjourned to meet tomorrow, the 10™ March,
2010 at11 am

16.20 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
OE/ednesday, March 10, 2010/Phalguna 19, 1931 (Saka).
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Friday, March 10, 2000/Phalguna 20, 1921 (Saka).


	ANNEXURE – II
	OFFICERS OF LOK SABHA
	THE SPEAKER
	THE DEPUTY SPEAKER
	PANEL OF CHAIRMEN
	SECRETARY-GENERAL
	The Lok Sabha then adjourned till Twelve of the Clock.

	Multifunctional Stationsannounced in railway Budget
	Issues pending with Central Government
	Subject: Establishment of Railway Medical College at Ahmedabad


	You may be aware that we people of Kerala had uge expectations about the railway budget.  I sincerely thank the Hon. Minister's announcement that the Railway coach factory at Kanchikode will be starting this year itself.  It was a long cherished dream of
	Bringing all Railway Organisations under one roof
	Preparing long term planning
	Unified Security Force
	All suburban stations should be ideal stations
	Delegation of powers to DRMs
	Passenger amenities works
	Provision of bigger and wider foot over bridges at stations
	Provision of additional First class accommodation for ladies
	Provision of 15 coaches platforms on Virar-Dahanu Road
	Declaration of some Suburban Sections as Suburban Sections

	Declaration of new Suburban Section of Panvel-Pen section
	Opening of new stations on suburban sections
	Starting shuttle trains between Kalyan and Karjat/Khopoli
	PORT CONNECTIVITY
	INDUSTRIAL RAIL CORRIDOR
	RAILWAY OVER BRIDGE
	NEW DOUBLING
	MISSING LINKS
	\(gÉÉÒàÉiÉÉÒ ®àÉÉ nä´ÉÉÒ \(ÉÊ¶É´É
	South Western Railway

	New Lines
	Gauge Conversion
	Doubling
	Traffic facilities
	Computerisation
	Rolling Stock
	Road Safety works – LCs
	Road Safety works – ROB/RUB
	Track renewals
	Bridge works
	Signal & Telecommunication works
	Other Electrical Works
	Machinery & Plants
	Workshops & Production units
	Staff quarters
	Amenities for staff
	Passenger amenities
	Other Specified works
	Total
	16.20 hrs.
	The Lok Sabha then adjourned till Eleven of the Clock


